
Eighth XXII . 13 Thursday November 20 86  
Kartika 29, 0 8

Seventh  
Eighth

XXII C 1 2 0



CONTENTS 

No, IJ, Thurlday. No"mHr 20, 1986/rarltka 29. llJ08 (Saka) 

OIlAL ANSWERS TO QUBSTIONS 

• Starred Question Nos. 245 to ,249 and 254 

WII'M'BN ANSWERS TO QUESTIONS 

Starred Queltion NOI. 250 to 253, 2SS to 260 and 262 to 264 

Unstarrod Question No •. 2477 to 2S15, 2S11 to 2621 ~ 
2623 to 2618 lnd 2680 to 2708 

PAPERS LAID ON THE TABLE-

MBSSAGBS FROM RAJYA SABHA-

Infant Milk Foods and Peedioa Botti .. R.eaulation or 
Production, Supply and Diltribution Bill, 1986 
As PUled by Raj,a Sabba 

PUBLIC ACCOUNTS COMMITTBB-. 

Action Taken Statements 

CALLING ATTENTION TO MATTBR OF VRGBNT 
PUBLIC IMP01TANCB-

Reported Wid .. pread eqldemic of acephalltla la ,.rlout 
PIN of tbe . country 

COLUMN. 

ee .. 1-33 

.... 34-270 

.... 274-276,392 

.... 2" 

.... 278 

.... 279-293 

• TIlt Sip· + IIIrted abo .. tbe nlme of. Member fadlcatll that tbe question " •• 
actuall, .. ked OD Ib.8oor 01. B~ b1 ablt Member, 



(U) 

Sbri Zainul Balber 

Kumari Saroj "hap.rd. 

Sbri A.l.V.B. M.he8wara Rao 

Sbri V. S. Krishna Iyer 

Sbri Barisb Rawat 

sbri P. V. Nar.,imb. Rao 

BUSINESS ADVISORY COMMITTBE-

Tbirtietb Report 

MATTERS UNDER RULE 377-

(i) Need to let up Foreat Protection Forde equipped 
witb modern communication system 

Shri M. L. Jhlkram 

(ii) Need to take up the works for development of 
backward areas of Chambal Valle), and a portion 
of ri~er Jamuna 

Sbri GaDp Ram 

(iii) N .. d to provide special funds forBundel kband 
Developm.nt Authority for development of tbe reaion 
and for elimination of dacoits 

Sbri Da) Chander JaiD 

(iv) Need to provide adequate fund. for development of Boondi 
and E.ot. Towns in Raj_thaD a. touriat resorb 

Sbri Sbant' Dbariwal 

COLUMNS 

•••• 279 

.. ~. 279 

.... 284 

287 

288 

290 

.... 294 

295-300 

295 

295 

296 

· ... 



(Hi) 

(y) Need io conduct Burvey to examine tb' feasibilit1 of 
laying a railway IiDe from Berbampur (Oaojam) to 
Dalapalla" and to connoct It with Kburda and Dolanair 
in Ori ••• 

Shri Somnath Ratb 

(vi) Need to take up with Government of Nepal tbe 
construction of an embankment and a reservoir 
in the area of riYer Bhuthahi Balan in Nepal 

Dr. G. S. Rajhaos 

(vii) Need to take steps for reopening of National Herald 
aDd Quami Awaz 

Sbri Somnatb Chatterjee 

(viii) Need to take steps for reltoriDS Dormalcy in Darjoelioa 
district of West Benial and for ensurina normal 
flow of commoditi •• to Sikkim 

Sbrimati D. K. Bhandari 

DOCK WORKERS (SAFETY, HEALTH AND WELFARE) 
BILL. 1985-

Consideration of Rajya Sabba Amcadmont 

SUPPLEMENTARY DEMANDS FOR GRANTS (GENERAL). 
1986-87 -Contd. 

Dr. G. S. RajhaDI 

Sbri· P. Appal. Naruimham 

Shri Girdblri Lal Vyu 

STATEMBNT RS : DISTRIBUTION OF OBJECTIONABLB 
MAPS BY PAK.ISTANI PAVILION AT INDIA INTBRNATIONAL 
TB.ADB PAIR.. 1916-

Slari ". Nltwllt SIDab 

COLUMNS 

.... 298 

.... 299 

.... 299 

.... ~300 

301·302 

. ••• 303,3"5-391 

.... 303 

.... 384 

.... 387 

.... 304 

•••• 



(w) 

DISCUSSION ON THE STATEMENT MADB BY PRIME 
MINISTER RE: SECOND CONFERENCE OF SOUTH ASIAN 
ASSOCIATION FOR REGIONAL COOPERATION (SAARC)-

Shri Dineah OoswamJ 

Sbri G. G. Swell 

Sbri B. B. Ramalab 

Sbri R. S. Sparrow 

Sbri Saifuddin Cbowdbary 

Sbrl Sharad Dlgbe 

Sbri V. S, Krilbna Iyer 

Sbri Sbripatj Mi.bra 

Shrl P. Kolandaivelu 

Prof. P. l. Kurien 

Sbri NaraYID Chou bey 

Sbri Rajkumar Rai 

Shri N. V. N. Somu 

Shri Vij., N. Patil 

Dr. G. S. Rajhanl 

.,hri Narayan Datt Tiwari 

COLUMNS 

.... 

.... 

.... 

304 

304 

321 

324 

328 

332 

337 

342 

344 

348 

3'1 

3'4 

358 

361 

362 

36' 

367 



LOK SABRA DEBATES 
,. ~ • 'I .. 

t-· " 

LOK SABRA 

Thursday, Novemb" 20, 1986/ Ka"tka 29, 
1908 (Saka) 

Th~ Lok Sobho met at EI.",n o/tht 
Clock. 

(MR. SPEAKER /" the Chair] 

I Tronslallon) 

SHRI BALKAVI BAIRAGJ: Mr. 
Speaker, Sir, tbe Opposition benches seem 
to be deserted today. What has happened 

'to, that section? 

rEn,li~h] 

SHRI M. RAGHUMA REDDY: Tbe 
majority party is absent fr~m tbe House. 

('fTranlJatlo fl ) 

MR. SPBAKER: It does not lcom to 
... be so. You are exagacratio& a littlo. 

ORAL ANSWERS TO QUESTIONS 

[B",lIsh] 

.' ~ ',. 

Owaenltip of the Ship M. V. Jaget 
Malaesll".rl 

.24S. SHRI BHATTAM SQ.IRAMA 
MUR TY: Will tbe MIDiater of 

G~SURFACB TR.ANSPORT be ploated to 
,'ato ; 

2 

(a) whether Government have yet to 
decide about tbe ship M.V. Jagat Mahesh-
wari, built by tbe Hinduatan Ship,ard Ltd" 
Visakbapatnam order for which was origina-
lly placed by Mis Dempo Steamship Ltd., 
who have failed to take the delivery of tbe 
same; and 

(b) if so, the details tbereof and tbe 
reasons for the delay? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SUkFACE TRANSPORT 
(SHRI RAIESH PILOT) : (a) No, Sir. 

(b) Does not arise. 

SHRI M. RAGHUMA REDDY: The 
answer is very good. 

. SHRI BHATTAM SRIRAMA MURTY: 
MIs Dempo Steamship Ltd. have placed an 
order on HSL. VisakhapatoaOl for construc-
tion of two ship,. Two of them were aho 
constructed. They have to take them. 
Ultimately, the Government bat given' 
delivery to a different company. 1s it not 
a fact tbat MIs Dempo have failed to take 
delivery of the sbips for which tbey have 
placed orders? What were .the reasons for 
so doing? What is tbe lOIS incurred by 
HSL on this account? 

THE MINISTBR OF STATE OF THE 
MlNISTRY OF SURFACB TRANSPORT 
·(SHRI R~JESH PILOT): It is a fact that 
MIs Dempo bave placed ord rs for two 
ships viz. M.V. Jalat Mabesb\\ari and Japt 
Rajesbwari in 1980. Agreement was sianed 
in 1981. The .ystem in HSL is tbat S per 
goot of· tbe ~Olt il paid by tbe Company .. 
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95 per cent is paid tbrouab SDPC on loaD 
term. After silniog the a sreement, there 
are ItalcS for payment. Initially tbey paid 
'lOme mone,. From be.inning of f.1983 
onwards, they started writinl to tbe Mini ... 
stry, to HSL that tbey would like to take 
their orders later OD. . Their intentioo was 
that tbey were not so keen for besl two 
ships. But because an agreement was signed. . 
we forfeited up to that stale i.e. wbat tbey 
bad paid. The total of what they paid for 
both these sbips is about Rs.7 IAkhs. They 
defaulted at the stage of ~O" steel erection. 
The Government h1s already spent lome 
money tb~ouaJb SDFC side. Also, HSL 
told tbat tbe ship is 'about to be completed. 
They have unduly' delayed to take delivery 
of tbe ships because they did not want to 
• 0 further with the aareement. So, we went 
to the Finance Ministry and tbe law 
Ministry and cbecked up the procedures. 
Ultimately, we thought of these ships to be 
given to the SDFC to be operated tbougb 
the Public Sector Company-at that time it 
was MUlhul Lines and ~now it is SCI-
because of the amount of government money 
and public money which was alreadY 
invested in these ships. On these considera-
tions, one ships was delivered in March 1986 
to MLL now SCI. The second ship is 
likely to be delivered in M~rch 1987. They 
have deposited a sum or approximately 
Rs. 7 lakhs. Since They have defaulted 
all tbe t~rms. tbat bas been forfeited. Fur-
tber action for defaulting the agreement il 
being processed. 

SARI BHATTAM SRIRAMA MURTY: 

construction had lone up-because if tbey 
bad lone according to the alreemcnt, it 
:would have been delivered accerdiDI to the 
8areemeot time and the cost of tbe ship 
would have been slightly leSl-, it "II 
delayed because of 98 certainiD, lOme 1'111 
procedu~ and it is a fact that some period' 
intervened' in tbe correspondence witb .tbe 
firm and others concerned, tbere wu dela, 
and the .hip construction was delayed. The 
price when it was ordered, was Previoully 
Rs. 12.25 crores, but later on it was tin all),. 
fixed as about Ra. 18 crores. This loss, tbe 
SCI was not ready' to 'accept. but we have 
said that tbis difference between the price 
and the COlt of production will be borne by 
tbe HSL to whom tbe Government will try 
to subsidiso . 

Illiteracy to Adlvul Areas 

*246. SHRI AMARSINH RATHAWA: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(8) whetber Government are aware that 
tbe Adivasi areas in the country, particularly 
in Gujarat State are one of the most illito-
rale areas in tbe country; 

(b) if so, wbat steps have so far beeD 
taken to provide education facility in tbolt 
areas; 

S1f, for these ships-M.V. Jagat Mahesh-
wari and Jagat Rajesbwari -ultimately tbe 
Minister has succeeded in find lng a brideg-
room in the Shipping Development Corpora- ' 
tion of India and handed over it to tbem. ,", 
Is it not a fact that was again banded over 

(c) tbe percentage of lucb populatioD 
which bas been educated so rar ; 

(d) the salient features of the pl&a to 
provide maximum education facHitie. in 
those areas to bring tbose people at par witla 
the peo~le of other areas. durin. tbe Seveoth 
Five Year Plao ; and 

to the Sbippioa Corporation of India '1 What 
is the total loss incurred by the Government 
in the entire transaction in the processJ 
For bow 1.00g the completion bas remained 
idle? What i~ the loss incurred by tho 
Shipping Corporation ? 

SHRI RAJESH PILOT : I do not know 
in wbich tarms tb~ bOD. MeOlb~r wants to 
know because instead of Deropo buyiDI it. 
we have bouabt for the SCI throuab SDFC. 
As far 88 tbe 10s8 for HSL is concerned. 
'hal is~ becaule of aome dela, tbo coat of 

(e) tbe special steps being taken for tbe 
education facilities for sirls 7 

. THE MINISTER. OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH 'AND FAMILY 
WELFARE (SRHI P. V. NARASJMHA 
RAO): <a> to (e) A It,tement II .i.vlD 
below. 
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StatemeDt 

<a) Annexure-I &howin8 literacy rates 
ImoDg, tbe Scbeduled Tribe~ according to 
19S1 ConsUl is attached. 

(b) Tbe following measures have been 
taken to encouraae literacy among Scheduled 
Tribes particularly in Rural and Tribal 
Areas: 

(0 Priority jR liven to the opening of 
Adult education centres predomin-
antly in rural and Adivasi areas 
baving litoracy rate below tbe 
national average. 

(ii) The State Governments/U.T. 
Administrations have been request-
ed to enrol at least. 16 per ceot 
Scheduled Trjbe learners in the 
adult eduction centres. 

(iii) Tbe State Governments and Union 
Territories have been requested to 
locate Adult Education Centrel in 
tbe Basttees of Scheduled Tribes 
as rar as possible. 

(iv) Special emphasis is attached to 
post-literacy and (o1Jow·up 'pro-
gramme to ensure that oeo·literates 
do Dot re-Iapse into illiteracy .. 

(v) Special fund. bave been earmarked 
under tbo scheme of Rural Func-
tional Literacy Projects lor 
Scheduled Tribes. 

(vi) Special facilities have been pro-
vided for SCjST ~irl8 in matten of 
exemption of examination fee in 
some areas. 

(vii) Pre-matrie scholarships, remedial 
and .peciaI coaching are provided 
at various Jevels of education and 
free text books. stationery and free . 
uniforms are providfd to S.T. 
students at other levels. 

(viii) Scholarships, mid .. day meals and 
Ashram schools and hostel facili-
ties have been provided to tribal 
children in certain areas. 

(c) The increase in literacy rates and in 
the enrolment ratio at elementary education 
stage is given in tbe Annexure-II below. 

Cd) and (e) Special Itretagies have been I 
envisaged in (be National Policy on Educa· i 
tion-1986 and Pro~ramme of Action which; 
were laid in both the Houses of the Patlia .. : 
ment on 2nd of May 1986 and 8th or 
August, 1986 respectively. 

Aanesure·I 

Literacy Rates amO/lg 'hI Schedul,d Tribel .4.ccordfng to 1981 CellJus J 

.-------~-----~ .. -.--------.... -.---.-.-
SI. India/State/Union Territory' 
No. 

1 

1 

, 2. 

1. 
4. 

5. 

2 

INDIA-
STATES: 

Andbra Pradesh 

Bihar 

Gujarat 

Himachal Pradesh 
Kernataka 

Perlons 

3 

16.35 

7.82 

16.99 

21.14 

25.93 

20.14 

Males Females 

4 5 

24.52 8.04 

12.02 3.46 

26.11 1.'1~ 

30.41 11.64 

38.75 1282 

29.96 10.03 
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6. Kerala 

7. Madhya Pradesb 

8. Mabarasbtra 

9. Manipur 

to. Melbalay. 

11. Naaalaod 

12. Orissa 

13.. Rajasthan 

14. Sikkim 

. 1 ,. Tamil Nadu 

16. Tripura 

17. Uttar Pradesh 

18. West Bengal 

UNION TERRITORIES 

1. Andamari & Nicobar Islands 

2. Arunachal Pradesh 

3. Dadra & Nagar Haveli 

4. Goa, Daman and Diu 

s. Laksbadweep 

6. Mizoram 

Notes: 

3 

31.79 

10."68 

22.29 

39.74 

31.5S 

40.32 

13.96 

10.27 

33.13 

20.46 

23.07 

20.45 

13.21 

31.11 

14,04 

16.86 

26·48 

53.13 

59.63 

4 

37.52 

17.74 

32.38 

48.88 

34.J9 

47.32 

23.27 

18.86 

43.10 

26.71 

33.46 

31.22 

2) .16 

38.43 

20.79 

25.46 

33.65 

63.34 

64.12 

Oral "",we" i 

26.02 

3.60 

11.94 

30.3S 

28.91 

32.99 

4.76 

1.20 

22.37 

14.(;0 

12.27 

8.69 

S.OI 

23.24 

7.3' 

8.42 

18.89 

42.92 

55.\2 

(1) • Excludes Assam where census could not be held. owiol to disturbed condition 
prevailioa tbere at the time of 1981 Census 

(2) No tr~bes were scbeduled by the President of India for Har,ana. JamtmJ and 
Kasbmir, Punjab~ Cba~dilarb. Delhi and Pondicberry. 

(3) The' percentages of literates bave been calculated 00 the total scheduled tribe. 
population inclusive of tbe population in tbe age Iroup 0-4. 

SOURCB: Census of India 1981. .eries I (India). Part II B (iii) P'~jmar)' ~eD'UI 
Abstract scheduled Tribe •• 
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A.aesure-Il 

Literacy Rate and Eflro/me", Ratio of Schedl4l~d Trlb~8 1971 and 1981 
I 

State/Union Literacy rates of Scbeduled Enrolment ratios of Scheduled 
Territory Tribes Tribes 

_--.__._..... ....... .-. -------......... ---._-
1971 1981 1971 198, 

..................... _....,.- ---........ - ---....... ---- ....... ----..... __ ....... _ 
Total Female Total Female Class Class Ctas. Clan ]-v VI-VIII' I-V VI·VIII 

1. Andhra Pradesh 5.34 2.13 7.82 3.46 33.9 4.2 82.1 9.7 
2. Assam 26.03 17.16 N.A. N.A. 100.9 41.4 64.4 38.4 
3. Bihar 1 J .64 4.85 16.99 7.7S 58.7 J 6.7 75.() 17.2 
4. Gujarat 14.12 6.15 21.14 t 1.64 54.6 12.8 94.9 22.6 
S. HarY8na 
6, Himp-chat Pradesh IS.89 5.'3 25.93 J2.82 42.4 21.0 81.0 39.S 
7. Jammu & Kashmir 
8. Karnataka ]4.85 7.67 20.14 10.03 59.2 23.2 159.7 71.1 
9. Kerala 25.72 19.14 31.79 26.02 'J7.7 30.4 95.2 47.8 

10. Madbya Pradesh 7.62 2.18 10.68 3.60 29.9 7.6 39.8 11.7 
11. Maharashtra . 11.74 4.21 22.29 11.94 47.9 12.1 82.6 ) 7.0 
12. Manipur 28.71 18.87 39.74 30.35 158.2 37.1 128.0 53.2 
13. Megbalaya 26.45 22.79 31.55 28.91 120.6 30.0 I J9.9 46.4 
14. Nagaland 24.01 517.68 40.32 32.99 154.0 56.6 160.5 118.3 
15. Orissa 9.40 2.S8 13.96 4.76 41.6 6.8 {)7.7 13.4 
16. Punjab 

17. Rajasthan 6.47 0.49 )0.27 1.20 27.8 8.0 47.4 15.8 
1 ~ • Sikkim 33.13 22.37 
19. Tam,l Nadu 9.02 4.43 20.46 ' 14~OO 36.1 8.7 41.0 13.5 
20. Tripura 1503 6.04 23.37 12.27 47.0 12.0 68.S 18.S 
21. Uttar Pradesh 14.59 5.58 20.45 8,69 36.9 16.1 81.6 33.4 
22. West Bengal 8.92 3.09 13.21 5.01 40.0 ll.0 49.6 8.3 
23. A. & N. Islands 17.8S 11.17 31. J 1 23 • .24 57.0 20.1 81.4 40.1 
24. Arunachal Pradesh S.20 1.70 14.04 7.31 40.4 13.4 80.9 23.2 
25. Chandigarh 
26. Dadra & N saar 

Haveli 890 2.39 16.80 8.42 71.7 11.1 110.4 16.5 
27. Delbi 

28. Goa, Daman&Diu 12.73 5.08 26.48 18.89 60.2 11.5 119.4 24.6 
1\29. Lakshadweep 41.37 28.94 53.13 40.92 121.4 46.3 166.1 102.8 

30. Mlzoram • * 59.63 55.12 • • N.A. N~A. 

3. Pondicherry 
- . ~ ---'-'~-.-''''--' 

INDIA 11.30 4.85 16.35 8.04 48.6 12.9 70.0 JC~.S 
~ I , ~ 

• Included iD A.sam, N.A. : Pilur •• Dot available. 



t t 0,../ MlW", NOVBMBl:llt 20, 1986 Oral Answer, l~ 

[T,.",latloll ] 

SHRI AMARSINH R,ATHAWA: Sit, 
the bon. Minister bas replied to my question 
in detaf. and whatever information I waD ted, 
that he bas provided. I bad asked for 
information about tbe steps proposed to be 
taken by tbe Government jn regard to 
education and I have got tbe same in full. 
ID \ order to ensure timety and actual 
utilisation of the assistance prpvided by the 
GOvernment to the rural aDd Adivasi area •• 
it il necessary to spread education to more 
areas and also to effect reforms. Tbere is 
need to provide more fftciJities and material 
to tbe Adult Education Scheme being run in 

... tbe Adivasi and the rural areas. The 
salaries of tbtt employees working under tbe 
Adult Education Scheme are vtry less. I 
would like to know, from the hon. M,inister 
wbether any arran~emcnts have been mRde 
by tbe Government to oversee the work 
.oina on under the Adult Education Scheme? 

SHRI P. V. NARASIMHA RAO: 
Sir, in tbe Statement I have Jiven complete 
details of the steps that have been taken 
and tbat are likely to be taken in view of 
tbe new policy. If the bon.' Member wants 
to suggest 80methina more, I am ready to 
consider that, but I am of the view that so 
far as our new policy and the programme. 
based on it concerned, tbese are fo.lproof, 
nothing h~s beeD left to cbance. We are 
leaving nothing to chance. I feel tbat the 
points that we have already discussed in this 
House Ibould be implemented now and we 
are cnlaled on this job. 

, SHRI AMARSINH RATHAWA: Sir, 
my second submission is that the Asbram 
Schools and hostels for jmparting education 
under the Adivasi Rural Extension Areal 
Scheme have proved a boon for the children 
of the poor because'tbe poor Adivali children 
are unable to study mainl y because they do 
not get food to sustain themselves. Now as 
in the boatels and Ashram schools tbey aet 
muta and also tbese being residential Ichools 

· provide ,accommodation for them. tbey 
devote cntire time in tbe school premises and 
as such are able to pay attention to their-
Itudies. I WOUld. therefore. like to know 
from the bon. Minister \'f bether there i. any 
proposal to increale tbe number of Ashram 
.!.;b 0018 aDd boatels" Aloal with . il. If 

technical subjects are introduced in the rural 
scbool. after class V it will be helpful in 
brinaiol down tbe larae number of tbe 
·educated unemployed. Are )'ou loiDI to 
introduce tbis system ? 

SHRI P. V. NARASIMHA RAO: It 
has been intimated tbat the number of 
Ashram scbools win be increa.ed. It hal 
also been informed that more hostels wlll be 
opened. The programme relatin. to 
opening-scbedule and places' where the. 
schools and ~oste)s will be opened is under 
formulation and action will be taken 
accordingly. 

Our programme about vocationalisatioD 
is allo before you wbich is an important 
part of our entire p~ogramme. We bave 
made it 8 little flexible as to from wbicl 
class vocationalisation should start. It can 
start from class VJII, it may also be started 
from class XI. and, if need be, this can be 
started from class V or VI aJso at some 
places. There is a ftexibiJity in tbis pro-
gramme. Now we have to see whicb 
vocation wi)) be suita bJe to the Adivasis. 
The programme will be prepared accordiDI 
to t'1eir needs. 

(English) 

SHRI RANJIT SINGH GAEKWAD: 
Under the guise and, excuse of castes, tribal 
systems and religion still a very large number 
of women are denied educat~on so that tbe, 
might not become independent. Looking to 
the extensive answer given by the Minister. 
this point bas been ovcllooked. I would 
like to know from the Hon, Miniiter what 
sort of steps or thjnking has been dOD. 
on tbis line to overcome this difficulty. 

SHRI P. V. NARASIMHA RAO : I 
don't think anything bas bc:en overlooked, 
Perhaps, tbe answer has been tailored to tbe 
question. I would like to aSlUl'e tbe HOD. 
Member that, our new education polic), is 
absolutely clear OD tbe areat emphalis tbat 
bas to be laid on women'. education ia 
leneral and in I be case of scheduled caltoa 
and scheduled tribes special steps are beiDI 
IDvisagcd and special funds are beina 
envis8aed. We at. aiviDI .pecia tcholar-
,bipi aDd allo faoUhi .. , for Dot claaDlioa IIll 
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rift and so maoy other tblnp. In pursuance 
of tb' abov., schome for re-imbuning the 
tuition' fees charged from girl. fs also beina 
formulated. 

SHRI RANJIT SINGH GABKWAD: 
When familiQ& do not send tbefr airls to tbe 
schools bow will yo.u overcome that difficulty? 

SHR} P. V. NARASIMHA RAO: 
That can " be done only by educating the 
parents. There Is .no other way. There is 
no way of forcing tbem. This is all a kind 
of comprehensive programme wherein the 
parents also are properly motivated to send 
their children to schools. Tbi. is beinl 
done. 16 the case of Gujarat I am slad to 
lay tbat it is well above the national average 
10 tbat one can feel a little satisfied. Even 
in tbe adivasi areal of Gujarat tbe pro-
aramme is taking shape and it is giving 
results. 

SHRI ANANDA GAJAPATHI RAJU : 
Regarding the funds allotted for wiping out 
illiteracy in adivasi areas, there is adequate 
amount. But we find tbat the tracbers who. 
are supposed to be allotted to these schools 
are not~tayin8 in schools and . they want to 
let transferred elsewhere. Will the Govorn-
ment consider bavinl a separate cadre of 
teachers to be posted first in the tribal areas, 
work tbere for about five years and tben 
come to otber areas. so that these pro-
grammes are properly implemented ? 

SHRI P. V. NARASIMHA RAO: 
This particular difficulty bfls been aone into 
in areat detail while formulating the new 
education policy. There is going to be a 
massive recruitmcnt of adivasi teachers, so 
that those who are from that lociety and 
area would at least be motivated more than 
others to go and work in these areas. This 
is one programme. 

The other prolrammc is, even then if we 
fiod that the adivasi teacber blJ,naelf . wanta 
to 10 to non~adivasi area and does not &0 to 
hi. own area, we would pick up some youtha 
wlio are moderately educated in the adivasi '. 
area itself from tho 'vUlaaes, live tbem 
train ina. ,ot them ready to take up teachina 
responlibilities in tbeir own areas, motivate 
th- aDd put tbem there. Because tbey 

tbem.elves are in the villages, tbey have not 
gone to tbe cities. tbey have Dot, got a reauJar 
jcb 0' teacber. Such youths also will be 
encoura,ed. AU tbese matters have been 
very clearly brouaht out in the progra·mme 
of action and before that, in the ~ education 
policy. 

{TrtlnsI4Iton] 

SHRIMATI VIDYAVATI CHATUR. 
VEDI ~ First or all I tbink you for givin. 
me a chance to speak after I had raised my 
band for many days. 

MR. SPEAKER: AU the hon. Members 
cannot be alven chance to speak 
simultaneously. 

THE ~nNISTER OF STATE IN THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER): Shc said that ,fter 
raising her hand for quite a Jona time, sbe 
could let a chance ~ 

SHRIMATI VIDYAVATI CHATUR. 
VEnI: I said after many days. 

MR. SPEAKER : I tbank you for your 
peaceful nature. 

SHRI BALKAVI .BAIRAGI: This 
question is important because Vidyaji herself 
i, raising a que.tion on vidya, i.e. education. 

SHR]MATI VlDYAVATL CHATUR. 
VEO): The hon. Minister baa stated in his 
reply that in Oujarat the rate of literacy is 
very low in the Adivasi areas. I would like 
to know the rate of literacy in other Adiva.i· 
areas in each State as co,npared to the rate 
of Hteracy in Madhya Pradesh and Gujarat. 

Secondly, in the hostels that you ale 
going to open will the teathers. be liven 
special facilities or some speciaJ financial 
benefits and some other incentives wbjch 
may motivate them to sta, there to impart 
education in thOle Adivasi areas? Tho 
second patt of tbe question is tbat tho in 
&enora} are women also like the Adiv •• i and 
Harijan \vomen in so far as education aDd 
otber aspects aro concerned. For Adivali 
airll •••••• 
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SHRI RANA VIR. SINGH: Who are 
t beae women in aeneral, 1 fail to understand? ' 

SHR.IMATI VIDYAVATI CHATUR· 
VEDI: I am thankful to you for pointins 
it out. I am makinJE improvement in it. 
Caste women, Hllrijan and Adivisi women t 

of other categories are like tbe Adivasi and 
Harijan women in all respects. be it education 
or social awaTene... I am grateful to him 
for aiviDjl me a chance to improve my earlier ~ 
statement. I want to know the new scheme 
proposed to be started to motivate the 
Adivasi girls to pursue tducation ? 

SHRI P. V. NARASIMHA RAO : Sir, 
I was atatina that it is apparent from the 
8aures of all the States that Gujarat does 
not occupy a low potsition rather it is quite 
above tbe average literacy rate of the 
country. If I have to tell as to which are 
the States which are quiLe backward in this 
matter, tben I may say it is eitber Madbya 
Pradesh or Rajasthan. There is no doubt 
that tbis credit or low rate or literacy will 
ao to the State of Sbrimati VidyavatL I 

. want to submit that there are many points 
in our programmes which aim at making 
airls. specially the girls belonging to the 
Scheduled Castes and the Scbedule Tribes, 
literate by bringing them to the schools and 
if they cannot be brought to the school., 
tben through non·formal education. 
Whatever stresl we Jay in tbc$e proarammes, 
is aimed at imparting education to tbe back .. 
ward and down-trodden classes, specially 
people living in the Adivasi areas and 
belonging to tbe Scheduled Castes and 
Scheduled Tribes. You mUlt have observed 
during the discussion that we have repeatedly 
stated-and this has been appreciated 
a110- that our thruat is mainly on the 
education of tbose communities wbo have 
beeD deprived of the benefit of education to 
date. Several programmes are beiDI cbalked 
Ollt and keeping in view the local needs, 
chanica will be made in tbem. A pro-
_amme suitable for ODe place may not 
prove suitable for Inolber place. I cannot 
10 into tbo full details at tbis mo ment but 
I would like to .ay tbat as per our policy, 
our full tbrust i. on tbese commuDities and 
are, •. 

SHRI V. TULSIRAM: Why are you 
Dot aayina anythio. for the boys? Are tbe, 
of no u~ '1 Tbe bon. Minister i. tellin, 
about the prolrammes which relate· to the 
girls only. 

SHRI P.V. NARASIMHA RAO: We 
have program mrs for boys as well as (or 
adults. 

MR. SPEAKER: Hon. Minister, is 
there anything for Shri Tulsiram also? 

SHRI P.V. NARASIMHA RAO: We 
know tbat he is very well educated. 

SHRIMATI VIDYAVATI CHATUR.· 
VEDI : I bave not got tbo reply to my 
questioo. 

SHRI P. V. NARASIMHA RAO: In 
the earlier supplementary I had Jiven tbe 
answer. ] have already stated tbat we 
shall appoint Adivasi teachers in the Adivasi 
areas and tbey would be appointed in large 
number. 

SHRIMATI VIDYAVATI CHATUR· 
VEO I : You cannot Btt teachers from the 
Adivasi areas. Win you brjng teacbers 
from non .. Adivasi areas and give them higher 
salaries or other facilities like accommoda-
tion, etc. '1 . 

MR. SPEAKER: Tbey are doing this. -
That is why I am afraid to aHow you to 
ask questions. You 80 _on asking questions. 

SHRI P.V. NARA.SIMHA RAO': Mr. 
Speaker, Sir. I shall accept the suggestions 
of Shrimati Vidyavati Cbaturvedi because 
the matter relates of Madbya PttadeSb which 
is at the bottom. Wbatever suagestion sbe 
lives we will impro.e the lituation an inch 
more tban tbat. 

MR. SPEAKER: He bas liven you tbe 
measurement also. 

(English] 

PROF. N.G. RANOA: There i. need 
for bisber scales of pay and bou.ina facitido. 
for tbese people. 
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SHRI P.V. NARASIMHA RAO: Yes, 
Sir. 

Lelal No tlces to Shipping Companies for 
Recovery of L08D 

-247. SHRI H.M . PATEL: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state : 

<a) whether the Shipping Development 
Fund Committee (SDFC) bas ilsued leaal 
notices to shipping companies for the 
recovery of loan; 

(b) jf 80, the Shipping Companies that 
have been served with legal notices aod the 
amount due from them ; and 

(c) whether the Shipping Companies 
have repaid the loan till date '1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) Yes, Sir. 

(b) The names of shipping companies 
that have been served with legal notices and 
the amounts due from them are as follows: 

1. Indoceanic Shipping 
Co. Ltd. Rs. 4.85,crores 

2. Seven Sees Trans-
portation Ltd. Rs. 10.90 crores 

3. Damodar Bulk 
Carriers Ltd. Rs. 25.86 crores 

4. Ratnakar Shippina 
Co. Ltd. Rs. 40.97 crores 

(c) No, Sir. 

SHRl H. M. PATEL: It is well known 
that the sbippiol industry has been passing 
tbrouah very difficult times for several years 
and most of tbese companies have tboir 
working capital, liquid capital, seriously 
eroded and tbey are in serious difficulties. 
That is why tbe Finance Minister made a 
ltatement in the House. but ·tba~ relates to 
tho acquisition of new sbips;thrult tbis seems 
to lhe mainly on tbat, and a new financial 
.,.Dq i8 bc>in, let up for that., But ba, 

the Government formulated any policy for 
as.isting tbese companies to whOlm notices 
were issued? I do not know whetber )OU 
want to take any further' action against them 
or whether you propose to assist them in 
order to revive them and make it possible 
for them to start working again, and like-
wise tbe industry as a whole. Do you pro-
pose to frame any policy to give financial 
assistance in the shape of working capital 
apart from the money required for acquiring 
fresh ships? 

SURf RAJESH PILOT: The bon. 
Member is very right; the ~hjppjng industry 
bas been in recession. Governmtllt is fully 
aware of the situation. That is why we 
decided tbat instead of limiting ourselves to 
Government reasources. we should also open 
other wa)s. so that we can have some 
financial reasources to keep the sbipping 
industry 8'Jive. All over the world recession 
is there in the shipping industry. With a 
great hard work and with investment from 
the public exchequer to extent possible in 
this industry I we want to keep this industry 
floating. And that is why this new institu-
tion under tbe Finance Ministry bas been 
thougbt of, so that other measures Can be 
augmented to help the shipping industry. 

The four sbippina companies m~ntioned 
in the tnswer were served with a notice after 
considering a Jot of (actotS. There are some 
companies wbo work bar j to su~tain, but 
tbel e are some companies whose financial 
viability bas been going down. Thes~ are 
the four companie~t which are in a bad 
sbape, and they did not make any effort to 
improve. That is why the Department took 
a decision to serve them with a notice. The 
bon. Finance Minister tock an open houle 
meetina a few days ago and there he has 
assured aU the shipping companies tbat now 
thai the new jn~titution has come up, we 
will reconsider their cases and take a final 
decision. As for tbe financial package for 
the shippiol industry. considering all th~se 

factors. Government is seriously thinkiol as 
to which way tbey can belp the shippmg 
industry and Ihipping companies, but only 
tbose companies which are finanCially viable 
and have honest intentions about tbo 
industry and to keep this indultry alive but 
DOt tboSe companies wbich bave misused it • . . 
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lb. bOD. member would aaree with DJe tbat 
tbere are occasion. _ben lome of tb_ 
peopl. have not even tried to make any 
effort. to commetcialiae tbeir industry and 
to return the exchequen money • We are 
Itlll conaideriDI the matter and a fioal 
packase will come 80CD. 

SHRI H.M. PAlBL: 1 am glad that 
tbe Minister for Transport bas Ita ted that 
tbey intend to assist the industry. 1 presume 
tbat the Oovernment have eccepted that thil 
industr, is very vital for tbe country'. 
economy. 1 also accept tbat your assistance 
can only be to tbose units which are viable 
and wbich are capable of surviviDI. I hope 
that be will also realise that thit matter is 
of Ireat urgency· and I want to know whe-
tber action will be taken within a matter of 
days, ratber tban weeks or months. 

SHRI RAJBSH PILOT: Oovernment 
i8 fully aware tbat the shipping industry is 
allo a second lioe defence aod frankly 
Ipeekioa, for tbe developiol countries it it 
all the more so. Our GovernmeDt's planninl 
and foresiaht have brouabt tbe Ibi ppioll 
industry to a Itaae where they are competioll 
in tbe international market. Compared with 
other couDtries, our shipping industry is 
known as one of tbe reputed shipping 
industriel. On tbis baai., Oovernment have 
tincere intentioDs to help this industry. We 
8re tl1inl our best. Jean a .. ure tbat tbe 
Finance Ministry bas liven a commitment 
and within eiaht or nine weeks, we will 
certainly settle the issue. If tpe bon. 
member does not like my sayioll 'two 
montbs" I would put it as nine weeks. 

SHR! H.M. PATEL: Tbe mattor is 
Iven morc urlent, Mr. Minister. 

SHRI RAJESH PILOT: Ye.. We will 
put in more etTorts. 

DR.. SUDHIR ROY: Sir, Ratnakar 
Shipping Company, owned by the BirJa. it 
a habitual defaulter in makinl payments to 
seamen. ,} would like to know from tbe 
Minist.r ~betber tbey would take any atepa 
a.aiost tbi. firm. 

SHRI RAJESH PILOT: Tht, bad been 
defaulters and tbat il wby' we iuued them 
,,,11 noti~e. It ia $)Ublio escbequer·. PlOD.7 

aDd we are Dot concerned who ownl' the 
company. About tbe seamen'. payment .. 
I would r("quire a separate notice to live 
details as to what payments blve not beeD 
made by the company. 

[ Tranl/allll" J 

MR. SPEAKER: Yes, Mr. Vyal. will 
you talk about tbe sbip of tbe desert or sbip 
of tbe water ? 

SHR) GIRDHARI LAL VY AS: I will 
talk about, tbe ship of tbe water. Mr. 
Speaker, Sir, I weat to submit to the bOD. 
Minister that tbe shipping companie. also, 
about whom we are discussing, have made 
tbe sbipping industry sick by siphoning oft' 
their assets. Shipping is an important 
industry for tbe country aDd it should be 
properly managed. Keepinl in view the 
fraudulent acts with which tbey make their 
industry sick and transfer the assets elsewhere 
and do Dot pay even tbe dues of tbe 
employees, will the Government nationalise 
tbe industry aDd make the Shipping Corpo-
ration a Government of India undertaking 10 
tbat tbe trade of the ~ountry may be 
increasetl more aod more ? 

SHRl RAJESH PILOT: Mr. Speaker. 
Sir, the suggestion of tbe bon. Minister i •. 
correct. 

AN ~ HON. MEMBER: Tbe IUllostion 
of tbe hone Member and not of tbe bon. 
Minister. 

(lnt.rruption ,) 

[Fllglllb) 

Any way, I wisb. be becomel a Minilt.r. 
I a1wa1s have retpeet for bim because be is 
elder to me. 

(TranI/ai/on] 

MR. SPEAKER.: It can be a foreoaat 
also. 

SHRI RAJESH PILOT: Nr. Speaker. 
Sir. sume of tbe companies have, of coune, 
milutili.od the fundi and we bad _Dieted I 
Compao)' Aq, ••••• , 



SHal V. TULSIRAM: Mr. Speaker, 
Sir, tbat hOD. Member is Jeavioa. It. is 
~ecomiDI difficult to recOioise him. 
Similarly. the bon. Minister also lometimes 
com. with a turban and sometime. witbout 
h. It becom .. defficuU to recoanise him 
also. 

SIIRI RAJESH PILOT: What i8 tbe 
necessity for you to recoloise me ........ . 
••• (/"ttrrUpllou) 

MR. SPEAKER: Sbri Tulsiram. you 
should not have any objection. It is Sbri 
Bairaai who sbould have tbe objection. 

SHRI RAJESH PILOT: Mr. Speaker. 
Sir. some of the companies have misutilised 
this facility. According to the pro\"isioDS of 
tbe Act, we used to mortgage the ship itself 
wbeD we advanced loans. to tbe company. 
There was a lacuna iD tbe Act itself and as a 
relult lome ships were not mortaaaed. Now 
tbe Government is endeavourinl tbat by 
amendioa the Act. a provision should be 
made that .hip purchasina company's sb;p as 
well al its property should bl: mortgaged so"" 
tbat it may realise that tbe Government will 
not be responsIble if it leaves the ship. 
That compan),'s prop_ty will also be 
mortaaacd. The sugaestions given by tbe 
hon. Members are before us and we are 
trying to see tbat bow, keeping in view the 
importance of the ship industry, it caD be 
developed. Pre8~ntJy this industry is passin. 
through the worst recession all oyer tbe 
world. 

[En,lIlh] 

SHRI ATISH CHANDRA SINHA: 
We know that tbe shipping companies are 
passing through a recession for the last four 
years. I would like to know from the bon. 
Minister, ¥fbat steps are beina tbouabt of to 
end this recession so that tbis problem, i.e. 
tbe money whicb is blocked aDd all ,bolO 
tbinls can be lot over ? 

SHR) RAIESH PILOT: Sir. recession 
certainly i. not in the Government's bands, 
but we are puttioa out best dlorts" to belp 
'tbe shippiog industries 10 that they caD 
sustain tbe receslioo, i.e. reccuioD in 'b. 
international companies aDd in tbe sbippiDI 
gaarkoti. But WI from GovemlDlD' ald, an 

tryLD. to sUltain the shipping industries by 
aiviD' whatever' finaDcial su..,rt or carao 
,upport that are required by them. 

Dee. due to COfOa • .., Dlleu. 

·248. SHRI LAKSHMAN MALLICK. : 
Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to Itate: 

(a) the incidence of deatbs in India 
every year due to coronary diseases includiol 
hil~. blood preslure ; 

(b) the main causes tbereof; 

(c) whetber Union Government bave 
invited suggestions from experts in medicine 
or any Committee has been set up to. study 
and report to Government in tbis reaard • 
~d ' 

(d) if so, tbe details thereof? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMJLY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) There is no reliable 
national statistic available about mortality 
due to coronary and b-ypertenlive diseases. 

(b) The identified risk factors for 
Coronary Heart Diseases are Hypertenlion 
Smoking and abnormalitici of Carbohydra:e' 
Lipid and UrIc Acid Metabolism. Positiv; 
family history of Coronary heart diseases is 
allo a risk factor. 

(c) and (d) No specific Committee baa 
been set up by tbe Government to make 
recommendations in tbis respect. However. 
the Working Group OD Non-Communicable 
Diseases wbich had b~en constituted by tbe 
Plannina Commission prior to the fioalisatioD 
of tbe Seventh Five y.,ar Plan had reco· 
mmended aD intervention stralea)' based OD 
health educatioo, training of peripheral level 
bealth workers for early detection and easy 
availability of d,up. 

SRRI LAKSHMAN MALLICK: Mr. 
Speaker • Sir. my question we s reaardjna tb. 
incidents of deatb in India ever)' yC'ar due to 
eorooary diseasel. In reply to my Part 'A' 
of the qalltiOD. 1t WAI said that ·',ber. it DO 
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reliable national statistics available'''. I know 
tbat' Dearl,..7,000 Indians die every year due 
to heart diseases and nearly 17,000 cbildren 
are borne in tbo country every year with such 
type of diseases. This is the maanitude of 
tbe trouble. Only curative facilities are 
available in the major hospitals, city hospitals 
and also the hospitals which are situated in 
tbe Capital. In tho rural hospitals, there 
are no such facilities available. 

May I know from the hon. Minister, bow 
do the Government purpose to pr.event and 
help in taking care of this disease in the rural 
areas and whether any proposal is hef4..)re tbe 
Government tD control and check these 
diseases by m~king available cheap medicines 
for the common men in the rural areas ? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPME.NT AND 
MiNISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
RAO): Sir, heart diseases do not come 
under the categcfY of notifiable diseases. 
So, one gues, is as good as another and if 
the hon. Memb4"r puts it aC\ 17,000, I have 
no way Jf contradictlOg it, although, I have 
no way of confirming it either. So, that is 
the position in regard to heart diseases. We 
h:!af that a person, is sitting comfortably in a 
chair, suddenly be collapses is it a heart 
disease? Is it a heart attack? Is' it not 
a heart attack? It is not possible for any 
one to say definitely, what it is. 
Therefore, this is somethina which has to 
depend on statistiCS, which ne~d to be 
gathered from hospitals. Even tben, there 
are so many cases which do not go to 
hospitals and, tbrrefore, it is impossible to 
say tbat so many cases occurred in the 
whole of India. of heart diseases, and deaths 
due to heart diseases. So, that is about th~ 
statistical porlion. 

Now, the answer tries to say what aro 
tbe risk factors, what are the causes. The 
idea is ; if you remove tbe_.causes, the in-
cidence of beart diseases 'Will get reduced 
automatically. It may not be eliminated, 
nothing can be eliminated, no disease can be 
totally eliminated. But we can cer tain1y 
brina down the incidence. This committee 
oi the Planning Commission whicb went 
iOlO tbis, came to the conclusion that thero 
is nofool- proof curativ~ mothod. What can 

be done is the preventive method belnl · 
intensified, beinl made available to larae 
and larger areas, lager aDd larger sectioDs of 
ptoplc: and tbat is tbe only way of brinaing 
down tbe incidence. So, tbey have said 
that the preventive activities aod facilities 
must be inter-wovon around tbe primary 
health care facilities which are being deve-
loped in tbe rural and urban areas. 

We all know tbat if tbere is a beart 
attack, immediately if assastance is given, 
there i4J some relief; but if there is delay, 
then 'the risk of death becomes all the more. 
Therefore, what wo have to do is : at the 
village level, at the primary health centre 
level. we have to detect it as quickly as 
possible, for which training needs to be 
given to tbe worker there. So, these are 
somes 'of the measures suggested by the 
committee of the Planning Commission. and 
I think that is all that can be done at the 
moment. 

DR. T. KALPANA DEV): I would 
like to know from the hOD. Minister: They 
have identified the risk fa~tors. What steps 
have b~en taken by the Health Ministry to 
cr~ate awareness among the people regardinl 
r:isk factors like smoklnS, 'thereby minimizing 
the incidence of coronary heart diseases? 

SHRI P.V. NARASIMHA RAO: So 
far as smoking is concerned, there are some 
methods adopte,d, to dissuade people from 
smoking; but, unfortunately, it is ooly 
STowing. So, people seem to be willinaly 
taking tbe risk of a beart attack by smokiog 
more and more; but we cannot say definitoly 
tbat the education of people which is beiDI 
undertaken in regard to smokinSI and the 
harmful effects of smoking is completely in 
effective. It is effective' to some extent; but 
human nature being what it is. and addic-
tion being what it is, it may not be fully 
effective. That is being done,' nevertheless, 

As rar as possible. immediate, early d~tec. 
tiOD and immediate first assista Dce: tbis i. 
what is being organized at the primar, 
health &entres. by aivin. traiDio&..o First, ono 
has to understand what are the symptoms, 
the appearance of wbicb could perhaR.s mean 
a beart attack, Df a heart coodition. These 
arl tbe thiDls which have to be told. Dot 
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only to our bealth staff, but· to people 
tbemselves. For i~stance, if it is a question 
of hypertension, in many countries medical 
facilities bave become so costly tbese days, 
tbat the method of self .. testng is becomio8 
morc and more popular. You can buy a 
sadget, you cao immediately find out the 
blood pressure and tbe blood sugar also. 
every day. whenever you want. So, this is 
tho kind of self-testing and self-therapy 
which is developing in the developed count-
ries; and tbere is no rcason why we. also 
should not think of these tbings being deve-
loped here. Slowly it is coming to our 
country also; but I h~)pe in c"ur"e of time, 
all these methods put together, will be able 
effectively to meet the challenge of the 
corollary diseases. 

DR. DATTA SAMANT; In the United 
States and all other countries, it is proved 
that excessive smoking at an young age is a 
major cause for heart diseases, because it 
constricts the coronary arterip.s. I am putting 
a catf gorieal question to the Minhter : we 
cannot ban it; I am not for it, because that 
is poor man's consumei' item At least the 
publicity given in the TV. radio and even at 
the Indian Airlines' offices showing fine 
pictures of smoking, at least the government 
can impose restriction on them or they can 
bring in a legislation or some rules so tbat 
at least in government advertisements s"1oking 
pictures will not be advertised. Another 
question is that in Villages there is intensive 
coronary, but there is no provision for tbat. 
It is not a que<;tion of diagnosis, but there 
are other things also. But either in Bombay or 
in Delhi, these things are there. But all over 
villages, tbere are a number of patients, and 
to look after tbem for six weeks, tbeir blood 
pre~sure, etc. tbe facilities are not there with 
the government at the centres. Kindly reply 
to tbese questions. 

SHRI P.V. NARASIMHA RAO: About 
the advertiselnents, 1 am Dot aware of tbe 
aovernolent media having ever indulged in 
advertisement about of smoking cigarette 
and so on. About olbers. we will have to 
lee whether anything is possible by way of 
'Ieais1atioo. Probably. I have no definite 
information on that. I could find out from 
the Law Ministry and tell the hone member. 
Now about specialist facilities or specialised 
faci!iti .. are to be made available OJ' .vaUabl, 

in tbe hospitals in the villages or primary 
health centres or the hospitals that- are goinl 
to come up, 30- bed hospitals that are aOiDI 
to corne up hereafter, we will have to wait 
for the situation where you bave the facilities 
available one by one; may be ECG macbine 
has to be made available, radio'ist would 
have to be made available. staff would have 
to be made available, it will bav~ to be on 
the basis of a pbased programme. But tho 
point is well taken that ultimately what is 
available in Bombay and Delhi. to some 
extent. would have to be made available in 
the rural areas also, not in every villaae, not 
in every primary health centre but at a dis· 
tance which can be fravened within a 
reasonable time by lba persons who gets an 
attack. This is al1 we can aim at the 
moment. The sky is the limit, if you have 
money for it I\nd the resources. Since tbat 
is not available, we will have to rest content 
with whatever we can do within the resourco. 
available. 

[T"~,,slallon) 

MR. SPEA KER : Shri Bairagi has Dot 
asked any question in this session. 

SHRI NAVAL KISHORE SHARMA: 
He is witbout a heart. 

MR. SPEAKER: Do not yvorry. we 
shall not let yoU suffer 8 heart attack; this . 
much we guarantee. 

I SHRI BALKAVI BAIRAGI: Mr. 
Speaker, ~ir, through you, I would like to 
submit that the hon. Minister bas stated in 
his reply that so far no Specialists' Commi-
ttee has been formed But he is aware of 
the seriousness of tbis disease and is allo 
apprising the House of it. .,Keepiog this in 
view. do you propose in the near future to 
form a Specialists' Committee? Secondly. 
at present ECG facilities are Dot available 
at the viUage leve.l. Do the Government of 
India propose to make available BeG 
machines immediately there also so tbat 
preventive measure could be taken at all 
levels for controlling this horrible diseaso 7 

SHRI P. V. NARASIMHA RAO: 
Whenever a mention is made of lome pard· 
cular disease, we conc.ntrate aJl our atten· 
tion on .bat wbereas there are other sorioua 



d tseises also in our country which effect 
millions of people and prove fatal. For 
example. every year a large Dumber of 
cbildren die of malaria in our country. In 
luch a $ituatioD, question of priority comes 
before us. While purchasing a machine, we 
have to see· the cost and tbe number of 
children liktly to benefit from it~ We sball 
have to keep in min d the cost effectiveness 
factor. fo tbis prolramme also, we shall 
have to see tbe cost of the machines. I do 
not refute tbe claim tbat tbe facilitie§ avail-
able in cities 'should gradually be made 
available in tbe villages also but that will 
take 'im~. For that we thall bave to chalk 
out a programme. } feel tbat tbe number 
of mach,oes availahle at tbe district bead-
quarters l~ve) at preseot were not available 
some 10 years ago. May be very soon we 
may be able to provide these facilities upto 
the Taluka level also. There are other 
places also wbtre donors have made these 
facilities available or the local people have 
arranged tbem. Therefore. we have to make 
available these machines and facilities in tbe 
villages gradually, but for that we ~hall have 

. to formulate a programme. Secondly, we 
will have to fix priority also as to which are 
the diseases which are affecting more people 
and which of tbem should be given priority 
and for which, more funds should be made 
available. We sbaH have to cbalk out our 
progrmme accordiogly. 

DR. KRUPASINDHU BHO}: HOD. 
Speaker, Sir, } ·am very happy that the 
intellectual Mioistc!l who is tbe Minister 
of Healtb and Family Wtlfaro now, 
i. also tbe Minister of Human Resource 
Development and be is a Pandit and a 
master of ttll trades. From bim I want to 
koow one thing. 

AN HON. MEMBER: Not a Jack-of· 
all-trades ? 

DR. KRUPASINDHU BHOI: The 
coronary disease is not prevelent in sophisti-
cated tOWDS only, i& IS prev,lent tbrouahout 
tbe country. Previously it was a disease of 
'the rich but now it is also a disease cf tbe , 
poor people. What are tbe realODS for thil ? 
Has hi' department done ao)' surveyor any 
.tati.tical dcmolraphic atudill wb7 th ... 

disease. are prevaler.t throughout' the 
country? For this reaSOD, E C.G. is not tbe 
only tbing wbich can belp tbe diagnosis. I 
would like to know whether tbe boo. 
Minister will take it up witb tbe PlaDniDa 
Commission to eradicate it by 2000 AD 
because now tbe demograpbic studies indicate 
that l.S per cent of tbe people are sufferlol 
from coronorary diseases. Out of them, 
not all tbe tbree arteries are blocked, but 
only SO per cent have been blocked in moet 
cases, and only ,ueb case. will need this by 
pas~ operaticn. Will tbe Minister take it 
up to ensure with tbat facilities for these by 
pass operations win be available at least iD 
tbe district headquarters bospitala ? 

SHRI P.V. NARASIMHA RAO : In the 
country there are already prestigious hospitals 
which are doing very successfully tbe bJ 
pass op'raticns. Now, it is only a question 
cf time before these facilities and this 
expertise reach the disttict headquarters. 
And I am sure that it is going to reach them 
earlier thaD later, 

Now tbe only tbing is what more pro-
cisely Dr, Krupasindhu Bboi wents me to 
do. 1 will find it out from him and examino 
it. 

Assistance for CODstructloD of Brlak 
Waten at Beypore Port 

+ 
*249. SHRI T. BASHEER : 

DR. K.G. ADIYODI : 
Will the Minister of SURFACB 

TRANSPORT be pleased to state: 

(8) whether tbe G.overnment of Korala 
bas approached Union Government for 
assistance to construct tbe two break-water. 
at Beypore ; 

(b) whether Government are aware tbat 
witb the construction of tbe break-water .. 
Beypore could bo made an all weather port. 
and 

(c) if so, the ItCpa beiDI takon by UOiOD 
Government to. assist the project? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHill RAJBSH PILOT): Yoa, Sir. 
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(b) Yel, Sir ~ 

(c) Beypore i. a minor port 'whole 
development falls within the sphere of State 
Government's ,esponsibility. The State 
Government can make use oC technical 
expertise available with tbe Ministry oC 
Surface Transport ror drawing up plans for 
development oC the port. 

SHRI T. BASHEER The hon. 
Minister in hi. reply states that the responsi-
bility faU. with tbe State Governments. But 
II my information 80es, tbe ports" otber 
tblft major ports, tbat i. tbe minor ports 
and intermediate ports are placed in tbe 
Concurrent List of tbe Constitution. So, I 
think that the Central Government also bas a 
mponlibil ity for tbem. 

In Kerala large potentialities exist for tbo 
development of some of tbe important ports 
like Beyporc, Vazbyam. Neendakara. 
Alleppey and Azbiankkal. Tbese minor and 
intermediate ports play an important rolo in 
the development of the State as tbey creat 
tbe infrastructure for the development oC the 
State. So, I would like to know from tbo 
Minilter whether the Government will con-
lider tbe request of tbe State Government 
lor financial assistance in this context. And 
a110, wbether tbe Government bave allocated 
any amount for the development of tbese 
ports during tbe Seventb Five Year Plan, and 
if 10, what are the outlays thereof. 

SHRI RAJESH PILOT: In 1968 tbe 
National Development Council recommended 
that central assistance must be liven to tbe 
minor ports, whatever central plenning can 
do. We started the scheme. But in 1978 
a,aln tbe National Development Council 
decided tbat tbis should be stopped and it 
should be left to tbe Stat. Governments. In 
tbe lalt Lot Sabba tbe Eltimates Committee 
in tboir 32nd report bad recommended that 
Governalent sbould review tlits sitoa,tion and 
tbo CentnU GovernmeMt mUlt' come forward 
to develop tbese minor ports. It i. a fact 
tbat lome of the States' economy win 
improve and employment will be aenerated. 
It ia on thi. basil tbat Government in 7th 
Plan ba. made a provision of R.I. 20 cror~1 
-to belp tbese minor portl. Tbo workin. 
pOup hu .tudled the plan and it bu made 
lOme noGlD ""4ru.!,,tjftaa.. AI far .. Kerala 

State i. coDcemed. Kera'. bad put up a 
," proposal in 1984 for development of 13 
. minor 'porta. They have demanded rouBbly 
Rs. J 1.50 crores for Beypore port. In 
1986-87 we bave made a provision of Rs. 1 
crore. For ports like Kakioada io' Andbra 
Pradesh where tbe traffic is more - Bey pore 
does not fall in tbat catcaory where tbe 
traffic i. morc- tbe working Broup is fina-
Jisin. a plan and we will certainly come 
Corward with concrete proposal. wbere RI.20 
crores could be utmsed. To be)p tbe minor 
ports, tbe Inland Water Transport Authority 
bas already been set up. The, are also 
carrying out their lurvey. and lome schemes 
will be Cormulated soon. 

SHRI T. BASHEER: Is' it a fact tbat . 
Government bas been granting financial 
.Isistance for the port development schome 
by way of lona term loans? Now, the bon. 
Minister has stated that tbe National Deve-
lopment Council have decided to stop lucb 
schemes. I would like to know wbetber 
Government baa an), proposal to review such 
a decision. Is it a fact that tbe National 
Harbour Board bas taken up this issue witb 
tbe Planning Commission and tbe Govern-
ment? If so, witb what relult ? 

SHRI RAJESH PILOT: I bave men-
tioned in my previous answer that 
Government baa revised the decision after 
the Estimates Committee in it. 32nd Report 
hal recommended about it. That is why. 
we have made a provi~ion of Rs. 20 erOfes 
in the Seventb Plan and Rs. I crote in the 
annual plan of 1987.88, Government bas 
revised the decision after conliderinl all 
tbese reports and tbe necessity to develop all 
minor ports. We do feel that in tbe~e sectors 
minor porta must be developed to improve 
the economy of tholo State •• 

DR. K. O. ADIYODI: Beypore/ 
Calicut Port is in the world map since tbe 
landinl of Vaacodiaama. a PortUlese sailor. 
h was a b~J'y port which used to transport 

. timber, tiles aDd spices to Gulf countries. 
Due to itl nealialnce. thou.anda of worker. 
are starviol. Will the Govenment approve 
the proposal of tb. Kerala Government and 
aiven finanacial .anction witbout further 
4ela)' ., 



NOVEMBBR 20, 1986 Oral Answer, 32 

SHIU RAJSSH PILOT: As I said, 
Government bas, in principle, decided to belp 
.elected minor POrts. We cannot come out 
to help all tbe 139 minor ports at a stretch, 
because the re30uNeC) arc limited. With 
Ra. 2 , crores available in th:: Seventh Five 
year Plan, we are going. to come out to help 
.elected minor ports. As far as Beypore is 
concerned. it is hardly 140 kms from Cochin 
and Cocbin is a major port. Economically 
and commercially also we have a majorport 
very close to Bey pore. 

(rra",'a lion] 

SHRIMATI USHA THAKKAR: Mr. 
Speaker, Sir, through you, I would liko to 
submit to the bon. Minister that Kandla is a 
major port. It was developed at tbe instance 
of late Pt. Nehru' aod Sardar Pate), When 
you visited tbat port you had promised the 
Vtti jetty. Som~ progress has beea made in 
this ditection. Nearby there is tho Tuna 
port. Will you make some provision for 
dredginl in that port 1 

SHRl RAJESH PJLOT: I am happy 
that the Momber bas jumped from minor 
port to major port. I have gone tbere on 
my visit to Kandla Port. I reall) feel that 
leventh jetty is rrquired. We have projected 
this requirement to the Planning Commi-
slion. And tbe Department is trying bard 
to adjust within the resources to help tbe 
Kandla fort. 

[Tranl/atlon] 

Water LolglDI Due to Seepage from 
Shard. Trlbutar, Canal 

*254. SHRI RAM PUJAN PATEL: 
Will the Minister of SURFACE 
RESOURCES be pleased to state: 

(a) whether keep-ina in view tbe interests 
of farmers, any scbeme bas been formulated 
to mako arrangements for draining out the 
_pale water for Sharda tributary canal so 
that tbere is no damale done due to water 
JOllinl in future; and 

(b) if so, tbe <setant tboreol 7 

(English] 

THE MINISTER. OF WATER 
RESOURCES (SHRI B SBANKARA· 
NAND): (a) For tbe Sbarada Sabayak 
Project, Yes. Sir. 

(b) A provision of R s. 100 crOfes bas 
been made for construction of 12600 kms. 
of drainaac system for drainage of 28 lakh 
hectares of Command Area of the Proje't. 

[Tranl/ation] 

SHRf RAM PUJAN PATEL: Mr. 
Speaker. Sir. because of tbe water seepaae 
from Sharada . Sahayak Project is atfectina 
tbe farmers' land. The hon. Minister in this 
connection bas replied that a provision of 
Rs. 100 crores has been made for construe .. 
tion of 12600 kms of drainage system for 
drainage of 20 lakb bectare. of Command 
Area of the Project. I would like to know 
from tbe bon. Minister as to when will tbil 
scheme be comp]eted 1 Because unless 
proper drainage aystem is constructed, 
farmen' land will not become cultivable: 
with the result that tbere will be no pro<tuc-
tion of foodlrains whicb wi)] crca te a pro~ 
b1em for tbe country. 

I would request the hon. Minister to 
get the work started and completed at an 
early date because the orders given by the 
Gov~rnment become of little importance by 
the time they reach the lowest eChelon$. I 
would request that the bon. Minister may 
kindly pay more attention towards the 
Sharada Sabayak Canal and should tell as 
to when will tbi. work start and when will 
it be compJeted 1 

. [EragUlh] 

SHRI B. SHANKAR ANAND : Sir, the 
bon. Member had earlier written a letter to 
me in respect of this very subject and I have 
replied to him in the month os September 
giving bim the details of the project al 'ar 
a. possible. He wanted to know as to when 
it will be completed. At tbe moment I caD 
say and inform tbe House that tbe project 
is likely to be completed by 1990 .. 91. Tho 
work on Gbaahra and Sarda Barralel, link 
canal, and Sarda Sabayak Feeder bave since 
been completed, except Imina of certain 



aekcted reaches in Sarda Sabayak Feeder. 
The work of braoches aDd distribution 
system is in progress. So, tbe bOD. Member 
need not have any doubt about it because 
tbe major 'Percentage of tbe work on tbe 
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,project bas been completed. 

SHRI RAM PUJAN PATEL: Mr. 
Speaker, Sir. I bid written a letter to the 
hon. Minister in which I had mentioned 
particularly about the Phul pur Parli9mentary 
Constituency which is so badly affrcted due 
to seepage of canal water that several villages 
have been inundated and the water in tbe 
wells bas been pol1uted creating drinking 
water problem. Will tbe hon." Minister get 
this surveyed lind will he arrange for drain-
aae system in the areas which arc prone to 
water logging? 

SHRI B. SHANKARANAND : Sir, the 
loil survey work undertaken by the Central 
Ground Water Board bas sbowo-if I aive 
the particular figures in respect of tbis con-
8titucDcy-tbat only about III hectares of 
land is prone to water·loggins. Soil survey 
work hal also been done in an area of 
21.41 lakh hectares in the Sarda Sabayak 
Command and it bas been seen that about 
I.S9 lakb hectares of area is prone to water-
logginS from the loil point of view. We have 
taken stops to lee tbat seepage is stopped by 
linins tbe canal. 

( Tran'/allon] 

saRI JAGDISH AWASTHI: Mr. 
Speaker. Sir, is tbe bon. Minister awate that 
i~ addition to tbe leepaae from tbe canal 
ie,er, rain water also causes larae scale 
inundation of the areas which results in 
damaa't to tbe crops 1 In Uttar Pradesh, tb. 
banks of Ram Oanaa Command Canals arc 
ftooded due to rain water. Will tbe HOD. 
Minister conduct a survey for cbeckiDJ this 
meolce ? 

Jakhapur.-BSDspanl Railway LIDe 

*250. SHRI HARJHAR. SORaN : Will 
the Minister of RAIL W A\, S be pleased to 
state: 

<a> the reaSODS for not taking up tbe 
construction of the second phase of Jakha .. 
pura .. Ban,pani Rail Hne in Orissa· and , 

(b) wben the worle is proposed to be 
taken up ? 

THE MINISTER' OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCJNDIA): (8) Non-
materialisation of anticipated traffic 00 

Jakbapura.Daitari section, which has already 
been constructed and opened (or traffic. 

(b) The Railways have no such proposal 
at prelcnt. 

Setting up of liT ID Assam 

*251. SHRI ABDUL HAMID: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to atate : 

(a) whetber Government arc cODsiderinl 
to establish an Indian Institute of Technology 
in Assam; 

(b) whether the proposed Institute would 
set up It Dbubri or OoaJpara in Assam • , 

(c) if net, the place where'it i. propoled 
to be aet uP; and 

(d) the action taken in the matter ? 

THE MINISIER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMILY 
WELFARE {,SHRI P. V. NARASIMHA 
RAO}: Yes. Sir. 

(b) to (d) The fiDal decision about tbe 
place for locatilll tbe Indian ·Inltitute of 
TeebnololY in AHam is fct to bo taken. A 
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.Ite Selection Committee has visited a 
Dumber of sites in Assam. The necessary 
data is be ina collected. The final decision is 
likely to be taken in tbe near future. 

DefelOpOltDt of Rallwa, Ltnes/Servtees 
10 Blbar 

-252. SHRI KUNWAR RAM: Will 
the Minist.r of RAILWAYS be pleased to 
Itate : 

(a) the various proposals lent by 
Government of Bihar regarding tbe expansion 
and improvement of railway Jines/services in 
Bihar; 

A. NBW LINES 
-------_ .•. _ .. _ .. _" -_. __ .... - -

s. No. 

1. 

2. 

3. 

4. 
5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

IS,' 

Name of tbe Project 

Mander Hill to Saintbia via 
Dumka 

Pipradib to BbavDatbpur and its 
extension to connect Oarhwa 
Road-Chopan 

N irmali to Saraiaarh 

Rajgir to Oaya 

Ranchi to Korba via Lobardaaa 

Parallel DO line between Hajipur 
and BacbwarB. 

Forbesganj. Tbakurganj via 
Bahadura8nj. 

Raochi to Giridib via Hazaribagh 

Deoabar to Dumka 
DarbbanBa·~uzaffarpur 

Gaya to Tori via Dobj·Cbatra· 
Malumatb 

Mcbshi to Salliria 

Dauram-Madbepura to Sin_beth-
waralthan 

Muzaft'arpur to Sitamarhi 

Baomankbi to Narpataanj 

J 

(b) the action taken by bit Minllt., 
thereon ; and. 

(c) tbe nature and extent of co-operation 
offered by Government of Bibar. if lOY. ~ID 
regard to development of Railw.,. 10, ,ut 
State 1. 

THE MINISTER OF STATE OF "TBB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA): (a) aod (b) 
Government of Bihar in tbeir MemoraodDlD 
submitted to the Railway CODvendoD 
Con;mittee ) 980 bad mentioned tbe followiol 
Railway Projects. Action taken 00 tbtu 
items has been indicated &laiost each item. 

Action taken/remarks 

Line surveyed. Project fhas been found 
unremunerative. 
Line not yet surved. 

Line surveyed. U nremuoerati,e. 

- do .. 

• do .. 

Lino surveyed. Alternative route beio, 
developed. 

Survey has not been carried out. 

Line surveyed. Projoct has been foud 
unremunerative. 

.. do .. 

• do -

Line not yet surved. 

Line surveyed. Project bas beeD 'oUlld 
unremunerative. 

- do ~ 

- do -
~ine not yet surve1ed. 
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8. No. Name of the Project 

16. Sultanaanj to Deosbar 

17. Pirpainty to Dumka via Godda. 

18. Bibarig80j to KUl'lel. 

19. Laukaha to Sitamarhi via 
Jainqar 

20. Laitaram to Birpur 

21. - Simri-Baktiarpur to Biha riganj. 

B. GAUGE CONVERSIONS 
I. 

2. 

3: 

4. 

5. 

6. 

f. 
8. 

Darbhanga-Nirma)i 

Darbbanga-Jayanagar 

Katihar-Jo~bani 

Sabarsa·Jogbani 

Bettiah-M uzaffarpur via 
Motihari. 

Bathoaha .. Birpur 

Arrab-Sasaram 

Rancbi-Lohardaga 

Action taken/remarks 

• do • 

.. do .. 

Line Dot yet lurv.yed. 

.. do .. 

Line surveyed. Project bas been fouod 
unr'Q1unerative. 

- do -

Darbhanga-Jayanagar line lurveyed.-
Project has been found unremunerative. 

.. do .. 

Line surveyed. Project bas been found 
uoremunerative. 

Line not yet surveyed. 

Line surveyed. Project has been found 
unremunerative. 

• do ... 

- do .. 

Survey hal been approved. 

It bas Dot been possible to approve construction of the above-said new lines and aaual 
conversion projects as most of the projects have been fouDd to be financially unremunerative. 
Furthermore, the Railways are faCing severe con5traint of resources for even the on-goiDI 
projects and have very heavy commitmenss already in hand. Their consideration will, 
thorofore, bave to await better times when pOlition of resources improve •• 

C. DOUBLINGS 
1. Patna-Gaya 

2. Kiul-Shibganj-Sarharwa. 

D. REPLACEMENT OF OLD LINES 

1. 

2. 

Sahibganj Loop Line and 
Howrab· Mugballarai 
MaQsj .. Sabarsa I 

Survey for augmentation of throughout 
capacity in PatDa area includin. Patoa" 
Gaya section is in progress. Further 
action will be taken on completioD of tho 
survey. 

Patch doublina of Kiul-Bbaaalpur section 
has beeD approved. 15 kms. bave beOD 
commis.ioned for loods traffic. 

Structure is lood and track i. beiQI 
mainUlincd satisfactorily. ,I 

(0) Government of Bihar bad oifolod land for conltructioD of Sakri-H.aanpur MO liill a' tb, 'ilDt of ita approval. 
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Import of S_ll PI ... 'Ot' Air tl11 Sef1lces 

-253. SHlU MURLIDHAR MANE: 
SHRI G; S. BA8AVARAJU : 

Will the Mioister of CIVIL AVIATION 
be pleased to state : 

(a) whether a propo8al to import .mall 
planes for use as air talis is undor the consi .. 
deratioD of Government : 

(b) if 50, whether the proposal has been 
'~ICt).tod by the Ministry of Finance : 

(c) wbetber the Doo"resident Indians 
would be permitted to import tbese small 
planes; and 

(d) if SO, the number of nOD-resident 
Indians who bave expressed willingness to 
import tbese planes ? 

THB MINISTER OF SrATE OF THE 
MINISTRY OF CiVIL AVIATION (SHRI 
JAGDISH TYTLER): (a) and (b) A 
suggestion to import small ,planes for use as, 
air taxis is under consideration of 
Government. 

(c) Under the existing guidelines import 
of ai.-craft is not permitted. 

(d) Does not arise. 

Command Area Development Programme 

*255. SHRI YASWANTRAO GADAKH 
PATIL: 

" SHRI NITYANANDA MISRA: 
Will the Mini.ter of WATER 

fll£SOORCBS be pleased to atate : 

(a) whether Government propose to 
introduce a revised pattern of assjstance for 
Command Area Development Proaramme ; 
aad 

(b) if so, tbe details tbereof and how 
would this atreet the developro~nt of drought 
Pl'ODO and backwards 1'0110D' ? 

THE MINISTBR OF WATER. 
RESOURCES (SHRI B. SHANKAR-A· 
NAND): (a) and (b) A revised pattern 
bas been introduced from the current 
financial year. Under this patterD, the 
cost of construction of water courses and 
field channels from tbo outlet' to the S - 8 
ha. block will be shared tquallY by tho 
centre and the State. Ceotral assistance is 
also provided (or cODstruction of field 
drains t set liog up communication sYltem 
in Command area and for o11aoisioa 
farmers t participation etc. DrOulbt-prone 
and backward regions faHins in tbe 
command. of these projects would also be 
benefitted to tbat eltent. 

Leakage ID laU ... Dim 

*256. SHRI THAMPAN THOMAS! 
Will the Minister of WATER RESOURCES 
be pleased to state : 

(a) whether Union Government are 
aware that the Kallada Dam is beavily 
Jeaking resulting in panic in two adjoinina 
districts of Kerala ; 

(b) whether Union Government bave 
taken any steps to give adequate alsistance 
to the State of Kerala ; and 

(C) if so, the details thereof 1 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANK,ARA-
NAND): (a) to (c) Leakage through the 
KaUada Dam had been brought to the notice 
of the Central Government. Experts from 
Centla} Water Commission aod members of 
the Dam Review Panel, after visitio& the dam 
durioa July·August, 1985, concluded that tho 
seepage was not such as to cause any anxiety. 
After the implementation of the suggested 
remedial measures, it is reported that tho 
seepage bas now been considerably reduced • 

CODversion of Cu4dalor. Port-Sale. 
Tow. Rall"a, Llae 

., .. 

*2:>7. SHRI P.R.S. VENKATESAN 
Will tbe Minister of RAILWAYS be pleued 
to .tate : 
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(al whetber Government have any pro-
posal to take up the work of converlioD of 
melre-aaUlo railway Hoes ioto broad·sauge 
ooes between Cuddalore Port and Salem 
Town via Neyveli ; and 

(b) if Dot, the roaloDs thereof and by 
which time this work will be taken up ? 

THE MINISTER OF STA T8 OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No.~. 

(b) Railways are facinl severe constraint 
of "resources and have heavy commitments 
on band for Gaule CODversioDs.~, 

Yeleru Reservoir Project 

·2S8. SHRI V. SOBHANADREESWARA 
RAO: Will the Minister of WATER 
RESOURCES be pleased to state ~ 

(a) whether the Central Water Commi-
ssion bas received a report on the Yeleru 
Reservoir Proj~ct from the State Govern .. 
ment; 

(p) if so, whc.n; and 

(c) the reasons for delay in clearaDce 
by the Central Water Commission? 

THE MINISTER OF WATER 
RESOURCBS (SHRI B. SHANKARA-
NAND): (a) to (c) The project report 
initially received in May, 1980 could not 
be cleared for want of clarifications on 
ctrtain aspects such as hydrololY and 
irrigation p)annivg. A revised Phase· I 
project bas been received in August, 1986 
and it is now under examination. 

NaUoDal Clitoral FesthallD Delbl 

·2S9. SHRI RAMASHRA Y PRASAD 
SINGH: 
SHRI UTTAM RATHOD : 

Will the h-Unilter of HUMAN 
RESOURCB DB VELOPMENT be ploued 
to state: 

(a) whether. National Fettival on 
g~4111'O. i* beioa hold in Dolhi i 

(b) if 80, tbe broad outlina thereof 
and tbe expenditure iDvoived in it ; 

(c) whether this prOlramme would be 
celebrated ever, year in" Delbi ; and 

(d) whether sucb festivals are also 
proposed to be held in dilterent parta of 
tbe country ? 

THE MINISTER OF HUMAN 
R.ESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P." V. NARASIMHA. 
RAO): (a) Yes, Sir. 

(b) The broad outlinea of the National 
Cultural Festival wbich is be ina held from 
8tb November to 26th November are a. 
follows :-

(i) Tbe main thrust of the Feltival is 
tbe involvement of the masses in 
the celebration of the Festival by 
providing an opportunity to them 
to see tbe rich and varied cultural 
heritage of tbe country. It will 
also enbance cross-cultural comm. 
unication and inter·action by 
bringing toalther artiltes from al1 
over India. 

(ii) Seven Mukhya Maidans in densely 
populated areas in Delhi are the 
venues for celebratioD of the Felli .. 
val. Tbe cultural troubes from 
each of tbe sevcn Zonal Cultural 
Centres set up in tbe country 
recently bave been putting up per. 
formances at each of tbe seven 
Maidan. for two days. Tbese 
Centres has have brougbt about 
SOO participants each aod arc 
holding exhibitions of their handi-
crafts, music, daDce, theatre aDd 
ofsani.ing worksbops, stoup dit-
cus.ions etc. The uther participat-
ins components are tbe schools and 
collclcs. 

(iii) Specific day. have been aUoted for 
Ipccial manifc:rtation to be reBectod 
in the proarammes of alJ Zonal 
Camps a. weU as sifes .peciaJJI 
ObOSOD for lbe oCQa.,ioo. 14da 



November beinl Jawabarlal Nehru 
birth aODivcraary has been devoted 
to children. 19th November beinl 
birth aoniversary of Mrs. Indir. 
Gandhi hu been declared as the 
Environmental Day, 

(iv) Special events known as 'Oooojto 
Patthar' are beioa orl8oised in 
collaboration with tbe Arcbaeo-
logical Survey of India in different 
parts of Delhi. In ord.r to 
dolinClte the four major streams in 
our cultural horitage the Ftstival 
bas also created tbe concept of 
'The Foul' Khat Balhs' known as 
Kavya Baab. Mritya Basb, Nat~a 
Baah and Sangeet Dagh. Here In 
tbese Bagbs well known maestros 
h ave been rehearsing, discussing 
and performing among themselves 
and tbeir viewers. 

Aa regards expeoditute tbe amount 
allocated for the Festi\'al is Rs. 4.90 crorC. 

(c) The intention is to ma"e this Festival 
an annual feature ia Delhi. 

(d) The intention is to bave such festivals 
ia others parts of tbe couotry but definite 
proposals h ... ve yet to be worked out. 

Re,ltec1 Pay Scales for SelectioD Grade 
Teachers of U. Ts./K. Viclyalayas etc-

-260 SHRl RAJ KUMAR R.At : 
SHRI S.M. GURADDI : 

Will tbe Mjnister of HUMAN 
RESOURCES DEVELOPMENT be pleased 
to state: 

<a> whether Government have announc" 
ed )a8t month revised pay scales for selection 
grade Teachers of Union Territories} Kendriya 
Vidyala,a. on tbe basis of recommendations 
of tbe 4tb Pay Commission ; 

(b) wbether Government have appointed 
(lny high powered Committee to study and 
reported on tho recommc.odation. made by 
(..Aiauopadbya,a ComBliuioo ; 

(c) jf so. whether Goveromeot bave 
taken into account Ihe views 0' hiP .. · 
powered Committee while annouDCin. the, 
revised pay scales ; 

(d) if DOt, tbe reasons therefor; 

(e) whetber Government bad diICuuecI 
tbi. mattor with tho represeDt.tive. 01 AU 
India Kendriya Vidyalaya Teacher. Auocia· 
tion al,o; 

(f) wbether the All Indja Kondri,. 
Vidyalaya Teachers Association has threa-
tened to go on strike on tbis matters; and 

(g) if so. Government's reaction thereto? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI NARASIMHA RAO): 
(8) to (g) On the basis of tbe Jecommenda· 
tions of the Fourth Central Pay Comml· 
ssion, Government of India bave notified, 
in September, 1986. revised pay scales for 
teaching staff in schools including selection 
grades. These are applicable to tbe teachen 
in Union Territoriel exccptins Chaodisarh. 
Kendriya Vidyalaya Saogatban can allO 
adopt tbese ~Iles. 

2. Government of India has appoinced 
an Empowered Committee, which iii ex .. 
amining the recommendations made by tho 
National Commission on Teacher. beaded 
by Professor D.P. Cbattopadhayaya incJud .. · 
iog the recommendations relating to tbe 
pay scales (or the school teacbers in tbo 
context of the recommendations of tbe 
Fourth Central Pay Commission. The 
Empowered Comro:ttee bas not yet finaliaed 
its views. 

3. The All India Kendriya Vidyalaya 
Teachers' Association ,s only a d~ fact. 
recoanised Association which has not beea 
SflDted de jure recognition as it docs not 
fulfil the required conditioDs. Government 
have not discussed tbe question of revision 
01 pay scales of teacbers with any employe,,' 
association of Kendriya Vidyalay. 
Sansatban. 

4. AU India Kendri),a VJdyal.ya 
Teacben' Association in tbeir latter dated 
tbe 3 O~tober. 1986. addnucd to CIM 



Minister of Human Resource Development 
Itave. I"", alia, stated that "if pay scalea of 
teachers are not decided upon in accordanco 
with recommendatioDs of Chattopadhayaya 
Commission and in consultation' with 
teachers bodies includinl AIKVTA, it will be 
compelled to resort to peaceful agitation." 

S. The reviled scales of pay for the 
ditrerent grades of teachers, etc., are baled 
only on the recommendations of tbe Fourth 
Pay Commitsion. The Report of tho 
National Commission on Teachers headed 
by Prof. Cbattopadhyaya is now under the 
consideration of the Government and deci-
sions thereon are yet to be taken. These 
decisions will be taken as early as possible. 

Rath,., Projects of West BeDgal 

·262. SHR} BASUDEB ACHARJA : 
SHRI AliT KUMAR SAHA : 

Will the Minister of RAILWAYS be 
pleased to state : 

S. No.' Name of Project 

NEW LINES 
1. Malda-Balurahat-Hilli 

2. 
3. 

4. 

s. 

6. 

Tamluk·Diaha 

Budge Budac.Namkbana 

Howrah-Amta!CbampadaDsa 

Howrah (Dantuni). Sbeakhal a 

Rania.oj-Mejia-Bankura 

OTHER WORKS 
I. Circular Railway t Calcutta 

(a) the particulars of the railway pro-
jecta sent by State Government of West 
Bengal to Union Government for Implement. 
ation : 

(b) the time wben eath of these projects 
was sent; 

(c) the current pOlition of each project: 
and 

(d) the details regarding bud.et provilion 
made for the' projects which have got the 
necessary clearance? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) to Cd) In 
the letters of Chief Min ister, West BeOlal 
dated 15.10.82 and 10.1.85 following pro-
jects approved and under consideration of 
the Central Government have been 
mentioned: 

Present pOlition 

Maida-Eklakhi .. Balurahat 
line approved and io prolress. 

Work approved 

Lakshmikantapur .. Nam .. 
khana is approved. 
Survey is in proarelS. 

Work approved. 24 kms. 
opened in 1984. 

Work approved ; but 
not taken up 

Work not approved 

Outlay in 
1986·87 
(Rs. laths) 

so 

100 

0.01 

0.01 

0.01 

Nil. 

Phase·I approved. 10 kma. 5.0 
commissioned. Work in proaress 

2. Dum Dum.BonaaoD doubliD8 Dum Dum .. Barasat commiSSioned. 60 
Baralat-BoD.aoD not approved. 

3. New Jalpailuri.Siligud BG/MO Work Dot approved Nil. 
line via RaDlapani to avoid 
traffic cODlcstion. 

4. Modernisation (Electrification) Blectrl8catioo Dot approved, Nil. 
of Bandel·kat". liDe 
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Mother', Health ... Jura.t Mort.Ht, Rate 

*263. DR. PHULRENU aUHA i Will 
tho Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether it is a fact that infant 
mortality haa direct co-relation witb 
motber's health; and 

(b) if so, what steps ,are beiOI taken to 
imt)rove the bealth of mothers so that tbe 
rate of infant mortality decreases '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILV 
WBLFARE (KUMARI SAROJ 
KHAPARDE): (a) Yes, Sir. Low birth 
weiabt of the babYt whicb is ono of the 
major contributory factors toward. iafant 
mortalily, has II direct co-reJation with tbe 
health and nutritional status of the motber. 

(b) To improve the health of the motbrr 
and, thereby to bring down tbe infant 
mortality, amoDg other thinllS, Icherne. on 
hCtllth and nutrition education. immunization 
of pregnant wumen, procbylaxis against 
Dutrition~l anaemia and suppleJl.lcntary 
nutrition under I.C.D.S. are beiDa imple-
mented by tbe Oov"rnment. 

Competltloo betwe_ lA and Vayutloot 

·264. SHRI SHANIARAM NAIK: 
Will the Minister of CiVIL AVIATION be 
pleased to state: 

<a) wbether Government are aware of 
the r.ports tbat Indian Airlines and ~)'u" 
doot Services are competiD8 with each other 
to commence ne" air route. ; 

(b) if 10, whether the competition will 
benefit both the aOlVices ; 

(c) whether it is a 'fact tbat Indian 
Airlines repair workshops are del.yinl the 
roparin. Vayudoot's aircraftsi and 

(d) jf to, Goyetnment·s reaction tbereto? 

THE MINISTBR OF STATS OF THE 
Ml'N\SiRY OF CIVIL AVIATION (SHR.~ 
JAOl)lSH TYTLER); (a) and (b) Indian 

Airlines and V.,udoot do not compete but 
supplom~nt eac:b other's operations with a 
view to benefittinl the t ravcUina public. 
Some common lectors arc operated by tbe 
two airlines for operational rea SOD. IDd 
also due to location of tbefr bues. 

Cc) No complain'. have been received 
in tbis regard. 

(d) Doe. bot arisc. 

o,.Jag of Rail"., Claim Cell 

2477. SHRI RAMESHWAR NEEKHRA: 
Will the \1inister of RAILWAYS p1eased to 
Itate : 

(a) Whether it is a fact that Zonal 
Railways bave created the Railway Claim 
Cell to expedite tb, public claim lettlement 
up to Rs. 5000/.. under tbe supervision 01 
ACS (Claims) on All Zonal Raihvay,; 

(b) whether Nortbern Railwa, Kanpur 
Claims Office is openjng the casts of claim. 
involving more tban Rs. SOoo/- if so. tbe 
reasons tberefore; and 

(c) whether it is also Q fact tbat only 
Northern Railway provide this facility, ir 
10, the rea!lons therefor ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (8) Yes, Sir. 
Some of tbe.e are under tbe cbArae of aD 
Asai.tant Officer wbose power of settlement 
is up to Rs. 5,000, and some are under tbe 
cbarge of 8 Senior Scale Officer whose power 
of settlement is up to R. •• 10,000. 

(b) Yes, Sir. Claim. up to .the powerl 
of Alli.tant Officer are .ettled by him aDd 
claim. or hiaber value are sent by him to 
the maio office for disposal by tb~ com-
peteDt autbority. Thi. help. i. reai.tratio.Q 
of ai' claim. at the place where claim hal 
arilen. 

(c) No. Sir. Thi. '.eiUt, ex.,. 011 
some otber ZoClal a.itwa,. aI.o. 



M_UIOrI,lI 'oaad la Lepak,,, TeeDp'" 
Au .... pur (A.P.) 

2478. SHRI MANIK REDDY: Will 
tbo J M.nister of HUMAN RESOUR.CE 
DEVBLOPMBNT be pleased to Itate : 

<a> whotber it is a fact tbat Archaeo-
loaical Survey of india, bas found lome 
manuscripts in the famous Lepaksbi Temple 
iO Anantbapur, Andbra Pradesh; and 

(b) if '0. tbe details or the Survey 
and tbe action taken by Government in tb. 
matter? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
PLANNING (SHRI P. V • ." NARASIMHA 
RAO) : <a) Yes, Sir. 

(b) The manuscripts comprise seven 
palm leaves. written in Kannada script and 
languaac. The contents of the writ ina 
indicate tbat tbey arc mainly donatory in 
nature aod some of them bear signature, 
may be of the scribe or donor. They are 
datable to late 17th-early 18th century A.D. 

The palm leave. are in tbe custody of 
the Archaeological Survey of India and 
.tep. are beina taken to preserve them. 

Esport aad Import of Book. by Educationa' 
I DstitUtiODS 

2479. SHRI N. DENNIS: Will tho 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to alale ; 

<a> wbetber books on various subjects 
for use of the students in academic 
•• tilutions are allowed to be export~d and 
_ported; 

(b) whether academic institutions at such 
are allowed to tltport books arid import 
boob of academic nature ; 

(c) if 10, the details thereof : and 

(d) whether aoy ceiliol hal been fixed 
lor auch oxport and import' of bookl and if 
"' ,. cSotaU. thereof 1 

THE MINISTER . OF HUMAN 
RBSOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
RAO) : -(a) Yel, Sir. 

(b) Yo" Sir. 

(c) aod (d) Books on educational, 
IcienlJfic and technical suhjects can be 
imported under Open General Lker.ce. Upto 
1000 copies of a single title during a financial 
year can be imported without the prior 
written clearance of the Ministry of Human 
kc:;ourco Development. This restriction 
does not appJy to tbe books publish~:,d under 
Enalisb Lanauage Book Soc~ety (ELBS) and 
Joint Indo-~oviet Textbook Programme. ' 

Recoanis.d schools, colleges and libraries 
can also apply for licences for import of 
books not covered under Open General 
Licence. In their case, licences will be 
granted upto a value of Rs. 25,000/- por 
year per institution. There is no restriction 
on expJrt of books. 

Financial Alslst.Jlee to University aDd 
ColJege Teacbers of Delbl 

2480. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of HUMAN 
RESOURCB DEVELOPMENT be pleased 
t,) state: 

(a) wbether any provision has been made 
fo~ fioancial assistance to University and 
College Teachers of Delhi for the construc-
tion of houses by them during the first two 
yeanor tbe Seventh Plan ; 

(b) jf so. the details thereor. year-wise; 
and 

(c) whetber the allocation would be 
suitably enbanced for tbe. remaining years 
of tbe plan in view of the 100g felt need to 
provide bouaioa faciJitie. to thele teachers ? 

THE MINISTER OF HUMAN 
RESOURCB DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WBLFARB (SHRI P. V. NARASIMHA 
1\"0) : (a) ~o (0) ye't Sir. The provision 
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for araot or Houso BuUdina Advaoces to the 
Delhi University and College Teachers and 
otbers for construction of bOUSt5 has already 
been raised from Rs. 61.33 lakbs during the 
Sixth Plari)o Rs. 1 0 crore annually with 
• ffect from )98S·86 onwards. 

Centrally Sponsored Scheme for the 
Welfare of tile Children 

2481. SHRIMATI N. P. JHANSI 
LAKSH.Ml: Will tbe Minister 

of HUMAN RESOURCE DEVELOPMENT 
be pleased to state : 

(a). whether Union.. Government have 
launched any centrally sponsored scheme in 
the States for the Welfare of the children; 

(b) if so, the name~ of the States where 
.ucb Schemes have been launched ; 

(c) whether such schemes have been 
launched in Andhr1! Pradesh; and 

(d) if so. the detaih of the central 
assistance for the we1far., mealJttres taken in 
Aodbra Pradesf:l dtlrin l th~ lal)t three years? 

THE tvtlNlSTE'<. OF S'rATB IN THE 
DBPARTMBl'ilTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN . THE 
MINISTRY OF HUMAN RFSOURCB 
DBVELOPMENT (SHRIMATI 
MARGARET ALVA) = (a) to (d) Several 
schemes for child welfarehave been laun.:hed 

. in the country and are now in operation in 
States !Union Territories including Andbra 
Pradesh. 

Details of the. Centrally Sponsored 
Schemes implemented by several Ministrie3/ 
Departments of the Government of Jndia for 
the welfare and development of children are 
indicated below : 

(A) MINISTR,,¥ OF HEALTH AND' 
FAMILY WELFARE 

Tbe following centrally sponsored· child 
welfare schemes are implemented by the 
Ministry ot' Health and Family Welfare 
in aU the States and Union Territories of 
tho country including ADdbra Prad.,b. 

(0 Immunisation of pre,neDt WOIDeD 
with TT for prevention of neonatal 
teta.nus amOllg children. 

(ij) Immunisation of children with DPT • 
Polio, Typhoit, D.T., T.T •. and 
B.C.G. 

(iii) Prophvlaxis. against Dutritioaal 
anaemia amona motber. and 
children. 

(iv) Prophylaxis against bJindnfJss due 
to Vitamin 'A9 deficiency amona 
children, 

(B) MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT 

(I) Department of Education 

The centrally sponsored scheme of 
non·,forma) education for 9-14· aae 
group children was initiated in the 
y.ear 1 C)19·80. To start with, tho 
assi~tance was given on SO: SO 
Centre-State sharina basis for 
imp1ementation of the Scheme in 9 
educationally backward States, 
namely: Andbra Pradesh. Assam, 
Bihar, Jammu & Kashmir, Madbya 
Pradesh, Orissa, Rajasthan, Uttar 
Pradesh and West Bengal.. (n tbe 
year 198j· ~14, for increasing the 
enrolment of girls, the Scheme was 
libe-ralised und~r which the assis-
tance to these States is also beiDI 
prl)vided on 90: 10 sharing basis 
fOr' nOrl-formal eduction centres 
cKclusivdy for girls. 

(I I) Department of WomeD aDd Child 
Development 

(0 lntegrated Child Development 
Services (1CDS) Scheme hal be.n 
taken up in rdJ States and Union 
Territories of tbe country. Andbra 
Prad:'sh is one of the States wbe~ 
this c~ntrally sponsored scheme ha. 
already been launc:bed. 

(Ii) A Centra 1Iy Sponsored Wheat-based 
Supplementary Nutrition Pro,ramme 
for pre-school children· aDd DUl'lidl/ 
expectant mothers has beep Jauocbod 



from 1, January, 1986. The scheme 
covers several States including 
Andhra Pradesh. 
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is in operation in 22 States and S 
Union Territories includinz Andhra 
Pradesh. 

(C) MINISTRY O'P WELFARE 

Scheme for the welfare of children In 
f 

Deed of care and protection 

This scheme ia implemented by tbe 
Ministry of Welfare.. The scheme 

Central assistance to Andhra Pradesh for tb, 
Cbild Welfare Programmes is as under :-

(A) Supplie._~ of vaccines under immunisation programme, iron and folic acid tablet., 
liquid and Vitamin 'At solution under the propbylax is scheme made to the State of Andbra 
Pradesh during the last 3 years are as below : 

March 1983 to February 1984 
March 1983 to February 1985 
~arch 1985 to February 1986 

Rs. 7220861/-
Rs.95,12,105/· 
Rs. 95.02.121/-

(B) (0 The assist-inee given under the Central1y sponlo red scheme of DOD'" formal 
education for 9 - 14 age group children to Andbra Prades b during the last 3 years on 
Ceotral/State sharing b.uis is a~ under : 

(ii) 

Year 

1983 .. 84 
1984w 85 
1985-86 

50 : 50 pattern 
(Rs.) 

1,15,81,9<)6/-
68.33,8.!5/ .. 

2,16.80,067/-

90 : 10 prttern 
(Rs.) 

6.52,3601-
10,46,282/-
16,49,686/-

for Don-formal 
education contre. 
exclusively for 
girls. 

(a) Under centrally sponsored ICDS scheme, tbe assistance giv~n to Andhra Pradesh 
for the last 3 yea rs is as under : 

Year 

1983 .. R4 
1984 .. 85 
1985·86 

1,~ Cash 

Rs. 2~07,40,980/­
Rs. 1\69,92,331/-
Rs. 4,29.30,00/-

in kind (Supp Jy of medicine 
kits for use of in Aoganwadies) 

RI. 22,23,626{" 

(b) The grant.in .. aid including of cost of wheat/subsidy for prcw:,chool children and 
Dursing and expectant mothers given to Andbra Pradesh during the last 3 years is as undor: 

This scheme has been launched from 1st Jaoury, 1986. 

1983·84 
1984-85 
1985-86 

( 1986·87 

- Nil 
- Nil 
~ RI. 10,92,000/ .. 
- Rs. 4,64,76,000/-) 

(C) Under the scheme- for the Welfare of Children in Need of Care and Protection, 
central assialance aiven to Andhra Pradesh durins diIC la!ilt three ;yoars is as under :-

J983 .. 84 
1984 .. 85 
1985·86 

al. 17,65,713/. 
R. •• 11,71,550/-
lU. 15,63,348/-
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Keo.rl,. VW,..ta,... fa BIta, I" West 
Heapl 

2482.· SHRI SYED SHA'HABUDDIN : 
Will tbe Minister of HUMAN RESOURCB 
DEVELOPMENT be pleased to state: 

(a) tbe number and location of Kcndriya 
Vidyalayas in Bibar and West Bensal. 
diltrict-vvise ; . 

(b) additional locations under consi-
deration for tbe current }ear and for tbe 
year 1987·88 ; and 

(c) the qUllntitative criteria for selection 
of location for establishing new schools? 

THE MINISTER OF HUMAN 
RESOURCB DEVELOPMENT AND 
MINISTbR OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
RAO): (~!) District-wise Jists of Kendriya 
Vidyala}8S in Bjhar and West 'Benlll are 
liven in statements I and II, respectivoly, 
below. 

(b) The follow ina 4 Kendriya VidyalaYls 
in Bihar and 6 in West Bengal have been 
lanctioned during the current year: 

BIHAR 

J. Bokaro Thermal Power 
BokafO 

2. Muzaffarpur 
3. Katibar 
4. Patna 

WEST BENGAL 
1. 
2. 

A. F. Station, Salua 

Li bona, Darjecling 

Station, 

3. Ordinance ,Factory, Dum Dum 
4. lodiall Oil Corporation Limited. 

Haldia 
S. Kharagpur 
6. Cbittaranjan Locomotive Works, 

Cbittaranjan 

No other proposal is under consideration • for tbese States for the current y.ar. It is 
not possible at this slalle to indieate the 
number of schools with locations to be 
oponed duriol 1987·88. 

(c) Kendriya Vidyalayu are lenerall, 
lpeakiol, opened wbore tbere is a concen-
tration of at leut 1,000 employee. of 
Defence Services or of Central Governmeat 
or of tbe Government of Indta Undertaking. 
individually or jointly and when tbere 
are at least 200 children (500 children io 
tbe case of bil cities) witriol to be enrolled 
in different classes to begin with. A mini-
mum number of 200 children should be 
available for enrolment ilJ schools in new 
Caotonements and Defence Establisbments. 

Proposals for openinl new Kendriy. 
Vidyalayas are considered by the Kendriya 
Vidyalaya SaDgathan upon receipt of 
requests from sponsoring agencies such 8S 
Ministries/Departments of Government of 
India, State Governments, Union Territory 
Administrations, Public Sector Undertakings 
and organisations of Central Government 
employees, employe:s of Defence Services 
or. employees of the Government of 
India Undertakinls, etc. 

StatemeDt-I 

Particulars and Locatio", 0/ Kendrlya 
Vtdyalaya, I" Bihar, Dlstl. wise 

BIHAR (41) 

1. Distt. Dbanbad. (7) 

(i) BHAL, KoyJa Nagar 

(ii) Old DVS, Building Dhanbad 

(iii) Hokaro No. I, Bokaro St.ol City. 

(iv) Bokaro No.2, Bokaro Steel City. 

(v) Gobindpur Area 

(vi) Phuli Township 

(vii) Maithoo' Dam. Damodar Valley" 
Corpo. 

2. Distt. Begusaral (2) 

(0 Barauni No. I, Fertilizer Corpn. of 
India, Barluni • 

(ij) Barauai No.2, ludian Oil Cor-
poration Limited. Barauni Refina.., 
Towosbip. 



J. Dlltt. GlrWIh (4) 

(I) Bbandaridab 

;"i"~11 A",,, ." ~i 

10. Dlstt. Slt •• rIIl (I) 

0) Jawaba, Nap, P.O. Sutibara 

(if) CeDtr.1 Coal Pield. Ltd. Karo 11. DII". Pat_ (4) 
Special Project. P .0, Sa,uta, B.ar. 
Diatt. Giridib. (i) Kankarbagb Pam 

4. 

(iii) Cbandrapura Thermal Po"'r Station 
Cbandrapura. 

(iv) Bokaro Tbermal P"wer StatloD, 
Girldih Diltt. 

DI.tt. Hazarl Ba.1I (6) 

(0 Bhurkunda 

(ii) Patratu 
(iii) BSF Training Centre of Scbool, 

Maru Cantt., Hazaribalb. 

(iv) &amaarb Cantt. 

(v) Kedl. Nap, South Colliery. P.O. 
K:edla Underafounds. 

(vi) Arpda Area, Gidi 'A' Colliery 
Central Coa16elds Ltd. 

5. Dlttt. Ga,.e (2) 

(0 Deseawarl Road. Gaya No.1. 

(ii) Gay. No.2. ASC Centre (North), 
Pabarpur. GaYI. 

s. DI.tt. Robte. (1) 

(i) Pyarit ... PbolJ)betea It Chemical, 
Ltd., Amjhor 

.,. DIRt. Samutlpur (1) 

(I) Sam.ltipur 

8. DIItt. SIDlbblauaa (,) 

(i) Cbakradltarpur 
(U) Hindustan Copper Ltd.. P.O. 

Ghatilila, Siolbbum 

(iii) Meabahltuburu 

9~ DIItt. Mo .. "" (1: 
(i) JamalPur 

(Ii) Op. Centre. ORPF CampUl, 
Mekameblbat 

(iii) Dan.pur Cantt. 

(iv) Patnl 

12. DI'tt. RaDe1l1 (6) 

(i) Dipatoli P.O •• Rancbi 

(ii) Heavy Engineering, Corporation 
No. It Jalannatb Naaar, Ranchi 

(iii) Heavy Engineering Corporation No. 
II, Dburwa, Ranch' 

(iv) P.O. Hinoo, Ranchi 

(v) Central Coalfields Ltd., Dakta 
Bukbuka, Nortb Karampura Area. 
P.O. Kbalari 

(vi) Central Coalfield Ltd •• Ranchi 

13. DIIU. Muzafl'arpur (1) 

(i) Muzaffarpur 

14. Dlltt. lCatlbar (1) 

(0 Katibar 

IS. Distt. DUDlke (1) 

(0 AFS SiDlbarsbi 

Stet ... t II 

hrtiCMlar, Md Locatlonl 0/ Ken4rlYil 
YldyalaytU In W." B.",QI. Olllr/CleW/'., 

WBST BBNGAL (35) 

1. DIs«. 24 P........ (S) 

(i) Palta. AFS, Barra,kpor. 
(U) Barraokpore (Arm,) 



(iii) Nawab,anj. IIbapore 
(iv) KaDc:harapara, P.O. Kampa 
(v) Kankinara, P.O. Macb\oary 

2. Distt. Borelw •• ($) 

(0 CRPF Dura.pur 

(ii) eMERI. Duraapur. 
(iii) Panagarb 
(iv) Krisbna Nagar Colliery. Kunustoria 

Area. P.O. Toposi. 

(v) Cbitaranjan Locomotive Work. 

3. DiItt.Dadeeliag (6) 

(i) Bagdolra 

(il) Bengdulai 

(i~) AFS Salua 

(v) . KharalPur 

7. DII,t. PuruUe (I) 

(i) Adr. 

8. Distt. Cooeh Be •• r (1) 

(i) Kbarimala Kbagrabari, Cooch 
Behar. 

9. Dlstt. Murshldabad (l) . 

(i) NTPC, Farrakba Super Tbtrmat 
Power Project, Farrakba. 

(iii) Khaprail. P.O. New Ohumta (Sukba) 10. Dint. Maida (1) 

(iv) Sevok" Road 

(v) Katimpong (Durpin) 

(vi) Lebong 

4. Dlstt. Jalpalgurl (3) 
{j} Bin8guri Cantt. ~o. 1 

(ii) Binaguli Cantt. No.2 

(iii) Haslimara 

5. Dista. Calcutta (7) 
(0 Fortwilliam 

(ii) BallYluD&C Maidan Camp 

(iii) • LB' Block, Salt Lake Area 

(tv) nT, Joke Diamond. Alipore. 
Calcutta 

(v) Dum Dum Road, Calcutta 

(vi) Command Hospital Complex, 
Aliporc. Calcutta. 

(vii) Dum Dum Cal,utta 

6. Dlltt. Mldaapore (S) 
0) UT •. KbaraBPur 

(ii) AFS KalaikuDda No. 1 

(aii) AFS K.a1aikAm41 No. 2 -

(i) NHPC, Maida. 

Railway Lines in Andbra Pradesh 

2483. SHRI T. BALA GOUD: Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) tbe _,mount aUocated for conltruction 
of railway lines in Andbra Pradelb durin. 
Seventb Five Year Plan ; and 

(b) tbe amount allocated for lbil 
purpose to be spent durina the next two 
,earl? 

THE MINISTER OF STATB OF THS 
. MINISTRY OF RAILWAYS (SHRI 

MADHAVRAO SCINDIA): <a> and (b) 
Amount allocated for new rail Jines patti), 
or lully in .Andbra Pradesh in tbe 1st, 2Dd 
,eara of tbl . Seventh Plan IDd balanco to 
GOIDpltto aro II UD40r ;-
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, (kl. in oro,.) 
81. No. New Line Outla, 85·86 OutJ., 86·87 Balance to R.emarks 

complete. 

1. Sbadracballaa)-
Road- Manuluru 

2. Bibina.lr- Nadikude 

3. Motumari-Jaagayapet 

4. Telapur-Patancheru 
5. Adiiabad·Pimpalkutti 
6. Rayadurl-Chitradurl 

0.80 

4.00 

2.00 

0.30 
0.95 
0.10 

0.25 

2.00 

5,00 

1.40 
1.00 
0.70 

2.21 

10.63 

1.02 

2.99 
11.67 
16.71 

Commiasioned. 

1.0"kDll. comml. 
ssioned. Balanco 
39 kmt. will be 
co.mpleted in 
VII Plao. ' 
Plaoned for 
commmi .. ioniDI 

" in 1987. 

---
---

Balance funds for tbese projects in tbe next two yean will depend 00 actual allotment 
of funda for New Lines in the remain ina years of the Plan. 

(Translation] 

Opening of Ayurfedlc Hospital at Sbabld 
Bhagat Singh Marg, New Delbl 

2"84~ SHRf VILAS MUTTEMW AR : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact that the owner 
of plot No. 37, Shahid Bbagat SiDlh Marg, 
New 'Delhi bad donated the plot to NDMC 
fnr tbe construction of Ayurvedic dispensary/ 
bospital ; 

(b) whether It IS also a fact that a 
building has been constructed there for this 
purpose; 

(c) if so, the reasons for not openUla 
tbe bospital there so far llod the time by 
which it will be opened; and 

(d) the reasons (or delay in tbi' reprd ? 

THE MINISTER OF STATE IN THB 
MINISTRV OF HEALTH AND FAMILY 
WELFARE (KUMARI SAaOJ 
KHAPARDE) : (a) to (d) The information 
ia being collected from NDMC and will: bel 
laid 00 tbelTabte of tbe Sabba. 

, ' .. ! 

fE, gillh) 

Per Capital AlloaatloD for Edueatloa 
Durma 1984-87 

2485. SHRI SAIFUDDIN CHOWDHARY: 
Will tbe Ministry of HUMAN RESOURCE 
DEVELOPMeNT be pleased to state : 

(a) tbe per capita outlay on education 
by Onion Government (tbrouah it. bUdlet) 
durin. tb~ years 1984·85, 1985-86 and 1986. 
87 ; and 

(b) tbe per capita outlay on education 
by ~ach Stato (tbrouah budactar, provisions) 
durlDg tbe above mentioned period? 

THB MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRJ P. V. NARASIMHA 
RAO): <a) The per capita outlay on 
educatl0D by tbe Education Departm.nt of 
the Government 01 Indja during tbe year, 
J984-85, 191'-86 and 1986-87 works out to 
al. 6. Rs. 7 and Rs. 9 respectively. 

(b) A statement liviD. per capita ouUa, 
,OD education by the Bducation Department 
of each St&te/Unioa Tenitory durio. the 
Jalt three ,ean 1983.84, 1984-85 and 
1985-86. lor wbich data is ayaiJable is aiveD 
below: ' 
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( in rupees ) 

State/Union Territory Per capita Gutla, OD eduction .._.._-.-
1983·84 1984-8, 1985·86 

I. AnAta Pradoah 71 79 96 

2. Allam . 74 81 143 

3. B.lbar 63 60 60 

4. Gujarat 61 82 134 
5. Haryana 75 84 104 

6. Himachal Pradesh 126 143 160 
7. Jammu and Kashmir 97 J09 126 
8. KarDataka 68 '9 94 ,. Ketala 116 117 138 

10. Madby. Pradesb 92 52 63 
ll. Mabarashtra 77 88 100 
12. Manipur 147 ·.77 233 

1'. Me.balaya 91 115 164 
14. Nagaland 248 245 346 
15. Orissa 56 57 71 
16. Punjab 100 106 129 

17. Rajashtban 7. 1S 92 
18. Sikkim 16' 271 353 
19. Tamil Nadu 7J 79 89 
20. Tripura 129 147 183 
21. Uttar Pradelh 43 46 57 
22. West Bonlal 74 85 88 
23. A aDd N Islands 304 354 570 
24. Arunacbal Pradesh 184 224 308 
25. Chandi.arh 310 258 416 
26. Dadra and Nalar Hlveli 108 )3~ 188 
27. Delhi 163 189 224 
28- Goa, Daman and Diu 156 116 242 
29. Latshadwee, 399 527 617 
30. Miloram 111 205 301 
31. Poodicberl1 I" 18, 230 

" 
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EMU c.. •• t ' ......... P.IIk .... 
Ho ....... l:llan.Plr.Hnrlll 

2t486. SHill PURNA CRANl)RA 
MALI.K. : Will the Miniater of RAILWAYS 
be pleased to .tate : \ . 

(a) the number of EMU eoacbel pJ),iDI 
b.tween Panlk"t.-Howrah Ind Kharagpur-
Howrah; 

(b) wbether tbere i, any . propolll to 
iOCfoalo tho number of EMU coacbes for 
tbe above two .eedons; Ind 

(c) if 80, tbe time by which the propolal 
I. likely to be mateo.liled ? 

THB MINISTeR OF, STATS OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO' SCINDIA): (a) There arc 
2.4 EMU traia. in the Up' direction and 22 
in the Down direction between PaD,kura-
Howrab; and 13 trains in eacb direction 
bet.eon Kbaragpur-Howrab. 

(b) and (c) Work for provision of 
automatic silnallinl is in proare81 between 
Paoskura and Kbaragpur. Increase in the 
suburban BMU services can be considered 
only after tbi' work is completed. 

Meaaurel t. Ploteet VatelDeJ Us" for 
UDlvenll hlllluallatioo Pro ..... mme 

'2487. SHRl AM1TABH BACHCHAN : 
Will tbe Minister of HEALTH AND 
FAMILY WRLFARB be ",leued to state: 

(8) whether tbe Universal ImmuDization 
Prolratnme and the Elte",," Proaramme 
of ImmunizatioD rae, a .rious cbaU,o,e 
due to breakioa of "cold chi iDS" wbich it 
80 enential for the elective lmmunill~ioo 
of children ; 

(b) whether adequate protective measures 
art takeD to see that theSe vaccine. are 
takeo to the far tiuna remoto areas at the 
prtlcdbtc1 temperaturel .0 tbat tbeir efBCICY 
it ._ot IoIt ; aneS 

/ 
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'(c) if nol, what ateps GoYernment ate 
takio, to tee tbat th~ potency of tbete 
va(ciu., '0 .sential for' the immunization 
of our children, ia not lost ? 

THE MINISTER Of STATB IN THB 
MlNISTRY OP HEALTH AND fAMILY 
WELFARE (tUMAJU SAROJ 
KH~PARDE): CI) aDd (b) Maintenance of 
"Cold Chain." ia a "riou! chaJlenge to tb. 
e.cctiyc implementation of tbe Immunisation 
ProlraD'lmes. And, therefore. adequato 
protfcti.e moasu .. are taken to transport 
vaccines at recommended ttmperatures to 
far BUDa areae, by supplying vaccine carrier, 
and cold boxes. Further, large Dumber of 
cold.torlae and transportation equipment. 
bave also been provided to streDsthen the 
cold chain for vaccines. Training courses 
are also orlanised (or tb. better managemenl 
aDd monitoriOI 01 the cold cbain. The entire 
operation ia carried out tbrough tbe State 
Governments. 

(c) Question does not arise. 

Ceatr.1 AIIIstaDet for 8ealt. Ceotres Ie 
KOlka. RealOB 

2488. PROF. MADHU DANDAVATE: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) .wbetber it is a fact tbat large parts 
of rural areas of the backward region of 
Kookan in Maharashtta. are nealected in the 
malkr of ope-niDa bealth centres; and 

(b) if '0, whether adequate Central 
financial al.i.tanee i. proposed to be aiven 
(or startio. health centre. in the Konkao 
te,ion in vie ... 01 its backwardness , 

THE MINISTER OF STA TS IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARB (KUMARJ SAROJ 

,:, KHAPARDH) : (a) and (b) No Sir. 
Accodiol co til. inform.tion provided by 
State Government of Maharasbtra the 
reQuire4 number of Primary HeaJlb Centre. 
on the bllit of tbe norm of rural population 
bas alroady been aanCtidDed for Konken 
ltttion. Tbo 4iltri9t·.lee n~mb,r Qf PflC. 
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IIDctloncd .1 per 1981 census lin rural areas 
or ,,"OnkaD "aion is as under :-

Thane -71 
Raigad -49 
Ratolliri -64 
Sindhudura -36 

The qU.tioD of sanctioninl more Primary 
Healtb CtDtres OD tbe basi' of mid .. 1987 
population is under consideration of tbe 
State Govornment.. The establishment of 
PHC. comes under tbe State Sector 
Minimum Needs Programme, funds for 
which are· allocated in the State Plans. 

Railway Bridge at Dablrpura .ail Hal. pet 

2489 .. SHRI S. PALAKONDR~ YUDU 
Wi)] tbe Minister of RAILWA 1'8 be pleased 
to state: 

(a) whether the Railways have given 
cloarance to construct railway bridges at 
Dabirpura and HaJapet in Hyderabad 
(Andbra Pradesh) ; and. 

(b) if so, tbe details of tbe p.roposal .ad 
the amount sancticn~d ? . 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRJ 
MADHAVRAO SCINDIA): (a) and (b) 
The propo$aJ for construction of two road 
over brid~es at Dabirpura and at Lalapet 
in lieu of the existina level crossinls is UDder 
consideration of the Ministry of Railways. 

AsslstanCt to States to Remo,e Adolt 
Illiteracy 

2490. SHRIMATI BIBHA OHOSH 
OOSWA MI: Will the Minister 

of HUMAN RESOURCES DEVELOPMENT 
be pleased ,to stale tbe total financial 
assistance given State-wise by Unioa 
Government to assist the States in their drive 
8rzainst edult illiteracy during the yean 
1984-85, 1985·86 and 1986-87 ? 

THE MINISTER OF HUMAN 
RESOURCES DEVELOPMENT AND 
MINISTER.OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
RAO): A Statem~nt is given below. 

State.tDt 

A,II81ance to Slatel to Remove ..4dll/~ Illiteracy 

(Rs. in lakhs) 

81. No State/Union Territory 1984-85 1985·86 1986 .. 87 
(upto October, 1986) 

,..~...._ -~, ---~--> ~.-~-'" - ~ .-._- -.,--

1 2 3 4 5 _------ ------------
I. Andbra Pradesh 256.73 283.23 26.81 
2. 'Assam 164.75 120.29 14.12 
3. Bi'lar 280.09 4~0.90 SO.30 
4. Gujarat 226.S8 236.11 28.07 

S. Haryana J20.33 91.43 17.64 
{6. Himachal Pradesh 19.78 33.23 8.00 ;! ~ 

",. Jammu and Kasbmir 47.61 32.81 10.00 
8. Karnataka ' , 198.49 266.67 3219 
9. Kerala 59.78 90.48 15.00 

10. MadhYa Pradesh 383.99 167.19 61.91 
ll. Maharasbtra 298.96 373.38 55.61 
11. Manipur 48.74 4239 6.99 
13. Mo,h .. laJa 30.77 ~8.79 S.OO 
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1 2 

14. Nallland 
IS. Orissa 
16. Punjab 
17. Raja.tban 
J8. Sikkim 
19. Tamil N_du 
20. Tripura 
21. Uttar Pradesh 
22. West Bengal 
23. A & N Islands 
24. Arunachal Pradesh 
25. Cbandigarb 
26. D & N Haveli 
27. Delhi 
28. Goa, Daman & Diu . 
29. Lakshadwcep 
30. Mizoram 
3J. Pondicherry 

TOTAL: 
._-------

Film on New Deihl Asiad 

2491. SHRI PIYUS TIRAK Y: Will 
the Minister" of HUM;\N RESOURCE 
DEVELOPMENT be pleased to state: 

(a) wbether it is a fact that while a film 
on tbe Seoul Games is almost ready for 
public exhibition, the one on the New Ddbi 
lames is not yet ready ev~n four years after 
the lames and about Rs. 20 lakhs have 
already been spent on making of tbis film; 

(b) if so, the reasons for the same; 
and 

(c) Tbe action taken in tbe matter ? 

THE MINISTER Of STATS IN THE 
DEPARTMBNrS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN' THE 
~INlSrRY Of' HUMAN RESOURCE 
DBVBLOPMENf (SHRIMATI MARGARET 
ALY A) : (a) Tb, film 00 the New Delhi 
Oamls bas already b~eD released in five 

, part. as Nows Magazines. The firat News 
"iliaD. wal rclcalOd: Go 24 •. 11.82 aDd tbe 

3 

25.74 
.150.13 . 

75.31 
296.00 

25.63 
232.55 

29.00 
572.67 

149.83 
6.25 

20.18 
5.41 

2.84 
24.96 
9.81 
2.12 

10.63 
14.32 

4· 

22.62 
165.13 
4'.95 

333.88 
4.48 

349.17 
·30.86 

563.23 

151.90 

5.66 
12.08 

2.89 
1.06 

20.10 
0.91 
1.3'8 

12.15 
7.81 

5 

S.OO 
26.0S 
12.83 
30.54 

4.00 

45.78 
9.00 

70.19 

42.99 
1.00 
1.50 

0.50 
0.50 
1.78 

0.50 

1.50 

1.35 -...-.---------.---.-
3789.89' 3928.76 586.65 

last Qne was released on 10.1 2.1982. Tbe 
full.leogth film on Asiad '82 (l~ reels) was 
released on 20.12 8S through MIs Urmi 
Diltributions, Bombay; 

(b) and (C) Question does not arise. 

State-wile Hospitals In tbe Country and 
Their Bed Strength 

2492. SHRI R.M. DHOYE : Will tho 
Minister of HEALTH AND i FAMILY 
WELFARE be pleased to atate: . 

<a> wbat is the number of bospital. at 
present in the couiltry run by Ceotral 
Government/State Governments and by o'ber 
charitable in.titutioDs, State-wise; and 

(b) wbat is the Dumber of beds in those 
bospital. ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARB' (KUMARI SAROJ 
KHAPARDB): (a) and (b) A ItatemcQ'i. 
alvIn below i 
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SI. No. States/UTI. Government Private " Vol. Orp. ---- ------~- ---- ---
Rospit.1 Beds Hospital ·Beds 

I 

1. Andhra Pradesh' 342 24762 266 11103 

2. Auam 96 9576 29 29" 
3. Bibar 100 14078 125 8447 

4. Oujarat 14. 15009 1030 19941 

S. HaryaDI 69 4961 18 2566 

6. H imacba I Pradesh '5 3793 8 447 

7. Jammu and Kasbmir 45 ~914 2 ~ 

8. Karoataka 165 23902 4' 6702 

9. Kerala ISS 29224 173 14lO9 

to. Madbya Pradesb 289 19891 

11. Maharasbtra 20S 41361 1120 35296 

12. Manipur 17 1237 3 65 

13. Meahalaya 9 1449 4 616 

14. Nagaland 35 1177 2 32 

IS. Orissa 276 10843 31 1227 

16. Punjab 219 1160J 35 2913 

17. Rajasthan 204 17456 38 2034 

18. Sikkim 5 477 

19. Tamil Nadu 330 34347 64 9437 

20. Tripura 17 1277 

21. Uttar Pradesh '34 34267 159 ' . J2026 

22. Weat Bengal 262 45868 125 6430 

23. Arunachal Pradesh 19 902 4 352 

24. A and N Islands 10 718 

25. Cbandigarh 3 1399 

26. Dadra & Nalar Haveli 1 SO 

27. Delhi 29· 874,1 19 2898 
,\\1" 

28. Ooa. Daman and Diu 16 1781 19 1223 
A" 

29. Laksbadweep 1 70 

30. MizoIsm 9 643 1 .. 10 
31. Pond icberry ,8 2237 2 150 

Total: 36~ 368881 3381 141182 



MIIcIIeIw- RaII.a, Worbhop 

,2493. SHRtMATI JAY ANTI PATNAIK: 
Will the Minllter or RAIL W A. YS be pleased 

, to .tate : 

, (a) tbe step' taken to recruit local 
Clndidatea botb .killed and unskilled in 
Maacbelwar railway workshop ; and 

(b) tbo details tboreof ? 

THE MINISTER. OF STATB OF THB 
MINISTR.Y OF RA.ILWAYS (SHRI 
MADHAVRAO SCINDIA): <.> and (b) 
Recruitment of .tilled artisans staff (Group 
C) i. made locally by advertisements.tbroUlb . 
local media to tbe oxtent of SO% of vacanciOl. 
The balance are filled from amongst .elvin. 
Itaff of other divisions/workshops who 
·exerci.e option for transfer to Manch.swar 
workshops. 

Group D vacancies are filled by 8crocninl 
of casual labour-ert/substitutes of tbe con· 
struction unit of Mancbclwaf workshops 
and of Khurda Division in the jurisdiction 
of whicb tbe Mancbeswar workshop lies. 

. lhese recruitments are generally confined 
only to local people. ~62 personl' bave so 
far been recruited in tbis manner. 

Recruitmcnt to Group D POtts is al80 
made from warda of persons displaced on 
account of acquisition of land for lettina up 
of the projcct 00 Railways, subject to fulfil-
ment of certain conditions. This recruitmont 
allo is generally confined to local people. 
On tbis balis, 87 candidates have been 
coDsidered for appointment out of which 52 
have already been appointed; for tbe rest 
verification of antecedent. i, in proareu. 

Eleetrltleatlol of M.Dlalo' .. Sho .... ur 
... Trl'~ru •• P.llb.t Rat"'1J LID. 

2494. SHRI MULL APPALL Y 
RAMACHANDRAN: Will tbe 

Minister of RAILWA YS be pleased to 
state : 

Ca} whether Oov'fDment have conducted 
10, feesibility luney ror,the electrification of 
any railway line under the P,labat and 
TdvaD4rum bih"I),. Divisions; . 

(t) .hett.tr OoverJ)O'jcl1t in.ted to 
electrify the M at',alore .. Shoranuf line lad 
the Palablt-Trivandrum line or :Oy plrt 
thereof; aad . 

(c) if 10. tbe details tbenof? 

THE MINISTER OF STATB OF THE 
MINISTRY ,OF RAILWAYS {SHRI 
MADHAVRAO SCJND1A): (a) Yel, Sir. 
Feasibilit, survey for electrification of 
Palahat. Trivendrum line bas beeD "Hied 
out. 

(b) No, Sir. 

(c) Doel not arise. 

Need of Trahled Medina Adlml.latreton 

2495.. SHRIMATI MADHUREB 
SINGH: Will tbe Minister of HEALTH 
AND FAMILY WELFARB be pleased to 
state : 

(a) whetber tbo Work.hop on hospital 
manaaemont and hospital administration and 
related issues was orBani,ed by All lodia 
Institute of Medical Sciences and the Indian 
Socict, of Health Admini8tratio~ : and 

(b) if so, the details tbereof. and the 
reaction of Goveroment to meet tbe aro"lol 
need of trained medical administratoD to 
run the hospitals? 

THB MINISTER. .• OF S11ATE IN THB 
MINJSTR.Y OF HBALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) Yes, Sir. 

(b) The recommendations made at tbo 
Workshop of hoSPital Management and 
boapital adminiltration held from the Ith 
10 tbe 13th September, 1986 related to 
professionalisatioD of hospital manalemoDt 
10 as to opdmite the utili.ation of 
resources, traioiDI of hospital administrators 
of various categories, development of 
relional bealth care in.titutioDs and infrast· 
,ructure and havins a system of cOotioui'Ol 
'education of medical and paramedicaJ 
workerl. Government considerr 8'1 tb_ 
rCQOmmOlldatioDI to bo Qatr"l. 
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(d) the time likely to be takoo to oiecote 
, aDd complete the project ? 

2496. SHRI C. SAMBU: wm the 
Minister of R.AILWAYS be pleased to 
.tate : 

(a) whether tbere is aoy proposal ot 
con.truct railway overbridaes at Nidadavole 
and KavaU in iendhra Pradesh ; and 

(b) if 80. the detail, or the proposal aDd 
tbe amount sanctioned therefor? 

TaE MINISTER OF STATE OF THE 
MINiSTRY OF RAILWAYS (S8Rl 
MADHAVRAO SCINDlA): (a) Yes. Sir, 

(b) The works of construction of road 
over bridges at 'Nidadavole and Kavali in 
lieu of elisting level crossinl' have been 
&auctioned in the Railways' Budget or 1986-
87 OD cost .bariDg basi, with tbe State 
Government. The sanctioned cost of tbe 
works is as under :-

Nidadavole-Rs. 139.701akbs (Rai)ways· 
sbare RI. 62.61 lakbs. 

Kavali-Rs. 113.26 labkhl (Railwayst 
.haro Ra. S4.9S lakbs. 

oe.elopmeat of Allllbllbad-Haldla Stretch 
of National Water"., 

24,7. DR. B.L. SHA1LBSH : 
SHRI SANAT KUMAR 
MANDAL: 

Will the Minister of SURPACE 
TRANSPORT be pleased to state: 

(al the progress made so far in tbe 
development of the Allababad·Baldia stretcb 
of tb. National Waterway No. t ; 

(b) the capital outlay provided for this 
projoct during tbe Seventh Plan in the 
Centtll and Stale Sectors, separate}, ; 

(c) the loftBSlrUcturt built so far alona 
the waterway and the a,ationa doaianatcd 
for loadioi and unload ina of ~rao in Uttar 
rc.~Otb. Bihar 114 Wilt Btopl ; &04 

THB MINJSTBft OF ,Sf ATB OF TMB 
M,INISTRY OF SURFACE TRANSPORT 
(SHRI RAJBSH PILOT): (a) to (d) An 
out la, of Ral 20.00 croros baa beon provided 
under Central Sector in the 7th Five. Year 
Plan for development of river Oaoaa-
Bhag~athi"Hoolhly National Waterway 
COVlrJDI AUahahad·HaJdia stretch. Tbre. 
schemes costiDI Rs. IS.'8 crores bavo beeD 
sanctioned for development of this waterway. 
Tbe~e ,sobemes relate to, river conservency. 
navigational aids and terminal fac:Uties 
req~ire~ for safo aDd. efficiont shippina and 
navigation. The stations identified of Inland 
Water Transport Services on tbis waterway 
Ire Haldia, Calcutta, Berbampur. Nabadwip. 
Parakka, Rajmabal, Kabalgaon, Karaaola. 
Bb aga1 PUT. MODabyr, Mokamant Patos, 
Cbapra. Ballia, Ghazipur, Varana,i, Cbunar 
M' • lrzapur aDd Allahabad.' 

Landing faciliti.s at Berhampur. Farakk' t 
KabalgaoQ, and Karagola bave beon com· 
pleted and are in use. Terminal facilities at 
Haldia aod Calcutta are under construction 
8 surplus vessels of the Railway,·' have beeo 
take~ over for ulioa them as ftoatiD, 
termInal. at some of tbe stations mentioned 
above. 

(d) The .chemts are likoly to be com-
pleted in .wo years' time. 

Foreign OpJaioo about elfed of emit"". 
from MatlJura ReBnery 01 Taj 

2498. SHRI MOHANBHAI PATEL: 
Will tbe Minister Qf HUM~N RBSOURCB 
DEVELOPMENT be ploased to atate : 

(a) whether any foreign opinion hat 
been sought OD the effect' tbe emission. is 
bavilll on Taj from Matbura Refinery ;.lUId 

(b) if so, tbe details q.creof 1 

THE MINISTBR. OF HUMAN 
RESOURCB DBVELOPMENT AND 
MINISTBR OF HEALTH AND FAMILY 
WBLFAR.E (SHRI P. V, NARASJMHA 
lAO): (a) Yes, Sir. 
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(b) Th,' IQdiao on Corporation 
Commissioned th,e Italian Firm TBCNBCO 
1916 ,to study the effects of gaseous .missioas 
from Matbura Refidery. on tbe Taj Mabal. 
Tbe fiodinp were that the level of ponution 
Irom' the emission from tbe Mathura 
R.ofinery is well below tbe prescribed level 
aDd tbat· tbe foreseen pollution levels at 
Aara would not from one of the main 
cluse ~f deterioration of the monuments. 

lDeoa.enlence to Air Pasleagen doe to 0'. 
BooklDg by later_atlooal Airlia" 

2499. SHRI CHINT AMANI JENA: 
Will tbe Minister of CIVIL A VIATION be 
pleased to stat'e : 

(a) whether it is • fact tbat in the month 
of August .. September this year, scores of 
passengers were turned back alm08t daily 
by Interna1ional Airlines from Indira Gandhi 
International Airport; 

(b) if so, the reasons for over bookin. 
and consequent ott loadina of the passeDsers 
witb confirmed tickets at the laat moment; 
ud . 

(c) tbe steps taken or proposed to be 
taken this direction to avoid such hardships 
to the pasaengers in future? 

THE MINISTER OF STATR OF THE 
MINISTRY OF CIVIL AVIATION <aHRI 
JAGDISH TYTLER): (a) Yes. Sir. A 
total of 128 passengers could not travel on 
tbe tliahts, due to overbooking, aDd were 
provided alternate Oisbts to their 
destinations. 

(b) It is an established airline industry 
practice all-over the world to overbook the 
lilbts based on certain methodo)olY to 
avoid loss of revenue due to Jast minute 
cancellation and no sbow of passengers. 
Since no penalty can be imposed on such 
pagenlers undsr TAT A reaulatioD. 

(c) To avoid hardlbipa to olf·loaded 
paleoDlora in the event, of over hookin,8, 
tbe botel accommodation, and meal. etc. 
aro provided at tbe calt ollirltoe. 

D .... Io. or Int.natioDII PlI •• tl ftrea., 
Calcutt. 

2'00. SHRI SANAT KUMAR 
MANDAL: 

SHRI HANNAN MOLLAH : 
Will the Minilter of CIVIL AVIA. nON 

be pleased to Itate wbat stepi bave been 
taken to divert some international fti,htl 
through Calcutta Airport 10 as utiliso itl 
infrastructure and it. capacity to handle 
tra~c fully ? 

THE MINISTER. OF ST \ TB OF THE 
MINISTR Y OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER): International 
Icheduled flight by foreign airlines to or 
thrOugh India are governed by tbeir eotitle. 
ments UDder tbe respective bila tenl air 
lervices agreements. Calcutta is offered 
invariably in every bilateral alreement as one 
of the points for operation to India. As 
a resuJt of tbls. Singapore Airlines has 
started operating to Calcutta and JAT 
(Yu,oslavia Airline.) bas been allowed to 
operate to Indja 00 tbe condition thlt it 
touches to Calcutta first. 

UDappro,e4 Connes Ruo b, Prof.on 
of Deihl Univenlty 

2501. SHRI MOOL CHAND DAGA : 
Will the Minilter of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government arc aware of 
runoioa of some courses, which were not 
approved by tbe Delhi Un iversity. by lome 
profetsol'l and other members ; 

(b) If 10, what are tbe det,pils of the 
courses and "port of the enquiry, if aoy. 
conducted by the higber authorities and 
whether tbe fees/charaes were justified : 

(c) what action ha" been taken alaiOlt 
the delinquent officials 01 tbe University lor 
tbis work which they were not allowed to ; 
and 

(4) in wbleb of tbe Uoivelliti •• in tho 
OOUDtry lUcia practi~ bll beea notioecl ? 
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J.BSOURCB DSV8LOPMENf AND 
MINISTER O·F )fBALTH AND PAMILY 
WELFARB' (SHRI P. V. N.AttASJMHA 
llAO): Ca> YOSt Sir. 

(b) and (0) Accordina to Delhi lJuversit)' . 
lome coHeat. are coaducliol courses which 
bay. Dot beon approved by them. 

ill JUGe. 1986 to 10 l.bOld wltb the 
oobatructioD of tbe balt eVln without 
Sb1amdan. 

(d) The halt will be opened •• °1001 .. 
minimum facilities have been provided. 

Step. to Combat Drought Coedit'" II 
Seutlaerb Reala 

The Univorslty bas appointed a Pact 
Flodin. Committee to enquire ioto and to 
doterminc tbe course or ac~ion to be taken 
in the matter. Meanwbile, tbo Universit), 
baa directod the Principals of tho concerned 
colic.. to discontinue luch unauiboT-in~d 
courses and bas also issu~ a statement n~ 
tbe Newlpapers on 20.9.1986, c\arifyina the 
position io this regard. 

2503. SHRI
I 

K. RAMAMURTHY: 
. Will the Minister (tt W A TBR RESOURCES 

be pleated to atate : 

(d) The information il oot available. 

Salal4 MataaalDl Halt Siatlo. 

2$02. SHIt( SATYAGOPAL MISR.A : 
Will tbe Mlnitloter or RAILWAYS be pleased 
fo atatc : 

(a) what is the present position of the 
opoDio. or tbe ·Sahid Mat~nliQi·. Halt 
Station in the Paoskura-Halda. scctlon of 
South Bastern Railway; 

(b) when the construction work will be 
complctod ; 

(c) tbe realOOI rOt delay' • and 

(d) when tbo said Halt Station i, likely 
to bo openod 1 

THB M.INISTeR Ofh Sf ATE OF THB 
M[NISTRY O:l R"ILWAYS (SHRI 
MAOHAVRAO SCINDIA) : <a> Eoginoerina 
Work is in pro.rcst. 

(b) mort is beine Diad. to complete 
coDltruction by April. 87. 

(c) Openinl of th. balt wlS &anctioned 
ia March. 1986 lubjOct to tbe earthwork 
beiDa dOD' .tbrouab Shrallldu by local 
plOp... But as Sbramdan diet Got meterl ... 
i .. Soutb e ... rn !\t1l.'1 w .. iDl~r\1~," 
1 • 

(a) whetbel' if is a fact tbat total faiD 
raU in tbe country as a whole aDd parti-
cularly in southern reaioD il comio. dOWD 
every year and it results in drouabt 
conditions : 

(b) if so. whether lintina of \I.riout 
ri.en will help in b'Uer storlae. conser •• -
tiOD and utilisation of water ; 

(c) if SOt what remedial measures are 
beiog contemplated in this reaard ? 

THE MINISTER. OF WATER. 
RESOU~CES (SHRI B. SHANKARA· 
NAND) : (a) Accordina to In,dia Meteoro-
logical Department, no decreasing treod in 
rainfall is observed in aoy part' of Iodia 
iDcludinl tbe Southern r.gioo. 

(b) and (c) Stotlle. aod lioking of 
rivers, wberever feasible, Will help conserva-
tion aDd better utilisation of water. Under 
a National Water Per. peed ve. the Natiopa] 

. Water Development Ageocy is 8tudyiol the 
feasibility of tbe Peoinlular component. 

Ceatra. As,lIgaee to States for Pro_ot'OIJI 
of Sportl 

2504. SliRI GURUDAS KAMAT: 
Will the Minister of HUMAN RBSOURCB 
DEVELOPMENT be pleased to .tate : 

(a) the central IAi.tance aiveo to tho 
States for promotion of .porta durin. the 
la.t three yoan ; 

(b) the critetio. ·for IUOtioo of t •• .0 ~e Statea ; 184 I, 
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(c) whether Government would coosider 
to lubltantially increase tbe financial 
assistance for promotion of sports in view 
of disappointina performance of India in the 
recently concluded Seoul Asiad 1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMBNT IN THE 
MINISTRY OF HUMAN RESOURCES 

DEVELOPMENT (SHRIMATI MARGARf1T 
ALVA) : <a) The following assistance bas 
been rendered during the lost three financial 
y~ars under the scheme of grants to state 
sports councils etc. lor development of 
Sports & Games :-

1983·84 
1984-85 
1985·86 

Rs. 69.88 lakbs 
Ra. 146.91 lakhs 
Ra. 222.03 lakhs 

(b) Subject to availability of funds, 
grants are sanctioned an a consideration of 
tbe proposals received from tbe States 
Governments and UDion Territory Adminis-
trations on merits of each case and for 
specific purposes. 

(c) A Bub Itant ially enhanced budget 
provision amounting to Rs. 1180.90 lakhs 
already eEilts for tbis Scheme for the year 
1986-87. 

Etrorts to Trace RemDants of Asbot. Stupa 

2505. SHR,I P.A. ANTONY : Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT bo pleased to atate: 

(a) waether any efforts are on to trace 
tbe remnants of Asboka Stupa from tbe 
Indo"Nepal border; and 

(b) if so. which are the agencies involved 
in this research proarammo 1 

THB MINISrER OF HUMAN 
B.BSOURCB DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMILY 
WELFARa (SHRI P. V. NARASIMHA 
ItAO) : (a> No S~. 

(b) Doel DO' ari~. 

Frequent delays hi I. A. Flights 

2506. SHRI R. S. MANE: Will the 
Minister of CIVIL AVIATION he .pleased to 
state : 

(a) whether Government are monitoring 
the frequently deJays in Indian Airlines 
fligbts ; 

(b) if so, wbether any new system hal 
been devised to fix responsibJlity for delay, ; 

(c) if so, whether any new system set 
to improvo punctuality in Indian Airlines 
flights: 

(d) it so, what guidelines bave bocn 
issued for courteous passen)bers servicel 
around services; and 

(e) whether any study has been made or 
Far Eastern Airlines to see the reasons of 
their popularity.? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRf 
JAGDISH TYTLER) : (a) and (b) All cases 
of delays are indIvidually investiJated by 
Indian Airlines, causes of delay established, 
and responsibility fixed in case of aoy 
negliaence. 

(c) and Cd) While it is not possible to 
set targets, the overall on.time performance 
of Indian Airlines bas improved in 1986 
(77.45%) when compared to 1984 (76.10%> 
and 1985 (75.77%). It is the constant 
endeavour of Indian Airlinea to improve 
punctuality in their flights and to ImprOve 
punctuality in their ffiahts and to prOVide 
courteous service to their passengers, 
guidelines for which are issued by Indian 
Airlines from tilDe to time. 

(e) No. Sir. 

TJeketlesfl Tra,elllDl 

;S07. QR. Vo VENKATESH : Will the 
Minister of RAI-.,WAYS be pleast'd lQ 
8~le: 
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(a) whether any drive wal launcbed by 
the Ticket Chackina and Anti",Fraud 
OrpnisatioD of Nortbern Railway for 
tick.tless travelliDI ; 

(b) if so, tbe number of person I arrestad; 
ud 

(c) tbe total amount realised from 
defaulters? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) A total of 10.984 persons were 
prosecuted during tbe period 1.4.1986 to 
30.9.198(;, 

(c) A sum or Rs. 3.73 lakhs was realised 
a. judicial fine from them. 

Propos.I/Offer for Delivery of New Ships 
Peodlog "Ith Shipping CorporatloD 

of lodia 

2508. SHRI V. SREENIVASA PRASAD: 
DR. V. VENKATESH : 

Will the Minister of SURFACE TRANS-
POR T be pleased to state : 

(a) whether the Sbippinl Corporation 
of India, Bombay has rfceived number of 
proposals from foreign shipyards during tbe 
1alt three yeats offering new ships witb 
credit facilities ; 

(b) whether the Shipping Corporation 
of India has beeD on the look (or addin, 
new fleet to increase its capacity and to meet 
Dew demand. with tbe changed situation; 

(c) if so, tbe details of the offers 
received alongwitb the namet of shipyards. 
tbeir countries of origin capacity of ships 
to be built up by them oach. price quoted 
and the credit offered ; 

(d) tbe number of offen which are 
peodiol from Wett Germao)' baaed 
.bipyards ; 

(e) wbether the Bremer Vulkan of Weat 
German bad submitted any such proposal; 

«() if so, whether any decision hal been 
taken thereon or orders have been placed 00 
any shipyard (or acquisition 01 new shipt; 
and 

(a) if so, the detail tbereof? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPOR.T 
(SHRI RAJESH PILOT): (8) to (c) 
Shipping Corporation of India invited global 
tenders for different types of .bjps lik. 
Container vessels, Pbosphoric Acid Carrier., 
Edible Oil Carriers etc. as part of their 
tonnaae expansion programme of the Vllb 
Plan during tbe last 3-5 years and in res-
ponse thereof rccei ved proposals from 
different shipyards. Shipyards whose offers 
meet Shipping Corporation of India'. 
technical requirements were from countrios 
viz., Germany, France, Poland, Spain, Japan 
and Korea. All the shipyards oifeled credit 
facility with payment Dot exceeding 20% of 
tbe price prior to delivery of the ship and 
the balance 80-100% as deferred credit/ Joan 
repayable in S to J 5 years and bearing a 
fate of interest 'Varying from 3% to 9% p. a. 

(d) 10 one case of acquisition of cellular 
vessels by the Shipping Corporation of 
India, an offer from· a We.t German 
shipyard is pt"oding. 

(e) Bremt:r Vulkan Shipyard of We" 
Germany was not shortlisted for any of 
the: projects of Shipping Corporation of 
India. 

(f) and (g) Do not arise. Orders for 
acquisition of Phosphoric Acid Carriera, 
Edible Oil Carriers and Cellular Container 
ships are yet to be placed. 

Reservation of Seats In Kendrlya VldY".,I. 

2509. SHRI DINESH SINGH: Will 
tbe Minister of HUMAN aaSOURCB 
DEVELOPMENT be pleased to Itate : 

(a) whether seats have been lOlervtd lu 
Kendriya Vidyalayas to It, filled b, Dominated 
b)' OovercQlent ; and 
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(b) if .0. the basi.on whicb these seats 
aro filled? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SRHI P. V. NARASIMHA 
RAO): (a) Yos,. Sir. 

(b) 20 seats are reserved for tbe children 
of transferable Central Government employees 
working in tbe Indian Embassiel abroad on 
th~ir tran~fer back to India. Nominations 
ror these seats are received from the Ministry 
of External Affairs. 60 seats in class VI 
in Visbesh Kendriya Vidyalaya. Gbaziabad 
arc reserved for children from border 
districts. Nominations for these seats arc 
roceived from the State GovernmcntsjUT 
Admioistr.ations concerned and the Govern-
ment of Bhutan. 

World Bank Assistaftce for Bihar's Tube-
well Scheme 

2510. SHRI G. S. RAJHANS : 
SHRIMATI 
GUPTA: 

PRABHAWATI 

Will the Minister of WATER RESOURCES 
be pleased to strIte: 

(a) whether \Vorld Bank recently decided 
to provide financial assistance for Bihar's 
tubewell scheme costing about Rs. 130 crores 
as reported in the Economic Times dated 9, 
September, 1986 ; 

(b) if so, tbe amount of assi5tance that 
will be provided by the World Bank for 1hc 
.aid purpose ; and 

Cc) by when the said t.lsk will be 
completed and to what extent acute shortage 
of water in Bihar will be solved '1 

THE MINISTER OF WATER 
RBSOURCES (SHRI B. SHANKARA .. 
NAND): (a) Ye\i, Sir. 

(b) The World B Ink have approved a 
"""it ,of US , 68 million. 

(c) the proposed project would fiuaoGe 
a seven year programme beginning from 
1986·87. When completed, a command 
area of 4,47,000 ha. would be irrigated. 

Meaace or SlIttge 

2511. SHRI HUSSAIN DALWAI: 
Will the Minister of W ATBR RESOU RCBS 
be pJeased to state : 

, 

(a) whether it is a fact that on account 
or deforestation on mountain tops, the river 
beds have become shallow on account of 
siltage which flows with water from mountain 
topa to river beds ; 

(b) whether it is also a fact that on 
account of hUle concentration of siltale in 
river-beds. tbe water com ina from mountaio-
tops in rainy season spreads on the banb 
of rivers and thereby giviog constant tbreat 
of flood to surrounding areas ; and 

(c) if so, what is the solution to thi. 
gr0wing menace of siltage ? 

THE ,MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA-
NAND): (a) and (b) Indiscriminate 
deforestation in the watershed. increale. tbo 
rate of ioil erosion resultiag in excessive 
inflow of silt into the rivers. This some-
times raises the bed levels and flOod levels 
of the rivers with consequent inundation of 
surrounding low lying areas. 

(c) Scientific wa&orsb.d maDalomont. 

Flouride Tooth Paste Injurious to Health 
aud Bones 

25:2. SHRI KAMLA PRASAD SINGH: 
Will tbe Minister of HEALTH . AND 
FAMILY WELFARE be pleased to state: 

(a) whether tbere is any proposal to 
investigate if flouride tooth pa!lte is injutiou. 
to health and bones ; and 

(b) if .0. whether the DruS Controllrt 
bas submitted bit findings aDd if 10. tIM 
dotail. thereof , 
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THE MINISTBR OF ST A TB IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) and (b) The process 
of investigating safe fiouride level in tooth-
paste which is non-injurious to bealth and 
bones is continuing with tbe DrulI Controller 
(India). 

Implementation of Nutrition Programme 
In ICDS Blocks of Kamatak. 

2S13. SHRI SRIKANTA DATTA 
NARASIMHARAJA WADIYAR: 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be' pleased to state: 

(a) whether nutrition programme bas . 
been implemented in some Integrate Child 
Development Services blocks in Karnataka 
during 198'·86 ; 

(b) if 10, the number of ICDS blocks 
in Karnataka covered under tbe nutriti,on 
prolrarome in the above year ; 

(c) whether Government hav.e 8 proposal 
to extend the nutrition programme to aU 
the ICDS blocks in Karnataka: 

(d) jf so, what progress has been made 
in this regard in 1986·87 ; aod 

(e) the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOU1H AFFAIRS 
AND SPORr, AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCES 
DEVLLOPMENT (SHRIMATI MARGARET 
ALV A) : (a} and (b) Under tbe Int/.;irated 
Child Development Services (lCDS) pro-
gramm':, which provides Inter-alia supple-
mentary nutrition to children up to the age 
of 6 years, pregoant women and DUTSiDg 
mothers, 86 projects had been Sanctioned 
in Karnataka up-to 1985-86. Tbese project. 
included Sport. sanctioned in 1985 .. 86. 

(c) It is proposed that the ICDS 
programme should be e.lpanded throughout 
the country. includiD8 Karnataka, in a 
pbased manner. 

(d) and (e) In 1986-87, 8 leDS project. 
been sanctioned for Karnata,ka, bringing the 
total Dumber of sucb projectl in the State 
to 94 (64 Centrally Sponsored and 30 State 
S~ctor ICDS Projects). 

Proposal for lado -Swedish ColJaboratloD 
on Tranlport 

2514. SHRI D. N. REDDY: Will tbe 
Minister of SURFACE TRANSPORT be 
p]eased to atate : 

(a) wbether tbere is any proposal for 
Indo-Swedish collaboration in the field or 
transport ; and 

(b) if so, tbe details tbereof ? 

THE MINISTER OF STATE OF THB 
MJNISTR Y OF SURFACE T);{ANSPORT 
(SHRI RAJBSH PILOT) : (a) No Sir. 

(b) Docs not arise. 

Health Centres Opened ID Chambal Di,.sloa 
of Madbya Pradesh 

2515. SHRI KAMMODILAL JATVA: 
Wi)} tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to state 
the number of Health Centres opened in 
Chambal Division of Madhya Pradesh 
during the period from 1983 to 1985 and the 
names of the places where tbese were 
opened? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HE '\ LTH AND FAlv.tJLY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : The information is beiDa 
collected frvm the State Government and 
will be laid on the Table of the Home. 

Water GoIDI Waite lato Sea 

2S17. SHRI K. RAMACHANDRA 
REDDY : Will the Minister of 

WATBR RESOURCES be plealocl to Itate : 
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(a) how much of water out of its total 
quantity available in all the rivers is beinl 
used for irrigation and tbe quantity going 
waste ioto the sea; 

(b) the amount of money needed to use 
all tbe water in the rivers for irrigation; 
and 

(c) whether it would bc possible to ule 
all tbe water in the rivers for irrigation by 
end of this century ? 

THE MINISTER OF WATER 
RESOURCES (SARI B. SHANKARA-
NAND): <a> Owing to hydrological. 
topographic, environmental and other 
limjtations, only a part of the total available 
water resources can be put to usc. Approxi. 
mately half of the utilisable water resources 
is being used for irrigation. No estimate of 
the water flowing down to the sea is 
available. 

(b) and (c) It is not practicable to use 
all the river waters for irrigation purposes 
since water is also required for other 
purposes. The cost of utilisation of waters 
for irrigation purposes wiJl depend upon the 
availability of resources and priority accord"'d 
for takina up water resources and priority 
accorded for taking up water resources 
development projects. 

Pacbartal-Agartala Railway Line 

2518. SHRI BAJU BAN RIY AN : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) the details of survey report for 
construction of. railway line from Pachartal 
to Agartala ; 

(b) whether Government have any 
proposal to include the scheme for construc-
tion of the said railway line in the Seventh 
Five Year Plan; and 

(c) if Dot, the reasons thereof? 

THE MINISTER OF Sf ATE Of THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO -SCINDJA): <a> CODllfU'· 

tion of Metre Gauge railway line from 
DbarmaDagar to Kumarghat i. ao approved 
on-going work. Updating of Preliminary 
Engine-erinl-cum-Traffic Survey for further 
extension of the line from Kumar8bat to 
Agartala has been done. Estimated cost of 
construction of the 130 kms. lonl line is 
Ri. 283 crores. 

(b) No, Sir. 

(c) Due to severe constraint of resources. 

DlstrlbutloD of Ambulances to States 

2519. SHRI HARISH RAWAT: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the total number of ambulances 
allotted to various State. during the last 
tbree YCstrs ; 

(b) whether the number of ambulances 
allotted to Uttar Pradesh is quite inadequate 
in view of the population of the State; 

(c) if so, whether Government have 
received any representation from the State 
Government in this regard; and 

(d) if so, the action beiDg taken 
thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): There is DO scheme to 
supply ambulances to States. 

(b) to (d) Question does not arise. 

GuidellDes for Construction of Safe Brldg. 

2520. b.R. CHINTA MOHAN: Will 
the Minister of SURFACE TRANSPORT 
bC pleased to state : 

<a> whether 8uidelines for conltructioD 
of safc bridges are being i&nored leading to 
collapse 01 bridses such as Nebru Bridse 
over Mandovi rivor in Goa. aDd 
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(b) if so, the remedial sfeps taken or 
proposed in tbis regard ? 

THE MINISTER OF STATE OF tHE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b) 
Bridges are desiloed in accordance with ~be 
Codes of Practice formulated by the Indian 
Roads Congre .. and constructed accordinl 
to tbe specifications of tbe Ministry of 
Surface Transport which are revised (rom 
time to time keepina in view the techoo-
loa ical advances. 

Appropriate Technology and Rural Oe,,~ .. 
lopmeot IDstitute I. Madbya Pradesb 

2521. 'SHRI AJAY MUSHRAN: WiJ1 
the Minister of HUMAN RESOURCES 
DBVELOPMENT bc pleased to state : 

(a) whether tbere i. any proposal to 
establish an appropriate Techno]ogy and, 
Rural Development Institute in Madhya 
Pradesh; 

(b) if so, whether, the working Group 
on Technical Education will visit Madhya 
Pradesh to find suitable location (or seUina 
it up ; and 

(c) whether keeping in view the fact that 
Jabalpur is Geographical Centre of India and 
bal the neteasary infrastructure would be 
tbe most probable location (or this 
Institute? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMfJ. .. Y 
WELFARE (SHRI P. V. NARASIMHA 
MO): <a> Yes Sir. A request (or tbe 
establishment of an institute of appropriate 
technololY aod rural dcvclopm eDt bas been 
received b, the Government. • 

(b) and (c) The overall acbeme for tbe 
Special Institutes il at preseot in tbe proce .. ~ 
of beiDa floa Used. The individual proposal. 
will be cOlllidered after tho •• mo baa been 
tio,U), clOUld. 

Airport Elralag MolmulIl ProBt 

2552. SURI VAKKOM 
PURUSHOTHAMAN: Will tbe 

Minister of CIVIL AVIATION be pleased 
to state the name of tbe airport in Jndia 
which i. making tbe maximum profit fot 
Air India? 

THB MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER): Air-India earn. 
maximum revcnue from Bombay airport. 

lacoa,ealenct to afr passengers at Bombay 
ReservatioD Ofliee 

2523. SHRI G. M. BANATWALLA: 
Will the Minister of CIVIL AVIATION be 
p)caaed to state ? 

(a) whetber Governmcnt are aware of 
the mounting inconvenience to passcnaers in 
bookins uir reservations in lndian Airlines 
office at Bombay because etf frequent failures 
of computers especially during morniDa 
hours when therc is grtat rush for 
reservations; and 

(b) if so, what step. have beeD taken 
to avoid inconveniences aod delays and to 
ensure smooth fUDctioning OJ computers and 
for posting of duty officers who are courteous 
to pasacnaers in their pJiCbt ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVJATION (SHRI 
JAGDISH TYTLER): (a) and Cb) 
Inconvenience was causes' to passengers in 
booking air reserviltions in the Indiao 
Airlines office at Bombay during the period 
16.10.16 to 10.11.8',) when tbe computer 
down-time increased mainly due to the 
erratic behavicur of the high spetd date 
circuits arising out of tbe agitation of Junior 
Engineers of tbe Tele·communicatioos 
DepartmeDt~ Since tbe agitation is DOW 
over there is definite improvement in the 
iYlt'lll. It is tbe endeavour of Indian 
Airline, to provide courteou. servico to ita 
patleupn. 
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UPlr ••• ttoa of Airports ID EasterD aad 
W .. tera Seeton 

2524. SHRI BRAJAMOHAN 
MOHANTY : Will tbe Minister of CIVIL 
A VIA TION be pleased to state : 

(a) which of the airports in Eastorn and 
We.tern Sectors need immediate up aradation 
to meet tbe growing need of the traffic and 
particularly to promote the tourists traffic; 

(b) which of the airports in Eastern and 
Western Region have oot been provide~ witb 
tbe facifity of doctors to meet tbe immediate 
care of the pa~seDgers ; and 

(c) whether any proposal for upgrada-
tion of the airports and provision of doctors 
in the aforesaid region is likely to be 
implemented during Seventh Plan. jf so, the 
details thereof ? 

THE MINISTER of STATE OF THE 
~'HNISTRY OF CIVIL AVIATION (SURI 
JAGDISH TYTLER): (a) Upgradation of 
airports being a continuous proceSI, is 
undertaken depending upon tbe requirements 
of the airlines and availability of relources. 
Facilitie8 available at aerodromes in Eastern 
and Western Sectors that are prescntly 
beina operated are adequate to meet the 
immediate requirements of traffic. 

(b) Doctors are not provided at any of 
the aerodromes because luch a practice is 
not mandatory. However. a panel of doctors 
whose service s can be utilised in ca.e of an 
.merleoey, is available at most of the 
aerodromes. 

(c) Various proposals reaardina uP8rada-
tion of airports etc .• that are presently under 
consideration can be taken up for executioD 
in keeping with the availability of reasourcel 
durin& tbe remainina period of the current 
Plan. 

R.II"., BoadI 

2525. SHRf KAMAL NATH: WiD tbe 
Mini.tet of RAILW A YS be pleutd to 
• tt : 

(.) whetber Railways have decided to 
issue Railway Bonds with a view to 
collecting funds for roUina stock etc; 

(b) if so, when announcement in this 
regard will be made ; and 

(c) the salient feature$ of tbe proposed 
scbeme? 

THE ~INISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) to (c) 
It is proposed to set up a Company to be 
knowJ;l as Indian Railway Finance Corpora-
tion under tbe Indian Companies Act, 1956 
with an authorised capital of Rs. 200 crores 
and a paid .. up capital of Rs. 50 crores. The 
proposed Corporation would undertake 
public borrowin8s by fieating bonds. From 
the funds 10 railed, the Corporation will 
procure Rollina Stock and other equipment 
and lease them to the Railwa,s. DcciaioDI 
regrading details relating to announcement 
for issue of bonds, rate of interest etc. have 
not been taken. 

CODsultaaey Senlces Provided to otber 
CouDtrles by I. A. A. I. 

2526. SHRI ANADI CHARAN DAS: 
Will the Minister of CIVIL AVIATION be 
pleased to atato : 

(a) the names of the countries where 
International Airport Autbority of India hal 
provided consultancy services in airport 
development works during the last three 
years; and 

(b) the names of the countries where 
major projects are beina undertaken by 
I.A.A.I. and the details of these schemes/ 
projects and the amount involvod therein 1 

THE MINISTER OF STATB OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLBR): <a> During tbe lalt 
three yean. consultancy service ",a. provided 
by I.A.A.I. in the design and plaonina of 
Setif and BatOI Airports in Alaeria. 

(b) At p ..... nt. no major project is aDder 
execution b, I.A.A.I. in for'ian couatri" . 
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Compea.atlon to the Victims of 162 DN 
Tata·AIDritsar Express Aetldent 

2'27. SHRIMATI SUMATI ORAON :. 
Will the Minister of RAILWAYS be pleased 
to atate the number of families of those 
kilJed and the persons injured in tbe accident 
OD 6 August. 1986 to the 162 Down Tata 
Amritsar Express, who have been pa'd 
compensation apd the amount of compeosa-
tion paid to tbem 1 

THB MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): Inspite of 
reminders the Bibar Government bas not 
recommended an ad-hoc Claims 
Commissioner so far. due to which no 
compeIisation hal been paid. Howev(r. an 
amount of RI. 1,84,750/- bas been paid as 
eX-Irati.. . 

CODference of Educatlo. Mlaisters of five 
States aud UnioD Territories 

2528. SHRI TARLOCHAN SINGH 
TUR: 
SHRI BALWANT SINGH 
RAMOOWALIA : 
SHRI B. B. RAMAIAH: 

Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(8) whetber Government's attention has 
been drawn to tbe decisions taken in the 
Conference of Education Ministers of five 
Statea and Unioo Territories held receotly ; 

(b) if so. tbe main recommendations 
of tbe Conference ; 

\ c) whet he It i~ a fact that in the 
Conference stress wal Jaid on allocation of 
more funds to States for implementation 01 
education proarammci ; 

(d) jf so, tbe details and facts in this 
reprd j and 

(c) tbe d.eaUa of tbe actioo tateo by 
GOY,fomont ? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HBALTH AND FAMILY 
PLANNING (SHRI P. V. NARASIMHA 
RAO): (a) Yes, Sir. 

(b) The main recornendations of the 
Conference arc as (ollows :-

j) The subjrct of Education should 
be transforred from the Concurrent 
list to the State Jist ; 

ii) There Ihould be no deviation from 
the policy of promoting excellence 
in education only through motber-
tODlue as rredjum of instruction 
and to develop aU the regional 
laDguages on an eQual basis ; 

iii) The proposal of conltituting Indian 
Education Service should be 
dj8ccntinued ; 

iv) The Cebtral Government shouJd 
give cent per cent assistance for tbe 
development or sports, N.S.S., 
N.C.C .• library sen' ices etc •. , 

v) The Central Government should 
spend 10% of ils budget on 
education ; and 

vi) Regional branches of the UGC 
should be opened in various Zones 
of tbe country. 

(c) to (0) Yes, Sir. The National Policy 
on Educatjon-l~86 la)'s down that while 
actual requirements will be computed from 
time to time on the balis of monitoriol and 
review, tbe outla}l OD education will be 
stepped up to the extent essential for policy 
jmp]emcntation in tbo Seventh plan. It 
will be eosured that from the Eiabth Five 
Year PJan onwards it will uDiformly exceed 
to 6 porcent of the National income. 

[Eng/I,,,] 

R .. rt.tloa Quota for Taad., Tow,. Ia 
Aadlara Pn ... 

. 2529.. SHRI V. TULSIJlAM: Will tbo 
Mlniacor of RAILWAYS.bo pJtned co .tato : 
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(a) whether Government have received 
requests from the public of Tandur town. 
Rania Reddy district in And bra Pradesb. 
requesting for increasina the reservation 
quota of seats/berths in various trains 
passing throuah that station ; 

(b) whether a similar request for an 
extended It('ppale of Karnataka Express at 
tbat station has also been received ; and 

(c) if so, tbe steps being taken to accede 
to the requests of the public the. town and 
surroundinl areas to make available these 
raci! ities ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) and (b) 
Yes, Sir. 

" (b) The reservation quotas already 
provided at Tandur station are not beinl 
fully utilised. except in the case of 102 
Secunderabad- Bombay Minar Expr(ss. The 
reservation quotas allotted to other stations 
by this train are fully utilised and. therefore. 
there is no scope r or mak.ing any adjustment 
for incre8sina tbe quota at Tandur Station. 
Provision of stoppaae to Karnataka Express, 
wbich is a long distance superfast train t at 
Tandur bas Dot been found justified. 

Marketing of Combination of Drulls 

2530. KUMARI PUSHPA DEVI: 
Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleaaed to state 
tb,; main considoration on which combination 
of drulI is permitted for marketiD8 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WBLFARE (KUMARI SAROJ 
KHAPARDE): The maiD conlideratioDs 
ad.opted by tbe Central Government for 
aUowina combination of druII are as 
follows :-

(i) Wilen tb~re is s,nerailm i.e. wben 
tbere il dOl. Iparina etrects ; 

(ii) When there is potentiation Le. when 
the effect is anhanced in comparison 
to the effects of druss liven 
individua1Jy ; 

(iii) wben onc lessens the side eifects 0' anotber ; 

(iv) wben the drugs are acting by 
different mechanism of action for 
a desired therapeutic effect ; 

(v) for broad spectrum action; and 

(vi) for compliance. 

Proposal to Start Mobile Dispensaries 

2531. SHRI C. MADHAV REDDI: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(8) whether tbere is a proposal to ~ tart 
mobile dlspenlaries ill the country so that 
the people 1 ivina in tbe vH1ages may be 
benefited ; and 

(b) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) and (b) The policy 
and programme in this re~pect is to provide 
health services in rural areas by settin& up 
a network of sub·centres primary healtb 
centre. and community health centres to 
serve tbo rural population adequately. 
However, MobiJe ophthalmic care units have 
been provided under the NatjonaJ Programme 
for Control of Blind nels. Medical colJeaes 
have also been provided mobile units for 
reorientation of medica) education and 
these mobile van. are utiliro;ed for serving 
rural areas under primary health centres 
linked to modical colleges. 

Survey for Rail Link Between Karwar 
aad HubJf 

2532. SHRIMATI BASA VARAJESW ARI : 
Will the Minister of RAILWAYS be plea&cd 
,0 ltate ; 
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(8) whetber tbe survey WOJ k for ,tbe 
railway link between Karwar and Hubli has 
been completed ; 

(b) if not, by what tIme it is expected 
to be completed and the, money spent so far 
00 the survey work ; 

(c) by what time the work of the 
railway line would !tart ; Bod 

(d) the details thereof? 

THE MIN1STER OF STATE OF THE 
MINIS1RY OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA): (a) No, Sir. 

(b) Survey is expected to be completed 
in 1987. Expenditure upto March, 1986 is 
RI. 12.24 lakbs an,d Qutlay io 86·87 is Rs. 
21.66 lakhs. 

(c) and (d) Further action will be 
considered on completion of Survey 
depending on availabilit.y of resource •. 
Lcnltb of likely to be 191 kms. approximately. 

De,elopmeot of V.dodara Railway StadOD 

2~33. SHRI RANJIT SINGH 
OAEKWAD: Will the Minister of 
RAILWA YS be pleased to state: 

(a) whether Government a re aware that 
tbere is an urgent nf ed for development of 
Vadodara station and round about areas 
and providinp, amenities to passengers, due to 
increase in passenger traffic; and 

(b) jf so. the ~feps proposrd to be ta ke 
In this regard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) (a) Yes, Sir. 

(b) Steps taken and proposed to be 
taken are as under :-

i) Proflosals for widenin, of platform 
No. I and extension of cover over 
platform Nos. 2 and 3 art under 
procell; 

Ii) The worklog hours of Reservation 
office bave been increased by 2 
hours ; 

iii) A City 
restrvation 
provided; 

Booking 
facility 

Office witb 
has beeD 

iv) An Engineering-cum-Traffic Surve, 
for handlin. increased traffic in that 
area bas been approved. 

S.ttlD~ up of Sample TestIng Laboratory . 
In Capital 

2534. SHRI BANWARI LAL 
PUROHIT WiIJ the, Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state : 

(8) whether there is growing incidence of 
adulteration in food articles and e.sential 
medicines in the Capital as there is no testing 
laboratory for immediate analysis of the 
samples seized and if so, details tbereor and 
reasons therefor; 

(b) whether Government propose to 
set up 8 laboratory in the Capital Wifh all 
the modern tquipment to effectively check 
this menance of adulteration in food and 
chemicals used by masses; aDd 

(c) jf so, when it is likely to be 
esta blished ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WFLFARE (KUMARI SAROJ 
KHAPARDE : (a) Crntral Drugs Standard 
Control Organisation bas not received any 
information from the Delhi Drugs Control 
administrntion rerardi"g increase in the 
number of cases of drugs adu1teration In the 
Capital due to J~1ck of festing laboratory for 
immt'diat~ anaJysis of the samples seized. 

(b) and (c): Delhi Administration bal 
alrea'dy taken steps to set up a Food and 

,,,Drugs Laboratory in Delhi. Accordinl to 
the information received t land bas been 
purcba.td, plans have been approved Ind 
found. have been allocated for the construc-
tion of tbe building. on completion of whicb 
t)le laboratorr wiJIlt.rt fUDctionin,. 
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Rallwa, line betweea Amravati .. Paodurna 
(Narkher) aDd Delbl 

253S, SHRIMATI USHA CHOUDHARl: 
Will tbe Minister of RAILWAYS be plea.cd 
to state 

(a) whether there is a lon& standing 
demand from West Vidarbha Amravati 
Division to introduce a new direct rail way 
route betweep Amravati Pandufna (Natkher) 
and Delhi ; and 

(b) if so, the outline of the scheme and 
details in tbis regard 7 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAV~AO SCINDIA): (a) Yes. Sir. 

(b) Length of tb~ SUi&ested fail line 
w:>uld be about 13) kms. 

RecomendatioDs of Justice B.N. Kripal 
Commission 

2536. SHRI KALI PRASAD P \NDA Y : 
SHR{ SHt\RAD DIGHE: 

Will the Minister of CIVIL AVIATION 
be pleased to state: 

(a) the broad recommendations of 
justice B. N. Kripal Inquiry Commission 
whicb ate being implemented by Government; 
and 

(b) whether it is proposed to place the 
report of tbe Inqutry Commission on tbe 
Table of the House 1 

THB MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER): (a) A list of 
rocotJlmcndat~ons is liven below in the 
Statement below. 

(b) No, Sir. The report of tbe Inquiry 
Commission bas been placed in tbe Parlia. 
moot Library vide Index No. 629. 
,)2"&. MS" 

2. 

Statem.t 

RBtomm~lIIIotlon8 

1. ICAO, lATA and the States Ihould :_ 

(a) undertake an ongoing review of 
established aviation security stan-
dards to prevent the placement of 
explosive substances on board 
commercial aircraft; 

(b) establish a programme of mODitorio. 
tbe implimentatioo of security 
measures in airports around tbe 
world, in cooperation with tbe 
Governments concerned. For-each 
airport studied, it shouJd report ita 
findings and recomend any improve-
ments that may be required; 

(c) consjder eitabli~hin& a group of 
civil aviation experts to iDvelti,ate 
lerious breaches of aecurity. The 
purpose of tbese investigatioDs 
would be to deternJine the facts of 
an inciden t so that necesS1lry 
mcasmcs could be developed and 
implemented world wide to prevent 
similar breaches in the future. 

Note: As it may take some time for lCAO 
Bod IA T A to impl~ment these 
recommendations, at least tbote 
countries which have international 
air tl affic should take up eifeotivo 
measures witbout delay. 

ICAO should :-

(a) develop a mode! clause on security 
that could be usrd in tbe bilateral 
air agte'ements that Bovern the 
exchange of air traffic rights between 
countries; 

(b), consider estabHshing standard. for 
the training of security persoonel. 

3. lATA should develop practical procedurea 
for reconciliation of interlined passenger. 
and th.ir baaalBe at intermediato 
airport •• 
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4. Interlining of checked .. in baggage should 
not be done if _ passeng~r does not have 
a coofirmed reservation on the onward 
carrier Bigbt. 

s. The baggage of interlined passeolera 
should be matched with passengers by 
tbe onward carriers bclore load:nJ the 
baa-ae OD the aircraft. 

6. Whenever a Goverument btcomcs aware 
of particular higb rh.k security threat it 
sbould notify Dot only t he a irline at risk, 
but also aU connecting airlines in order 
that extra precaution can be taken at 
potential points of introduction of inter .. 
line baagage into tbe system. 

7. When an Airline is aWare of a high 
security tbreat it shoulC: communicate ,he 
same t) the host state as well as, if 
possible Gnd prudent, to the other 
airlines operating there. 

8. Passenger count should be done at 
boarding gate and in case of 'no gate 
show' of a passenier, his baggage must 
be off-loaded. 

9. All checked·in baggage, whether it bas 
been sCleened by X-ray machine or not, 
should be personally matched and idtnti~ 
fled with the passengers boarding an 
aircraft. Any b,,~aage which is not so 
identified should be off· loaded. This is 
advisable &s examination of the baggage 
with the beJp of an X·ray machine has 
its own Jimitati()ns and is not fool ploof 
Some explosives bidden in Radios, 
Cameras etc. may not be readily detected 
by such a mach:ne. In fact an explosive 
not placed in a metallic container will 
not be detectable by an X-PlY machine. 
Similat Iy, a plastic explosive can be given 
an innocuous shape or form so as to 
avoid detection by an X-R\;iY. Reliance 
00 an X .. Ra}' machine alone may in fact 
provide a fabe sense of security. 

10. Effectiveness of the instrument know as 
PO·4 is highly questionable. It is not 
advisable to relay on it. 

11. All unaccompanied ballaaae should be 
placed on the aircraft after tbeir contents 
have been physically checked. In tbe 

alternative. it should be loaded only after 
it hal teen placed in a decompression 
cbamber and tbe hOlt state il satisfied 
tbat the bailaage is clean and tb, 
sbipper bas been identified. 

12. Airlines should have effective backup 
security equipment or procedures avai-
lable in case of machanical break 
down of lecurity equipment. 

13. All hand bai8age, includinB tbat of 
tbe crew, sbould be opened and tbe 
contents phY'licalJy checked even if the 
said baggage has been X-rayed. This 
will no doubt be a bit time consuminl 
and laboring but if security is to be 
mtaDingfu), then slight inconvenience 
has to be endured in otder to ensure 
a safer tligbt. 

14. The manufacturers of aircraft should 
take effective steps for protectina sensi-
tive parts of tbe aircraft from explosive 
damaie. 

1 S. Studies should be undertaktn to deter-
mine the feasibility of physically sepa-
rating the avionics bay and emergency 
oxygto systems from the carlO area in 
air· craft so that th ese sensitive and 
essential areas of the aircraft cannot be 
damaged or destroyed by a relatively 
small explosive device conceaJed in 
luggage. 

16. The seats should have safety belt. 
which can act as restraint for the 
upper part of the body e.g. like a 
shoulder barness with inertial restraint. 

17. The scats in the aircraft should be so 
designed so as to incorporate shock 
absorbinj systems within tbe seat and 
they should be manufactured by ulinl 
material wbich does not break easily. 

18. In addition to the cockpit voice recorder. 
there should be in the cockpit. videol 
scannin. camera which would record 
the movements and tbe audio sounds 
in the cockpit. Tb1s will oot only 
assist in ascertainiog II to bow the 
pilot. act during.1 emeraeDC), but, in 
the case of hijacking, would also usiat ' . 
in tbe idontification of tbe bijackeR. 
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I$. '~,€VR .l;aou'd J'«Ord all tbe cooser-
valion and sounds inl"11io cockpit for 
the cntire duration ~ ebe fligbt, and 
not merely for tbe lalt lO minutes. 

20. The CVR aDd tbe DFDR should be 
pOwered from two alternative sources 
of cocraY. 

21. Tbe-oxygen for tbe tliMbt crew sbould 
be supplied from two different sources 
i.e. in the event of an emergency tbe 
pilot and tbe co-pilot must dOD tbe 
OXYlcn mask and the oxygen mUlt be 
supplied from different source. 

22. Suitable provisions should be incor-
porated in Annex 13 which would give 
power to an I nvcstigator to record 
evidence outside the country of investi-
lation and also to summon witness 
from abroad. It sho,uld al.o be 
mandatory on tbe contracting States 
to give information 80ugbt for by an 
Investigator. 

[English] 

nally RunnlDg or Tamil Nado Express and 
Reduction of Stoppages of G.T. Espress 

2537. DR. P. VAlLAL PERUMAN: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether Government propose to run 
Tamil Nadu E"pr.ss daily between New 
Delhi and Madras in view of the GQv~r:n­
me nt's orders disallowing LTC claims by 
motor vehicle journey and consequent 
increase in the number of people wishing to 
travel by this train to South India; and 

(b) whether Governmenf propose to 
reduce the number of Itoppaees of the G.T. 
Express in the intermediary stations 10 that 
tbe journey time is brouah t down to lOme 
extent? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) There is 
no lucb proposal at present. 

" '(b) No. Sir. 

Sett ... up of Runl Ugl,.nltl. 

2538. SHRI C. JANGA REDDY: 
DR. A.K. PATEL: 

Will tbe Mio1ster of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether Government have worked 
out tbe details for establishing the Rural 
Universities and other Rural Institutions of 
'deemed university' status ; 

(b) jf so, in what respect tbese would be 
distinct from the universities; 

(c) the place where each one would be 
located and by when • , 

(d) tbe estimated expenditure such 
universit es and the fioancial provisions made 
in this regard ; and 

(e) wbether these would be related to 
informal centers of education? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
RAO) : No, Sir. 

(b) to (e) Do not arise. 

Taking up New International Routes by 
Air IndIa 

2539, SHR 1 E. A Y YAPU REDDY: 
Will the Minister of CIVIL AVIATION be 
pleased to state : 

(8) what are the new international 
routes which Air India proposes to take up 
in the year 1987 ; 

(b) whetber direct fligbtl of Air India 
to Chicago, Los Angles and Dallas are 
proposed to be operated from the year 1987; 

(c) what ia tbe perccntcise of conoeuion 
aWeD to A.ir India puscnlcr. who pUlchJ'~ 
tioketa iD dollaR vi.-a-via in rupoea; a:" 
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(d) what i. lh. contribution of Air India 
in carnin& forcj~n oxcbaolc in the yoars 1985 
and 1986? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER): <a> Air India bave 
plans to introduce twice weekly A·3 to 
services to Stockholm in January, 1987 as 
an extension of their current ser~ico to 
Moscow, .ubject to clearance by Scandan-
avian authorities. 

(b) No. Sir. 

(c) No concession is liven by Air India 
to passengen for purchasing tickets in 
dolafs instead of in rupees. 

(d) Air India earned forcisn ex.change of 
the order of al. 176.73 crorel durina 
19R5 .. 86. 

[ Tra"l/allon) 

Progrels of Sagarmal and Blrba. Brancb 
Cu." of Indira Gandhi Canal Project 

2~40. SHRI VtRDHI CHANDER 
JAIN: Will t be Minister of 

WATER RESOURCES be plealed to state : 

<a) the details of the programmes made 
10 far in reapect of tbe projects of Sagarmal 
and Birbal brancb canals of Indira Gandhi 
Canal; 

(b) whether it is a fact that tbe pr08ress 
of tbis project bas got set back due to itl 
delayed clearance by Central Water 
Commission and Planning Commission ; 

(c) the' time by whicb tbe work of 
extending the Sagarmal Gopa Bra ncb Canal 
to aadr. road is proposed to be completed; 

(d) tbe amount likely to be .pent on 
this work ; and 

(e) wbether it is a fact tbat tbe pace of 
work of the above project is slow for waot 
of sufficient ••• i,taDGO from tho UDioa 
OovCfnmtD' ? 

THB MINISTER OP WATBIt 
RESOURCES (SHRI B. SHANKARA .. 
NAND) : (a) The proiresl of eartbwork in 
water supply cbaanel of Salarmal Brancb 
and Sb ~ bid Birbal Brancb is 62% and 97" 
respectively. Also, 429 lakh cu. ft. of 
eartbwork hal been done in tbe Saaarmal 
Gop. Branch canal system. Tbe programme' 
for 1986·87 is 51 lakh cu. ft. oarthwork and 
10 km lioioS on Sasarmal Gopa Branch 
and 200 lakh cu. ft. of earthwork and 0.50 
km )ininl on Birb.l brancb canal. Pro-
gramme for Iubsequent years will be drawD 
up dependinl On availability of funds. 

(b) No, Sir. 

(c) By 1994-95, subject to availability of 
funds. 

(d) As pcr tbe revised estimate of 
Stagc II (1984), tbe cost is Rs. 18S .17 crorel 
for Sagarmal Gopa system and R •• 65.89 
crores for Gadra road sub branch s)'stem. 

(e) Central assistance is given to tbe 
States in tbe form of block loaos and grant. 
and is not tied to any Project. The qucstion 
of slow progress duc to want of Central 
a.sistance I therefore, does not arise. 

[pnglish) 

Safer Code for use of Medical DiagDoltle 
X-Ray Units 

2541. SHRI M. RAGHUMA REDDY: 
Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to Itate : 

(a) whether any safety code baa been 
framed for tbe use of medical diagnostic 
X-ray units in the country; 

(b) if so, tbe details thereof; and 

(c) if not, the realons therefore? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (a> Yes, Sir. 

(b) The Indian Standards Institution hal 
prepared specificatiod for diqnostic medicdl 
X-ray oquipmeot : (i) Part I Goo,ral aaa 
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• efety requirements (first revision of lS : 
7620)-(Under print) (iO IS: 7064-1973 
Specification sor radiation protection in 
medical X-ray c=quipment operating at 10 tv 
to 400 kv. Besides this the Atomic EoerlY 
Regulatory Board has drafted a safety coJe 
for medical DiaaDostic. X-ray equipment and 
inst a Ua tions. 

(c) Does not aria!. 

Steps Taken to I mprove Conditio •• or 
India Seamen 

2542. SHRI I. RAMA RAI: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state : 

(a) whether Government have taken any 
steps to improve tbe conditions of Indian 
Seamen after tbe Nanda Committee report; 

(b) if so, the details thereof; and 

(c) if not. tbe reasons therefor ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) (0 (c) Yel. 
As per the recommrndation of tbe Nanda 
Committte, a tripanite Committee to review 
the progress made in implementation of tbe 
recommendations of NaDda Committee 
report, has been constituted. 

Among various step. that are beina 
contemplated for aHeviatina the unemploy· 
ment situation of Indian seamen, the 
question of allowing Indian seamen to act 
tbeir registration kept in abeyance for a 
minimum period of 3 years to give tbem 
opportunity to lieek employment on foreilD 

Name of tbe Port CarlO 

({andla General CarlO 

Bombay General CarlO 

New Mao8alore Oeneral Car.o 

Tuticorin Thermal Coal 

Paradip GODeral Carao 

Haldia POL 

Baa ve,lIels 00 contract basil under 000-
Indian Articles of employment wa, 
con"idered in detail at various forums. Thi. 
matter came up for detailed examination at 
tbe meeting of the Seamen', Employment 
Board. Bombay 00 8.1.1984 and it was 
aenerally agreed that it would be a desirable 
step under tbe circumstances. 

To Itart witb. Juidelincl were prepared 
for selection of Indian relist.red Eeamen for 
employment on foreian flag ve •• el. OD 
contract ba sil. There are 7 aaent. who have 
been pcrmitted to enlaac luch seameD. So 
rar 1149 registered seamen have been enlBged 
on foreign flag ve'leli. 

Dif.nloD of Trafle to other Portl 

2543. SHRI SRIBALLAV PANIGRAHI; 
Will the Minister of SURFACE 
TRANSPORT be pleased to state : 

(a) whether some major ports are 
workio& beyond capacity; 

(b) jf 80, tbe details thereof • 
J 

(c) whethor Government propose to 
divert part of tbe traffic to other ports t 
and ' 

(d) if 60, tbe details rtaardinl tbe scheme 
of Government in tbi' reaard ? 

THE MINISTER OF STATE OF THE 
NINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b) The 
followinl Portl have reported tbat tbey have 
been wotkin& beyond their -rated capacity in 
rnpect of cert_in carsocs during 193~ .86 
and 86·87 (upto Oct. ·~6). The details arc 
shown below :-

% utilisation 
(85-86) (86 .. 17) 

(upto Oct.) --. ..,_."-----.... "-------,.~--- ....... -- -_.-.. __ ._-
134.10 139.05 
125.90 133.24 

128.80 122.14 

102.tO 108.64 
166.35 . 243.00 

11S.56 .... 
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(c) and (d) Gene ral Cargo is imported 
mainly on private account whose consignees! 
consignors take decisi.) n regarding diversion 
of vesctels. Reaarding general carlo/dry 
bulk imported 00 Government account tbe 
broad allocation of traffic amon ast ports is 
made by the Ministry in coos ultatioD with 
the user agencies every quarter at meetings 
of the Stand in. Committee on Retionalised 
DlltributioD of Cargo on which user 
Ministries and Ports are represented. 

DIItrtbutlOll'of later.tiODa' Units of ,Itamln 
'A' ror Children Statewise 

2S44. SHRIMATIO.K. BHANDARI: 
Will the Minister of HEAL1'H AND 
FAMILY WELFARE be pleased to state: 

(8) whether it it a fact that in pala 
3.1.1 of Annual Report for 1985·86 of the 
Ministry it has been mentioned tbat two 
lath international units of Vitamin 'A' are 
aiven to cbildren between 1-5 years age 
aroup every 6 months as a preventive 
measure to curb blindoe.s amonast 
cbildren ; 

(b) if so, wbat j9 the distribution of 
international units of Vitamin 'A' for all 
State. and Union Territories durin& tbe year 
1985-86 with target aDd achievement fixed 
for each State and Union Territory; 

(c) whetber the distribution of interna. 
tional un:t, of Vitamin 'A' is done acordiol 
fo requirement of States and Union 
Territorjes ; and 

(d) if SQ, what was tbe requirement of 
Sikkim State and it. achievements witb 
percentage tbereof 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDEj : (a) Yes, Sir. 

(b) States and Union Territorywi.e distri .. 
bution of Vitamin 'At durin& 1985·86, their 
targets and achievements are given in tbo 
Statement below: 

(c) Supplies have been made a. per 
requirement of Stalel/UTI for achieving 
their targets, as far 8S po.sible, baled 00 
avaihlbiJity of the drug. 

(d) The requirement o( Sikkim was 0 .-
lakh dose. of Vitamin • At and the aChieve. 
ment and percent88e thereof are 0.23 lakh 
beneficiaries and 57.5 respectively. 

Prophylaxis aga;nlJ bll"dness due to Vltomin 'A' deficiency 

( Fig. in lakbs ) 
-_ ......... -_.---

'S.No State./U.Ts. Qty. of Vit. Stock OD Taraots Achievemeots 
'A' supplied 1.4.85 1985"86 1985.86 
during 
1985-86 

1 2 ) 4 5 6 

1. Andbra Pradesh '46.8 0.0 " 2S.0 18.22 
2. A.lam 6.0 2.25 4.0 3.27 
3. Bihar 14.8 0.98 8.8 5.2' 
4. Gujarat 36.0 9.25 18.0 15.97 
5, HIt7IDa 12.0 J.t 6.0 8,0p 
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1 2 3 4 6 

6. Himacbal Pradesb 6.0 0.7 3.0 S.Ol • 

7. Jammu and Kalbmir 6.0 0.0 3.0 2.25 • 

8. KarnRtaka 4.3 43.7 23.0 37.17 • 

9. K.orala 14.8 10.9 15.0 24.40 • 

10. Madhya Pradosb 17.0 0.357 17.0 22.70 

11. Maharasbtra 23.0 20.0 23.0 20.54 

12. Manipur 4.0 0.8 1.0 0.08 

13. Moabalaya 1.88 0.6 1.0 0.95 • 

14. Naaaland 2.0 0.0 1.0 0.09 

15. Ori8la 20.0 6.2 16.0 13.71 

16. Punjab 10.0 0.7 5.0 13.11 • 

17. Rajaatban 20.0 12.0 10.0 10.34 • 

18. Sikkim 1'.3 1.06 0.2 0.23 * 
19. Tamil Nadu 22.6 12.51 22.0 31.87 

20. Tripara 2.0 0.0 1.0 0.16 

21. Uttar Pradesh 45.99 36.2 23.0 4S.47 • 

22. Welt Bonlal 37.5 1.83 17.0 8.20 

23. Arunachal P,adOlb 0.1 0.2 0.05 O.OS 

24. A and N Islands 0.1 0.5 0.05 0.36 • 

25. Cbandi.arb 0.1 0.0 . 0.1 0.10 

26. Dadra "Nalar Haveli 0.10 0.004 0.05 0.04 

27. Delhi 1.0 0.1 0.' 0.86 

28. Goa. Daman and Diu 1.0 0.96 0.5 0.77 • 

29. Laklhadweep 0.1 0.3 0.05 0.05 

30. Mlzoram 0.13 0.04 0.1 1.06 • 

3t. Poodle...., 0.65 Nil 0.2 0.04 

.,.otal dOMl .I.~ to tb, blQeftc;ia,101 ; Brat timo "dtl'ted. cootinoi." and complete4~ 
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BaMlDa of Old Stll'elldra N.pr Juactloa 

2S4S. SHRI Dl.GVIlAY SINH: Will 
tbe Minister 01 RAILWAYS be pleased to 
state : 

(a) since bow many Jear. have tbe 
buUdiDp of the old Surendra-Nagar .Junction 
been lyina in disuse; 

(b) tbe extent of deterioration of tbe 
boildinp : and 

(c) wbetber Government have turned 
down tbe proposal to anow settina up a 
echool in tbese premil's, if so, for whicb 
purpose tbese buildinas would be utilised l' 

THB M1NISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) The old 
Surendra Nagar Junction building is oot in 
use .iDee June. 1980. 

(b) There il some sligbt deterioration. 

(c) Ye., Sir No decision bas yet been 
taken about the utilisation of tbese buildings. 

[TI'tIIII/at 10") 

DlselisatloD 80d A C two Tier Coach to 
Jalpur .. Srig8aga.agar Espr_1 

2546. SHRI MANPHOOL SINGH 
CHOUDHAR Y: Will tbe Minister of 
RAILWAYS be pJeased to state ~ 

(a) whether Railways propose to dieseli.e 
the Jaipur·Sri&angaDasar Express : 

(b) wbetb~r Government. pro~~e to 
attach two· tier AC coacb to tblS tram t 

(c) wb.tber there i. any proposal for 
attachment of two-Cier AC coach ••. to Delhi-
Bikaocr and Bikaner .. Jaipur trams a)so; 
aDd 

(d) if 10, the rim. by which these 
proposal. are UtelJ to be implemented 7 

THB tfUNIS11!& OF 'STATe Of THE 
MINISTRY OF RAlLWAYS (SHRI 
MADHAVRAO SCINOIA): (a) There ia 
no such proposal at present~ 

(b) to (d) There is a plao to provide 
A.C. Sleeper coacbes on selected 1001 
distance and important Matre .. Oau,c trains 
after such coacb.s come out from the pro-
duction sbops. No time scbtdule can be 
liven just now. 

Ranwa, Over-Bridge at Alwar 

2547. SHRI RAM SINGH YADAV 
Will the Minister of RAILWAYS be pleased 
to refer to the reply given to Starred 
Question No. 108 on 24 July. 1986 regarding 
construction of overbridse near Rai1way 
Station, Alwar and state : 

(a) whether the construction of railWaY 
over-bridge at Al~ar is technically feasible 
aod the Ministry would include tbe project 
in works programme ; 

(b) wbether tbo Urban Improvement 
Trust, Alwar had agreed to finance jts sbare 
for lbe project and eQuId raise tbe funds of 
the share of Rajasthan State allo by raising 
Joan for it from tbe financial agencies: and 

(c) if so, by what time tbe constructioD 
work of the project would start at the site? 

THE MINISTER OF ST\TE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) (8) Construc-
tion of a road over bridge at A)waf il 
technically feasible' Railways and the State 
Government are jointly examioiol tbe 
proposal. 

(b) Yes, Sir. This matter concerns tbe 
State Governmen t. 

(c) Doe. Dot arise at preaent in view of 
(a) and (b) above_ 
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Eobaneemeat 01 rate of provision allowance 
paid to Floating Stall' 01 1.lalid Water 

Trantport Directorate 

2548. SHRI VJJAY KUMAR YADAV: 
Will tbe Minister of SURFACB 

TRANSPOR T be pleased to refer to tbe 
reply given to UDstarred Question No. 2699 
dated 5tb December. 1985 regarding disparity 
in payment of provision allowance to floating 
staff of Inland Water Transport Directorate 
and state: 

(a) whether the Messina Allowance paid 
to the floatiol .taff working 00 vessels under 
tbe Fisberiel Departmen t bal since been 
raised from Rs. tOle to at. 15/- as per 
recommendation of the Fourth Pay 
Commilsion ; and 

(b) jf so, tbe reasons for delay in 
enhancing the' rate of Provision Allowance of 
the floating staff of the Inland Water Trans .. 
port Djrectorate to the level of the Messing 
Allowance being paid to tbe floating staff of 
tbe Fisheries Department '1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHR) RAJESH PILOT): (a) No. Sir. 

(b) The question of increasing tbe rate 
of Provision Allowance to floating 6taff of 
Inlal1d Water Transport Directorate was 
considered earlier .and it was decided to 
consider the matter after the report of the 
Fourth Pay Commission which was expected 
abortly. Tbe Fourth Pay Commission, 
however, has not made any recommendation 
in respect of provision allowance beinl paid 
to tbe Floating staff of the Inland Water 
Transport Directorate. 

lar,astrudure for Operation of Vayudoot 
Sertlce at Hubli Airport 

2549. SHRt D. K. NAIKAR: Will 
the Minister of CIVIL AVIATION bo 
pleased to ~tato: 

. , (a) wh~tber it is a . fact tbat the Staw 
Government of Karnataka haa undertaken 
to ,provide infrastruoture for tbe Airport at 
Bubli for tb~ operation of VAyudoot service; 
lDeI·" . , , 

(b) if so, tbe proarc8s made 80 far? 

THE MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHlU 
JAGDISH TYTLBR): (a> Yes, Sir. 

(b) No prosrcts report has been recei.ed 
(rom tbe State Government in thia behalf. 

AmouDt plld to ITDCby Rallwa, for 
Seeking their Espertlse In CaterlDII 

2550. SHRI MOTILAL SINGH: WiD 
the Minister of RAILWAYS be pleased to 
state : 

(a) the amount wbich was paid to tbe 
India Tourism Development CorporatioD 
for survey, at the time of aareement and in 
the form 01 TA/DA to their officials; aJoDI-
with otber facilities for seeking their know-
how and/or introduction of new scheme of 
catering in Railways: aod 

(b) whether Railways bad DO expertise 
in tbe field of caterinl '1 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Of Rs. 5 
1akhs payable as Consultation fcc to Indian 
Tourism Developmt:nt Corporation for 
sUlgesting improvoments in catering, a sum 
of Rs. 1.25 lakhs was paid at tbe time of 
aareeroent, and a further sum of R,. 1.2S 
Jakbl has been paid subsequently. They 
have also been paid RI. 18,735 in tbe form 
of T AIDA for their officials for undertakinl 
journeys on tbe Railways. 

(b) India Tourism DevelopmeDt Cor-
poration have better expertise in caterina 
tban the Railways. 

aanOD Dr. 

2S~1. SHRIMATI ~R.ABHAWATJ 
GUPTA: Will the Minister of HEALTH 
A~'D FAMILY WELFARE be ploaled to 
state : 

(a) the names of druss which have bofIl 
baDnod recently ; aDd 



ll~ .""'" "' •• , 

(b) wbat were tbere barmful effect_" 

THB MINISTER OF STATE IN THE 
MINISTR.Y OF HEALTH AND FAMILY 
WBLPARB (KUMARI SARO) 
KHAPARDB): (a) and (b) Drup tbe 

NAMB 

1. Methaqualone 
2. O .. ,tetracycUnc liquid oral 

preparation 

3. Democlocyline ·liquid oral 
preparation. 

4. Combination of anabolic 
steroids with other drupe 

period 1984-86, the Government bav. 
prohibited the manufacture and .. Ie of tho 
folJowioa cattlories 01 dlUl/drul 
combination : 

llBASON 

For drul abuse po~eDtjaJ. 

For discolouration of teetb and rareficatioD 
of 1001 boo •• 

For discolouration of teeth aDd rareBeltion 
of 10DS bones. 

Anabolic Steroids ar. indicated for eoct.in 
lpecific indications. Combination of anabolic 
Steroids with otber druas are lik dy to b. 
misused resultiDg in characteristic side effects 
of aoabolic Iteroids viz. mascalinizatioo, 
virilization etc. --------------- ---------~--.,----~-.------

Appeal to Extend Otrldal ReCORDltlon to 
Dralles! Therapies aDd otlltr HesJlDI 

Systems 

2SS2. SHRI P. M. SAYEED: Will 
the Minister of HEALTH AND FAMILY 
WBLF ARB be pleased to state : 

Ca) whether Government's attention has 
been drawn to the proceedings of the All 
India Natural Therapies Conlress held in the 
month of AUJust at Bombay; 

(b) if so, wbether aD appeal bas been 
,..ceived by Government to extend official 
recognition to tbe Drualess Thorapies and 
otber beaUna systems; and 

(c) the reaction of Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) to (c) Tbe Ministry 01 
Health and Famil, Welfare have no infor-
matioo about the All India Natural 
Therapies Congress held in the month of 
Auaust at Bombay. 

Coaf.reDee of lrrlaatloD Mlalsters 

25S3. SHltI JAGANNATH PATTNAIK: 
Will tbe Minister of WATER RESOURCES 
be p10ued to .tato,; 

(a> whether tbe Union Government 
arc cODsideriDI a plea givcn by tbe State. 
to exclude from tbe purview those inigation 
project. that were atarted before the Forest 
Conservation Act or 1980, came into effect i 

(b) wbether tbis aspect was discussed at 
the Na tional Conference of Irrigation and 
Water Resources Ministtrs of the States and 
Union Territoriel in New Delhi ., and , 

(c) tbe detail. reaardina the decisions 
that were taken therein, alongwitb environ-
mental and rehabilitation aspects and earlie.t 
ItaBcs of the project planning? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA· 
NAND): (a) NOt Sir. 

(b) Yes. Sir. 

(c) The conference reque'ted tbe State 
Governments tbat environmental and 
r,babilitation aspects sbould' be taken' into 
cODsideratioD from the earliest Itqc. 0'-
Project Planning and J't«)mmcndcd tbat 
State level environmental appraisal committe • 
• bouJd be eatabUshed for undertaklol tbe 
same kind of eumination •• is DOW beina 
undertaken at the Central level and proj oC&I 
abould be referred to tbe Centre fof ClearlDOI 
0011 allor cltaranoo bl IUQb • oomml'&It, 
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Dileo •• " or • New Virus CaUl"" Ald. 

2554. DR. KRUPASINDHU BHO}: 
Will tbe Minister of HEALTH AND 
FAMILY WBLFARE be pleased to atate : 

(I) whether researchers have discovered 
a new herpes-like virus which causes AIDS 
disease; , 

(b) ~hetber this virus is contaaious ; 
and 

(c) if so. the steps taken by Union 
Government to educate tbe public about the 
AIDS infection? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): <a> and (b) Because of 
severe immuDo depression caused by AI DS 
virus, AI DS victims suffer from a wide 
variety of opportunistic infections-parasitic, 
bacterial and viral. Generalised herpes 
infection is a well tecognised opportunistic 
infection in AI DS cases. Research workers 
from USA have recently reported that a new 
her pes like virus was isolated from some 
AIDS cases suffering from opportunistic 
infoction. This virus is however not the 
cause of AIDS. Both herpes and AIDS 
virus are contigious. 

(c) Tho following steps h~ve been 
initiated by Government of India to educate 
tbe public about AIDS infection: 

1) Workshops and seminars were 
oraaoised to provide information 
about AIDS infection to Medical 
personnel, who in tUfn orsaniscd 
worksbops and aroup discussion to 
provide necessary health information 
to para-medical personnel about 
this new disease. The medical and 
para·medical personnel bave now 
ioatiated health education pro~ 
Irammes to promote community 
awareness re&ardiol measure. to 
GOD&ain, control and prevent HIV 
infection. 

2) Health education pamphlets have 
been brouabt out by various apncies 
to provido infotmation to tbe 
community reaardinl preventive 
and cotrol measures for AIDS 
infection. 

3) Mall Media have been used to 
convey massaaes, reaardio8 pre-
vention and cotrol of AIDS 
infection. 

Espress TralD Senlce BetweeD Pune aDd 
Caltutts Via D.lbl. 

2555 SHRI BALASAHEB VIKHB 
PA TIL : Wi)) the Minister of Railway. 
be pleased to state : 

(a) whether the people of Maharashtra, 
particularly of Pune· have made repeated 
demands for startina ao express train between 
Pune and Calcutta Via Delhi; 

(b) if so. whether Government propose 
to introduce tbe train ; and . 

(c) if not, the obstacle./constraints in 
starting the train service? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) No, Sir. 

(b) and (c) Doel not arise. 

Kala,.· V.lbl Railway Line 

2556. SHRI S. O. GHOLAP: Will 
the Minister of RAJ L WAYS be pleased to 
state tbe progress of Kalava-Vashi Railway 
line and when it is likely to be completed? 

. THB MINISTER OF STATE OF TUB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): The proares! 
or KaJava.Vaibi (Turbbe) Railway line jl 
25% so rar. The completion will d ~pend 
upon tho availability of resources from 
cInco who aro financinl tho proje't. 



Aceldeat Co Bo.btl-Ralpur PUpt 

2'57. SHRI DHARAM PAL SINGH 
MALIK: 

SHRI SllBHASH YADAV : 
Win tbe, Mipis1er of CIVIL AVIATION 

be pleas~d to state : 

(a) whether it il a fact that the Bombay 
Raipur Indian Airlines plane with 51 on 
board, bad a miraculous escape wben it 
landed at Indore on 23 October, 1986 and 
was damaaed ; 

(b) if so, the causes of tbe accident; 

(c) whether any inquiry has been 
conducted ; and ' 

(d) if so, the details thereof 'I 

THE M1NlS1ER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDlSH TYTLER): (a) Indian Airlines 
HS.748 aircraft VT .. EAT was involved in an 
accident while landing at Indore on 23rd 
October, 1986. 

(b) According to tbe preliminary infor-
mation, tbe accident was caused due to 
failure of the nose 1 andios gear to lock in 
tbe down pOli tioo . 

(c) and (d) The accideot is under 
investigation. 

LTran3latlon] 

Ne" Item Captlooecl 'Ba,eo KI Baja, 
D.II.ae G1Irde Ka OperaUoa' 

2558. SHRI SHANT I DHARIWAL: 
Will tbe Mini~ter of HBALTH AND 
fAMILY WELFARE be pleased to state ~ 

(a) whether Government's attention bas 
been drown to tbe news item appearing In 
tbe daily "Janlatta" dated IS AUlu't 1986 
under tbe caption • BRyeD Ki Bajay Dabine 
lurdc ka Operation" (Riabt kidne)' was 
cperat(d instead of left one) ; 

(b) if 10, tbe action taken by Govern-
ID'D~ iD thi. reprd eo far i 1D4 

(c) if 00 steps bave beea takeD_ &be 
rtalOnl th.,efore , 

THE MINISTER OF STATB IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 

" KHAPARDE): (a) aDd (b) Yes. Sir. Tbil 
case wa. inve.ti.ated by tbe D.G.H.S. aDd 
it WIS found that the patient WI. 8ufl'eriD, 
from BiiatClTel Renal Stooes one beiog in tbe 
riaht kidney and multiple stones in tbe left 
kidney. Since tbe patient bad very poor 
renal (unction on tbe riaht ~idt. the treatina 
doctor who was consu1tant in Surser), took • 
decision based on sound and Scientific 
reasons, to operate rigbt kidney first. 

(c) Does not arise. 

(Engll,h) 

Location of Orfice of Inland Water 
Transport Authority 

2559. SHRI P. KOLANDAIVELU: 
Will the Mini9ter of SURFACB 
TR.ANSPORT be pleased to state: 

(a) whether the headquarters of the 
Inland Water Transport Authority is pro ... 
pOled to be located in South· and , 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (8) No, Sir. 

(b) Does not ar i.e. 

Step' to Improve Level of Hospital 
Maoaaemeat 

2560. SHRI SOMNATH RATH: Will 
the Minister of HEALTH AND FAMILY 
WBLFARB be pleased to Itate : 

(a) wbether there is any propolal lor 
tettiDI up institutes to train biaber ~e\'.1 
managen. purely for hospitals, as in other 
OOUDtrioI • aD4 
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(b) tbe other steps being contemplated 
to improve tbe level of bospital management 
in the country? 

THE MINISTER OF STATE IN THE 
MINISTRV OF HEALTH AND F,\MILY 
WELFARE (KUMAR) SAROJ 
KHAPARDE): (a) NOt Sir, 

(b) Orientation courses for top maDaae-
meot, middle management and lower 
management persoDnel in collaboration with 
tbe Indian Statistical Institute of Delhi are 
conducted with a view to ilJlprove ('he level 
of hospital management. 

Kota·Gupa Rallwa, LIDe 

2561. SHRl JUJBAR SINOH: Will 
tht Minister of RAILWAYS be pleased to 
state: when tbe Kota·Guna railway line 
was laid and tbe improvement made in tbis 
line aince ita constru~tion ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): . Kota-Guna 
Railwa·y Line was laid down during 1899 to 
1909. A number of improvements in respect 
01 track structure, crossiog stations and 
pa •• eoaer amenity works have been carried 
out. 

Rall"ay LIDe Betwe.n BODlbay-MaDplore 
Via Goa 

2562. SHRIO. BHOOPATHY -: Will 
the Minister of RAILWAYS be pleased to 
ltate : 

(a) whether Government .had takeD up 
the~proaramme of constructing the railway 
line between Bombay-Maoaalore via Goa, 
if 80. whether tbe survey operations have 
been completed ; and 

(b) the estimated cost of the project and 
wheo the work is likely to start ? 

THE MINiSTER-OF STATE OF THB 
MINISTRY OF· RAILWAYS (SHRI 
MADHAVR.AO SCINDIA): (a) and (b) 
btl lino' from Bombay ond baa beeD 
oommiuioued uplO R.oba. Surve)' aod 

updatiog of earlier surveys for different 
SectiODs between Roba and Mana.lore have 
been taken UP to determine its. estimated 
cost aDd evaluate the project as a wbole. 
Further action will be considered on com-
pletion of surveys' depend in, on availability 
of resources. 

Loss to Souturn Ran"ay Due to AlltatioD 

2563. SHRI V.S. KRISHNA IYER: 
Will the Minister of RAILWAYS be pleased 
to state tbe total Joss to tbe Southern 
Railway due to agitation during August, 
September and October. 1986 in Baolafore-
MYlore Sector in connection with the 
backward classes' report submitted by Shri 
Venkataswamy? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : The totallosl 
to Railways due to the alitation in 
Baoaalore- My.ore Sector is estima ted to be 
about Rs. 5.81 1akhs. 

[T,anslatlon] 

UalUed OX11ea Cylinders la SafdarJlug 
Hospital 

2564. DR. CHANDRA SHEKHAR 
TRIPATHI: WiU the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state : 

(a) whether it is a fact tbat Oxygen 
cylinders usually remain unfilled/vacant io 
casualty department of Safdarjung Hospital 
and tbe patient. cannot let oxygen at the 
time it is required; 

(b) jf so, whether Government propose 
to take aDY remedial atcps ; aod 

(c) if '0. by what time and if Dot, the 
reasons therefor? 

THB MINISTER OF STAlE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WBLFARB '(KUMARJ SAROJ 
KHAPARDE): (I) No, Sir. There is no 
occasion when OXYlen CyUndera in tbe 
Caual.)' Department. J'Cm~iD' \UlOJte4 
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leldina to patients sufferina for want of 
Oxy,en. Whenever a cylinder becomes 
empty it i. replaced by a filled one fr,om tbe 
Central Oxygen Supply Centre. 

(b) and (c) Doe. Dot arise. 

Oarblaup-Samasdpur aDd Sikri-
Hasaapur Riliway Line 

2565. SHRI RAM BHAGAT PASWAN: 
Will tbe Minister of RAILWAYS be pleased 
to state: 

(a) the number of Members of Parlia-
ment and Members of Lelislative Assembly 
wbo have 80 far participated in the agitation 
launched against tbe non laying of 
Darbhanga·Samastipur broad gauae lin e and 
Sakari-Hasanpur narrow gauae line; 

(b) whether it is a fact tbal about ten 
years ago survey was conducted (or sta~ting 
cartb work for tbe purpose of construction 
or both these railway lines and its inaulura-
tion was also done but the earth work has 
Dot been started tber~ so far ; and 

(c) whethor Government would start 
work on both these lines sooo keeping in 
view the backwardness or North Bibar and 
tho Ireat resentment amODa. tbe people of 
tbe area on tbis account? 

THE MINISTER. OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADH~ VRA.O SCINDIA): (a) Not 
known. 

(b) Yes, Sir. 

(c) Survey for . parallel BO line in lieu 
of conversion bet ween Samastipur aDd 
Darbhanaa hal been taken up. Further 
action will be coosidered on completion of 
thil survey depending on availability of 
l'OIources. Work on Sakri .. Huanpur New 
Line can only be considered wben resource 
position improvCl. 

[BnlIIJh) 

Stator Or8.een Vltlta Ab ..... 

2566, Oil. SUDHIR ROY: Will the 
Minister of HUMAN RESOURCB 
DBVBLOPMENT be plealtd to ,.ate ; 

(a) tbe number of seoior o.tBcera of the 
Ministry boldina post, or Joint Secretaricl 
aDd above who want abroad durin. tbe la.t 
tbree months; and 

(b) the nam.. of tbe couotries vilited 
by ea::b, tbe duration of tbeir stay and tbe 
expenditure incurred on each ? 

THE MINISTER OF HOMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
RAO): (a) and (b) A Statement aiviDa 
names of officers holding posts of joint 
Secretary and above wbo want abroad 
during tbe last three months ia laid as the 
Table of tbe House. [Pleased in Library See 
No. LT-3264/86] 

Combination of ADalgln with Analg.tle 
aac) Anti Spasmotlc Drugl 

2567. SHRI HARI KRISHNA 
SHASTRI : Will the Mini.ter of HEALTH 
AND FAMILV WELFARE be pleased to 
state: 

(a) wbether combination of analain with 
other analaestic anti·spasmotic drugs has 
proved to be fatal; 

(b) whetber Government are conlideri~. 
to ban the marketing of this combination; 
and 

(c) jf not, tbe reasons therefor? 

THB MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROl 
~HAPARDB): (a) GovemmeDt have not 
received any report tbat tbe combination or 
an.ltdo witb other aDaJae8tics and anll-
spalmodic drols has proved fatal. 

(b) and (c) A. sucb, thert i. DO prOpOlal 
with tbe Government to CODlider tbe baa 
or marketin, ~Qll QOmbinatiOD4, 
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C rraM/atton 1 

EaeeurlgtIDeat to 1'.,.lcal TralDlDa 
2568. SHRI TElA SINGH DARDI : 

SHRI BALWANT SINGH 
RAMOOWALIA: 

Will tbe Minister of HUMAN 
RESOURCE DEVELOPMENT be' pleased 
to state: 

(a) wbetber Government propcae to pay 
special attention to promotion of physical 
traioios ; 

(b) if 10, the outlines of the proposed 
scbeme In tb is relard ; 

(c) whetbt"r a sum of Rs. 300 crores is 
proposod to be spent under tbis bead duriol 
the Sevtnth Five Year Plan; and 

(d) if 10, whether Government would 
live priority to backward and rural area, 
while spendinl this amouDt 1 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI' P. V. NARASIMHA 
RAO) : <a) to (d) National Sports Polic,. 
1984 and the National Policy on Education. 
1986 emphasis tbe importance of participa· 
tion by all students in sports and physical 
education aotivities and intelratina those 
activitici into the learning procoss. 

To the extent physical education, )'oaa 
and aports acti'Yities lead to physical fitness. 
tbe entire Five Year Plan allocatiJns in the 
Central Sector amouot to Rs. 2000 crore •• 
Tbi •• neludes provilion f~r tbe promotion 
of lports, including creation of infrastructure 
and promotion of actual sports activities and 
11 •• 8 crores for physical 'education and 
),018. Besides, tbe State Covemment. also 
incur expenditure on tbose activities. 

u ............. BaIlE Carao 

2569. SHRI MOHO. MAHFOOZ ALI 
·ItBAN: <a> WKl the Minilter of CIVIL 
,.. VII-nON be pleased to I'-t, ; 

(8) whether it ;s a fact tbat an oraanised 
racket of UDderweiabina bulk carlo before 
loading bas been unearthed at tbe 
Indira Gandhi International Airport recentl, 
end8Dlering the safety of tbe aircrafts ; 

(b) ir to. what Ire the details tbereof : 

(c) what i. the outcome of tbe inquiry 
made: and 

. (d) what action has been taken agaiost 
tbose found involved in tbe Jacket ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF CiVIL AVIATION (SHRI 
JAG DISH TYTLER) : (a) to (d) Tbo 
information is being collected and will be 
laid OD tbe Table of th. House. 

Pro,osal to Restructure Capital of 
Shipping CorpontloD of ladla 

2570. SHRI VIJA Y KUMAR MISHRA: 
Will the Minister of SURFACB 
TRANSPORT be pleased to state: 

(a) whether there is any proposal to 
erstructure the capital of Shipping Corpora-
tion of India after the merger of Mogul 
Line Ltd .• with it : and 

(b) jf so, tbe details tbtreof '1 

THE MINISTER Of STATE OF THB 
MINISTRY OF SURFCE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b) Yes 
Sir. Shipping Corporation of lodia haa 
submitted a proposal. No decision has 
been taken by tbe Government on thi, 
proposal 10 far. 

De,eloPlDeat of Cllampabra Canal 

2571. PROF. K.V. THOMAS: Will tbe 
Minister of SURFACE TRANSPORT be 
pleased to state : 

(a) whether both' sides· of Champakar. 
eanal at Ernakulam, Kefala are beavily 
dam'a.d due to dredaiDI ; 

(b) if 80, the steps proposed to be takeD 
to protect tbe, lidos Qf tbe Cbampakar, 
CaBal • , 
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(c) wbetber tbere i •• scheme to develop gauge on Wutern Railway and C~tlttal 
Cbamlpaklra and' CochiD Waterway witb Raflway during the above period ; and 
tbo beJp of Netherland Govemment; and . 

(d) I' 10, the det.iI. of tb. ICheme? 

THE MINISTER OF STATE OP THE 
MINISTR.Y OF SURFACB TRANSPORT 
($HRI RAJESH PILOT) :' (a) and (b) No 
luch'report hal been received from tbe State 
Government tegarding dama,. of both sid .. 
of Champakara Canal at Ernakulam. How-
ever, dred,in& work al aaD~tjoned in P971 for 
tbe first stage development of tbe canal. wa. 
_pie ted in December. 1982 except in a 
gott .tretcb of 120 M between Chainaae 
500 to S40M aad Chainago 620 to 1300 M 
clue to the prot.st of tbe local people. 
Protection WOr k of the sides of tbe canal 
was also uDdertak~n. In the second staae 
development, tbe loft .. ov.r dredaing of the 
canal to make it bavigable bas been 
lanctiooed in May, 1986, where aloDgside 
further dredging, there would be the protec-
tion works of tbe 'idea of tbe caoal 
lnclud'iog fender, piles, tefminal facilities 
aDd malooFY protection "orl(1. 

(b) and (d) It is proposed to acquire a 
drc4acr and a Water hyacinth harvester with 
the financial assistancc of the Govt. of 
Netherlands for use in the Inland Waterway. 
of Ker .. l. including tbe Cbampakara and 
Cochin W.terways a8 a Centrally Sponsored 
lebeme at a total cost of Rs. 44S.00 Jakh •• 
besides, technical aS8j.tao~ aRlollOtioi to 
RI. 11500 Jakhl is alsO env1l8aed from the 
Govt. of Netherlands for tbis scheme. 

N,w Tralas IIltrodoeed Extend" on Westera 
Rallwa' 

2572. SHRIMATI PATEL ltAMABBN 
,RAMJIBHAI MA VA NI: wm the Minister 
of RAILWAYS be ptoased to state : 

<a) tbo number of new train. introduced 
or extended on Westorn kallway in Gujarat 
liDOO January, 1986 tilt date; 

(b) tbo details thereof; 

(e) tbe number of traiGl which ha.e 
bell ~o"vertod from motre .. tip to broad 

(d) tbe details Cberoof ? 

THB MINISTBR OF STATE OF THB 
MJNJSTR Y OF RAILWA YS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) No. 
153}JS4Intor·cJty Express bas been introdad 
between Rajiot and Ahmadabad. Besides, 
139/140 BorivaJh"abaDu Road shuttle hal 
been extended te Sanjao and 99/]00 Bbaruch .. 
Vallad Passenger to Dabanu Rot". 
J7requency of 145/J46 Navjiwan Elpreas .. 
been increased from 2 to 4 day. a wett. 

(c) None. 

(d) Doca not arist. 

Text Book UDder tbe New Edueatlo. Poller 

2573. SHRI SATYENDRA NARAYAN 
SJNGH: Wilt the Minister of HUMAN 
RESOURCE DEVELOPMENT be plea.ed 
to atate : 

(.) whether the text books under the 
curriculum of the new education are propoaed 
to be made available from the fortbcomin, 
academic year ; 

(b) if so, the detail. thereof ; and 

(c) if not, the reasons thereof? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMILY 
WBLFARE (,SHRI P. v. NARASIMHA 
RAO): (a) aDd (b) The textbooks, under 
tbo Dew curriculum will be introduced in_ 
pba.cd manner. Tb~ textbooks for clasaa 
1. III and VI are under prcpara,tioQ Ju 
NCERT and tbeae will be made ayailable h1 
March ~1 987. 

(c) Does not ari.e. 

Mathematics Teachlul for Pr08ns. I. 
Co.pater ·SdeDceI 

2574... SHRJMATI KJSHORI SINHA: 
WDJ the Mini_tor 01 HUMAN assoulCS 
J)BVBLOPMBNT be pl ... 4 to ,,." ; 



(a) whetber Government are aware tbat 
development of mathematics teacbioa is vital 
to India's progress in computer sciences in 
tho comiug' yean ; 

(b) whether apecialised courses in 
mathePlatic. do not normally attract adequato 
gvmber of studonts aod 

(0) if 10. tho cause of this phenomenon : 
and 

(d) whether specialised institutional 
arranaements and special incentive ICheme 
would be provided for mathematics loarninl 
,.ut teachiDI methods in mathematics at 
aecondary school level would be chaDled to 
make mathematic. more interesting? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI P. V., NARASIMHA 
RAO): (a) Yes Sir. 

(b) There ha"e been no reports of any 
significant decline in tbe number of students 
enrolled in courses in Mathematics. 

(c) Does not arise. 

(d) Under tho National Policy on 
Education, 1986, Mathematics has been 
v jsuaJi.cd as 1 be I·vehicle to frain a child to 
tbink reluon, analyse and to articulate 
loaicaUyH. A number of programme, will 
be developed to give to tbe teaching of 
Matbematic! tbis oritentation and to make it 
inlereatina. 

[ rro '1,1 tlrlon.l 

Cities In Rajastban Dot Linked "It. '" 
Railway Lines 

2575. SHRI BANWARl LAL BAJRWA : 
Will the MlDister of RAILWA~S be pleased 
to· .tate the names of the main cities in the 
State of Rajasthan which are not linked with 
rail linel at presen' 7 

THE. MINISTBR OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRf 
MADHt\VRAO SCINDIA) Tbe maio cities 
ia Jlajaatt~ao are already linked with rail 
&iDea. 

Allocetloa aDd Steps Co CGDttoilApresJ 
IDd BUadaes. 

2576. SHRI RADHAKANTA DJOAL: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pJeased to .tat.: 

(8) whotber Government have bin 
providillllOO per cent Crntral wi.tanco to 
impJeme~t National Leprosy Control pro-
,ramme aDd prevention 01 bJindna. • , 

(b) if so, the amount allocated to 
differeDt States for the abovo propose durlll, 
the Jut three years ; 

(c) tbe number of cases of lepros, and 
blindness detected in Orissa durin. tbolO 
year.; and 

(d) the details of the .tep. taken to 
control leprosy and to prevent blindne.. In 
Ori ... ? ' 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) Yea, Sir. 

(b) The informatioa is given in the 
statement aid on tbe Table of tbe House. 

(Placed in Library, see No. LT-326S/86J 

(c) The number of cases of Lepro.y and 
Blindness detected in OrilSa durina the last 
tbree yoars arc as : 

Years Cataract opua- Leprosy cuet 
tiona performed detected --- ..... -_.... ..... _ ............... ----. .-----

1983-84 17.500 36,~99 

1984·85 1 ~.34S 31,97' 
1985·86 19.258 11.114 

(d) Tbe followina ateps bave MeD 'akeD 
to control Leprosy ond prevent blindnou: 

(i) The Government of Iodia have 
launched tbe National l)rOlrammo 
lor control of Blindness throuahout 
tbe countr), in 1976 for providiDi 



immediate relief to the needy b, 
camp aproacb and by establisbio8 
permanent eye care facilities with 
graded expertise at different levels 
coupled with 'Health Bducation 
measures. 

(ii) Under the National Leprosy 
Eradication Programme, vertical 
prOlramme with Multi .. Drug Treat· 
mont Therapy is being introduced 
in the areas wbere the prevalence 
of tbe disease is 5 and more per 
thoussand of population and in 
other areas through existing Primary 
Health Care staff. In Orissa, the 
districts of Oanjam and Puri have 
already been covered under Multi 
Drug Treatment Therapy. It is 
proposed to introduce MDR 1000 
in two more districts, viz. CuUack 
and Mayurbbanj. 

DlscontiDuaDce of Gr •• t to Natlooal 
Gaodhl Museum 

2577. PROF. RAMKRISHNA MORE: 
Will tbe Minister of HUMAN RESOURCB 
DEVELOPMENT be pleased to state : 

<a) whether Government are aware tbat 
the National Gandhi Museum is lenguishing 
becausc of paucity of funds with the 
discontinuanco of Government grant; 

(b) if so, the reasons for discontinuing 
the Centra) grant ; and 

(c) whether Governmenl proposes to 
restore the grant for tbe maintenance and 
preservation of the pr~cjous belonging to 
the Father of the Nation 1 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
PLANNING (SHRI P. V. NARASIMHA 
RAO)! (a) and (c) The National Gandhi 
Museum, a private museum regiatered under 
the Societies Act, has been in receipt of 
arants from time to time fot'8peci6c purposes, 
as admillible under the scbemel of financial 
~fsistance admipiltered b, tbe Departmeot 
oaCulture. 

W,III,,, .,4",."" lij 

AlDOUIt of Forel,. ExdaaDle £ana .. 
frOID Fe.tbal of lad •• 

2578. SUR.) DILBBP SINOH DHURIA: 
Win tbe Minister of HUMAN RBSOURCE 
DEVELOPMENT be pleased to atato the 
amount 01 (oreiaD elcbanae earned from the 
festivals of India orlan ised in the USA aDd 
France ? 

THB MINISTBR OF HUMAN 
RESOURCB DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SRHI P. V. NARASIMHA 
RAO) : Foreign exchangc earned on account 
of sales of baodloom. and bandicrafts and 
Indian food items durins the festival mel .. 
organised in Paris and USA was equivalent 
to RI. S2.1S lakhs. Orden to tbe tune of 
Rs. 29S.2~ lakh. on bandlooms. handicraft. 
and taxtHe items have also been blecuted 
10 far. 

(Errgll,h] 

Evolving De" Metbods of Irrigation 

2579. SHRI SUBHASH YADAV: 
Will tbe Minister of WATER RESOURCES 
be pleased to state : 

(a) whether new methods of irrigation 
to be adopted easily by the cultivators are 
being evolved; and 

(b) if so, the details in this regard? 

THE MJN1STER OF WATBR 
RESOURCES (SHRI B. SHANKA RA .. 
NAND): (a) and (b) Yes, Sir. They 
include adcption of appropriate design 
specifications for different surface irrilation 
methods like borderstrips, water harvestiD8 
te<;bniques in arid aod semj·arid zooca, 
optimum irrilation water application at 
initial crop arowtb ,case and u.e yf .prinkJer 
and drip Sy.tem8. J 

V.yucloot sertlces for J.mmu .... , .. hlDlr 

2580. SHRI JANAK '·RAJ GUPTA: 
Wl11 the Minister of CIVIL AVIATION. be 
pleased to state : 



,'" ,,, ~ " ,'; 'f" y. ~,,'. .f 

kAktJltA 29, 1968 tSIf"A~ 

(a) whether there WI. an approved pro-
. pout to start Y.yudoot service from Jammu 
t to PooDcb, Jammu to Rajouri, Jammu to. 
Kisbatwar and Badarwa ; aod 

, ,..' 

(b) if 10, the 'reasons for not startina 
this service so for and the telltative date for 
ItartiDI tbe e bove said Vayudoot services ? 

THB MINISTBR OF STATE OF THE 
MINISTRY OF CIVIL A VIA TION (SHRI 
JAOD1SH TYTLER) : (a, and (b) Subject 
to ,tbe obtaioiDI of required cleara~es aDd 
development of necessary infrastructure, at 
Rajouri, Pooncb aod Kishtwar, Vayudoot 
bas plans to air link these stations as well.s 
Jammu durina tbe current financial year, 

There are. however t no plans to airlink 
Dhandarwa. 

NatloRal Seminar or Integrated Child 
Del'eloplDent and Family Welfare 

2581. SURI KRISHNA SINGH: Will 
tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether a two day national seminar 
on Integrated Child Development Scheme 
and Family WeHare was held in tbe Capital 
(Delhi) on 21·22 October, 1986 ; . 

(b) if 10, tbe main observations and 
IUlllostion. mad. at ,the Seminar ; and 

(c) Government'. reaction thereto? 

THE MINISTBR OF STATB IN THB 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMBNT IN THE 
MINISTRY Of HUMAN RESOURCES 
DEVELOPMENT (SHRIMATI MAROARBT 
ALVA) : (a) Yes. Sir. 

(b) A Itatement, IhowiDI tbe main 
observation. and recommendatioDI of tbo 
SomiDu. illttaohed. 

(c) These observations and recommend.· 
tioDl will be considered, io cODlultation with 

, tbo MiDistry of Health and Family Wolfate. 

Statement 

Obl,rWIIID"'/ SII",,,'ons mod, til 1M 
National Seminar 011 JCD~ and 

Fam/)y Wel/ar, 

I. Integrated Cbild Development Services 
(rCDS) aDd Family Welfare Peop.amme 
sbould complement and mutually suppOrt 
eacb other, without adversely affecting 
the primary objectives of either or 
them. 

2. Anganwadi workers (AWWs) should be 
utilised to give messales on Family 
Welfare. 

3. Role of A WWs in preparing the ground 
for acceptance of non-terminal method, 
of family planoing should be suppurted 
and strengtbened, rather tban giviDI 
them targets for sterilisation. 

4. The large infrastructure for informution, 
education and communication (lEe) 
activities, available with tbe Department 
of Family Welfare, should be utilised 
for tbe intelJrated peckale of lCDS 
services. 

5. ICDS should be expanded, to cover moro 
areas of tbe country. Population educa-
tion component of tbo curricula for tbo 
training of ICDS functionaries may bQ 
examined to make it more effective and 
pralamatic. 

6. The component of bealth. nutrition and 
child care in the trainics of bealtb 
workers should be strenatbened. For 
this purpose, tboir curricula may be 
examined by NIPCCD. ' 

7. Tbe new scheme of social marketiol o( 
conttaceptiv.. may be tried by tbe ICDS 
fUDctionaries on an optional aDd experi. 
mental balia. Detailed mecbaoiam for 
,be purPOIO may be tvolvod by Aultillaq 
Nur .. ·Mid-wif, (ANM) aod AWW. 



8" PUDctiooal literacy for A4ult WomeD 
Proaramme abould be revived, 10 tbat 
,the ADaaDw,di Worke .. can ed~te tbe 
community in a more intearated manDer. 

9. Activitie. aDd lOIel of ADPDwsdl 
Workers, ANMI, Healtb Guides/Dais 
.boold be defioed in order to' ODIur. 
complemeotiDi of·· ICDS aQd family 
welfare proaremmea. .itbout undermininl 
tbe primary objectives Of the two 
proarammea. 

[f'ranllatIOh] 

Foot-patla brklge aad Rallwa, BookIaI 
Offke Ia Sepr City 

2582. SHR.I DAL CHAND JAIN : Will 
the Minister of RAILWAYS be pleased to 
.talC : 

(a) tbe time by which cooltruction work 
,. of foot-path bridge for Sagar city and a 
railway bookinl office on tbe city side wbich 
bave been included in tbe Five Year PlaD 
it likely to be started; and 

(b) whether, keepiol tbe public interett 
in view, this work will be included in tbe 
budaet for 1987 ·88 ? 

THB MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) aod (b) 

. l'be Ministry of Railway. is o:ominiol a 
proposal for provi.ion of • new book in, 
office. alooa with a foot over bridle on tbe 
city side of Sagar Station for inclusion in 
tbe Railway. Works Pro,ramme, subject to 
&be availabilit, of fuods. 

E ... or Goldtaltlal 01 Sw""" Patt, 
N.r Dna Du. StatIM 

2513. SHRI BANNAN MOLLAH : 
Will tbe MiDiItor of RAILWAYS be pleued 
&0 ttat. : 

, (a) .b.ther tbe Metro RaU •• y au'hod" 
i. evicdua Jau"drecl. of Goldsmitbs of the 
''SwaraDiar Patt~" aear Dum'DulD 'Sta1iob; 

' .. 
(b) wbether it is • fact that tbis act win 

cause unemployment for bundreds of 
people ; , , 

(c) if.o, whether Governmeot would 
reconsider tboir decision , 

(d) whether Governmeot have noewed 
any memorandum in tbis re •• rd, if '0, tbe 
detail. tbet eo' ; aDd 

(e) what stepa Government propose to 
take in this telard ? .. 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): 

<a> to (e) The premises No. 91. 91/1 
and 91/3B, South Siotbee Road. Calcutea 
alao known al Swarankar Patty. are beiDa 
acquired to provide circulating area lor ,the 
Dew Dum Dum Station building of Metro 
Railway, Calcutta because tbe existiol area 
in front of the station building i. Dot 
adequate for effective circulation of passenger 
and vebicular traffic. 

AcquisitiOD of tbese premile' i. belal 
processed under tbe Metro Railway 
(Construction of Works) Act, 1978 and the 
objection, of ,be .owner. bave been duly 
coolidercd by tbe Competent Authority 
uDellr tbi. Act, Compensation u decided 
b, tbe Competent Autborlt, would be liven 
&0 tbo OWDcrI of thoae ,premi ... 

A number of memoranda on tbi. .abject 
bave been receiv~d. These have beta 
QODsidcred and tbe representatioaist baa been 
."11104 tbat ,.~uiaitioD of t~cir prcmiaea II 
\DtICapabl •• 



· . 
kAIt1K •. .29 ... lilt . f''''A) 

a.traet for IUP",,, food/refrel6 ..... 
.1DdJa,Atrl'" ,.... 

2584. taOPI SAIFUDDIN SOZ: Will 
tbe Minilter of CIVIL A VIATION be 
pleased to st.uc : 

(a) bow tbe contracts are awarded to 
various patti.. for aupplyiaa food/rofreeb-
moot articln for pasten.ora on India Airllnos 
Blabt. ; 

(b) whit are tbe oames of partios that 
are cur.cnU, supplyiDI tbese stuff: aDd 

(c) wbether tbere are aoy inter-medi.,., 
",DC_ involved between tbe contractors 
aDd tbe Indian Airlin" authorities 1 

THE MINISTBR OF STATB OF THB 
MINISTRY OF CIVIL AVIATION (SMRI 
JAGDISH TYTLBR): (a) Contracts for 
IUPPIy ollood/refrcahmeDts are awarded by 
I.dian Airlines OD the basis of teoders 
iIWited from reputed botelier. and ftiabt 
~'tc~DI. 

(b) Lilt of names of parties currontl, 
supplyioa these items is given in the state. 
ment below. 

(c) No, Sir. 
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Irrlptloa '.clIIUM to Marathw ......... 

2585. SHR.I PRAKASH V. Pi\TIL: 
Will tbe Minister of WATER RESOURCES 
be plealed to atate : 

<a) wbether any Central projects have 
been envlsaacd for cbronically backward and 
drouabt affected areas of Maratbwada resion 
qnder tbe Seventh P Ian for itl economic 
development ; and 

(b) if 10, tbe detaill thereof 'I 

THB MINISTER 
RBSOURCBS (SHRI 
NAND): <a) No, Bir. 

(b) Doel no t arile. 

OF WATER 
B. SHANKARA· 

Cat.ellatlon of Flllht No. 829 

2586. PROF. P. J. KURIEN: Will the 
Mini.ter of CIVIL AVIATION be pleated 
to atate : 

(a) whither tbe Air Indt. fiiabt No. 829 
Icbedulod to go to Dehran <Saudi Arabia) 
from Delhi on 17 October. 1986 _ .. was 
cancelled at tbe last minute : 

(b) if 10. the reasons thereof : 

(c) the total Dumber of paslenaen 
booked on this fliaht to Saudi Arabia ; 

(d) whether it i. a fact· tbat in the case 
of many "assonlers booked on this flight the 
period of visa was expiriol on 18tb October, 
1986 and tbe subsequent day. i and 

(e) if 10, what action waa takeo by Air 
lodia to fly these passen.er. 80 tbat the, 
could reach there before the expiry of visal' 
or to let tbeir visas extended and tbe result 
thereof? 

THB MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION: (SHRI 
JAGDISH TYTLBR) : (a) and (b) Air India 
Blaht AI·829 was not cancelled. This fliaht 
which was scheduled to operate with BOlin. 
'47 aircraft on tbe Bombay-Delbi-Dhebrao 
route was rescheduled to operate with AirbUi 
A310 'airoraft omlttln8 DelIal. 

(c) to <0> Tbere were _ thirty pqS'oaen 
booked f,om Delhi on ~is flight •. Out of 
t"le, visae of only two pasaenaers "ere 
expiriUI on 18th October I 1986. Out 0.1 the 
above two, one paaS,eDler was accomodated 
on another Air, India tliaht to Bomba)r on 
17th October, 1986 itself, which connected 
to a Saudi Arabiao Airlines flight on 18th 
Octo.ber 1986 and be arrived jn Saudi 
Arabia before the visa expired. The v~a of 
the other passenAer was extended OQ! tbe 
balil of a letter addressed to Saudi Arabian 
Embassy, De1hi and this passeriaer travelled 
to Saudi Arabia on an Air India fliabt 00 
19th October; 1986. . 

Vendlag Contracts 10 Rallwa, 

2'87. SHRI LAKSHMAN MALUCK.: 
Will tbe Minister of RAIL WAYS be pl.ased 
to state: 

<8> whether it is a fact .that at preseot 
railway vending is entrusted at some atationa 
to contractors and at other stations to 
depattm,ntal staff; and 

(b> if SOt tbe detail. thereof? 

THE Jd.INISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) 
Caterina vonding facilities are available., 
2987 Itations. Out of tbis, at 72 stations, 
catering service is managed departmentally. 
At 45 stationa the service is partly provided 
by the railways and partly by the contractors 
and at tbe remaining '.2870 station. tbe " 
aervice i. provided by contractors. 

GnDts-la-ald to InstltutloDI r_oIDI ... 
as Deemed Ua'verslt'ft by U.G. C 

2588. SHRI SYED SHAHABUDDIN: 
Will the Minister of HUMAN 
RESOURCE DBYEtpPMIilNT be Pleased 
to state: 

(a) tbe names or educational iDltituUo~ 
which ba ve been reco,maed as Deemed Uol. . 
versi:ies by Universit, Grants Comm, .. ioo. 

" . 
(b) tbe number of undetaraduate and 

post-Iraduate e'udents on tbelr roll duriDl 
Ule INt academic yoar • . , 



(c) tbe arants·la-aid t~ ~acb Of the ,M'INlSTBR OP HEALTH AND FAMILY 
iDatitutioos recogoi.ed a8 deemed universities WBLFAllB ,(SHRl.P. V. NAllASIMHA 
durina 1985·86 j and RAO): (a) to (c) ,Tbo information i. livID 

in tbe itateDleDt below. 
(d) whether it is proposed to uwado 

an, of these, institutions as full ·flt\'dpd 
universities by an appropriate enactment 1 

THB MINISTBR OF HUMAN 
RBSOURCB DEVELOPMENT AND 

(d) A propOsal of the Jamia MiUia 
IIIam:ia for decl.rina it a. ltatutory univ.r. 
lity uDder, an Act of Parliament is uDd.r 
uamiDation. 

Stat ... t 

Names of Inll'tuttons declar,d lo·b,.unl'le,,',Iu, 1M ,."~,, Di ".d,ntl on IMI, 
roll and the ,ranI' paid lo·,h", In.rltulion, by Ih, Unl'l",'ly Grant Comml"ton 

du,lnl ,h, yeQI' 1985-86' 

s. No. Name of the institution Students Enrolment arantt-in-aid ----........ _,__-..... _ - ....... _-.-. 
Graduate POIt·araduate (Rupee. in 

lakhs) 

1 2 4 6 

1. Birla Institute of Technology 
and Science, Pilani. 1289 883 31.S3 

2. Banastbali Vidyapitb, Banasthali. 
(Rajastban) 630 18S 11.66 

3. .Central Institute of Enaliah and 
Foreign Languages, Hyderabad. 106.18 

4. Dayalbagh Educational Institu to, 
Agta. 1078 86 37.60 

S. Gandbiaram Rural Institute. 
Gandbigram 297 125 103.65 

6. Gujarat Vidyapith, Ahmedabad. 301 79 95.90 

7. Gurku1 Kanari Visbwavidyalaya. 
Hardwar. 28' 161 71.6) 

8. Indian Inltitute of Science. 
B~Dlalorc. %34 ~14 1245.67 

9. Indian Aariculturat Reaearch 
Institute, New Delhi. 174 0.35 

,10. Indian Sehool 01 Mlnel, ·Dbaobad 411 118 224.80 

Ii. "1lKiian Veterinary Researcb. 
·JDltlt\lt~, luu.aaar. - 0.51 



1 2 

J 2. Jamla Millia I.lamia. New DeihL 
13. Scboolof PJ.oDiq & Arcbitec-

. ture." New Delb'. 

14. Sri Satya Sai Inltitute of Biaher 
LearaiD'~ Praaoti Nn.,am 
(Hyderabad.) 

15. 

1'. 
17. 

Tata loatitute or Social Scieoeea. 
Bombay. 

Iotmational mltitute (or 
Population SCiODCOI. Bombay. 

Tbapar Institute of Bnaineerinl 
and Tecbno)oay, Patilla. 

18. @Birla Institute of TechoololY, 
Mesra, Raochi. 

1216 

267 

353 

757 

"","" ",, l~~ 

5 , 
350 ~4.87 

181 0.10 

70 36.16 

171 121.83 

Not availabJ, 

118 7.00 

• Ooly Diploma/Certificate Courses exist. 
•• Only R.arch Facilitie8 exist. 
@ Birla Institute of Techno)olY. Mella, Rancbi wal not deemed to be university 

in 1985-86. 

Fonlp Natlona .. la Auro,lIle 

2589. SaRI SYED SHAHABUDDIN: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleaBCd to stat. : 

<a) lhe total number of persons preseotly 
reaidioa in Auroville ; 

(b) the number 01 fortian nationale 
amODI them; 

(c) their role in manaliD, tbe Iffain of 
Auroville: 

(d) whether it is a flct that lome foreign 
nationals in Auroville are livin, OD expired 
visal; and 

(e) whether it is allo a fact tbat lame of 
tbem bave applied for Indian citizenship? 

THB MINISTER OF STATE IN THE 
DBPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN 'RESOURCE DEVELOPMBNT 
(SHRIMATJ KRISHNA SAH)): (a) to (e) 
Tbe information i. beioa collected and "ill 
be laic) on tbe table of tbe HoUle. 

Ad.lslIoD ID Tibia aDeI A,un,dfe Coli" .. 

2590. SHRI SYED SHAHABUDDIN : 
Will tbe Minister of HEALTH AND 
FAMILY WELFARE be plealCd to state: 

<a> whetber in some Statel admislion 
to courses in variou. systems of medicine 
are made OD the basis of a common 
admission teat ; 

(b) whether a. a relult of the commOD 
test the facilities iD rCipeel of Tibia and 
Ayurvedic medicine .yslem. remain under-
utilised ; 

(C) tho total authorised intake of 
recognised Tibia aDd Ayurvedic CoJlepa iD 
tbe country durio, IS85·86 ; and 

(d) tbe It.pa taken by Government to 
premote the utili •• tion of tbne faciliti .. 7 

THB MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARB (KUMARI SAROJ 
KHAPARDB): <a> The GovernmeDt are 
aware tbat in tome Stat. admiuiOD ~ 



courses io various .,stem, of medicioe Ire 
mad' 00 the basi' of -common admiuioD 
teet. 

(b) and (c) Accordiol to information 
a,'aUable in tbe Ministry, tbo admiuioD 
capacit)' in Ayurvedic anci Onani deane 
couna in tbe various colleSes io tbe country 
•• on 1.4.1985 was 3872 and 675 respectively. 
Furtber, accordinl to tbe information 
veilable iD the Ministry tbe facilities are not 
UDder-utilised. 

(d) Does not arile. 

Deltructlon or Wall. of Sirl Fort 

2591. SHRI SVEO SHAHABUDDIN : 
Will tbe Minister of HUMAN RBSOURCe 
DBVELOPMBNT be pleased to atate : 

(a) wbethor Government are aware 
about reported encroachments resulting in 
systematic destruction of tbe walls of tbe 
hiltoric Siri Fort; and 

(b) whether any remedial action bas 
been taken by Government to vacate tbe 
encroachments and to protect tbe fort walls 
from further distruction ? 

THE MINISTER OF HUMAN 
RBSOUR.CE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMIt.Y 
WELFARB (SHRI P. V. NARASIMHA 
RAO): (a) A portion of tbe Siri Fort 
wall. and Its adjoining area facinl Sbabpur. 
Jat village bas been .ncroacbed upon. At 
places t be waU is d~maied. 

(b) Appropriate action for removal of 
tbo encroachments is beiDg considored in 
consultation with ,the agencies concerned. 
To cbeck further encroacbments and damaae 
to tbe fort walls, effective wat~~ aDd ward 
il beiol cOIured. 

N.". Item, Captloaecl c'L,p •• I. t. 
Red.CrOll WorklDa" 

2592. SHRI SIMON TIOGA: Will 
the Minister of HEALTH AND FAMILY 
1YBLPAaB be pl,1I04 to.~: ' 

(I) wbether atteDtion of Government 
hal bOOD draW,D to the news-item captioned 
c·Lapse. in tbo Red-Cross workiDI'~ published 
io the Statesman dated 22 AUlult, 1986 ; 

'(b) if so, tbe dotaiis thereof and the 
reaSODS for the laps •• ; IDd 

(c) actioD takeD in tbi. reaard ? 

THB MINISTER OF STATS IN THB 
MINISTR.Y Of HEALTH AND FAMILY 
WELFARE (KUMARI SAilOS 
KHAPARDE): (a) Government are aware 
of tbe Pre II report. 

(b) I t is understood from tbo Ministry 
of Home Affairs that the IRCS had not met 
certain technical requirements of the ForeilD 
Contribution \RegulatioL) Act, which wu 
brought to tbe notice of the Society. wbo 
are now complying with the reQuiremcntl. 

(c) Does Dot arile. 

Proposal for a Natlo.a. NutritloB Polle, 

2593. SHRI N. DENNIS: Will the 
Minister of HUMAN RESOURCE DEVE. 
LOPMENT be plea.ed to state : 

(a) whethcr thero is any proposal und.r 
the consideration of Government if frame a 
National Nutrition Policy; and 

(b) if so, the details reaardiol itl 
objective alonawitb areas whero DutritioD 
pr,0aramme could b. most fruitful ? 

THE MINISTER OF STATR IN THB 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THB 
MINISTRY OF ,HUMAN RESOURCES 
DEVELOPMENT (SHRIMATI MARGARET 
ALVA) : (a> No, Sir. not at present. 

(b) DOli Dot arill. 

H.M.T. Wd.t Watellta to Rall.a, Staff 

2594. SHRI BASUDEB ACHARIA. I 
Will tt. MiDister of RAILWAYS be pr.u04 
to.tate, 



. (,) whether it i. a 'act tbat We.ttrn 
~ailw., had issued orders Oil 9tb Novemtier, 
19t3 to; .uppl'y HMT Wrist Watche. to 

. ccrtiiD superVilOry and artisaa staft'; 

(b) if 10, whether aoy supply of 
watc;bea bas been m.de to the staff; . 

(c) whetber 8uch staff on otber zooal 
railwa,. will also be supplied watches on tbe 
I8me tetm. and conditions; and 

(d) it not. the reasons tberoof ? 

THE MINISTER OF STATB OF THB 
MINISTRY OF RAILWAYS: (SHRI 
MAD'HAVRAO SCINDIA: (a) The 
Western Railway had issued instructions on 
10.2.1982 regarding tbe supply of Wrist 
Watches certain categorie. of staff. 

(b) Yes. 

(c) and (d) InstructJons exist that 
individual. zonal Administrations may 
nominate any cat.gory as eligible for tbe 
facility of supply or watche. 00 realisation 
of cost tbereof in instalments, if considered 
justified in tbe interest of service. 

Computerisation of Reser,.tIoDI at 
Allahabad Railway Statioa 

259S. SHRI AMITABH BACHCHAN: 
Will tbe MiDister of RAILWAYS be pleased 
to state . 

(a) whetber it ;8 a fact tbat tbere are 
)001 queues waitina for reservation at 
Allababad Railway Reservation Office ; 

(b) whetber il· is also a fact tbat many 
a timo despito the passenprs boldin8 
relervation tickets, tbeir names do not find 
a place on tbe reservation chartl ; 

(c) whetber it is proposed to computerile 
tbe reservations at tbe Allahabad Railway 
Reservation Office :. an d 

(d) if not, tbe realOD' tbereof ? 

THei MINISTER. OF STAtB OF THB 
MINISTR.Y OF RAILWAYS (SH.R.I 
NADHAV&AO SCINDlA): (I) No. Sir. 

(b) No such cOmplaints haVe ., 
repOrted. 

(c:) a.nd (d). Tber. is DO propoaal. a. 
pre.eDt because project of computerisa.i~ 
of reservation in tbe fint stale bas ~ 
taken up only in respect of the four metf6~' 
politan cities where tbe workload of re.en;.:_ 
tion is ver, heavy. 

Ahta-Roba w .. t Cout KoaklD Rail"., 
2596. PROF. MADHU DANDAVATB: 

Will the Minister of RAIL WAYS be pleased 
to state: 

(a) whether Gpvernmorlt have announced 
that Abta· Roba is part of tbe p1an for tbe 
West Coast Kookan Railway between Abta 
and Manlalare ; 

(b) whether Government have allo 
announced ,to undertake a detailed survey of 
tbe proposed railWaY line from both tlaO 
onds; and 

(c) if so, tbe proaress expected in 
furCber extension of the line in tbe Seveat 
Plan? 

THE MINISTER OF STATB OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA) : (a) Apea. 
Roba will form a part of West Coast KonJta6 
line between Apta and ManpJore. 

(b)- Yel, Sir. 

(c) Further action will be considered 01 
compJetion of surveys depeDdiol OD 
availability of resources. 

DI ... II.ltI08 or Tralas OD NortlJena 
Rail",.) 

2597. PROF. NARAIN CHA~D 
PARASHAR : Will tbe Ministor 01 
RAIL*' A YS b~ p~ealed to Itlte : 

(8) whether aoy phasod prOll'ammo lor 
tbe. d,ieselilatioQ. of traina on the N9~t~,!'P 
Radway bas ~ finaliled b)' tlao &,11., 
AdmiaiitratioD • .. 



(b) if SO; the details thereor ; and 

(0) jf Dot, tho Utely date by wbich 53 
UP. and ,4 DN Himatba) Ex.press coonectin8 
Delbi/New 'Delbi witb Napgal Dam aDd 
palseDaer traiDt between Jalandbar city 
JaUoo ,Do.ba ; . Ja.landbar aad Pathaakot 
aDd lalandbar and HOlbiarpur are likely to 
be d ieseUsed ? 

. THE MINISTBR OF Sf A TB OF THB 
MINISTRY 'OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) to (c) 
The Indian Railway. bave an acute sbortale 
of diesel enaioes. Hence DO likely date for 
4lesclilation of tbfse traiDS caD be aiven at 
this stile. 

Railway Users' Commltteel 

2598. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
RAILWAYS be pleased to state: 

(a) wbetber tbe National Railway Users' 
Committee, the Seven Zonal Users' Railway 

,,< Committee. and the Divisional Railway 
Users' Committees for the various Divisionl 
bave been constituted by Government; 

(b) if so, the names, of sucb Committees 
II have stm not been constituted so far and 
tbe period for whicb tbey have not been in 
exi.tence ; 

(,) the name. of tbe memben of 
National Railway Usefs' Committee, Northern 
Railway Users' Committee and Divisional 
Railway Us~r.' Gommitt •• for Delhi and 
Ferozepur Divisions alon.with tbe dates 
with effect from which these ba ve been 
conatitutod. the tenure in each calC aod the 
iotereat they represent in each case ; and 

(d) tbe terms of reference and. main 
fUDctions of tbHc committees, the pe,l'iodicit, 
of their meetiogs and tbe number of meetinp 
held so far in eacb case ? 

THB MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDJA): (a) and. (b) 
The Zonal Railway Uaera' Consultative 
Committees for the term 1.1.86 to 31.3.88 
and the Divisional Railwa, USlrs' CODsulta-
tive Committees for the term 1.3.86 to 
31.12.87 have been constituted. However. 
tbe National Railway Users' Consultative 
Council is presently in tb, Procesl of 
constitution. This Council was not in 
existenct .iDee 1.7.1980. 

(c) and (d) Necessary informatioo i. 
furnished in Statement I and II below. 

Statemeat·1 

1. M,mbe" of the Zqnal Rnllwtzyl U",,' ConlultatlvI ICommltt", North"" Ratlway. 
(From 1-1-86 to 31-3-88) 

Name of Memben Representiog 

1. Sbri Sunder Lal, M.P. ParliameDt of India (Lok Sabba) 

2. Sbri Cbit~Dji Lal Sharma. M.P. -do-
.' I 

3. Shri Ja.want SiDab. M .'P. -do- (Raj),. Sabba) 

4. Shri S. Ranjit SiDp Balian, M.L.A. Punjab Sttlto Legislature 
P.O Balian. . " 

5. ~~ri Lilla K.r~ ... , C~a~:dfJary, MLA H'l'1la~ State Le.i.latuto 
~ : ' 

~J~e~~~~ (~~8~) , 
f,t' ", , 



159 "'rIt"" .411",," NOVEMBBlt 20t 19M 

Name or Mtmben 

6. Shri Neh.r Siop. M.L.A. 
V &PO : Kaloti (Sbimia) 

1. Sbri Pwa Sioab. M.L.C. 
P.O. R.S. Pora (Jammu) 

8. Sbr! Jeevraj Sinlb Ratbor, MLA. 
SritaDpoalar. 

9. Name awaited] 

10. Sbri Babu Ram Solaoki, Member, 
Metropolitan Council. 

11. Secretar, to Government, Punjab, 
Transport Deptt. 

till 12. Secretary (Transport), 
Govt. of Himachal Pradesh, Shimla. 

13. Secretar, (Transport), 
Transport Department. 
Govt. of Haryana, Cbandiaarh. 

14. Sbri K.C. Rana, Jammu 

15. Area Development Commissionc., 
Govt. of Rajasthan. Bikaner. 

16. Name awaited 

17. Secretary, Transport, Delhi 
Administrltion. 

18. Shri Rajcn Jra Asarwala, Meerut. 

19. Sbri S.L. Bbao. Srinagar. 

20. Shri Jawant Rai, New Delhi. 

21. Shri Champa La) Salecha. Jodhpur. 

22. Sbn Ramtab Srivastava. Kanpur. 

23. Sbri H.P. Pandey., Allahabad. 

24. Sbri B.C. Verma. Paaipat. 

R.presootinl 

Himacbal Pradesb State LeaisJature. 

Jammu " Kubmir State Leaillatult. 

Rajastban State Le.ialature 

U.P. State lAaislature 

Metropolitan CouDcil, D.lbi. 

Government or Punjab. 

Govt. of Himachal Pradesh. 

Govt. of Haryana 

Govt. of Jammu and Ka.hmir 

Oovt. of Rajasthan 

Govt. of Uttar Pradesb 

Delbi Administration 

Chamber of Commerce & Induatry, 
Uttar Prade.h, Meerut. 

Kashmir Chamber of- Commorce and 
Industry. Srinaaar. 

Punjab. Haryana and Delhi Cbamber 
Qf Commerce and Industry, Delbi. 

Marwar Chamber of Commerce and 
Industry, Jodhpur. 

Til. ·Upper lodia Chamber of 
Commerce,lCanpur. 

Railway Paueqer' Safety and 
Ameniti. AlIOCiatiOD of lDdia, 
Allahabad. 

The Dan, Railway PllMaaen 
AllOGiation. Paoipat (kIId). 



UaTlICA .·29. 1908 (841'''') 

Namo of Memben 

25. Sbrl M.P. Gupta. New Delbi. Food Corporation 01 India. 

26. Dr. K.S. Mukhary., New Delhi. FertUir.er Corporation or lodi •• 

27. Sbri Mini Ram Bishooi. Patobbad. Alrioullural lottrelt. 
Hiaar. Haryana. 

2S. Smt. Sbyam Lata Miara. Kanpur. DRUCe, Allababad. 

29. Sbri Mobd. Zaman Aril, Bitaner. DRUCe. Blkaner. 

30. Sbri I.K. Das, Meerut Caott. DRUCe, Delhi. 

31. Shri Ajit Mal Bbandari. Jodhpur. DRUCe, Jodhpur. 

32. Sbri Matu Ram. Mukatsar (Punjab) DRUCe. Firozepur. 

33. Sbri Prem Ki.horo Kapoor. DRUce. Luckoow. 
Varan •• i. 

34. Sbri Mohd. Aslam. Moradabad. DRUCe, Moradabad. 

3S. Sbri Braham Prakash Gupta, Speciallnterestl 
Cbarkbidadri (Haryana) 

36. Sri Nawab SiOlh Yadav. LuckDOW. -do .. 

37. Sbri Dbarat Gandbi, Doda (J&IC.) -do-

3S. Sbri Hauri Lal RiDwa, Abobar -do-
(Punjab) 

39. Sbri Jalan Natb Sbaltri t New Delbi. ·do-

40. Sbri K.N. Sloab, Mathur •• -do-

41. Sbrimati Ratna, Amritaar. ·do-

42.- Sbri Javender Nath Kaul, Lucknow. -do-

43. Sbri Tej Babadur Sinab. Pratapgarb. ·do-

44. Sbri R.S. Sufi. New Delbi. Special Interests 

4S. Sbri Subedlr Prabbu Sinsh, -do-
Bblwaoi (Haryane) 

46. Sbri G.M. Mir. Jammu. -do. 

41. Sbri TUlal K.aoli Gbash, LuokDOW. ,.do-



II. 111,.." ()/,hI Dtv"'IINlI .. II., '0.,,' C"tlllllttJIl" CommfltH, 0,111' D IPfjllla. 
(prom 1-3·86 to 31·12~87) 

1. Sbri Bbarat Sinlb, M.P. 

2. Sbri Ao.od Sharma, M.P. 

3. Joint ScretaJ'J to the Govt. of 
Haryaaa, Cbandiaarb. 

4. Sbri Gopi Moban Srivastava, 
Dy. Secretary (PWD). Lutoo". 

,. Deputy Secretary (GAD) to the 
Govt. of Hlmacbal Pradesh, Shim) •• 

(;. Dr. S.C. Vat., Member Metro-
politan CouDcil, Delhi. 

,. Sbri R.D. DbamiJa. MLA, 
Ambal. Cantt. 

8. Sbri YOlioder Cbaod, MLA, Shimla 

9. Shri Babu Ram Solaoki, Member, 
Metropolitan Council, New Delhi. 

10. Sbri Vin.ot Virmani, NeW' Delhi. 

II. Sbri Balram Suraj, Maodi 
Gobindlarb. 

12. Sbri Ram Sarao A.arwal. New Delhi 

13. Shri S.K. Das, Meerut Caott. 

14. Shri Ravindra lo.bi, Dbatinda. 

15. Sbri D.R. Jobar, Yamuna Na.ar. 
Distt. Ambll •• 

16. Shri R.K. Nain. Sooepat, Haryana. 

17. Sbri S.N. Agarwal, Babadarprb. 
DI.tt. Robtat (BaryIDa) 

18. 8hri Maomobu Slop LlberbiD, 
ChaDdi .... b. 

--.-.,,~. ------
I 'preMO tin, 

._--_ .. __ .. _._.-_ -

Parliament of IDdia (Lot Sabba) 

-do- (Rajya Sabba) 

Government of HarYlo. 

Government of Uttar Pradesh 

Government 01 Himachal PradHb. 

Delhi Admini.tration 

Haryana State Legislature 

Himachal Pradesh State Leaislaturct. 

Delbi Metropolitan Coun;il 

Punjab, Baryana, Delbi Chamber of 
Commerce and lodustry. 

RS-Rollers CouDcil of India. 

Delhi Petro]uem Products DeaJers 
Association. 

Western U.P. Chamber of Commerce' 
and Industry. 

Nortben India Cotton ASID. 

BaUarpur Paper Industry Ltd., 
Yamuna Nagar. 

Dajnik Rail Yatrl S8ngb Read. 
Sonepat. 

Central Goverament 8mpioyees 
Aaaociation. 

Special Interests 



-. . ",,.,, .... ,., ItAtlTlk.ll.~ lt08 ,(8 ... ·~A) ",,,,,,,, Att6Wtrl .11 . 

1'. 
20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

Name of Mcmbel'l ReproseDtiaa 

Sbri kajcodra D~tt, Delhi. ·4.· 
" 

Sbri M.L. 'areek, P.O: BabadQraarh ·40-

Sbri Moban Joshi, New Delhi -do-

Sbri Matu R.am. Bhiwani (Baryaoa) -do-

Cbaudbary Dbaja Ram. lind .. do-
(aaryana) 

Soth Srikishan Dasl, Robtak -do-

(Raryana) 

Smt. Kiran Bala Jain, Ambat. City. -do-

Pandit Daulat Ram Sharma, -do-

Cbandilarb. 

Chaudhary Dalip Singh, New Delhi. -do-

Master Prakash Chand Sharma, ·do-
V & PO: Rai •• ri (H.P.) 

Joint Director (Inputs), F.I.C.C •• -do-

New Delhi. 

111. M.mbers 0/ ,h, Dlvl~;OIIa1 RtltlwQ1 US",' Consultative Committee, FlrozJlUr. 
(From 1·3·86 to 31.12-87) 

Prof. Saifudin SOZt M.P. Parliament of India (Lot Sabha) 

Sbri H.S. HaDspal, M.P. -do- (Rajya Sabba) 

The Deputy Secretary (0 AD), Government of Himacbal Pradesh 

Oovt. of H. P., Shiml •. 

,Director, R.ait MOYement, Government of Jammu and Kashmir. 
Jammu/Srina .. r. 

Sbri Sajwar Sinab, MLA., Punjab State Leaialature. 

Viii : Moah. Ilai, Ot. Firozpur 

Dr. Milkbi Ram Goma, M.L.A., RiOlAcla.l Pradesh State Le&islature. 
Shlml •• 

Sbri Mohammod Sbaft. M.L.C., . Jammu aDd K .. hmir State lAIillataN, 

Jammu. 



NOVEMlia 20. 108(; 

Name of M.mbon 

I. Sbri Harlal' Agarwal, Ludhiana. 

9. Sbri Mababir Praad Navatia. 
Abobar. 

10. Sbri J.L. Rabeja~ Ludhiana. 

11. Sbri AnU Kumar, JalaDdbar City. 

12. Shri Y. V. Sharma. Jammu. 

13. Sbri Ved Prakash Gupta. Ludbiana. 

14. Sbri J.C. Dbioara, Amritnr. 

15. Sbri Indcr Raj Sethi, Ludbiana. 

16. Sbri Matu Ram, Ex. MLA, 
Mukatlar. 

17. Shri Narcnder Kumar Gael. 
Pbillaur. 

18. Shri Gulab SiDlb, JOlinder Naa.r 
(H.P.) 

19. Shri Iqbal Sin&b (Dhuka). Amrit •• r. 

20. Sardar Tara Singh, Ludhiana. 

21. Sbeikb Gbulam Rasool, Srinaaar. 

22. Shrj Gbulam Haider Sheikb, 
Kishtwar (J&tK) 

23. Sbri Ram Asra Sharma, Jammu. 

24. Seth Maoohar Lal. Abobar (Punjab) 

25. Sbri Buea Ram Amd, Delbi. 

26. Sbd In4cr Mohall Walia. 
V " PO .; Debra (H.P.) 

RoprelODtin. 

Punjab Coal MercbaDts ASlociatioD, 
Ludbiana. 

Abobar CottOD and Grain Mm:blntl 
A.sln., Abobar. 

Cbamber of Industrial and Commercial 
Undertakinl •• Ludhianl. 

Sporta Goods Export Promotion 
CouDcil, JaUIDdhar. 

Cbambor of Commerce and Iodultriea, 
Jammu (JK) 

Wool and Woollen Export Promotion 
Council. Ludhiana. 

Railway Daily Travcllera Association, 
Amritsar. 

The Passenger Traffic Relief 
"'lsociatioD, Ludbiana. 

Special lotereats. 

-do-

·do-

..do-

·do:-

-do-

-do-

-do-



Statemeot-II 

Term, oj ,,/,r,tte, and Fu"etlona of RallwtlJI 
a",,' Consultali,e CtJmmllteel 

1. Dldslooa. Railway Useo' Consult.tl,e 
CODlDlltteei. 

The Railway Users' Cousultative 
Commi ttee io tbe Division. represent the 
local usen in tbe territories served by the 
Railway and conlider m .lUera relating to : 

(i) Provision of amenities in tbe area 
with which the committee is 
concerned. 

(ii) Proposals regarding opening of new 
stations within tbe jurisdiction of 
tbe committee. 

(iii) Arrangements 
tables. 

regarding time 

(iv) Improvement of the services and 
facilities proiidcd by the Railways. 

(v) Any subject of aenera) public 
interest or public convenience or 
such matters affecting the services 
and facilities which have been the 
subject of representation by users, 
or which have been referr~d to 
them for consideration by tbe 
Zonal Railway Users Consultative, 
Committee, the National Railway 
Usen' CODsuitative Council or by 
tbe Administration. 

11. Zooal Railway Users' Cou5uitathe 
Committee. 

Tbe Zonal Railway Users' CODsultative 
Committee at the Headquarters of eacb 
railwaJ represents the general railway users 
of the territory or z.one served by tbe 
railway as a whole and con.iders : 

(i) Such matters from tbe point of 
view of the Zooe as a whole ••• 
are referred to above. 

(Ii) Mattets adaina from the reports of 
tb. Divisional Committees, or sucb 
om. mat.1 rolatiDa to the lubject 

W,'I"" .4."IM~'" jJ/~F 
);", 
¥Ii 

referred to above a. may bei,~~ 
specifically forwarded bo thol( 
Divisional Committees fa, COD.:'; 

~ sideration ; and i", 

(iii) Matters referred to for cnaidera', 
tion and report by tbe Adomi 4i1tra'c 
tiOD. ~liDistry of Railways or tbl 
National Railway Users' Consulta 
dve Council. 

Ill. National Ranway Users' Coasultatite 
Council 

The Natioaal Railway Users' Consulta 
dve Council at the centre considers ; 

(i) Such mattes relating to toe service· 
and facilities provided by tb 
Railways as may be roferred to j 
for consideration by the Ministers 

(ii) Su(;h matters being within ,tbe scop 
of the function of tbe Zons 
Committees as arc referred to: 
.for consideration by such commi 
ttees; and 

(iii) Such other matters relating to th 
services and facilities on railway 
which individual members of tb 
Council may, with the approval c 
the bairmao, desire to be include 
in the Agenda. 

All the Committees and tbe Council al 
consultative in character. 

IV. Perlodleity 

The meetinIJs of tbe Divisional Railw8 
Users' Consultative Committees are bel 
once a quarter but not less than three time 
a year, the Zona) Railway Users' Consultl 
live Committee meets three times a year all 
tbe National Railway Us.ra' CODsultaU, 
Council meet. twice a yoar. 

V. Number of MeetlDgS Held. 

Tbe dotails rea.rdina tbe Dumber. 
meetings of Divisional Rail way UIOI, 
CoDsultative Committees and tbe Zon 
Railway users Consultative Cor;amittees bo 
.0 far are II uoder : 



llaU .. , 

Central 
Saltem 
NonberD 
North Ea.tern 
Northeast Frooticr 
Soutbern 
Soutb Contral 
South Ealtem 
Weatull 

~WDoer of Yeetiap 
beld 

ZR.UCC DRUCe. 

(Total Dumber 
ef meotiDp on 
all DiviliCN!. 
collectiftly.) 

1 5 
2 4 
2 15 
2 , 
2 4 
2 13 
l 11 
2 8 
2 10 

80 ..... of CGHS Dispeasaries fa PrI,.te 
R.W 8111d1D1' 

2599. PORP. NARAIN CHAND 
PARASHAR: Will the Minister of 
HBALTH AND fAMILY WELFARB be 
plo ... d to state : 

(I) wbetber aomo of tbe CORS Dis-
pensaries in the metropolitan cities of Delbi, 
Bombay, Madras and Calcutta are bou.ed 
in private rented buiJdiols ; 

(b) if '0, tbe total numbor of such 
Diapenaariea in these cities separately •1001 
witb tbo Dumber of such as are bou .. d in 
private reoted buUdinp# separately for each 
city : 

Name of the City 

1 

(e) wbetber tbe OWD .. , "tome or tbele 
buildiDIl bave been pre •• iDl for tbe tall1 
,.eatioD of their bulJdiap "'bleb coot..... to 
be occupied beyond tho ltipulated period 01 
initial contract ; aDd 

(d) if 10. tbe d.taila tbereof in each cit, 
aDd tbe 'action tateD by Govefnmcot to 
vacate tho buildiop by coDltructinl their 
own buUdinp or by 60diDI alternativ • 
• ites ? 

THB MJNJSTER OF STATE IN THB 
MINISTRY OP HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) Ye., Sir. 

(b) City Total No. No. of COHS 
of COBS dilpensaries 

1. Delhi 

2. Bombay 

3. Madra. 

4. Calcutta 

(c) Yea, Sir. 

dispensaries which are 

108 

29 
13 
18 

housed in pri. 
vate rented 
buildings 

21 

3 

11 
6 

(d) Details are liven in tbe attached 
. stat.ment. Efforts arc beina made to find 

Buitable alternativo accommodation lor 
sbiftinl thelo di.pensaries as well .1 to 
procure suitable plota of land for CODStru. 
clina our own buildinp. 

Name and location of tbe 
dispensary 

2 

Delli, t. Malviya Naw BuildiDl No. N-19. 
Buildina No. L-25 
BoUdin, No. WZ-l44/J. 
Buil4lDi No. D-II. 

Z. Lalmi Nasar 
,3. Sbaturbuti 
4. MotlMqar 
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----
I 2 

5. Rajouri GardeD BuUdina No. Z-9 
6. Janakouri. 1 Building No. A-l/2S4. 
'1. Janakpuri II Buildiol No. B~1/20. 
8. Inderpura Building No. RA-7S 
9. Palam Colony Building No. WA/172. 

10. Pa .ct Nalar. 1 Buildiol No. ll-E/14. 

Bomba, Chembur Buildioa N.o B·3 MIRA 
Cooperative Housing 
Sodety, Cbember. 

Madra. 1. Mylapore BuHdinl No 124, Luz 
Church Roau, Mylapore, 
Madra •• 

-2. T. Nagar BuHding No 4, 3atojini 
Street, T. Nagar, Madras. 

Caloutta Bidhan Sarani Buildinl No. J 68. Bidhan 
Sarani-Calcutt:.a. 

*The landladY has filtd a writ petitioa in the rourt or Sm.1l1 Caul.. a 
Madras. for the eviction of the premises by the CGHS. 

New Keodriya Sanskrit Vldyapeet~ 

2600. PilaF. NAflAIN CHAND 
PARASHAR: Will the Minister o( 
HUMAN RESOURCE DEVELOPMENT 
be pleased to state : 

(a) whether the c1aim of Himachal 
Pradesb ror the location of Kendriva 
Sanskrit Vidyapeeth in the State ba~ been 
accepted and the site which bas been selected 
for tbis purplse aJong with tbe date by 
which it would be opened ; and 

(b) if Dot, tbe likely date by which a 
'rei.ioD regardin. the openinl of the 
Vidyapeeths would be taken and tbe Institu-
tion opened in Himachal Pradtsh " 

THB MINISTER OF HUMAN 
RESOURCE DEVEL8p·MEN rAND 
MINISTRY OF HEALTH AND P,\MH V 
WELFARE (SHRI P. V. NARASIMH l\ 
I'tAO) : (a) and (b) On a reference fr\)ln the 
Governmont of Himachal Pradec;h. the 
Ministry of Humin Resource Development 
informed the State Government that a 
Kendri,a Sanskrit Vidyapeeth could be set 
up under tbe aelis of Ra\htriya Sanskrit 
SaostbaD, an lutGDomous or~a ni!ation 
-tabU.hed b)' tbe Ministry. Tbe State 

Government wa. informed of the requir-
ments of land buildings, annual expenditure. 
etc. feu a Kendriya Sanskrit Vidyapeetb. 
It was allo pointod out tbat the precisc 
requirements with rClard to varioulJ items 
would have to be worked out in relation to 
the courses proposed to be offered. enrol .. 
ment in various courses. Ital' strength. etc. 
H was suggested that in cast tbe Government 
of Himachal Pradesh was proposing to 
establish a Sanskrit Vidyapeeth and would 
rcquire assistance in workinl out th~ d~tails. 
the Rashtriya Sanskrit Sansthan could help. 
No re.~~lllO'\e has.o far be!n receIved from 
the State Govt. 

TeNta Barrag. Project 

260i. SHRI PIYUS TIRAKY: 
SHRI SANAT KUM ... R 
MANDAL: 

Win the Minister of W A T£R 
RBSOURCES be pleased to· atato : 

ta) what. are the details of th~ Teesta 
Barra~e Project any by what time it will he 
commissioned and what will be tbe ,osition 
of Ut~ar Banlla after completion of taae 
project (rom economic pJiot of view; 
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(b) wbetber it II • 'act 'bat work OD tbe 
-,r('jeet is beiD, delayed for Jact of .ufBcicot 
(~~~'; pel _, 

(.) if 10, wblt .tePI be,.., Men takeD to 
... t tbe demand. C)f Stale' Government 01 
w.t Bellllt,iI,tbiJ ~prd ? \', : I 

! , 

TH! MINISTBR. OF WATER 
RESOURCE$ (SHRl B. SHAN((ARA· 
NAND) : (a) T_lI Barra,_ Project 
enviaaso. construction of barr •• acrol. tbe 
riverl Teesta. 'Mabanadda and Dauk aDd 
140 kms. gf caoals. Tilt project I, expected 
to be completed durin. tbe'VJlItb Plao and 
create jrri,ation poteDtial, of 3.03 lakb 
bcetare. in t!;to North Henpl diltricta. 

(b) and (c) Constraint of funda bas 
affected the prOlress 01 Ihe proJect. I I bas 
been aareed to provide an advaoce plan 
assistance of Ra. J S trores for 1986..a7 after 
the earmarked ooday of RI. 30 crone il 
fuJly .pent by the Slate Government. 

Health Hazard Out to U,e or Jarrlol 
.. "l '; Patti ... Zar. : t, ~ I' 

2602. SHRIMATI N. P. JHANSI 
LAKSHMI : Will the Mtnider of HEALTH 
AND FAMILY WELFARE: be pleased to 
state : 

(a) whether Government are aware tbat 
jurrani patti ,aod zarda ,which are wjdeJy 
u~ed by ahe p,coplc is harmful ,for the 
bcallb ; 

(b) whelher tb'!te is BRY proposal to ban 
1be u!le of tbese products ; 

(c) if Dot, tbe reaSODS therefor ; aDd 

(d) whether th,!se producu come under 
tbe purview of ,lndl .. 1l Standards iostitution , 

THE MINISTHR OF SlATE IN THE 
MINISTRY OF HBALTH AND FAM1LY 
WELFARB (KUMARI' SAROJ 
I.WA~~~IJ: Ca) ( ,'10 (Ii:) UadOl t1M' 

, 'H: 

provisions of PfA Act, 19.54 and, Rut., 
made thereunder, the label' dr chewing 
tobacco --whielt -, inefadel' -lafrlni' prrrt~ Ibd 
' ...... 11 tWrtquirod to .arry I declaration 
.tat'na'tbat oIewiDI of tobacce I. lajurioul 
Ie} .. leIl1 t' .. 

(d) The Jodila Stlndards Inltltut. bl. 
a)~~ r~med the specification, ~~r J~cwiDi 
tOI1lRi\iU~ J " 

ne,eloplDeat of Rallwa, Station. I. Soatla 
CeDtral Ran"., 

2601. SHRIMATI N. P. JH 'NSI 
LAKSHM[ : Will tbe Minister of 
It.AIL WAYS be plea.ed to Itate! .. ,.} , 

<a) tbe scbemes proposed jn the currfot 
year fat 'tb,' devel()JJri1ent" of TiruDatbi. 
Anantbapur. 'Rajampet~,l{urhool. Mahlboob .. 
nagar railway station. in Soutb Central 
Railway. 

I' ' 

tb) tbe amount I.neli.oed lor tbis ",r .. 
pose; and ~' 'H ,I, ~, 

(c) whether tbe IUftle.tionl of local 
people have been takeo into consi4eratiOD to 
provide the necessary ameni dcs ? ' ," 

THE MfNISTER OF STATE OF TJIB 
MJNISTRY OF R,AllWAYS, '~~~1. 
M ~ DHAVRAO SCn~DIA) ~ (a) There i, 
a schrme of developmeoot of Tirupathi 8S a 
model station. At otber Itations AD8ntb~pur. 
Rajampet, Kurnool and MababoobJ)aaat' 
there is DO ~ctl(me in tbe current year~ 

(b) Tbe amollnt 5:anctioned caonot be 
asse~~ed eq the detailed e~timated aod PJ&l~s 
.Ire under finalisation. ' , .. " , , , ", . 

Ccl The SUllestioo. livOD by loc~J, 
people are' eX1mined and "a" dacisioQ to," 

\, I 4. Lt.:, ~ J 

provide pil~senger am.oities .1 taken based " 
upon availability of tUDd',, ,tru,mc 're~~!r~~:' 
menta u 'well 88 compccativc need. ,', of, 
,ariOua .tatiou. ' " IJ i.I', I * j I , 
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LAJ.~~MI : Will, the Minister or HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

<a) wbether tbere il an, proposal to 
promote various reaional Iiniulies durio. 
Seventh Plan ; 

(b) if 80, tbe details of the propOial 
Ind tbe amount earmarked therefor. 
language-wise and State-wise; 

(c) whether there is aoy proposal to 
promote TeJugu under tbis programme ; and 

(d) if so, tbe details thereof? 

THE MINISTER. OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SRRI P. V. NARASIMHA 
RAO): (a) Yel, Sir. 

(b) to Cd) An outlay of Rs. 15.29 
crores bas been approved for the develop-
ment. promotion aad propagation of regional 
languages in tbe Seven tb Five Year Plan. 
Tbis outlay will be utilised for Ieaearcb. 
traininl and extension activities of tbe 
languale institutions set up by the Mini.try, 
assistaoce to voluntary organizations, 
appointment of Hindi teachers and establish-
ment of Hindi teacber training institutions 
in Don-Hindi speaking State., support to 
publications in Hindi and other rejiooal 
languaaes, preparation and production of 
university level books througb State 
Governments, Universities, etc. The outlays 
bave not been earmark-ed laoluage-wise 
and State-wise. Proposals from oraaDi-
sations work in. for various lanauas" 
(includiDI Tclulu) Ire cODsidered ror finan. 
cial assi.tance .a .nd when they are received. 

Alllltl.ee of VNFPA for R" ... ' .... 1' 
Welfare Stratep 

'2605. SHRI PARASRAM BHARDWAJ: 
Will the Minister of HEALTH AND 
FAMILY WELFARB be pleased to .tate : 

<a) whether Iny aRi,taDce baa been 
lOuabt from United National Fund for 
Population Activiti.. for estabUabio8 
OOJDmuaicatioo support tet-up rot launchin. 
the reviled fami., w.lfa,. Itratea1 bJ UOiOD 
OOVll'DlDtDt ; 104 

frtllt'. Allwln 17. 

(b) if 10, tbe details reaardina tbe 
,upport extcnded by United Nation. Fuod 
for .Populltion Activitiet in favour of Jodia ? 

THE MINISTER OF STATE IN TMB 
MINISTRY OP HEALTH AND FAMILY 

. WBLFARE (KUMARI SAROJ 
KHAPARDE): <a> and (b) No propoaal 
to _t assistance for UNFPA for 
.tabli.biol Communication Support 
Organisation bas yet been formulated. 

Maintenance of AntleDt India. MoaulDfJDtI 
mlDdla aDd Abroad 

2606. SHRJ R. M. BHOYE: Will 
the Minister of HUMAN RESOURC.B 
DEVELOPMENT be pleased to state: 

(a) whetber it is a fact that crores of 
rupees are sanctioned every year by Govern-
ment (or tbe maintenance of monument. 01 
archaeological importance ; 

(b) it 80, the amount sanctioned aod 
State-wise details thereof; 

(c) whether it is allO • 'act tbat tb. 
maintenance of ancient Indian monuments 

, and manuscripts is Dot lati!ractory in India 
and abroad ; Ind 

(d) if so, the Iteps taken by Govern-
ment or the advice rendered to State 
Governments concerning tbis matter ? 

THB MINISTEk OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARB (SHRI P. V. NARASIMHA 
BAO): (a) Ye., Sir, 

(b) The amount allocated by the Union 
Government for tbe maintenance, conlervation 
and pre8ervation of ccotral1y protected 
monuments in tbe year 1986-87 il indicated 
state-wise in the attached statement. 

(c) No, Sir. The maintenance 01 
centrally protected monuments in India ia 
Dot unsatisfactory. The manulCripti are 
not maiDtained by Arcbaeoloaical Survey of 
except a few in their Sito M useuma wbich 
are well preserved. 

(d) Doe. Dot arist, 
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81. No. Name of Circle St.ate No. of Total AmouDt 

Monum,eata/ allocated 
litea. (In Lakhs) 

t. Aara Uttar Pradesh 306 30C1 41.00 

2" Auranaabad Mabaraabtra 283 305 24.50 
Goa 22 

3. BaDlalore Klroataka 488 488 87.00 
4. Bbubaneswar Orilla 66 IIJ 26.60 

Madhya Pradelb 45 

S. Bb'Jpal Madbya Pradesh 273 292 32.65 
Uttar Pradesh 19 

6. Calcutta West BCDgal 109 109 19.50 

7. Cbandigarb Haryane 86 
Himachal Pradesh 33 143 22.00 
Punjab 24 

8. Delhi Union Territory 163 163 so. SO 
of Delhi 

9. Gauhati Allam 49 
Aruoacbal Pradesh 5 
Manjpur 1 71 11.65 
Meabalaya 8 
Nalaland 4 
Tripura 4 

10. Hyderabad Andbra Pradesh J34 149 46.10 
Karnataka 15 

11. Jaipur Rajasthan 150 ISO 49.50 

12. Lucknow Uttar Pradesh 341 341 23.00 

13. Madra. Tamil Nadu 402 
Kerala 28 438 76.00 
Union Territory 
of Pondicberry. 8 

14. Patoa Bihar 76 188 27.00 
Uttar Pradesh 112 

IS. Srio81ar Jammu & Kashmir 61 61 22.00 

16. Vadodara Oujarat 196 206 29.30 
Union Teritory 
of Diu & Daman 10 

11. Fundi allocated for 
Cbemical Preservation. ---~------- ....... -----.....-
Environmental development 3521 79.30 
Ind Horticultural Operations -----..... ~ .... 

667.60. ; 
.--..,.._ ......... 
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2607. SHRIMATllAYANfl PATNAIK: 
wm the Minister of RAILWAYS be pleaaed 
to .tate : 

(a) tbe detans re: ditfeIlOot Railway 
projects uDder execution in Orisla : 

(b) wbether tbere was a demand to 
locate tbe offices of tbe three Chief Bnlineerl 
and post all of them in Orissa : 

(c) whether there was also a demand 
to croate a post of General Manager incbarge 
of conatructioD to supervise all these projects 
under exocution in Orit.a ; aad 

(d) if so, the steps taken to implement 
tbe above aeouine demand? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MA DHA VRAO SCINDIA): (a) Imported 
Railway Projects undor execution in Orisla 
Ire : 

(1) Koraput-Rayaaada new line. 

(2) Talcber-Sambalpnr new line. 

(3) Mancbelwar Crriaao Repair 
worksbop. 

(4) Sambalpur.Settinl up of new 
Division. 

(b) and (-:) Yes, Sir. 

(d) Officers at appropriate levels are 
posted at suitable locations for proper 
lupervision of tbe works. Headquartera 
of Chief Enaineers have been fixed on 
operational and organisational consideration 
Ind for botter coordination. 

Produetloa of Almaftl for Vayudoot 

2608. SHRI MULLAPPALLY R.AMA. 
CSANDP.AN: Will tbe Minister of CIVIL 
AVIATION be plealied to ltate : 

ta) whether any aareemcnt to collaborate 
witb an), foreiaD coatry ha. been entered 
ioto for the .,roduction of aircraft in ladie 
for Vayudoot services; 

(b) jf 10, the detail. tberoof; and 

(c) tbe place wbere this unit i. like., 
to be located ? 

THB MINISTER. OF STATB OF THB 
MINISTRY OF CIVIL AVIATION (SHB.I 
lAGDISH TYTLBR): (a) Apart from 
tho aarcemcnt lianed in 1983 between the 
Government of India and Dorni" Gmbh 
ior the licenaed manufacture of Dornier 228 
aircraft at HAL Kanpur for Vayudoot and 
otber users, no other aareement bas been 
entered into for tbo producatioD of aircraftl 
tD India for Va,udoot services in tbe recent 
past. 

(b) and (c) Do not arise. 

TraiD AcckleDts aad derallmeDts OD Soat. 
CeDtrl' Railway 

2609. SHRI C. SA MDU: WiJI the 
Minister of RAILWAYS be plea.od to state: 

(8) the number of cases of pa_naer 
and goods train derailments and accident. 
reported in 1984·15 and 1985-86 till date 00 
Soutb Central Railway ; 

(b) whetber enquiries have been mad, 
into tbe causes of such acc;identsjdorailmonui 
and 

(c) the loss of lives as a result thereof 
and tbe amount paid as compensation to 
the dependants of tbose killed and injured 
tbereon? 

THB MINISTER. OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (8) 1110 
details of derailments and total train 
accidents on South Central Railway doriDi 
tbe lalt two ycan aDd apto the e04 
of October 1~86 are .1 under .-
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"8,4·85 1'85·86 
Paas- Otber Pasl· 
enger traiDs enpr 
traiPI traiDS --_ ........ - ........ 

Dorailmeotl 9 55 .5 
Total train 
accideDts 18 59 IS 

(b) Yel, Sir. 

(c) S persons lost their lives in 1984 .. 85 
and 9 in 1985 .. 86. Durina tbe period April 
to October 1986.87, 13 persons lost their 
lives. out of which 11 were at unmanned 
level crossings due to tbe ncali.once of tbe 
road users. 

Ra. 55.652/. under Workmen's Compen-
tation Act to one Railway employee and 
Rs. 1.00 lakb a~ compensation to one 
pals.npr have becn paid so far. 

Balance caaoS are pending in Courts of 
of Law. One case is pending before Motor 
Accident Claims Tribunal. 

StreagtbeDinI of ADg •• ,adi Progr ... e 
In Rural Area. 

2610. DR. B. L. SHAILESH: Will 
tbe r~iDister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether as part ot implementation 
of tbe New Education policy Government 
have also formulated 3.0Y plan for streng-
tbening of tbe Anaanvadi proarammo in 
rural areas under the lntearated Child 
Devcl()pmcnt ProgJ8mme to create awareness 
amonl tbe worker sections and the rural 
poor about the need to educate themselves; 
and ' 

(b) if so, the details of the agoncy 
tbroulb wbich it is to be implemented? 

THE MINISTBR OF STATE IN THB 
DBPARTMENTS OF YOUTH AFFAIR.S 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN l\BSOURCB 
DBVELOPMBNT (SDaIMAn 
MARGAaBr ALVA): (a) to (b) Tbe 

April Oc&ober 
1986-87 

Other Pa .. - Otber 
traiD' enlef treill . 

train 

48 4 26 

49 10 28 
National POlicy on· Education-1986· 
stipulates tbat, recoloisiDI tho holistic nature 
of child development. viz, nutrition. health 
and social, menta). physical. moral and 
emotional development. early childhood care 
and education would receive biah priority 
and be suitably integrated with the Intearated 
Child Development Services (I CDS) pro"l 
Itamme, wherever pOSlible. 

The ICDS programme i. administered 
tbrouab the State Governments. ) t delivers 
an intesrated package of basic nutritional, 
health and educational services to pre-
school children, pregnant women on DURma 
mothers Health and nutrition education 
is aD integral part of this packale. Furtber, 
tbe Information, Education and Communi-
cation (lEe) component of the proaramme 
aims at dissemination of knowledge to and 
creation of awareness amonl, presentt, tbe 
community in lenera), opinion makors and 
children .. 

Cooperation Between ladlaD aDd Soviet 
Rallwa, System 

2611. DR. B. L. SHAILESH: Will 
tbe Minister of RAILWAYS be pleased to 
state : 

(a) whether the Soviet Delegation wblcb 
visited India last month discussed with the 
Chairman, Railway Board and other Officert, 
the possibilities of co-operation between the 
Indian and tho Soviet Railway system. in I 
tanle of area. reladal to modernisatioD 
pr08ramme and investment io capital aoodl 
machinery like track layinl and equipment ; 
and 

(b) if 10, the outcome of tbese explora-
tory dilcussi()Jl1 and bow it ia propOMd to 
prOCClI them furtber particularly witb· 
"'erenco to import of tecbaolo., I,.dinl 
to ponible liceDR" produetioD 8l'I'IDII-
meat.? 



THB MINISTER OF ST \. TB OP THB 
MINISTRY OF R.AILWA YS (SHR.I 
MADHAVRAO SCINDI'A): (a) Yes, Sir. 

(b) Details reaardina tbis bave DOt Jet 
beeD decided. 

Alhatloa to Gu.arat for I.plelltlltatloa 
of ' •• 11, W.lf •• Prolramme for 1986-87 

2612. SHRI MOHANBHAI PATEL: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the amount allocated to Gujarat 
State for tbe implementation of family 
welfare proaramme. durio, tbe year 1985-86; 

fb) tbe acbievement made; and 

(c) tbe details of amount allocated for 
tbe year 1986-87 for tbe pUtP<*' ., 

THB MINISTER. OF StATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMAR.I SAROJ 
KHAPARDB): (a) An amount of RI. 
2183.9~ lakbs was allocated duriog tbe year 
1985·86. 

(b) The details are given in the State-
m~Dt below. 

(c) An amount of 2192.60 lakhs bas 
been a)located for the year 1986·87. 

St.telDeat 

State Oujarat 
Tarlel and ... chrev~ment In Famtly Planning II d MeH Itt"., durl", 1985-86. 

FAMILY PLANNING METHODS 
I. Sterilisation. 

II. IUD Insertions 
111. C.C. Users (Free distribution) 
IV. O.P. Users (Free distribution) 

M.e.H. ACTIVITY 

A. IlDlBUDlsatioDs 
1. Tet_nul Immunisation for 

expectant mothers 
II. OPT Immunisation for Children 

III. Polio 
IV. Typhoid 
V. DT Immunisation for children 
VI. T.T. (10 years) 

VII. T.T. (16 yean) 

B. Pro",lest. al81asl Nutrltloaa' 
_eOlia amODI 

I. Total WomeD 
It. Children 
C. Prophylaxi. apiast Blindness due 

to Vitamin 'A'de6cieDcy 1st dose 

Target for 
1985·86 
(in ooo's 

300 
250 
472 
74 

8S0 

900 
900 
900 
900 
500 

2S0 

7~O 

7S0 

Achievement -
(198S·86) 

333,423 
291,227 
472,487 

4,900 

i73,S29 

866,270 
753,235 
675.783 
817,060 
398,112 
188.335 

1,212,182 
1.041,810 

"Achievement 
of annual 
tarler 

111.1 
116.S 
100.1 
tOl.2 

91.0 

96.3 
83.7 
75.1 
97.5 

. 79.6 

7S.3 

161.6 
138.9 

88.' -----------------------------.-. . ~"'m p~oylfi~'I. 



De"lo&aeat of Rq"l, at VIJ.,nl" 
Airport 

2613. SHRI V. SOBHANADREBSWARA 
RAO: Will tha MiDi,ter of CIVIL 
AVIATION be pleased to State: 

(a) what are the stops propoled for 
development of runway to facilitate landina 
of Boeiog planes and expaosion of the 
pusen,ers waiting lounle at Vijayawada 
Airport in tho year 1986 .. 87 and 1987·88; 
and 

(b) what are tbe otber steps proposed 
for development of Vijayawada Airport to 
meet tbe ever increasing pa •• en,er traffic to 
aad from Vijayawada 1 

THE MlNISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER): (a) and (b) Subject 
to availability of resources, it is proposed. to 
develop tbe runway, to construct a new 
terminal building, operational wall and to 
luament electric and water supply at Vijaya-
wada afrport during the current Plan per jod, 
to mate it suitable for Boeing operations. 

Daager to National Monuments due to 
Pollutioo 

2614. SHRI CHIN rAMAN! lENA: 
Will tb. Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

<a> whether Government are aware that 
there are danlers to tbo national monuments 
due to the envil'onOlent from tbe refineries 
and other such units in tbe country ; aDd 

(b) if so, the steps being taken to pro-
tect tbese natioDa.l monuments aaainat the 
pollutioD in tbe air ? 

THB MINISTER OF HUMAN 
RESOUR.CE DEVBLOPMENT AND 
MINISTBR OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
IlAO): (8) and (b) Yes. Sir. Amongst the 
important national monumcn II wb~b are 
currently expos'" to air poIlUtiOD, aro those 
in AB~ a for tbe protection of which the 
tQllowiDiltoplll." b.- CIktD;-

(1) Tho rnatbura aoOnery it usi'll ,_ 
ot low IUI.phur coDtent and. QJoollld 
its stoct heights. \ 

(2) The two coal based thermal po". 
stations arc closed down aDd the 
railways bave dieselized tbeir loco-
motives. 

(3) Pollution monitorinl statioDI have 
been set up. 

(4) A green belt around Agra is under 
plantation. 

(S) The Archaeological Survey of Jndia 
has constitutec a Higb Power 
Committee for tbe preservation of 
Taj. 

Streemllalog of ellil A .latiOB Structure 

2615. SHRI SANAI' KUMAR MANDAL: 
Will tho: Minister of CIVIL AVIATION be 
pleased to state: 

(I> whether there is any proposal under 
consideration of Government to rltionali .. 
structure to effect savinp in revenue and alao 
prUI1C wastage of manpower deploymont i 
and 

(b) if 10. its broad features rbereof? 

THE MINISTER OF STATE OF THB 
MINlSTR Y OF CIVIL AVIATION (SHkl 
JAGDISH TYTLER) = <a> and (b) Yet. 
Sir. The Government ba d appointed two 
Groups in order to undertake a ~ia8oDiltic 
study of mer,iDa the resources of Air India 
Ind Indian Airline. with a view to .chievioa 
maximum possible operational effiCiooC1. 
consumer satisfaction, economies of ale. 
joint fleet plannioa and intearated rOllto 
scbcduJiJl8. aDd utilisation of Ivialabl. 
cBliDeerinl and maint(oaocc facililies and 
common in~eDtor)' maD8lemeot. 

The report. submitted by tho Groups al'l 
UDdu QODlid.r.&ioD of lbe OOvtrD1DOat. 
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Traia Acddeau 

26.16. SHR! SIlIBALLAV PANIGRAHI : 
SHIU VIRDHI CHANDER lAIN: 
SHRI M.N. NANJE GOWDA: 
SHRI HARIHAR SOREN : 
SHill MULLAPALL Y RAMA· 
CHANDRAN: 
SHItI BHATTAM SRIRAMA 
MURTY: 
SHRI MOHO. MAHFOOZ ALI 
KHAN: 
SHRI E. AYYAPU REDDY: 
SURI HAFIZ MOHD. SIDDIQ : 

wm tbe Minister of RAILWAYS be 
pJeasf."d to state: 

(a) the number of train accidents which 
took place on Indian Railways during July to 
October, 1686~ Zone-wise: 

(b) tbe causes tbereof ; 

(c) the detaiJ. of the casualaties and co.t 
01 damage to Railway property 8S a result 
thereof ; and 

(d) the steps Government propose to 
take to make the railway journey safe as 
wen as for improvement in tbe workinl of 
tbe zones which are prone to accidents ? 

THE MINISTER OF STATE OF THF. 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDJA): (a) On 
Contral 29, Eastern 28, Nortbern 37, North 
Eastern 10, Northeast Frontier SO, Soutbern 
26, South Central 24, South Eastern 21 and 
Western 21. 

(b) Failure of Railway Staff and other 
than Railway staff, failure of Railway 
Equipment, Sabot.ae and other incidental 
'actors. 

(c) IS7 per.oD. lost tbeir lives and 32S 
'Ultaincd injuries. Tbe estimated cost of 
damaae to railway propeort, is RI. '.7 crorea 
~.,prolf.,..ateJy . 

(4) IntenlificatioD of fOlpeotioDi and 
• " ..... lHD, 01 ,tal,· iDtroductioD of modwJa 

techaoloaical aiels. pro,Iammed reh .~iJifati(ln 
of anets. jmprov~meot in quality Qf statl' 
train in. and intensification of Safel, 
Compaips. 

IIsue or Faile Medical Certl8eat. 0' 
Vasectomies 

2611. SHRI MOOL CHAND DAOA : 
wm the Minister of HEALTH AND 
FAMILY WELFARE be pleated to Itate : 

(a) wbether Government are aware of 
tbe racket ",bereby false medical certificates 
were being issued by doctors for vaSlctomiOl, 
without conducting operations. to enable 
fononl to avail incentives/concessions granted 
by Government in such cales; 

(b) . if so, the details 01 such case. 
detected during the last three years sbow;OI 
figures, State-wise; 

(c) if Dot, whether Governm~nt have 
introduccd aoy scheme to check/probe sucb 
malpractice ; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAl\fJLY 
WELFARE (KUMARI SARO) 
KHAPARDE): (a) and (b) No confirmed 
report of malpractice bas, so far, been 
rrceived. Government's attention bas, how-
ever, beea drawn to some individual 
complaints and lome reports published in a 
news magazine, 

(c) and (d) Details of the scheme are 
given in tbe Statement below. 

Statement 

Ministry of Health 8nd Family Welfare 
already has a .ystem of verifyiD8 tbe 
lenuin.Dess of the repored family Plannin. 
performance of the States which ba. been 
in operation since 1976. For tbis purpose, 
tbere are 8 Re@ional EVlluati()n teams at 
pr_nt ~bicb are located at BaD.alote,. 
Bhopal. Calcutta. Lucknow. Delhi, Madra. 
Patna and Puoe. Each evaluation team i • 
elpected to vi. it one Statt evel1 mo~th 



coverioB two "iatticts for sample yori8catklo. 
The Statu and ,districts to be covered by 
the teams are eeJtcted '" tbe J)epatlment 
on tbe basil of performanco "'urea and 
commuoicatecl to them well in advaDco. In 
neb dis,trict, two rural Family Welfare 
Centres and 000 Urban Fa mily Welfare 
Centre aDd within tbe PHC/UPWCs. tbe 
vUlIaealblocks are lIelected by the teams on 
tile balls of performance. Bleb team is 
.peeted to select. about SOO acceptors 
for field verificatioD in each district. This 
I,stem involves personally contactinl the 
sample of acceptors of botb family planninl 
and MCB selected from tbe records to 
check tbe ,enuineness of tbe acceptors. 
verification of recorded demolrapbic parti-
culars of tbe family plannin. acceptors 
oliaibility statuI and maintenance of records 
and registers. furtber, tbe extent of foUow 
up servicte provided to tbe acceptors as well 
.1 verification of tbe reported performance 
atatistics with reference to monthly proarell 
report. and records/reaisten maintained at 
PHC/diltricts{State headql1arters visited aro 
also beiDI carried OLlt since 1981. The 
eval\1ation tctam~ submit detailed reports 
on the basis of tboir verification to tbo 
Department of family Welfare, based on 
whicb major Bodin,s are f.d back to tbe 
concerned State Government billbliabtina 
both the lood and defective .epects brou.bt 
out by tbe verification. 80 tbat necessary 
remedial actions can be instituted to enlure 
quality of tbe ptOirammc. Similar evaluation 
.otlc is beiDg done by tbe Relional Offices 
lor Healtb and Family Welfare since 1974· ,,> and State Demogrnphic and Evaluation 
Cell. (since 1972) and montbly and quarterly 
reports respectively are received from tbem 
in this D.partmeDt. 

[T,,,,,,'tlllon) 

A"'tloDalllrlgatlOi Potentia' Ia RaJa'thaD 

2618. SHRI MOOL CHAND DAGA: 
Will the Minister of WATBR. RBSOURCBS 
be pleased to Itao : 

(a) tbe additional itrilatioll pottedal 
proPosed to be created io Rajastban dUriDl 
Se\'ODtb PlaD ; 

(b) tbo .mooDt spent 10 fir 00 Irri· 
ation sioce the commencement of SiveDtb 
tplao; aneS 

(G) tho additional Ir'" 01laa4 broupt 
under irriaalioD iD the Stlte , 

THB MINISTER OF WATER. 
RESOURCES (SHRI B. SHANKARA-
NAND): (a) An additional irriaatioD 
pottDtiaJ of 5.7 lath ha. bas beeD tlrlClted 
for VII 'Plan. 

(b) and (c) Tbe expenditure on irrilatioD 
works durin, tbe Brst to years of tbe Seventh 
Plan is likel, to be Ra. 214.60 crorcs and 
tbe additional potential created 1.96 latb 
bat 

[Engl[Ih] 

CeDtrel Social Welf.r. Board As.lltuee 
to VolDDtar, OraIDI •• tloDi 

26\9. SHRI MOOL CHAND DAGA: 
Will tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to stllte : 

(a) the number of Voluntary Organi. 
sations receiving assistance from Central 
Social Welfare Board in each State aod 
Union Territory ; 

(b) the amount of lrant liven to them 
during tbe Jast three yearst year -wise ; 

(0) tbe Dumber of cases taken up by 
each State and Union Territory Or.aoisatioD 
during tbe above period ; 

(d) tbe Dumber of cases in which la'psel 
were detected in tbe workiDI of lucb 
voluntary organisations in each State and 
Union Territory durinl tho said period· • 
and 

(.) tb. preventive measures taken to 
.treamline tbe wotkinl of sucb ol'lanisatioDs 
and proper utilisation of funds? 

THE MINISTER OF STATE IN THB 
DePARTMENTS OF YOUTH AFfAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY Of HUMAN RBSOURCSS 
,DEVELOPMENT (SHRIMAn 
MARGARET ALVA): (a) to (c) The 
iDformatioD ia liveD in Statement J. Laid 
OD tbl Table' ,of the BOUIe. 
t~d in Librar,. See I.T No-!*/~J 



(d) aDd (e) Tbe ioformatioD la II'fen in 
Statement II. Laid OD tb, Table or the 
Ho ... 

tPlaced ID LibrarJ. See LT No. 32661811 

LItne7 A...-t IC/ST Cldlha 
i 

2620. IHRI PARASR.AM BHARDWAJ: 
Will tbe Miniater or HUMAN RESOURCE 
DBVELOPMENT be pleased to stat. : 

(a) wbether Government have 
oonducted Iny IUrvey reaardina tbe percent. 
of literacy amonalt Scheduled Cast and 
Scheduled Tribes boys and lirls in different 
ata'" J and 

(b) if 10, the detaU. tbereof , 

THB MINISTBR. OF HUMAN 
RBSOURCE DEVELOPMBNT· AND 
MINISTRY OF HBALTH· AND PAMILY 
WELfARE (SHR.I P. V. NARASIMHA 
RAO): <a) and (b) The census conducted 
every teo years b, tbe Relittrar General 
of India provides information re,ardiog 
literacy rate at the national and State levell 
which also contain tbe perceotalo of literacy 
amOD,lt Scheduled Catla and Scheduled 
Tribes. Government of India have not 
conducted aD), otber lurvey reaardiDI the 
.reeDt .. e of literacy amon,at Scheduled 
Caltes aDd Scheduled Tribes boys and &irIs 
in differont States. 

AIIotaaeat of C ... t to U.P. for Mlaor 
IrripfloD Sector 

2621,. SHRI ZAINUL BASHER: Will 
tbo Minister of WATER RESOUR.CES be 
pleased to state : 

<a) wtaat was the demand placed b, 
ItrtaatioD Departm_C Of UUIr Prad~h to 
tilt Ceotnl Water CommiIaklll for mioor 
Infptloa .... of the State for the allot-
-.t. of c.eat lor the pIriod 1985·86 aDd 
.ApriI. " to J1Hlt, 1986 ; 

{b) _at w. tbe allotment aplQlt the 
.... ". ...... ;an4 

(0) tilt rtIIODI lor tile .bortfllJ •• f ID,' 

TH'B MINISTBIl o.F WATER 
RBSOURCBS (SMRl B. SHANKARA. 
NAND): (I) aDd (b) ~ information i$ 
live betow: 

Demand of Allocation 01 . 
cement ror cemcot for 
Minor Irri- Minor Irri-

Period gation in gation in Uttar 
Uttar Pradesb Prradesb 

(I) 1985-86 1,20.870 M.T. j9. 3l)O M.T. 
(Ii) April.Juno. 33.370 M.T. 16,500 M.T. 

86. 

(c) Tbe allotment of cement made by 
the Ministry of Industry for Major. Medium 
and Minor Jmlation Projects of tbe couotry 
as a whole WI. less than the total demaDd 
projected b, the State Governments. 

[Trtlnslllli.,It] 

Electrl8eatiOD af Mopal Saral.As .... 1 
Rallwa, LIDe 

2623. SHRI KUNWAR RAM: Will 
the Minister of R~IL WAYS be pleated to 
state: 

(a) the action being taken for electri-
fication of tbe railway track from Muah.t 
Sarai to Aaanlo1 via Pama ; and 

(b) the Dumber of pbases in which and 
tbe time by whicb the said work is proposed 
to be completed ? 

THB MINISTER OF STATE OP THB 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): <a> and (b) 
AlaDlO I.Sitarampur is already electrified 
Electritlcation of Sitarampur-Muabal.ara· 
via Patna is expected to be completed in the 
8tb Five Vear Plan depending upon' 
availability of reaourc •• 

sa-s...... Drugt to Martet 

2624. SURI SOMNA TH eRA 1TBRJEB: 
WOl the Mrui.ter of HEALTH AND 
fA}dlLY WELfARE bo pleated to lta~: 
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(a) whether Gov.mment are awll'l 0' 
Che OpiDiOOl expressed b, .porta and 
prof_onl'a tbat • sizeable number of 
druss in the market are 8ub·.taDdard ; aad 

(b) If 10. what .tepa are belnl taken 
to atop manufacture and sale of ,ub·standard 
dtuss ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) Tho Contral Dru.I 
Standard Control Orlan:lation i. aware of 
pren reports appearing from time to time 
OD lub-standard drugs. However, the 
Central Dru.I Standard Control Ora.oilation 
il Dot aware of any specific opinions 
exprelsed by eXJ,'erts and professional. tbat 
a sizeable number of druas in the market 
are sub·standard. 

(b) The provisions of the Drup and 
Cosmetics Act and the Rural. tbereunder 
for manufacture" sale an d distributions of 
the druls are enforced by the State Drull 
Control Authorities. Tbe Drugs Consulta-
tive Committee. a statutory body under the 
provisions of the Druas and Cosmeti~s Act 
periodically review. the enforcement and 
.tand.rds of qualit, of drugs. 

Poor Quality Equlpmeot (or Caleott. 
Metro 

2625. SRRI YASHWANTRAO 
OADAKH PATIL : 
SHRf INDRAJJT GUPTA: 
SHRI DHARAM PAL SINOH 
MALIK: 
SHRI CHINTAM.l\NI lENA: 
SHRI NITY ANANDA MISRA: 
SHRI NARAYAN CHOUBEY: 
SHRIMATI KISHORI SINHA: 

Will tbe Minister of RAILWAYS be 
pleased to state ~ 

(a) whether it is a fact tbat poor 
quality of traction Motors luppJied by 
Dbarat Heavy Electricab Limited ror coaches 
i, posing a .erious threat to Calcutta Metro 
Rail ,$y.tem to breaking down, as reported 
in the HkadustaD Timet dated 26 October, 
1986 ; 

(b) whether other CCIll"(,Dfl'lta of tbi. 
,,.Item are alao of POOl' quaUty ; 

(0) if so, tbo . details thereof aDd tbo 
uoces.ary steps taken to rectif, the equip. 
ment : and 

(d) bow far this will affect tbe 
commuten of Calcutta ? 

THE MINJSTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRt 
MADHAVRAO SCINDIA): (a) to (d) 
Some teetbing trouble. were experienced in 
feepeel of 'certail" equipment of coacbes, other 
tban tractit9n motor~, supplied by BHBL. 
luch as Camshaft Controller. Thyristor 
Power Unit, Compressor aod door equipment 
etc. These problems bave been identified 
and remediaJ measures taken. This will 
have no significan t effect on the motro 
services. 

IDtrodudlOD of Feeder Senlee of India 
Airlines In Kerels 

2626. SHRI THAMPAN THOMAS: 
Will tbe Minister of CIVIL AVIATION be 
pltased to state : 

<a> wbether there is any proposal for 
introducing feeder service of Indian Airlin .. 
in KoraJa connecting district headquart.n: 
and 

(b) what is the present stage of tb' 
proposal? 

THE MINISTER OF STATE IN THB 
MINISTR Y OF CIVIL AVIATION (SHRI 
JAGDJSH TYTLER) : (a) and (b) There 
is no such proposal at prescnt. 

V.yudoot eonnectloo for Cuddllore 

2627. SHRI P.R.S VENKATESAN: 
WiJl the Minister of CIVIL AVIATION b. 
pleased to sta te : 

(a> whE:ther there is an, Proposal 10 
include CuddaJore Town 'Il the 'network of 
Va),u4oot Services in tbe country; and 



(b) if not, whothor Government would 
consider introduciul Vayudoot Service for 
Cuddalole coDnecting Madra. and Tirucbi 1 

THB MINISTER OF STATE OF THB 
MINISrll Y OF CI VIL AVIATION· (SHRI 
JAGDISH TYTLER): (a> No, Sir. 

(b) Cuddalore is clole to Pondicberry 
where Vayudoot services are proposed to be 
provided during tbe currcnt plan period, 
subject to development of tbe airport aDd 
availability of other infrastructure. 

lacrease 10 rate of RellDbursemeat AmouDt for 
MalDteoaDce of National Higb".y Urbaa 

Links 

2628. SHRI V. SOBHANAD~EESWARA 
RAO: Will the Minister of \SURPACB 
TRANSPOR T be pleased to state : 

(8) whether the Eight Finance Commi-
ssion recommended in 1984, a rate of Rs. 
23,500/- per Kilometre per year for main-
tenance of double lane (bJack top roads) in 
respect of National Highway Urban Links in 
the cities and municipalities ; 

(b) whether Union Government are 
reimbursio8 at the rate of Rs. 8,000/ .. per 
Kilometre per year due to which State 
Government could not maintain these u·rban 
liots in proper condition ; and 

(c) jf so. ,,·bethel 'Oovernment propose 
to increase the rate of the amount as per 
Biaht Finance Commission recommendation. 
for proper maiDtenance of these roads? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJSSa PILOT): <a> No. Sir. 

(b) and (0) Yes Sir. but any extra expen-
diture beyond Rs. 8000/. per Kilometre per 
,oar reimbursed by the Government of India 
it required to be borne by the State GoverD-
ments themselves in terms of tho National 
Hiahway Urban Link Aareements entered 
1010 between the State Goveromenta aDd the 
GoveromCllt of India. 

Coutructloa or Road rrom 08&01e to 
ltatlaada uadtr later-State or £eon_Ie 

Jmportaaee Loaa AsslstaDee Sdleme. 

2629. SHRI V. SOBHANADREESWAIlA 
RAO: Will tile Minister of SURFACB 
TRANSPORT be pleased to state : 

(a) whetber the Standin8 Committee .t 
up by Southern Rural Council bas rceo. 
mmended that the development of second 
section of the road i.e from Ongolo to 
Kakinada at an estimated cost of Rs. 115 
crores may be taken up as first priority ; 

(b) whether the Andbra Pradesh Govorn-
ment has requested Union Government to 
take up the second section of the road under 
Rood/Bridge works of Inter-State or Econo. 
mic Importance loan aaistance scbeme and 
partly UDder State plan and non-plan; and 

(c) if 10. tbe reaction of Government 
thereto? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): <a> and (b) Y., 
Sjr. 

(c) It is not possible to take up worka 
of this magnitude under the programmo of 
Inter .. State or Economic Importance. 

Aadbra Pradesh Proposal for • toeal 
AmeadmeDt to SectJoa 38 of Motor 

Vebicles Act 

2630. SHRI V .. SOBHANADREBSWAllA 
RAO: Will the Minister of SURFACB 
TRANSPORT be pleased to state: 

(a) whether tbe Government of Andhra 
Pradesh bas proposed for a local amendment 
to Section 38 of the Motor VebicJes Act to 
enable the State Government to entrust till 
function of· iss uc of fitness certificate for 
motor vebicles to well establisbed and reliabl. 
workshop cum-aaraaca in addition to Motor 
Vehicle Inspector. to miDimiae corruptioQ 
IDd red.tapilm. IOd 



(b) if to. tbt reaction of UlliOD OO\lerD· 
mtnt thereto" aDd' lbe· likely date b, wbicb 
tbo lUI seat by tbe State Government wm 
be 1.'10 presidential ,pprovaJ , 

THB MINISTER OF STATS OP THB 
MINISTRY OF SURFACe TRANSPOllT 
(SHRI RAJBSH PILOT): (a) Yes, Sir. 

(b) propOIal, em.powerina tbe State 
Governments to authorise private testiDI 
Itations for iuue of 'Btnou certificate in 
rtlPect of specified cateaories of vehicles. 
forma part of tbe proposed c:omprebensive 
legislation to replace tbe Motor Vehicles 
Act, 1939. As tbe Contralleaislation would 
be applicable tbroupout tbe country, the 
Deed for ",parate leaislation by the State 
GoveDment ha. not been considered essential, 
The position bas been clarified to t.he State 
Government. 

[rfanllatltltl J 

PrI,ate Vocat.oaal Colleles II Dellal 

2631. SHRI RAM4.SHRAY PRASAD 
SINGH: Will the Minister of HUMAN 
R.EsoURCE DBVBLOPMENT be pleased 
to state: 

(a) whether a Dumber of private 
vocational/professional coneles are beinl rUD 
in Dethi; and 

(b) if so, the number and names of 
tbese coUeges and out of them bow many are 
duly recosniaed ? 

THE MINISTER OF HUMAN 
llESOURCE DEVELOPMENT AND 
MINISTllY OF HEALTH AND FAMILY 
PLANNING (SRRI P. V. NARASIMHA 
RAO): (a) Yes Sir. 

(b) The information about aU sucb 
colleacl is Dot available sioce no survey bas 
been conducted in this bebalf. However, 
the information about such of tbe private 
institutions/ecUOIes which bave been aranted 
amliatioD for the conduct of one or morc of 
their courees. is available. The num.ber of 
th:se affiliated institution. is ten and their 
pames are liVID 10 tbo statomoDC bolo". 

S. No. Name 01 Institute 

----.~-----

1. New Delbi Polytecbnic for women. 

2. 

3. 

4. 

s. 

6. 

7. 

Lajpat Napr IV. 
}tIcw Delbi. 

International Polytechnic ror wom.n, 
A·3. South Extension Part-I, 
New Delhi. 

D.I.M.S. School of Manapment, 
301, Akalb Deep Duildiol, 
Barakbamba Road, 
New Delhi. 

Delhi Wo_n', Tecbnical Trainiol 
Institute, 
J-46, Rajori Garden, New Delhi. 

Dabar Kany. ShUpa Kala Kendra, 
Najafaarh, New D.lbi. 

Sarda Uki( School of Art, 
66, lanpatb, New Delhi. 

Dbartjya Vid,. Dbawan, 
lCaIturba Gandhi Marl, 
New Delbi. 

8. Maharaja Surajmal Institute of 
Pharmacy and Technoioar, 
C-4. Janak Pori, Ne., Delhi. 

9. Cbhotu Ram Rural JutJtuto 01 
TecboolO&1, 
!Carari Sulemao. Naoaloi, Delhi. 

10. Delbi Productivity COUbCU IDltitut., 
I-S/10, Jhan40wa1aD ExttD.ioD, 
New DoUaI. 
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AIDS Cast. Deteetet 

2132. SHRI RAMASHRAY PRASAD 
SINGH: Will tbe Mini.ter or HEALTH 
AND FAMILY WELFARE be pleased to 
.tate, : 

<a> tbe Dumber of cales of AIDS 10 for 
detected io tho country and the places where 
~ore caa. havo been detected; and. 

(b) the steps taken to check them? 

THB MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE. (KUMAR) SAROJ , 
1CHAPARDE): (a) Upto the end of 
31.10.1986 only 2 (ull blown cases of AIDS 
bave been reporte~, One is from Bombay 
(Maharasbtra) and the other one from 
Hyderabad (Andhra Pradesh). 

In addition, two cases of ARC (Aids 
Related Complex) have been detected;' one 
is from Mabarasbtra and tbe lecond il from 
Madral. 

(b) Tbe following measures/steps have 
been taken under the AIDS Control 
proaramme :-

I. 19 diaaD08is centres for detection of 
AIDS have been set up. In addition, 4 
referral centres whore bisber level 
dialDostic facilities (or AIDS are avai-
lable, have been establisbed in tbe 
countr, .. 

2. Reatrictionl bave been imposed for 
import of blood and blood products 
without Al OS Clearance Certificate. 

3. All the blood banka bave been instructed 
to ICI'eeD the professional blood donors. 

'4. All the State Health authorities/bospitals 
STD Clinici have been alerted 'to look 
for AIDS cases. 

5. All tbe State Health authorities ~ bave 
been advited to oDablo striCt sterm.atioD 
praoUoeI iD bOlpJtala aDd eliDa or to 

all pr.-at.rlUted dispoaable 8),riDael and 
aeedJea:u far as possible. 

6. Guidelines hIve been .ent to an tb, 
State Health authorities r.Jr health care 
persODael. 

7. All the mal. media channels have boeD 
involved in educatinl tbe people 00 
AJDS~ its nature. transmiuioD and 
prevention. 

8. Instructions/auidelines to the State/ 
Union Territory health authorities hive 
been issued for medj~al examioatioD 
including that for AIDS for fore ian 
students being admitted to IndiaD 
U Diversities. 

Indlaas I.llIecll. PIA', Fokter ,.27 

2633. SHRI RAMASHRA Y PRASAD 
SINGH: Will the Minister of CIVIL 
A VIATION be pleased to stat. : 

<a> whether it il a fact tbat somo 
Indians were killed at tbe time of crasbing 
of a Pakistan Jnternational Airlines Fokkcr 
F·21 aircraft on 23 October. 1986 ncal 
Peshawar; and 

(b) if so, the details tbereof and actio" 
taken 80 far by GoverDmeJJt in tho matter 'I , 

THB MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER.) : (a) No, Sir. 

(b) Does not arise in view of <a) above. 

Temporary Employees Workiaala Medical 
Coaadl of ladle 

2634. SHRI RAMASHRA Y PRASAD 
SINGH: Will tbe Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state : 

(a) the total Dumber of emplo)'ees io 
various aradea workina in the M ediGal 
CouDOiJ of Jodi .. No." Delhi; 



(b) tbe Dumber . of tbOle PermaDlDt 
and tb. Dumber of tbOM .tiD workin. I. 
temporary witb a ICrvicc period 01 10 )'0 ..... 
20 yean aDd above 20 )'earI ; 

(c), wbat are the rule. for aiviD. perma-
DODt Itatul to tempora..,. omployees ; 

(d) ",bether tbere it aoy practice 
of liviD. a breat in service of temporary 
employees .0 as to keep tbe streogtb of 
permanoDt .taft" up to a certain level ; and 

(e) tbe Clsea 01 temporary employee. 
in wbOIO services a breat ha. been given 
and tho reasons tbereror ? 

THE MINJSTER. OF STATE IN THE 
MINISTRY OP HEALTH AND FAMILY 
WBLFARE (KUMARI SAROJ 

~HAPARDB): (a) A .ta&tID ... 11 .. _ 
below. 

(b) Accordq to the Medical CoaaoII 
or Jndi. the Dumber of perm ...... , 
emplo,..11 1'. 

Tho Dumber of tnJpora.., emplo,.... 
witb a .rvice period 01 10 rear. II 4 aDd 
those with over 20 yeln 01 service i. J • 

(c) Accordiol to tho Medical CouncD 
of Iodia, Contral GovemmODt raJ. ... 
followed in all matten. 

(d) No. 

(0) According to the Medical CouDCiI 
of Iodia that there is DO temporal')' emplo", 
in whose IOrvicel a break hi. been aivera. 
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Ada"''' .. law a ..... Mud" MIra New.,., 
2635. SNRI RAJ KUMAR "AI : 

Will lbe MiDilter of HUMAN RESOURCB 
DBVELOPMENT be pleased to Itat e : 

(I) wbether tbe attention of Government 
bas been drawn to tbe complaints about 
nOD-COtDpUances and Don ... dherel)ce to the 
Dorms prescribed for admission to law 
01 ... at Maodir Marl, New Delbi ; 

(b) if 10. whether Government bave 
enquired into the complaints: and 

(c) what ateps are being taken ,to 
ensure tbat admillionl are dODe accordina 
to tbe norms prescribed ? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI P.V. NARASJMHA 
RAO): (a) NOt Sir. 

(b) and (c) Do Dot arise. 

[Trtltldtltlon) 

Projects Uadert.keD by ladlan Rail"., 
Codltruetloll Compea, 

2636. SaRI MAHENDRA SINGH: 
Will tbe Minister of RAILWAYS be pleased 
to .tate : 

(a) tb- initial investment made in Indian 
Railway Construction Com pan, alongwitb 
Ita uptod_to statement of profit .nd los.; 
In4 

(b) tbe responsibilities ontrusted to 
the Indian Railway Con.tructioa Company 
after itl inception and tbe worka for which 
orders were received by it indicatiot tbe 
COlt and daft of commillioniul of oach 
"ork aad the prescot pos.itioo of each 08 .. , 

THE MINISTBR OF STATE OF TBB 
MINISTRY OP RAILWAYS (SaRI 
MADHAVRAO saNDIA) <.) aod (b) A 
_temeot I, laid on the Table of the Roue. 

tPlaQed in Libr..., See "T No.--3287/86) 

Coatraet to .,.. 
2637. SHRI MAHENDRA SINOH: 

WiJI the Mlaitter qf ltAILWA YS be pleaMel 
to state: 

.,' 

(a) 'the num'- of fomp cootract. 
awarded to Indian aailway. or to oraanl-
satioDI UDder tbem duriDg tbe las' three 
years indicatiog tbe details about names of 
tbe countriel cqncerned tOiletber with 
estima ted cost or the work. • and , 

(b) the details or works entrusted to 
Indian Railways or Indian R.ailway Coni· 
tr~ctioD Company and otber Organisations 
under it at pre8tnt ; the names of the 
countries of tbe world wber. tbese work. 
are acini OD indicating tbe eltimated cost 
of tbe works in each case aDd when thele 
works were started and by what time tbele 
will be completed 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVPAO SCINDJA): (a) The 
Dumber of foreign contracts awarded to Rail 
Jndia Technical and Economic Services 
(TRITES) and Indian Railway Contructi08' 
Company (IReON) tbe two J)Ublic sector 
undertakings under the Ministry of Railway. 
during the list three years are as detailed 
below: 

RITES 
Name of Country No. of Value 

Alaeria 
Banlladcsh 
Ethiopia 
Gbana 
Mozambique 
SrUank_ 
Zambia 
Iraq 
ZImbabwe 
Jorden 
Sudin 
Tanaoia 
Namibia 

aCOM 
Name of CoUDUJ' 

Iraq 
Alpria 
Saudi AarbIa 

Contracts crores Ill. 

2 
1 
1 
1 
1 
I 
1 
3 
2 
1 
I 
1 
1 

No. of 
Connctl . 

1 
1 
1 

13.7 
0.1 
(;.76 
4,55 
3.6 
0.7 
0.26 
4.44 
9.8 
2.1 
0.22 
0.2 
0.2 

Valu. 
crote. 01 .... 

137 .1 
20 
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(b) Tbe detail. of on-band foreian contracts entrusts to RITBS and IRCON are 
liven below : 

lUTBS 

Country 

1 

langladesb 

Name of Work . 

2 

i) Construction Supervision 
of Ain Touta-M' Sila 
Railway Line. 

ii) BoaiDeeriol .tudic! for 
El·ICbroub·Bou-chegour 
rail lint 

i) Rebabilitation of Work-
,hops & Rollinl Stocks 

iI) Inspection of coaches 

Value in 
grores of 

Ra. 

3 

10.50 

3.20 

0.70 

0.07 

Vamlbia Traininl of Railway personnel 0.20 
of various disciplines of 
Namibia Railway. 

lbana Consultancy Services for re- 4.85 
habilitat ion and improvement of 
performance of Obana Railway. 

Mozambique Manalement and Profeslional 3.60 
services to Mozambique Railways 

Sri Lanka Con,ultancy ,ervic~s for improve. 0.70 
ment in R.ailway. Workshops etc. 

Zambia Reactivating and revamping of 0.26 

. Iraq 

Zimbabwe 

Zambia Railway S,stem' 

i) General Boaiaeering and Resident 
Enlineering services fof Baah· 1.40 
dad-AI Qaim Akashat Railway Project 

U) Providioa Intcarated Technical 2.40 
and Economic Services 

iii) Remodellina of Balbdad Marsha- 0.64 
IIlDa TYard. 

i) AnistaDco io Maintenance and 0.80 
operation of National Railways 
of Zimbabwe ~I1Dd Contract) 

it) -do-(nlr4 CoDtract) 9,00 

Date of Date of 
gontraetl completion 
commence-
ment 

4 ·s 
May' 85 Nov. 88 

Sept.' 83 Mar' 81 

July' 8S Dcc' 88 

May' 86 Dec' 87 

Api' 8~ June'S7 

July' 83 June' 87 

Sept: 8S ·Aug.' 87 

Pcb' 88 

Dec' 85 Dec' 86 

Api' 84 Dec' 86 

Api' 84 D:c' 86 

AuS' 84 Mar' 87 

Oct' 85 Feb' 87 

Feb'S7 
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1 

Jordan 

Tanzania 

IRCON 

Iraq 

Alaeria 

Saudi Arabia 

BaD8tadesh 

Nepal 

Jordan 

2 3 

i) Providing technical and super- 2.10 
visorY to support to Aqaba Railway 
Corporation 

Ii) Inspection 01 Permanent Way 
Material 

0.18 

Tralnioa or Railway Personnel of 
various discipline. of Tanzaina 0.20 
Railway. 

Construction or Standard Oauge 137 
Branch Line to Cement Factory in 
AI· Muthena. 

Provision of Rail PacHi ties to 8 t 
s.rve tbe Cement Factory at Denisef. 

Detailed design and construction of 20 
major maintenance workshop at Damman. 

Setting up of a prestressed concrete 2.73 
sleeper plant. 

Construction of seven bridles on 3.2 
the King Mahendra Hiahway 

Con.truction of Aqaba Railwa, 5.07 
workshops Exten.ion Project. 

4 s 

Nov' 84 Nov' 86 

July' 86 Jao' 89 

Noy' 3S Oct' 87 

Jan' 8S July' 87 

Dec' 83 Dec' 87 

Sept' 83 Dec' 86 

June' 86 March' 18 

Nov' 86 Dec' 88 

Noy' 86 Jan' 88 

tEnglilhJ 
I Dc •• tlves to Achle,e Net Reproduction Rate 

ReprJat of Report or Committee on StatUI 
or Women 

2638. SHRI MAHENDRA SINGH: 
Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether Oove.rnment propose to 
live lome special incentives to indiyiduals 
and States in order to achieve tbe ,oa1 of 
N.t Reproduction rate 1 by 2000 AD ; and 

(b) if 10. the details tbereof ? 

THE MINISTER OF STA1B IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
"HAPARDB): (a) and (b) No special 
lDcelltive scb.me bas been finalised. 

2639. DR. PHULRENU GUHA : 
Will the Minister of HUMAN RESOURCE 
DEVELOPME~T be pie. sed to state: 

(8) wbether Government have any 
plan to reprint the report of the Committee 
on Status of WorilfD duly uI,dated ; 

(b) if EO, wben tb. updated report i. 
expected ; and 

(0)' if Dot, tbe re.lon. tbereror? 
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THE MINISTBR OF STATE IN THE 
DBPARTMBNfS OP YOUTH AFFAIRS 
AND SPORTS AND· WOMEN AND 
CHILD DEVBLOPMENTS IN THE 
MINISTRY OF HUMAN RESOURCES 
DBVELOPMENT (SHRIMA TI 
MARGARET ALVA): (a) No updatinl 
is proposed. However an order for re-
printing tbe existing Report bas been placed 
wltb the Director of Printing. 

(b) and (c) Does Dot arise. 

Utilisation of WaterR ef Netr.v.tili RI,.r 

26 .. 0. SHRI K. RAMACHANDRA 
REDDY: Will the Minister of WATER 
RESOURCES be pleased to state: 

<a) whetber it is a fact that about 500 
T.M.C. of water of river Netravathi is loing 
waste into the sea; 

(b) whether any study hal been 
conducted for utilisation of this water for 
irrigation; and 

(c) if so, tbe results of such a study 
and the action taken/proposed? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA-
NAND): (a) to (c) According to the 
Committee constituted by the Planning 
Commission in 1978 for assessment of the 
Resources of Rivers flowing into Arabian Sea 
and their utilisation tbc yield in Netravatby 
Basin is about 9940 MM 3 (351 TMC). The 
Govcmment of Karnataka is to take 
necessary action for utilisation of tbis water. 
So faf. no project Report has been submitted 
to the Ccntrc by Karnataka. 

Moya. BalJa SQ ... , of Midaspore 

2641. SHRI SATYAOOPAL MISRA: 
Will tbe Minister of WATER RESOURCES 
be pleased to state: . 

<a> whether MOYDe basin scheme of 
Midnapore district. West Benlal has been 
~.ared by hi. M inist ry ; 

,(b) if 80. tbt details' thereof ; 

(0) if Dot. the reaOODS for delay: and 

(d) what will be tbe amount liven 81 
central a&siatance to this project ? 

THE MINISTER OF WATBR 
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) to (c) Tbe Moyne basin 
scheme of Midnapore district of West Benpl 
envisasing tbe removal of drainage congestion 
(rom aD area of about 57 sq. kml. out of 
a total ba.in area of 94 72 aq. kmt. at an 
estimated cost of Rs. 99.~9 lakht, Wal 
orainally received in the Ganaa Flood 
Control Commis.ion in August 1981. In the 
light of suggestions made by the Gan •• 
Flood Control Commission, the State 
Governll'.ent modified the scheme for Rs. 
159.50 Jakb, and re-submitted it to GFCC. 
After 6nalisation of the Project proposal. 
for Rs. 129 lakhs, tbe opec recommended 
the scheme to tbe Planning Commission for 
acceptance in July 1984. The PJanoin. 
Commission, bas requesttd the State 
Government to obtain clearance from the 

"forest angle which is atilJ awaited. 

(d) The project has to be implemented 
by the State Government by providinl fundi 
from its Plan resources. 

UnlYersitf in Tripura Durial Se,eDth P .. 

2642. SHRI BAJU BAN RIYAN: 
SHRI AJOY BISWAS: 

Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) wb~ther Go\'ernment have any pro-
posal to set up a University in Tripura 
during Seventh Plan; and I 

(b) if 10. the details thereoC? 

THE MJNISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MIN1STRY OF HBALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
RAO): (a) and (b) The Central Govern-
ment bas no such proposal under conti. 
deration. However, tbe Governlrlent of 
Tripura is coulidering a proposal to establitb 
• UniveRit)' in that ItaCe, 
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Pro,lstoD of Astro-Turf Grou" for 
PI.ylag Hoeke), 

2643. SHRI HARISH RAWAT: Will 
the Minister of HUMAN kESOURCE 
DEVELOPMENT bo pleascd to state: 

(a) the number of recoloised bockey 
organilations in the country and the number 
(.' f tbose hockey organisations. out of tbem 
wblch are bivins astro-turf artificial around 
for playing bockey ; and 

(b) whether Government propose to 
provide sucb grounds in tbose Statea, where 
bockey is played regularly ? 

THE MINJSTER OF STATE IN THE 
DEPARTMENTS OF YOUTH ArFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCES 
DEVELOPMENT (SHRIMATI 
MARGARET ALVA): (a) and (b) The 
two recognised Hockey Organisation. in the 
country, nE!meJy, the Indian Hockey 
Federation and tbe All India Womens' 
Hockey Association do not have artificial 
turf hockey fields of their own. However, 
such artificial hockey fields have been 
available for some time in tbe National 
Stadium, New Delhi rlnd in the caOl pus 
of Netaji Subbas National Institute of 
Sports. Patiola. Government have initiated 
a scheme of assisting State Governments in 
Ictting up, ",," alia, artificial turf hock.ey 
fields. 

WorkiDg Girls H.os.tls 10 Uttar Pradesh 

2644. SHRI BARISH RAWAT: WiU 
lhe lYli!l:ster of HUMAN RESOURCE 
DEVELOPMENT be pJeased to state: 

(8) whether any provision has been 
made in tbe Sl:ventb Plan to build more 
working airls hostels in Uttar Pradesh; and 

(h) if SG, the number of such bostels 
proposed to be constructed and the cities 

,where tbey will be cODstructed aDd the 
amount allocated for tbem ? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THB 
MINISTRY OF HUMAN RESOURCES 
DEVELOPMENT (SHRIMA TI MARGARET 
ALV A) : (a) and (b) An outl.y of Ra. 30 
crores bas been made to start ~dditional 
Work ins Women's Hostels in tbe countr, 
during tbe Seventh Five Year Plan Period. 
State/Union Territory-wise anocation of 
funds or Project. is not made under tbe 
Prc&ramme. The Go\'ernmcnt of India 
will consider proposa1s for assistance for 
construction of Working Women', Hostels 
jn Uttar Pradesh on receipt of application. 
frem the Voluntary Organisations tbrouab 
the State Government. 

Jdols Stoleu From Hili Ar ... of U. P. 

2645. SHRI HARISH RAWAT: Will 
tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be p1ea&ed to state: 

(a) tbe particulars of idols of archaeo-
logical importance stolen from hill areas of 
Uttar Pradesh during the period from 
April to November,' 1986 ; 

(b) how many of them have been 
recovered and rastored to their original 
places; 

(c) whether tbe arran&emtnts for tbo 
safet)' of sucb pieces are adequate ; and 

(d) if 110t, the steps b.ing taken I 
proposed in this relard ? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
RAO): (a) No idol of arcbaeological 
importance bas b:en stolen from tbe 
centrally protected monuments in tbe biU 
areas cf U. P. durin. the period from 
April to November. J 986. However, two 
idols, one of Sbiyji anc:J another of Sbakti 
Devi from Domonola Sbivji temple, Almora 
and one small idol 01 God from Dov.l 



Sari temple. Tebri Oarbwal are reported 
to have been stoleo durin" tbis period. 
Tbe above templts are not protected either 
by tbe CeDtral Government or by the 
State Government. 

(b) Only the small idol of God. belona-
iog to Deval Sari temple, Tebri Garbwal 
bal beeD recovered. 

(c) For tbe safety of luch idol. in tbe 
centrally protected monument., the 'ollowina 
steps have been taken : 

(0 Loole sculptures Iyioi in the 
centrally protected monuments are properly 
stored witb watcb and ward arrangements. 

(ii) Armed Guards are pcsted at 
Jagelbwar and Baijoatb temples which are 
centrally protected. 

(d) Doel not arise. 

Mal.tenlDce of Baljo8th In Uttar Pradesh 

26 ~6. SHRI HARISH RA WAr : Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the maintenance of Baijn9tb 
in Uttar Pradesh has been under tbo Central 
Archaeological Department for a long time; 

(b) if 10, whether Archaeological Depart-
ment bad ever examined the question of 
setting up idol museum there and whether 
land etc. for tbe purpose bad been 
selected j and 

(c) if 10, tbe reasons for Dot starlina 
,onstruction of idol museum at this place 
so ra, and the time by which tbe con.t .. 
ruction work is likely to be started tbere ? 

THB MINISTER. OF HUMAN 
RESOURCB DEVELOPMENT AND 
MINiSTER OF HEALTH AND FAMILY 
WBLFAR.B (SHRI P. V. NAB.A~IMHA 
B.AO): <a) Yes. Sir. 
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(b) All the loole sculptures in tbi' 
complex ale displayed in tbe sculpture sbtd 
already existiD8 tbere. 

(c) Doea Dot atile. 

IDtearated Child Develop.eat Senleel 
Proar .... e 10 Madhya Pradesh 

2647. SHRI AJA Y MUSHRAN: Will 
tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) The amount released for Intearated 
Child Development Service Programme in 
Madbya Pradesh during 1986·87 ; 

(b) the districts of Madhya Pradnh 
which have been covered under this 
programme? and 

(c) the time schedule for coveriol tbe 
remaining districts of the state (District-
wise) ? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD IN THE MINISTRY OF HUMAN 
RESOURCES DEVELOPMENT 
SHRIMATI (MARGARET ALWA) (a) 
Grants amounting to Rs. 585.23 laths bave 
been Icleal,d to Madhya Pradclh so for 
during 1986·87 for tbe jm~lement.tion of 
lnt~gratcd Cbild Development Services 
(ICDS) Scbeme. 

(b) A list of lens project. sanctioned 
in Madbya Pradesh and jndicatin, tbe 
districts in whicb they are located. is 
aiven ill tbe atatemeDt below. 

(c) Tbe ICDS Programme will be 
expanded in a pbased manner, subject to 
availability of fund .. Hence, no de6nite lime 
limit ror coverapl of all tbo district. cn bel 
IDdJcated. 



s. No. 

1 

). 

2. 

3. 

4. 

s. 

Stat __ 

Dldr'ct-"",e "ame, D/ICDS P"D}.,8 ,alfctlonetlln Mtldhytl Prall •• " 
(pD,'tID" tI, 011 9·11-85) 

District (Name) Name of the project 

2 3 

Balashat 1. Baibar 
2. Birsa 

Bastar 1. Tokapal 
2. Kuakonda 
3. Pbaralgaon 
4. Dura Kondal 
s. Usoor 
6. Cbbindaarb 
7. Koalibeda 
8. Makadi 
9. Bbaoupratappur 

10. Gidam 
11. Konta 
12. Sukma 
13. Geedam 
14. Lob and iluda 
IS. Kondapoll 
16. Charma 
17. Darbha 

Betu1 1. Bbimpur 
2. AmI. 
3. Bhainsdebi 
4. Chicho)l 

Bhopal 1. Bhopal-l (J.P. N ..... ) 
2. Bhopa)-2 (cbandbad) 
3. Bhopal-3 (Barkhedi) 
4. Bbopal- 4 (Molia Part) 
s. Bbopal-5 (BaDia .... ) 

. Bilaspur I. Dabbara 
2. Marwabi 
3. Bilaspur 
4. Kartala 
5. Pandra 
6. Pondi Upror. 
7. Masturi 
I. Malkbaroda 
9. Gorella 

10. lCorb. 
11. GoNlI. 
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I 2 3 

6. Cbblndwar. I. Bicbwa 
2. Amarwada 
3. Harrai ,. Damoh I. Dlmob 
2. Hata 

8. Dbar 1. Dbar 
2. Oandbwaoi 
3. Maolwar 
4. N.landba 

9. Dura 1. Saja 
2. Dondl 
3. Bbillei 

10. Ouna 1. Radboaarb 

11. Ow.lior 1. Gird 

12. HOlbioaabad 1. Babai 
2. ICell. 

13. JabalDur 1. Jabalpur Cit, 
2. Patoa 
3. Jab.lpur City-II 

14. Jbabua 1. Rama 
2. lCatbiwada 
3. Maabnaaar 
4. Ali raj pur 
5. RaDapur 

IS. Mandal. 1. Bajas 
2. Amarpuri 
3. Bijadandi 
4. Dbudari 
5. Mubal 
6. Karanjiya 
7. Sarnoapur 
8. Diadr, 
9. MobaaoD 

16. Morena 1. Karahal 

17. Narsiolbpur 1. Nar.ioabpur 

18. PaDDa I. Gunnaur 
2. Pawai 

19. R..ia1rb 1. Mabora 
2. Baaicba 
3. Baramtel. 
4. J.aigarb 
5. Jubpurnaaaf 
6. Kansabel 
7. Tapkara 
I. Puuore ,,, SaraDprb 
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2 3 

10. Dbaramjat,arb 
11. LailuD.a 
12. PattaJpoD 

20. Italpur I. Kaldol 
2. Chhura 

21. RailCD 1. Silwani 

22. Rajoandpon 1. Bodla 
2. Manpur 

23. Ratlam 1. Bajna 

24. Rewa 1. Raipur-KarchimUan 
2. Rewa 

2S. Sapr 1. Saaar 

26. Satoa I. Nagod 
2. Uchehara 
3. Sato. 

27. leooi 1. Seoni 
2. Keolari 
3. Barabat 
4. Lathnadauo 
s. Ghansaur 

28. Shabdol 1. J a isinghnaaar 
2. Pushparajaarh 
3. Sohaapur 

29. Shabajapur 1. Susner 

30. Sbivpur 1. Pobri 

31. Sidbi 1. SingroJi 
2. Shitaranai 
3. Kusmi 
4. Rampur Nankin 

32. Surauja 1. Wadrafnaaar 
2. Kusmi 
3. Shankar.arb 
4. Balrampur 
5. Bbaratpur 
6. Baikuntbpur 
V. Sitapur 
8. Ramcbandrapur 
t. Chandramedha 

33. Ujjain 1. Ujjain 

!4. West Nimar 1. Niwali 
(KbaqaoD) 2. Bhal.lnpur 

3. Sandhawa 
4. Jbi ran iy. 
5. Patti 
6. OO,."IQ, 
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GOftftI ... t £ .. ,10, .. UDC1erweat open 
Heart Sargery ID U.S.A. 

2648. SHRI ANADI CHARA~ DAS : 
Will tbe Minister of HEALTH AND 
FAMIL Y WELFARE be plea~ed to .tate : 

(8) whetber it is a fact tbat best medical 
facility for open heart lurgery is now 
available in tbe country at cheaper ratcs ; 

(b) tbe names of tbe hospitals wbere 
luch Iuraery il being performed ; 

(c) wh.ther it is a fact that despite the 
availability of this facility, mojority of people 
are loing to Unitcd State. for tbi. surgery; 
and 

(d) the number of Government employees 
who underwent this surgery in United States 
and 80t full amount reimbursed from their 
Departmcntl/Undfttakin81 ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO) 
KHAPARDE): (a> Adequate surgical facility 
is now available in some of the premier 
medical institution. in tho country and the 
cost of tbe operation is considerably less 
tban wbat one bal to incur abroad. 

(b) A lilt of Government hospitals in 
the country where sucb facilities 'arc available 
is given in tbe attacbed Statement. 

(c) Tbough many pati.nt. go abroad (or 
this purpose because of tho long waitioa lists 
in our hospitals, it is reported tbat the 
Dumber of luch cases is constantly 
de~rea8in •• 

, (d) No sanction for full reimbursement 
for open beart lurler, abroad in respect of 
Government employees has boen issued so 
far. 

Itatemeat 

NtIIM 0/ (Jo",nm,nt BOI,IIO/, where Ope" 
HMr' S.r"ry lacl/ltl" ar. Qvallabl. I 

1) Soutborn Railways 
Perambar, Madras, 

"t, 
Hospital, 

2) Christian Medical CoJleae and 
Hospital, Vellore. 

3) K.B.M. Ho.pital, Bombay. 

4) All India Institute of Medical 
Scienccs, New Delhi. 

5) Bombay Hospita1, Bombay. 

6) o. B. Pant Hospital, Delhi. 

7) Sree Chitra Tribunal Institute 01 
Medical Sciences and Technolog" 
Trivandrum. 

8) Post Graduate Institute. Chandiaarb. 

9) Samaritan Hospital, Alwayo (KeraJ.) 

to) S.S.K.M. Hospital, Calcutta. 

11) Kasturba Hospital, Bhopal (DHEL). 

12) N.M. Wadia Institute of Cardiology. 
PUDe. 

[TranI/at 10 .,] 

SelectlOD for Yoga Teacber TralaluK 10 
Vlsbwayataa Yogas.ram 

2649. SHRI TARLOCHAN SINGH 
TUR: 
SHRI BALWANT SINGH 
RAMUWALIA: 

Will the Minister of HEALTH AND 
F A MIL Y WELFARE be pleased to Itate : 

(8) whether Government are aware that 
many youths Were denied yoaa teacher 
trainina in Vishwayatan Yogashram OD tbe 
basis of tbe ir rolision and caste ; 

(b) if so, whether an enquiry has been 
conducted by Government into the matter; 
aDd 

(c) if 10, the facti thereof? 
... 

THB MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) to (c) It bas been 
ascertained from tbe Mana,ins Trustee, 
Viabwayatan Yosasbram tbat 1)0 person wa. 
denied admission to Yoaa Teacher TraioiOI 
COUflO at Vishwayatan Yosasbram. Katr., 
OD til, be,is of his reliaion or ~.,C~ 



NOVEMBER. 20, 1986 "'ritln,dmwt1" 228 

Dur.reaee .. Pa, Seal .. I8d other Beaeftts 
to Nou·T .. chlaa Employees of Ceatral 

aDd State Uatversltfes 

2650. SHRI V. TULSIRAM. : Will 
the Minister of HUMAN RESOURCE 
DBVBLOPMENT be pleased to state: 

<a> wbether Government are aware that 
tbere is a dift'erenct' in pay Icale& and other 
b«lefits for adminilt,.ative~ technical and 
non-technical employees despite similar 
nature of work in the Centra) Universit;es; 
and 

(b) if 10. whether it is not a violation 
of tbe directive principle of tbe constitution. 
that there should be equal pay for equa] 
work' 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
M1NISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMH~ 
RAO): (a) and (b) The maintenance 
expenditure of the Central Universities is 
met by the Centra) Goyernment and tbat 
of the State Unive'r~ities by the State 
Governments. The non~teaching staff in 
tbe Central Universitiel are sanctioned tbe 
salaries and allowances admissible to 
corresponding categories of Cen tral Govern-
ment employee.. In the case of State 
Universities. the sa1aries and allowances of 
the noo-teacbina ataft' correspond to those 
of the State Government employees. 

Non .. TelclJiDg Staff uDder the Pnrvlew 
of University GraDts CommJISJOD 

2651. SHRI V. TULSIRAM: Will 
the Minister of HllMAN RESOURCE 
DBVELOPMENT be pleased to state: 

(a) whether tbe Don-teaching staff like 
Librarians, PTJ. etc. workit., in tbe coUtges 
and UD;ver~ities are not undu the purview 
of the University Grant. Commission; 

(b) if so. tbe difficulties in briDling the 
oon.teachiulstatf under l'niversity Grant. 
Commistion : and 

(c) tbe Iteps takon by Government to 
remove thOle difficulties? 

THE MINJSTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
RAO): (a) Many Univer.jtjc$ are oiferiDI 
tount. in Library Science and PbJ8icaJ 
Education. Professors, Readers and 
Lecturers 'in tbase subjects are appointed in 
such Universities. III addition, mOlt 
Universities have Librarians and Directors 
of Physical Education, who are recognited al 
teachers under the relevant provisions of 
the University Acts. While recommcndio I 
the pay Icales of teachers, the U Diversjt1 
Grants Commission has therefore included 
Librarians and Directors of Ph,sical Education 
in the scope of such revision. 

... 
(b) and (c) The maintenance txpendiruro 

of tbe C.ntral Universities is met ~y tb 0 
Centra' Government and that of tbe Stato 
Universifies by the State Governments. The 
non~tt:achina staff in tbe Cenfral Universities 
are sanctiontd .he salHries and allowanccs 
admissible to cbrresponding categories of 
Central Government employees. In the cale 
of state Universities, the salaries and 
allowances cOlre~pol1d to those of tbe State 
Government employees. Thue is no pro-
posal for revision {If pay scatu of non .. 
teacbing st~df in all the UnivC'rsities and 
Colleges in tbe country. 

C~,mpeDs.tIOD to Victims of Rallwa, Ac:cldentl 

26.52. SHRI V. TULSIRAM : 
SHRI VJRDHI CHANDER 
JAIN: 

Will t_be Minister of RA1LWAYS be 
pleased to state : 

(a) the numbtr of cases durina the paa. 
six months iu which the amount of compen-
.atioD a warded to tbe deperldtJ')ts 01 thol. 
killed and injured in train accidents b., 
been paid including the total amount so paid 
and tbe number of cases wbere it is Jet to 
be paid. 
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(b) wbether it is a fact that the awarded 
amount of compensation is not paid to tbe 
dependents of tbose killed and also to the 
injured in train accidenta and is embezelled 
b, the staff ; and 

(c) if so, whether a blab powered 
committee has been set up to find out the 
causes of the accidents and also to investi-
late the embezzlement of the compensation 
money by tho top ranking officials in 
Railway. ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS: (SHRI 
MADHAVRAO SCINDIA: (a) Durinl 
tbe past 6 months (May to October, 1986) 
there were 48 accident cases on Indian 
RailwaYI, involving death or grievous injury 
to Railway staff of passengers. 

No compensation has been paid in these 
casel so rar since the awards in relard to 
compensation to be paid have not been 
made by the Ad-hoc Claims Commissioners 
or Courts. 

However, ex ~gratia payments were made 
to the next of kin of the dead and to the 
iDjured. 

(b) No such case has come to notice. 

(c) No, Sir. 

lDadequate Allocation to Andhra for 
Irrigation 

265), SHRI V. TULSIRAM: Will 
tbo Minister of WATER RESOURCES be 
pleased to state: 

(a) whether it is a fact tbat only a 
Dominal amount bas been allocated to the 
State of Andbra Prad~sb for irrisation 
purpose. in the Seventh Five Year Plan while 
there ia an acute shortage of irrigation 
rosources in tbe State which is a permanent 
victim of drOulht ; 

(b) if so, whether the tarae ta fixed for 
the Sixth Plan have also not been achieved 
for .lDt of fund •• 

(c) whetber Government are consideriDI 
to enhance the allocation of funds to 
Andhra Pradesh to meet its requirements of 
irrigation schemes; 

Cd) the centrally sponsored Ichemes, If 
any, taken up durina the first two yean of 
the Seventh Plan and allo for the remain in. 
~eriod of the Plan ; and 

(e) tbe tIme by which necessary fundi 
will be made available to Andbra Pradelh 
to meet the requirements ? 

THE MINISTER OF WATER 
RESQURCI.S (SHRI B. SHANKARA-
N/\ND): (a) No. ~ir. About 27.7 
percent of tbe total Seventh PJan outlay of 
the State is for the irrigation lector. 

(b) Does not arise. 

(c) No, Sir. 

(d) The' Centrally sponsored s"hemel 
in operation in the VII Plan are Command 
Area Development Programme, strengthening 
of ground water and surface water (Minor 
Irrigation) organisation in tbe State, 
encouraging use of Iprinklu/drip system. 
etc' r rectification- cum· demonstration of 
diesel pumpsetl and assistance to specific 
research programmes relatina to river valley 
projects. 

(0) DocI not arise. 

World Bank Study on Irrigation Projects 

2654. SHRI PIYUS TIRAKY I 

SHRl JAGAN~ATH 

PATINAIK: 
W dlthe Minister of WATER RESOURCES 

be pleased to state: 

(a) whether Government'8 attention bal 
been dra wo to the news item pub] !shed in 
the Amrita Bazar Patrika on 1 October. 
1986 captioned 'Defects in Irriaation 
Project's; 

(b) jf so, the reaction of GoveromCQ\ 
thoreon i 
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(c) what immtdiate and lonl term 
corrective measures are being taken by 
Government in view of tbe seriouaness of 
the lituation observed by the World Bank 
.tud, team ; and 

(d) wbicb are tbe projects where tbe 
team specially fund deficiencies, and t be 
Dature of deficienciea ? 

THE MINISTER 
RESOURCES (SURI B. 
NAND): (a) Ye., Sir. 

OF WATER 
SHANKARA .. 

(b) and (c) The news item refers to a 
World Hank Paper which deal. mainly with 
tho trainina needs of irrigation engineers. 
Water and Land Man81ement Institutes 
bave already been set up in various States. 
State level and specialized training institutions 
bave been established. Areas where tbere 
are gaps in the present training arrangements 
have been identified and a Committee hal 
been Tset up under a Member of the Central 
Water Commission to prepare an action plan. 

(b) No specific project has been 
mentioned as defective in the Paper. 

Medicines for whicb Blo-Equlvalence 
Telt Mad. 

2655. KUMA.RI PUSHPA DEVI: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

<a> the names of the medicines for 
which bio-equivalence tests were conducted 
durin. the last three years ; and 

(b) tbe efficacy percentage in each cas. ? 

THB MINISTER OF STATE IN THE 
MlNISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) and (b) Bio- equivalence 
teats are not pharmacopoeial requirements 
in the country and as such no data in this 
regard are available from Gov,rument 
laboratoriel. 

\ 
Step. by who to COBtro) Alels 

2656. DR. G. S. RAJHANS: 
SHRI BANWARI LAL 
PUROHIT: 
SHRIMATI PRABHAWATI 
GUPTA: 

Will the Mini.ter of HEALTH AND 
FAMIL Y WELFARE be pleased to stato : 

<a> whether the World Healtb Orla-
nisation has expressed itl concern at the 
continuina spread of AIDS in the World a. 
reported in tbe Indian Express dated 25th 
October. 1986 ; 

(b) if so, whether the World Healtb 
Organisation has taken any step. to control 
the AIDS in India; and 

(c) the steps tbat Union Government 
ba ve taken in tbis regard ? 

THE MINISTER OF STATE IN lHB 
MINI~TRY OF HEALTH AND FAMILY 
WELFARE <KUMARI SAROJ 
KHAPARDE) : (a) to (c) The Government 
has St.cn the newS item published in the 
Indian Express dated 25.10.1986. Assistance 
has been received from W.H.O. in organising 
training programmes, in the serological 
diagnosis or infection and for procurement 
of ELISA Test Kits, ELISA Equipment 
package and Western Blot Test Kits. Uptil 
now 21 J ELISA Test Kits and 30 sets of 
equipment have been supplied by tho 
W.H.O. 

The following measures/steps have been 
taken under the AIDS Conttol Programme:-

1. 19 diagnosis centres for dotection 
of AIDS have been set up. In 
addition. 4 refellal centre where 
higher level diagnostic facilities for 
AIDS are available. havo been 
eltabUshed in the country. 

2. Restrictions have betn imposed for 
import of blood and blood product. 
without AIDS Clearance Certifioate. 

3. All tbe blood banks bave beeD 
instructed to screeD tbo profeaiODIS 
blood dODOtl. 
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4. AU the State Health autboritiea/ 
bospitals/STD Clinics bave been 
alerted to look for AIDS casel. 

5. All the State Health autborities 
bave been advised to ensure Itrict 
Iterilisat ion practices in bospitals 
and clinics or to use pre-sterilised 
disposable syrinlos and needle. as 
far as possible. 

6. Guidelines have been sen t to all the 
State Health autborities for beal tb 
carc personnel. 

7. All tbe mass media channels bave 
been involved in educating tbe 
people on AIDS, its nature, 
transmistion and prevention 

8. Instructions/luidelines to tbe State/ 
Union Territory health autboritiel 
have been issued for medical 
examination including that for 
AIDS for foreign students beina 
admitted to Indian Universities. 

Suggestlo.s of Foreign Experts on Air 
Accidents 

2657. DR. G. S. RAJHANS : 
SHRI V. SRBENIVASA 
PRASAD: 

Will the Minister of CIVIL A VIA TION 
be pJealed to state : 

(a) whether any suggestions from 
foroign experts have been sougbt in regard 
to t be review of the system of boldina 
.Dquiriea into air accident.: and 

(b) if so, tbe details tbereof ? 

THE MINISTSR O~ ST A TB OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) : <a> No, Sir. 

(b) Dota Dot arise in view of (a) above. 

lalaDd Waterways Aathorlt1 of ladl. 

26S8. DR. O. S. RAJHANS : 
SHRI SATYENDRA NARAYANA 
SINHA: 
SHRI T. BALA OOUD : 

Will tbe Mioister of SURFACE TRANS-
PORT bo pleased io atate : 

(8) whetber Union Government bave 
recently constituted an Inland Waterway. 
Authority of India to facilitate development 
of ioland water transport in the country ; 

(b) if so. the compotitioo functions and 
priorities of tbe new)y cODstituttd authority; 

(c) to what extent the development of 
the various waterways for inland water 
transport is likely to be boosted • and , 

(d) whetber linking up of some of the 
rivers js aJ so proposed to be considered in 
extendio& the waterways network in an 
directions ? 

THE MINISTER OF STATE OF THE 
MIN1STRY OF SURFACF TRANSPORT 
(SHRI RAJESH PILOT): (a) Yes, Sir. 

(b) The prescnt composition. function 
and priorities of tbo Inland Waterways 
Authority of India are al under :-

COMPOSITION 

Sbri Xavier Arlckal 

Joint Secretary (Trans-
port). Mi nistry of Surfaco 
Transport, Government of 

- Chairman 

India Member 

Project Director and 
Additional Secretary. 
Ministry of EDvjronmen t 
and Forest - Member 

Commissioner, (River - MOID"f 
Basin), Ministry of Water 
Re.ouroea 



PUNCTIONS --...-------
In t.rms of Section 14 of tbo IWAI Act, 

198.5, tbe Authority has been cntrusted with 
tbe felJowina re~ponsibiJitiel as rcaard. 
National Waterways :-

i) Carrying out IUrveys and investi-
gations for development. main-
tenance and better utilisation of 
National Waterways and the appertu-
Dant land for Ihipping and 
naviaation ; 

ii) letting up of iofrastructural 
facilities ; 

Hi) carrying out conservancy measures 
and training works: 

jv) controlling activities such as, throw-
ing rubbish etc. which may affect 
safe and efficient Daviaation ; 

v) remove of alter obltructions which 
may impede safe navigation aOO 
endanaer safet}' of infrastructural 
facilities ; 

vi) regulation of navigation and traffic; 

vii) regulation of the construction of 
structures on or acroSI or under 
the National Waterways ; 

viii) disseminate naviaation and meteoro-
logical information ; 

ix) pilotage pn National Waterways: 

x) co-ordination of IWT with other 
model of transport ; 

xi) advilin& Central Government on 
matters relating to I wr ; 

xii) carrying out hydrographic survey. 
and publishing river charts; 

xiii) assisting State Governments in 
formulation aod implementation of 
IWT acbemes ; 

xiv) dcvelopiDI consultancy services; 

xv) conductio. reeearcb on IWT ; and 

I j i) classUlcltioD' of watorW.,I. 

PRIORITIES ----.... _-
(a) On the NatlODal Water"a,. I 
i) To carry out river conservanc, aDd 

trajoio. works ; 

ii) to di'seminate navisational and 
meteoroloaical information; 

iii) rna intain pilotale and bydroaraphic 
surveys service ; 

Iv) develop, maintain and operate 
terminal f aeilitie. ; 

v) carry out removal of wrecks and 
obstructioDS in navigable waterwaYI; 

vi) enforcement of the rule of tbo road. 
safety relulation. ; 

vii) Jicencin& of craftS where consjdered 
expedient. 

(b) On other Waterways: 

i) to conduct traffic survey. ; 

ii) alsist where necessary State Govern-
ments in formulation and imple. 
mentation of schemes for IWT 
development ; 

iii) lay down standards for clalsificatjOD 
of waterway •• 

(c) The Allahabad·Haldia stretch of tbe 
river Gansa-Bbagirathi.Hoogbly hal alfead, 
been declared as National Waterway wben 
schemes at a total cost of Ra. IS.58 crore. 
relating to development of infrastructure, 
conservancy. navigational aids. terminal etc. 
bave been taken up in the Seventh Five-Year 
Plan. Hydroaraphic survey. on Sunderban. 
have been completed. Traffic studies OD 
Sunder ban. and tbe river Brahmaputra have 
allo been completed. Hydrographic lurve,. 
on Brahmaputra and Cochin-Quilon Section 
of West Coast Canal are in prolroas. In 
the Seventh Five Year Plan, an allocation of 
R.I. 2'.08 crores has been made for develop-
r:Jcot of National Waterwa~s. The newl,)' 
set up Authority is for acceJeratinl tbe pace 
of developmont of inland Waterway. for 
aavlptloo. 



2." Written ,4'1$""'" Ul\ TlICA 29, 1908 (8.41'''') 

(d) Minidry of Water Retources, which 
i, concerned with the subject, bave intimated 
tbat the Natioaal Water Development 
Aleney bas been set up in t 982 with the 
objectifo. of carryinl out studies and invcsti. 
latioDI of poslibJe storage reservoir sites 
and inter-connecting Hnks in order to 
establish fea\ibility of tbe proposal or multi .. 
purpose development of peninsular riven. 

Quallflcatlon. for Appointment or Laboratory 
Tetbnlclans 

26S9. DR. G.S. RAJHANS ~ Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to Ita te : 

Ca) wbether most of tbe laboratory 
teebnicians in the Central hospitals. CGHS 
Dispensaries in tbe Capita) are promotees 
from Class IV staff and do not possess any 
technical qualifications, if so, details tbereof 
and justification therefor; and 

(") whether Government propole to 
J)relcribe requisite qualiflcatioD~ (or 
appointment of laboratory t l'chnicians to 
improve pathological services and if so, 
tbe ateps contemplated in this relard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO] 
KHAPARDE): (a) and (b) NOt Sir. Tbe 
post of L~boratory Technician is fiUed up 
strictly in accordance with tbe notified 
rccruitment rules which stipulate certain basic 
qUllitications considered to be necessary. 

Com pdterfsatfoa of Rallw., Reservation 
at Western Rallwa, Station 

2660. SHRI RANJITSINGH GAEKWAD: 
Will tbe Minister of RAILWAYS be pleased 
to state: 

(a) whether the railway administration 
propOSft to extend computerisation of 
r.Hwa, reservation at lome of the major 
railway atations OD the Western Railway, 
lik. Ahmedabad; Vadodara, and Surat etc. 
in view of the satisfactory experience about 
tIUI acbome in Delhi ; 

(b) if to, when tbe com[)utcrisation 01 
railway reservation at Ahmedabad and 
Vadodara station. is likely to be introduced I 
and 

(c) if not, the realons thereof; 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS OF (SHRI 
MADHAVRAO SCINDIA): (a) to (c) At 
prcsent, only Ahmedabad station aD tbe 
Western Railway is likely to be considered 
for computerisation of reservations. This 
will, however, be in addition to Bombay 
where reservations on Western Railway trains 
are also pranned to be computerised by 
December 1987. 

Coo,ersron or Pratapnagar",Cbhotaudepur 
Railway Line . 

2661. SHRI RANJITSINOH GAEKWAD; 
Will the Minister of RA1L WAYS be plea, cd 
to state: 

(a) whether a survey wu carried out in 
1970 for conyers on of Pratapnagar. 
Chbof8ucfepur Narrow Gauae line into 
Broad, Gauge in the Vadodara Division of 
tbe Wostern Railway; 

(b) whether the .urvey was up-dated 
some time in 1981 .. 82; and 

(c) the act jon taken thereon? ) 
J 

THB MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHR} 
MADHA VRAO SCINDIA): (8) A Traffic 
Surv~y 01 Chbota Udepur-Pratapnaaar 
SectiOD for conversion in to Broad GaUBe was 
carried out in t 971-72. 

(b) Ye •• Sir. 

(c) Thi. project is not justified for con-
versioD due to the unremuDerativeness of tbe 
project and levere constraints of r(sources. 

Eleetrl8eatlon of Rail LfDel fa W.t .... 
Rillway 

2662. SHal RANJJTSINOH GAEKWAD: 
Will tbe Mini.ter of RAILWAYS be pleased 
to .tatc i 
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<a> whether electrification of ~Railway 
liBes in tbe Western Railway hal been 
completed ; 

(b) if oot_ the detailt of tbe lines that 
remain to be electrified ; and 

(c) when those lines are likely to be 
electrified ? 

THB MINISTER OF ST ATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCIND1A): (a) No, Sir. 

(b) and (c) Entire Delhi .. Bombay route 
has been taken up for electrification. 
Sections upto Bayana from Delhi side and 
up to Ratlam from Bombay side- ~ave. already 
been electrified. The eleetrlficatlon of 
Bayana-Ratlam (of Delhi .. Bombay route) 
which is likely to be completed in 1987, a~d 
Nagda-Bhopal section i. presently.1O 
progress. There i, no proP,?sal . to electrIfy 
any other section of Western RaIlway under 
tbe present programme. 

{TrunsllJ lion] 

C •• eer Cases Among Women I. Urban 
And Rural Areas 

2663. SHRI PARASRAM BHARDWAJ: 
Will the Minister of HEALlH AND 
FAMILY WELFARE be pleased to state: 

<al whether Union Government have 
conducted any survey to find out the 
Dumber of women suffering from cancer: 

(b) whether it is a fact tbat tbe indiccnce 
of cancer in womon is more in rural areas 
tbaD in eitie. ; and 

(c) tbe steps beina taken by Govern-
ment for treatment and prevention of cancer' 

THB MINISTER OF STATE IN THB 
MINISTRY OF HBALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) No Survey bal been 
conducted to find out tbe number of women 
8utrerinl from cancer. However, National 
Cancer R.egistry Project of tbe Indian CouDcil 
of Medical Reaearcb bl. beon ,eoer.tin, data 

on cancer in botb males and females lince 
198 2. Based 00 iofoJmation available 'rom 
Population Based Cancer Registrie. at 
Banl8lore, Bombay and Madral tbe crude 
incidence rate of cancer is 75 per 100.000 
females in tbe period 1982-84. Based OD 
thil figure, it is estimated that 215.100 women 
develop cancer each yesr. At, aiven point 
of time 825,300 women are likely to be 
sufferinl from cancer in India. 

(b) Fi,ures on An India basis comparinl 
rural Bnd urban cancer incidence is Dot 
available. Based on information. aanerated 
in the early 9708 by Carwer Reaearcb Insti-
tute, Bombay at Alibagb TaJuk of 
Mabarashtra. annual cancer incidence wal 
40 per 100,000 femalel compared to 67.4 per 
100,000 women in Bombay in 1972. 

(c) The Government bad initiated Cancer 
Research an Treatment Programme in 1975 
which is still in operation. Under this 
proaramme 10 Regional Cancer Centres have 
becn let up at Ahmedabad, BaDla)ore. 
Bombay, Calcutta, Cuttack. Delhi, Gaubati, 
Gwalior, Madras and Trivaodrum. Amona 
them the Regional Cancer Centre at Bombay 
is under the administrati.. control of tbe 
Department of Atomic Energy. All those 
centres are providiDI nat only necessary 
information on tbe primary prevention of 
cancer particularly tobl\cco related cancers 
but also providing necessary services for 
early diagnosis and treatment of cancer of 
tbe uterine cervix and other cancers. 

Apart from this the Government of India 
in the Ministry of Health and Family Welfare 
also provides Central assistance for Cobalt 
Therapy Units and for lettinl up of early 
cancer detection centre. and provides Central 
assiltance of Rs. 1200 lakhs and Rs. 50,000 
respectively. Apart from this, the Indian 
Council of Medical Research has set up 
Population Baled Cancer Relistries .t 
Bingalote, Bombay and Madra. and HOIpt-
tal Tumour Realstries at Chandilarb, 
Dibruaarh and Trivandrum. 

DI,enlon of Natlona. HIa ••• , No. , 
Qutlld. Amr.,att CIt)' , 

2664. SHRIMATI USHA CHOUDHARI: 
Will the Minister of SUR.FACE TRANS-

PORT be plealed to itate : 
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(a) Whether there il any scbeme to diftrt 
the National 'Hiab"ay No.9, which pas .. 
tUouab Amravati Cfty at pnseDt outside 
Amravati City in Maharashtra : and 

(b) if 101 the details tbercof includiDI 
,he Prot ... made in ita implementation ? 

THB MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b) 
Amravati City i, located on National Hiah-
way No. 6 (t-Iaapur· Atola Section) and Dot 
on National Highway No.9. The proposal 
for cODstruction of 17.47 kms. 1008 combined 
byepasl around Amravati aDd BadDera tOWDI 
bal been approved and an estimate amoun-
tina to RI. 28.21 lakb. sanctioned for Jand 
acquisition. As per latest report. about SO" 
land has been acquired. Further works caD 
be considered for sanction only after all the 
land is in possession. 

Se".pam Esp .... Betwe.D Bomba, aad 
Na.pur 

266'. SHRIMATI USHA CHOUDHARI: 
Will the Mini.ter of RAILW A YS b. 
pleased to .tat. : 

(a) whether tb. Railway administration 
bad made any announcement for iDtroduciDa 
Sewaaram Expresl between BomblY and 
Naapur on the occasion of Gandhi 
Jayanti ; and 

(b) if so, the prol"ss made in this 
relard ? 

THB MINISTER. OF STATE OF THE 
MINISTR.Y OF RAILWAYS (SHRI 
MAOHAVRAO SC(NDIA): (a) No, Sir. 

(b) Doel not arise. 

Murtizapur-Da,lpar Metre Ga. L_ 
ID Akola lad Alar.,aU Dlatrld 

2666. SHRIMATI USHA CHOUDHARl: 
Will tbe Minilter of RAILWAYS be pleased 
to It.tate : 

<a) the' number of loob metre PUiO 
,1_ ia the country wbich wore owaod by 
lilt 811t ID4il CoiDpao)' i 

(b) tb. autbority relponlible ror tbeir 
improvement and maintcnance ; and 

(c) whetbcr aD), scheme i. beiDa formu-
lated for improvoment of Murtizapur-
nayapur metre laUlle railway line in Akola 
and Amravati District? 

THB MINISTER. OF STATE OF lHB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA: (a) and (b) 
Sir, tbe details of Railway linea owned by 
East India Company are not available. 

(~) Sir. we are not aware of sucb • 
metre gaule line OD the Indian Railway 
system. However. there i. a privately. 
owned Narrow Oaule line between Murtaja-
pur and Acbalpur which passel througb a 
plae. called Daryapur (tbe nearf.lt station 
being Banos.). This Railway line i. 
alfeld, beiDI worked b, tbe indian 
Railways. There is DO scbeme for 
uPlradation/improvemcn1 of tbe line, 

Stttllll up Airltrlp at AlDra,afl 

2'67. SHRIMATI USHA CHOUDHARI: 
Will tbe Minister of CIVIL AVIATION 
be pJeased to Ita te : 

(a) whether a Icheme for the lett in. up 01 
an Airstrip in Amravati city iD Mahar.ahlra 
ba. beeD lent lor tb. approval of Union 
Governm.nt ; and 

(b) if 10, the realOD. for tbe delay in 
Irantin. approval ? 

THB MINISTER OF STATE OF THE 
MINISTRY OF CIVJL AVIATION (SHRI 
JAODISH TYTLER) : (a) A proposal for 
development 01 an airstrip at Belor •• District 
Amravati. by the State Government at tb~ir 
own cOlt, hal been received by the 
National Airports Authority. 

(b) As required by the State Govern .. 
meut, cOIl.ultaDey service ia beioa provided 
~ them by tbe Nlti .. 1 Airporll Autbon". 
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AcelcleDt of 92 DN Muzzatrlrpur-Tata 
J ...... Espren 

2668. SHRI KALI PRASAD PANDEY: 
Will tbe Minister of RA ILW A YS btl pleased 
to Itate : 

<a) the number of persons killed and 
Injured in the accident of 92 Down 
Muzzaffarpur-Tata Janata Express near 
Uziapur Railway Station in Sonepur Division 
on North Ea~tern Railway on 21st October. 
1986 ; 

(b) the details reaardina relief meal urea 
undertaken end ccmpensatioD paid to tbe 
dependents of tbose killed and injured ; and 

(c) the cause of tbe accident and the 
action takea ala inst tbe persons beld 
reapoDsible for tbe accident ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MAOHA VR!\O SCINDIA): (a) Three 
pI.seDaers )Olt tbeir lives and two received 
limple injuries. 

(b) Railway and Civil doctors rUlbed 
b, road and rendered medical aid. 

Ex-gratia payment was made tbe samo 
dlY and compensation wi1l be paid when 
decided by the Court. 

(c) Due to failure of tbe driver to stop 
the train short of tbe starter signal, which 
was displaying red aspect. Driver and 
First Fireman have been placed under 
suspension. 

[english] 

Railway Over Bridges at Cudd.lore. 
Udumalpet aDd PUDroti 

2669. DR. P. VALLAL PERUMAN : 
Win tbe Minis.ter of RAILWAYS be pleased 
to Itate : 

(8) whether there is a propolal under 
consideration to conltract over-bridaea 
acrols the railway track each ia Cudd*lore. 
tJdumAlpet and Punroti , aDd 

(b) if ,Dot. the reason~ therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS <SHRI 
MADHAVRAO SCINDIA): <a> No 
proposal for construction of road over 
bridael at Cuddalore. Udumalpet aDd PaDruti 
is under the consideration of tbe Railways. 

(b) No proposal bas been sponsored by 
the State Governm~nt/Local Authority in 
thil reaard. 

ID,estmeau and Earnings from Major 
irrigation Projects 

2670. SHRI C. JANGA REDDY: 
DR. A. K. PATEL: 

Will tbe Minister of WATER RESOURCES 
be pleased to sts te : 

(a> tbe total investment on major 
irrigation projects and the average yearly 
maintena nce expenditure incurred thereon ; 
and 

(b) the annual return from tbe.e 
projects durin. each of the last thr::e yean '1 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA-
NAND): (a) and (b) The investment on 
major and medium irriaation projects upto 
end of VI Plan was about Rs. 15,080 crores. 
Yearly maintenance expenditure on major 
projects and annual returns thereon is not 
maintained at tbe Centre. 

Speedy Clearance of Irrigation Project 

III 2671. SHRI G, S. BASAVARAJU : 
SHRf H. N. NANJE GOWDA: 

Will the Minister of WATER 
RESOURCES be pleased to state : 

<a> whether it is a fact that he bas 
asked the State Governments to speed up 
tbe work of preparatioo of project report. 
to ensure quick scrutioJ and speed, clearance 
by tbe Central Water Commil.ioD ; aDd 

, (b) jf 10, bow many States bave 10 far 
submitted their proposals to the Centre for 
clearaoco ? 
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THB MINISTER OF WATER. 
RBSOURCBS (SHRI B. SHANKAllA~ 
NAND): (a) aDd (b) Tbe National 
Conferencc of Irri&ation and Water 
Ilesources Ministers of States and Union 
Territories beld in July, . 1986 f.1t tbat 
improvement in project proparation at tbe 
State level is aD essential step to reduce the 
time taken for clearance at tbe Centre. and 
recommended tbat the projects should be 
comprebensively prepared on an intearated 
basi. by a multi. disciplinary qell before 
Hod ins tbem to tbe Centre. 

BIIHS In Queue for Coraea Graftlal 
Operation 

2672. SHRI G. S. BASAVARAJU : 
SHRI S. M. GURADDI : 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

<a) whether one out of every fourth 
blind in India can see after Cornc:a araftina 
operation; 

(b) if '0, whether it is a fact tbat most 
of the people are unwilling to ,donate their 
eyes after death and even if they donate 
eyes, their relatives would not allow them 
to be removed due to sentimental reasons; 

(c) wbat is the total Dumber of blinds 
who' are in queue to receive cornea Iraftiol 
operation ; and 

(d) whether the authorities concerned 
arc not in a position to imptement tbe 
s~heme because of shorta&e of eyes donated 
after death in India and wbat are the 
measures that Government propose to take 
to deal with the situation '1 

THB MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WBLFARE (KUMARI SAROJ 
KHAPARDE): <a) According to lalt 
survey of Indian Council of Medical R~,earcb 
tbe num ber of persons .uffering from 
blindness due to Cornea is 2.S millioo. 
50% of the Corneal blind can be benefited 
\)J Com.} arahiD, op"ation •• 

(b) to (d) Law, of the land permit onl, 
voluntary donation of cyes. Traditions. 
rlUgion and sentiments come in tbe way or 
eye donations. Bye donation movement 
tbrouab masi-media has been intensified. 
The Voluntary Orlanisat,ions arc allo plaJin. 
• very important role in crlatina awaren.s 
for doDation of eyes aod in coll~tion of 

. eyel from doners. Eye Bank infrastructure 
i. beinl strengthened in a pbased manDer. 
96 Bye Bank. are tarletted for support durin. 
the 7th Plao period out of which 24 are 
beiDI strenatbened durin, 1986·87. No 
estimate rcgardinl total number of bliDd 
waitiD& for corneal graftiD. operations i. 
available. 

Toll Linked Highway CODltruetioa proJeeti 

2673. SHRI G. S. BASAVARAJU ,: 
SHRI H .. N. NANJE GOWDA: 

Win the Minister of SURFACE TRANS-
PORT be pleased to atate : 

<a> whether a decision has since been 
t~ken by Government on the proDosals of 
partly financed toll Hoked highway construc-
tion projects by private parties • , 

(b) if so. whether Government prOpQI' 
to start with two or three such projects OD 
experimental basis • and • 

(c) if so, tbe details thereof ? 

,THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) to (c) 
Keeping in view tbe limited resources and 
bu,e requirements of the ever-increaliol 
traffic. tbe Government of India intended to 
selectively involve tbe private sector for 
taking up certain types of scbemes OD 
National Hi,hwaye. For this purpOIO 
suitable proposals were invited from the 
privato lector witb certain guidelines. 

A few private parties have come forward 
with their proposals for financing only two 
hiabway projects, that too with certain issues 
of concessions, loans and luarantcf.'S etc. 
wb~b arc Dot acceptable to the Gover um~Q'. 



R~end.tIOll for Separate NatloDa' 
Medal ad Realtll Eclaeatloa Polley 

2674. SUR) O. S. BASAVARAJU : 
I 

saRI H. N. NANJB GOWDA: 
Will tbe Minister of HEALTH AND 

FAMILY WELFARE be pleased to state: 

<a) whetber lin expert committee set up 
W the Health Mi'nistry bal recommended 
formulation of a separate National Medica) 
and Healtb Education Policy ; 

(b) if so, whether and Interim report 
has been submitted by tbe Committee ; 

(c) if so, what are tbe main points and 
recommendations made in tbe interim report; 
and 

(d) whether Government have examined 
all tbe points mentioned in the Committee's 
report and by what time the Committee's 
sugestions are likely to be implemented , 

THE MINISTBR OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARl SAROJ 
KHAPARDE): (a) to (d) The National 
Health Policy approved by both Houses of 
Parliament lays down that separat~ National 
Medical and Healtb Education Policy should 
be formulated. 

The Government had .et up a Committe' 
under tbe Chairmanship of Prof. J S. Bajaj. 
of All MS to determine the manpower 
requirements in tbe medical and allied health 
related areas and to make definite 
recommendations relarding creation of 
additional training facilities. The Committee 
tbe submitted an interim report recommending 
introduction of health related vocational 
courses at tbe plus two stale. Action 00 
tbe report of the expert committee would be 
taken only after it, final report is roceived 
by tbe Government. 

267 S. SHRI E. A YY APU REDDY: 
Will the Minister of WATER RBSOURCBS 
be pleased to state : 

<a) whether tbere were unprecedented 
800<1, iu tbe river Ooda.ri dUriD. AUlUlt. 
1986 ; 

(b) what was tbe estimated Bow or flood 
water at Dbalelbwar ADieut iD ADdbta 
Prade.b ; 

(c) whether the unprecedented ftood. 
have caused a ,alt devaltatioD in tbe di.trictl 
of East Godavari and W cat Godavari in 
Andbra Pradesb ; 

(d) wbetber there are any plana to 
control floods in Godavari river ; 

(e) whether diversification 01 Godavari 
ftood waters to tbe Krisbna dolta by 
constructinJ a berraae at Kolavaram would 
serve t be triple purpose of flood control, 
irriaate Krishna delta and augment tb. 
lupply of water to growing industrial town 
of Visakbapatnam by means of navigation 
canal; and 

(I) if 10, whether immediate lanction 
would be given for the propoaed Kolavaram 
Project of Government of Andbra Pradesh ? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA-
NAND): (a) Yes, Sir. 

(b) Approximately 
(Tentative alsessment). 

90,000 cumoca 

(c) Flood water. ftOWiDI tbroulb the 
breacbes in tbe embankments coupled witb 
beavy rains and Blow drainaae caused levere 
damaae in tbe Districtl 01 Ealt and West 
Godavari. 

(d) Tbe planl to control ftood. in 
Godavari river are to be formulated by tbe 
State Government. 

(e) and (f) Tbe Pol.varam Project report 
lubmitted by tbe Government or Andhra 
Pradesh to tbe Centre for clearance Ii • 
multi-purpose Project for irrigation hydro-. ' power ,eneratJ(.\n. nlvi,.tioD and water 
supply to Visakhapatnam Steel PJaot. In 
addition, it contemplates div'dioD of 80· 
TMC of Godavari wetm "to E'rI'" 



· How"u, DO tlood control benefit is 
eav"'ed in the Project. The clearance to 
dae project will be cODlidered after i.sues 
relatios to tbe inter-State aspects, revised 
pow ... pilonios, environmental upeets and 
irriaatioD pl'ODina arc: Bottled. 

Air Tisl Se"lee 

2676. SHR! B. AYYAPU REDDY: 
SHRI MOHANBHAI PATEL: 

Will th.c Minister 01 CIVIL A'VIATION 
be pleased to state : 

<a> whether there are proposals to start 
Air. Taxi service in tbe country ; 

(b) if so. what type of aircraft are 
likely to be used for Air Taxi service; and 

(c) wbether Air Taxi service will be 
operated by the Indian AitHne. or whether 
it will be bandied by private entrepreneurs 
(or operatiDS services 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER): (a) Operation of 
Air Taxi Services in tbe couotry bas been 
permitted by the Government. 

(b) Only twin .. cogined fixed wina air-
craft with a seating capacity not exceeding 
10 persons in case of aircraft manuiaclured 
abroad but alr~ady available in India, and 
19 in cales of aircraft manufactured in India, 
would be allowed to run Air Taxi. 

(c) Any citizen of India, or group of 
individuals of India nationality, or public 
sector undertakings of tbe Government of 
India/State Governments shaU be eliaiblc to 
apply for Air Taxi Operatiol Certificato. 

(8) bow many meetin., or tbe National 
Water R.esource. CouDcil were beld ,ineo ita 
constitution ; aDd 

(b) whether any plaot have been 
formulated by tho above Council for 
optimum use of water re.ource, 1 

THE MINISTER OF WATER 
RESOUacy.S (SHRI B. SHANK.ARA-
NAND): '(a) and (b) The National Water 
Resources Council held its first meetiol in 
October 1985 and tbe sroup of Ministers 
constituted by it have prepare a draft 
National Water Policy document wbicb is 
proposed to be placed before the next 
meetinl of the Council. 

Korlput .. Ra,8lada RallwlY Llae 

2678. SHRIMATI JAYANTI PATNAIK : 
SHRI RADHAKANTA DIGAL : 

Will the Minister of RAILWAYS be 
pleased to state : 

(a) the original estimated cost of CODI-
truction of Koraput-Rayaaada railwa, IiDe 
in Orissa; 

(b) tbe amount spent on tbe construction 
of that line so far. 

(c) the target date set for tbo completion 
of that linc ; and 

(d) the progr •• , made 80 far? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAI~WAYS (SHRI 
MADHAVRAO SCINDIA): <a> Rs. 112.10 
crores. 

(b) Expenditure upto March 1986 j8 
Rs. 34 crore approx. O&1tlay for 1986-87 is 
&s. 20 ctore~. 

(c) The completion ot tbe line will 
:? depend on tbe availability of resources in tbe 

Meetiap Mid by All lad.. Wlter ReIOIIfeII cominl years. 
Couacfl 

2677. SaRI B. A YY APU R.BDDY: 
Will the Miniater of WATER RESOURCES 
be pleaaed to atate : 

(d) Pbase I from Koraput.MachiJiluda 
(20 kms.) completed in December. 1985. Tho 
cumulative prOirCSI upto . OGtober • 1986 la 
12". ". 



AppolDtmeat of Womea Teaellen.. Prl •• ry 
Sebools, . 

2680. SHRIMATI JAY ANTI PATNAJK : 
Will tbe Minister of HUMAN RESOURC~ 
DEVELOPMEN T be pleased to state: 

(a) tbe Statel where tbo Centrally 
spoDsored scheme viz •• e appointment of 
Women Teachers in Primary Schools baa 
been implemented : 

\ 

(b) tbe basi' of sbaring the cost of tbe 
scheme by Union Government and tbe con-
cerned States at present ; 

(c) whether such scheme is proposed to 
be funded entirely by Union Government; 
and 

(d) if so, the year from which luch cent. 
percent funding would be considered ? 

THE MINISTEk OF HUMAN 
RESOURCE DE VELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
RAO) : (a) The CentraJly sponsored 
scheme of Appointment of Women Teachers 
is ur,du ifi1pkmentation in nine educationally 
backward States, viz., Andhra Pradesh. 
Assam, Bibar. Jammu & Kashmir. Madhya 
Pradesh, Orissa, Rajasthan, Uttar Pradesh 
and West Bengal. 

(b) The ba~ is ot sharinl the COlt is 
80 : 20 between tbe Centre and tbe States. 

(c) There is no sucb proposal at prcsent. 

(d) Does not arise. 

Penoa.' Promotion Seheme la t •• Unl,.nltlel 

2681. SHRI VIRDHI C DANDER JAIN: 
Will tbo Minister of HUMAN RESOURCE 
DEVELOPM ENT be pleased to atate : 

(a) wbltber it i. a fact lbat perlonal 
prl):notioD IObOUlo bu been iDtroclaccd in 
luJ.a.a UDi,.nitiol , ;:',;:. .. 1 
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(b) if 10. wbat minimum qualification 
and criteria have been laid down to promote 
tcacher in various facultiea 01 the 
Universitit. ; 

(c) the details of tbe teachers who bav. 
been promoted with their respective 
qualifications ; and 

(d) whether it is a fact that due to 
personal promotion scheme, the standard of 
teaching is deterioratin8 ? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMFNT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
RAO): (a) and (b) The UGC had for .. 
mulated a merit promoti()n scbeme for 
teachers in Univerlities IDd Colleges lor 
implementation from January I, 1983. The 
objective of tbe Scheme is HcoanitjoD of 
outstanding work aone by .tachers and 
ploviding them lcas()nabJe oppertunities for 
profesiional advancement. Acc(7rding to the 
guidelines for implemelltatioD of the scheme. 
Lecturen abd Readers in the Universities 
with 8 years experience in their respective 
frades could be prcD"loted to the postt of 
Readers and Professors respectively, on the 
basis of merit adjudaed after an a-ssessment 
of the~r work and contributlOns. In colleges. 
sucb promotions could be made to a Selec .. 
tion Grade for Lecturers, which is equivalent 
to tba t of Reader. In both cases, tbe hiaher 
poata held on such promotion are personal to 
the incumbents. and the maximum number 
of such promotionl at any given time should 
not exceed 1/3 of the total number of posta 
in the cadre from which promotion I are 
made. The Scheme was circulated to the 
Universities for implementation with tbe 
approval of the concernrd state Govern-
ments. 

(c) The details of aU teachers promoted 
in tbe llniver.itie. and CoJleges which bave 
impJement(d the Scheme are not available. 

(d) Views have been expre.sed In 10m. 
quarter. tbat the manner of implementation 
of tbe Merit Promotion Scheme in some 
cas~8 have led to an expectation that lucb 
promotioDs .hould be based on tbe lonadl of 
.. rvico. 
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SUburblD Trela Se"1ceI1a BoIaba, 

2682. SaRI GURUDAS' KAMAT : 
Will tbe Minister of RAILWAYS be pleased 
)0 state : 

<a> tbe proposats to impro.ve the subur-
ban train services in Bombay both under 
Central and Western Railw.ays ; 

(b) the time by which the new rakes are 
expected to be provided to facilitate funning 
of more' trains to avoid congestion; and 

(c) . whether the toilets on railway plat-
forms had been demolisbed. if so, whether 
these are proposed to be reconstructed '1 

THE MINISTER. OF STATE OF THE. 
MINISTRY OF RAILWAYS (SHRt 
MADHAVRAO SCINDIA) ~ (a) Tbe 
Railways have pi anned to rep~ace overaled 
BMU rakes with new ones, deploy biab 
density trains, run more services and do trials 
with longer trains. 

(b) In 1986-87, 14 rakes and in 1987-88, 
10 rakes are proposed to be provided. 

(c) Yes, Sir. Tbere is no proposal to 
reconstruct them because of their misuse in 
the past. 

{Tranl/alie)lI] 

Gosl Kburd Irrlgltlon Project 

2683. SHRI VILAS MUTTBMWAR : 
Wln the viinister of WATBR RESOURCES 
be pleased to state : 

(a) the present position in regard to 
Gosi .Khurd irrigation project of Db.ndara 
district of Mabarasbtra and the time by 
whicb it is Hkely to be completed ; 

(b) the tarad set for the com,pletioD of 
this project and tbe re •• ons for delay, in 
completiDI it ; 

(c) the amount spent thereon so far and 
tbo amouDt yet to be apent : u4 

(d) the steps being taken for its early 
completloD ? 

THE MINISTER OP WATER 
RESOURCES (SHRt B. SHANKARA. 
NAND): (a) The project report OD GOli-
khurd Project estimated to cost R 8. 372.22 
crore. wa' received in the Central Water 
Commilsion in December, 1983 and is under 
txamination. to establish its techno-economic 
viability. The latest estimated COlt indicated 
by the State Government is Rs. 464.82 
crores. 

(b) ,Accordinl to the State Government, 
the project is planned to be completed in 
eiaht years time from tbe date of commeoce .. 
meot. 

(e) As per informatioD contained in tbe 
Annual Plan document of tbe State. an 
amount of Rs. 2.09 crores hal been spent aD 
preliminary works upto Marcb, 1986. 

(Engll"h] 

Adllevemeatl 01 Natloaa. Sports PolleJ 

2684. DR. X. G. ADIYODI: Will 
tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

<a) the achievements of Resolution 00 
National Sports Policy adopted to develop 
sports in the country ; 

(b) Wbether there is any proposal ·to 
introduce physical culture Schools (or the 
development of sports in tbe country ; and 

(c) if so. tbe details thereof? 

THB MINISTER OF STATE IN THB 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCES 
DEVELOPMENT (SHRIMATI 
MARGARET ALVA): <a> In pursuance 
of the adoption of Relolution on National 
Sporta Policy. Government have provided 
lreatly increased allocatioDs for promotion 
of aporta ip tbe ScvcDth Fiyo YOlr Plan. 
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1'be allocation in tbe Seventh Plio is R •• 200 
crores for promotiOD of sporta as apioet tbe 
Sixth Plao allocation or RI. 14.13 crOfes. 
New schemes for promotion of sports like 
laccntives scheme for promotion of sports 
and pmes in scbool. through prize money. 
tb. national 'sports talent lIarch contest. 
special awards to sportspersons wioDinl 
medals in international competitions and 
man, other Dew schemes Ilave been approved 
ror implementation. The onaoing schemes 
have been eJpanded. There is also now 
.,eater coverale of sports on tbo electronic 
media. 

(b) and (c) Many State Governments are 
already runDing sports schools for develop-
ment of aports. A scheme of adoptions of 
schools for development of sports has been 
launched by Sports Authority of India and 
another scbeme of sports b05t~ls bas been 
started by Nctaji SUbhas National Institute 
of Sports in tbis context. 

Sane, regarding e~paalloD of CaHeat1 
Ranwa, 8t.tloa 

2685. DR. K.G. ADIYODI: Will tbe 
Minister of RAIL WAYS be pleased to state: 

(a) whetber any survey bas been con-
ducted about tbe requirement for expaosion, 
of the Calicut Railway Station ; 

(b) if so, tho details tbereof and the 
action taken on tbe same ; 

(c) whether any fund. are beiDa allotted 
for expansion and modernisation of the 
Calicut Railway Station; and 

(d) if so, tbe details thereof including 
tb. amount sanctioned and spent 10 far? 

THE MINISTER OF STATE OF THB 
MiNiSTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (8) Yel, Sir. 

(b) The followibl worts bave beon 
i4eotitied :-

(i) Coverio. OVIr GOodl Sbed Platform: 

(i1) Additional aCOOlXlmodatioJl in Good. 
Sb04 • 

(iii) llfav Out, Bootil' eo Main 
Platrorm. 

(iv) Coverinl over Second Platrorm. 

(c) Yel, Sir. 

(d) An amount of about Ra. 3.65 lath, 
is intended to be spent in 1986·87. 

Declla. ID Moral aud UlleltlOlllI Stud.rd • 
of Stu deBts 

2686. DR. K.G. ADIYODI: Will the 
Minister of HUMAN RESOURCE DEVB· 
LOPMENT be pleased to state: 

(a) whether Government are aware of 
the views expressed widely by eminent 
educationists and publicmen tbat of late there 
ia a great decline in the moral and 
educational standards of tbe students in 
colleges and in Universities ; and 

(b) if so, the reason for this trend aDd 
tbe remedial step. beiDI taken? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASJMHA 
RAO): (a) and (b) Yes, Sir. Theae 
concerns are reflected in the National Policy 
on Education-1986 wbich provides for 
laying down tbe minium level. of learning ror 
each staae of education; provision for 
minimum facilities in tbe Universities and 
Col1eles ; rqulatioD of admislioD acc:ordinl 
to capacity; adjoultments in the curricula in 
order to mate education a forceful tool for 
the cultivation of social and moral values II 

etc. The Proaramme of Action to imPlemcni 
'the policy placed before Parliament in 
August, 1986 envisalel a serios of mealuros 
for improviol tbe pbYl!lical facilities in 
various institutions, remodelUOI tbe counes 
and curricula. traininl and orientation of' 
teacbers, elc. to achieve tbe. objectives. 

DeW Tn.sport CorporatloD BUI Que .. 
Sllelten 

2687. SHRI MOOL CHAND DAGA • 
. Will the Minister of SURPACB TitANS: 
POB. T be pIuIOd to .tate: , 



25' ",I'telt Ali'." uaTlItA 29. 1908 (8.,..1'.4) 

(a) whether it it l fact tbat Delhi 
Transport COJ'1)Oration introduced queue 
• ystem for commuters at tbe bUI stops ; , 

(b) if 10, tbe amount spent towards (i) 
patudna of boads! plates, (ii) tilting of boards. 
(iii) letting the sloganslcouplet, written and 
tbeir Dumber/type; 

(c) bow far Delhi Transport Corporation 
succeeded in its· effort; 

(dl wbether there are a number of bus 
.tops wbere there il DO hus queue sbelters; 
and 

Ce) if 10, tbc number' thereof and the 
realODS therefor ? 

THE MINISTBR OF STATE OF THE 
MINISTRY OF SURFACE TRANS~ORT 
(SHRI RAJESH PILOT) = Yes, Sir. 

(b) Rs. 21579.52. 

(c) The result of the drive to introduce 
queuo system was satisfactory. 

(d) Yes. Sir. 

(e) Out of 3585 bUI-stops, the shelters 
at 1541 bus .. stops have already been cons .. 
tructed .. leavina tbe balance of 2044 bus·atops. 
Of these, tb, work on additional 400 tus-
atops bas been taken up- The provilion of 
bus-sbelters is a continuiDI procets. 

StoPPle of B •• galor. Deihl Air Senlee 
Via Puae 

2688. SHRIMATI BASAVARAJESWARI: 
Will the, Minister of CIVIL It. VIATION 
be plealed to atate : 

(a) whetber the air service between 
Baolalore and New .. Delhi Via Pune haa 
been stoppeo ; 

(b) if 80. by what time the runninS on 
this route 'Would relume : and 

- (c) what altemate arrana,ment bu been 
made for the passeDaer• till tbe air 
",viOl is r.to~ 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) : (a) and (b) Yes, Sir . 
Tile •• rvice bad to be stopped due to the 
closer of Pune airfield for Boeing .... '3' 
operatioD' for undertaking runway re-
surfacing. This will bo resumed after the 
work is complete. . 

(c) The alternate ananaements made are: 

Passengers travelling Delhi-Panc 
are provided convenient connection. 
at Bombay; 

A daily HS-748 service between 
BaDg.lore and Pune ; and 

A non-stop Airbus service for 
passengers between Delhi and 
Banaalore. 

M1sore-BaDgaJore Ran".y LI.t 

2689. SHRIMATI BASAVARAJESW ARI· 
Will the Minilter of RAILWAYS be· 
pleased to state : 

(a) the stimated cost of construction of 
broad aauae, Jine between Mysore aDd 
Banlaiore; 

(b) the amount spont on con.truct;oD 
so far; and 

(c) by wbat time the construction work 
is expected to be completed ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) Estimated 
cost for conversion of MYlore .. Bangalore MO 
line into DO is Rs. 26.02 crore at 1984 price 
level. 

(b) Rs. 6.86 crore up to October, 1986. 

(c) Completion of the work will depend 
on availabilit)' of resources for OaDle 
CODYcrsions in the coming years. 

BlDg.lor .. MlraJ Rail"., LIIIe' 

~690. SHRIMATI BASAVARAJESWARI: 
Will tbe Minister of RAJLW A YS be plealed 
tp atato : , 
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<a> tbo proar ... made in tbe CODIinac:tion 
work of tbe Broad la\lIO railway IiDe between 
Baoplore IDd Miraj; 

(b) the detail. tbereof ; ad 

. (0) b, what time tbe work il expectod 
to be completed? 

THB MINISTER OF ST\TB OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <a) and (b) 
Survey for th. conversion of Balllalore-Miraj 
arid otber connected branch linea wa. com-
pleted in 1984 and tbe project was not fund 
to be financially remuDorative. 

(0) Doee not arise. 

Supp), of VacdDel. IrOD ud Pollc Acid 
Tablets aad VltamlD 'A· Solutio. 

2691. SHRIMATI D.K. BHANDARI: 
WUI tbe Mini.ter of HEALTH AND 
FAMILY WELFARB be plealed to .tate : 

(a) whether it is a fact that in para S.I.l 
of Chapter XV of Annual Report for 1985·86 
of tbe Ministry it bal been mentioned tbat 
tbo -Department of Family Welfare procure. 
all vaccines, iron and folic acid tablet. and 
Vitamin lA' solution and supplies to States 

..aDd Union Torritories ; 

(b) if 80, tbe demand of the above from 
eaeli State and Union Territory during 
1985-86 ; 

(c) whether it i. a fact tbat full .upply 
ba. been made to Sikkim •• per demand of 
the State Government; 

(d) if not, tbo re.sons tbereof and in 
cale tbe same bas beed supplied in instal-
mODts, tbe reasons tbereof ; 

(e) wbether Government have made any 
provilioD to supply tbe items as in (8) abo,e 
in excel' quantity than the demand of State· 
CO moet aDY emerjleDC)' ; and 

(f) if DOt. the reuODl ,.cof 1 

THB MINISTB~ OF . STATE IN THE 
MINISTRY Of HEALTH AND FAMILY 
WELFARB (KUMAR.I SAROJ 
KHAPARDE): (8) Yes. Sir. 

(b) The 'applies are made Iccordiol'to 
tarptl fixed for each S~te/Union Territory 
every year. 

(c) Yea Sir. 

(d) The question doe. Dot arise. The 
lupply bal been made in one instalment to 
Sikkim. 

(e) aDd (f) These supplies are not 
meant ~or meltin, tbe cmersenciel. 

Sld".1 Ne., DbraDladhra (GoJlrat) 

2692. SHRI DIGVIlAV SINH: Will 
the Minister of RAIL WAYS b. plea.ed to 
state: 

(a). wbether Railways have aareed to 
.pend ~ •• 1.50 crorea.1 • "deposit work" 
for layiol a 5 kilo-metre Broad Gable 
lidinl near DbraOladhra (Gujarat) ; 

(b) whetber ao)' method has been 
worked out (or recovering thil amount bJ 
chaqing extra freigbt on tbe movement or 
salt on tbis line ; aDd 

(c) when this project is likely to be 
completed? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <a> No. Sir. 

(b) and (c) Do not arile. 

Stop pale of Rajkot-Ahmedabad I_t,r-
Cit, Ex, ... TbaDladh StatlOD. 

269.' SHRI DIGVIJAY SINH: Will 
the Minister of RAILW A YS be ple.aed to 
state :' 

(a> whether roqu •• t. ba ve been received 
for Itopping tbe Inter-city Exprcu train 
between Rajkot and Ahtnedabad .i 
TbaDpdb Station ;' , 
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(b) if 10, whether the requeet bal been 
acceded to; and 

(c) if not, the reaSODS tberefor , 

THE MINISTER. OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : <a) Ves, Sir. 

(b) The stoppale of lS3/1S4 Express at 
Than hal been provided from 19.11.1986. 

(c) Does not arise. 

Use of Well. Bridget •• Rail"., 
Stations Ia Wester. RaJh,., 

2694. SHRI DIGVIJA Y SINH: Will 
the Minister of RAIL WAYS be pleased 
to state : 

(a) whether weigh bridles are used b, 
the Rail ways at the stations of Surendranagar. 
Thangadb. Dhranaadhra. Limbdi, Wankaner 
and Morvi on Western Railway; 

(b) whether it is a fact that tbere are 
over 600 industries using coal which are 
served by these stations ; and 

(c) if weigh bridges are not used bow 
do the RaHWays ensure that these industries 
receive tbe quantity of coal and they 
bave paid for? 

THB MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) A wejlb 
bridle is provided at Morbi and is in use. 
The weigh bridge at Dbraogadbra is out 
of order. There are no weigh ~ridges at 
present at Surendranaaar. Than Wankaner 
and Limbdi. 

(b) Such information is not maintained 
by tbe Railways. 

(c) Coal is loaded in collieries, and 
wberever weiabment faeiliUca Ire available. 
coal walOos are Icncrally weiabed bofore 
bookinl. Normally. coal waloo. are not 
weigbed at tbe destioation~ by the R.ailway •• 
However, all possible precautions aro taken 
to deliver the loaded quantity to tbe 
__ ... a. 

[TranI/GIl." ) 

e ..... FaclllI1 .. Trallll ad Wait ... 
Rooms 

2695. SHRr R. M. BHOYE: Will tho 
MiDister of RAILWAYS be plealed to state: 

(8) whetber there is ao, proposal to 
provide cinema facility in trains as well •• 
in wait in, rooms for Jong distanco 
paueDaen ; and 

(b) if lO, tbe detail. thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO 8CINDIA): (a) No, Sir. 

(b) Doe. nOt arise, in view of (a) .bove. 

O,.rbrldge at R.DI Bazar Rall"a, 
Cro.slDg ia Blkaner 

2696. SHRI MANPHOOL SINGH 
CHAUDHARY: Will tbe Minister of 
RAILW A YS be pleased to state : 

(a) whether a number of railway 
crossinl! pass tbrouah Bikaner and tho 
people of Bit.nec are making a demaad 
to construct o\'erhridges at Rani Bazar 
Railway crossinl; 

(b) if so, wbether railway departmont 
have agreed to tbis demand; 

(c) whethor Rajasthan Government ha.o 
approved this railway' bridle: and 

(d) jf so. the time by whiCh cOD.tructioD 
of tbis overbridse is likely to be started ? 

THE MINISTER OF STATB OF THB 
MINISTRy OF RAILWAYS (SHRf 
MADHAVRAO SCINDIA) : <a> Ye., Sir. 

(b) \;el, Sir. 

(c) No, Sir. 

(d) After tho fiaalisation 0' tbe .,Iaa. 
and estimate and acceptance to bear their 
share of cost by tbe State Government. tb-a 
GODltrUQtiOD work OlD be takon up. 
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Dislocation of Traffic due to Hlgb Level 
of Railway Track. 

2697. SHRl MANPHOOL SINGH 
CHAUDHARY: Win the Minister of 
RAILWAYS be pleased to state: 

(a) whether it is a fact that traffic bas 
been completely dislocated due to very high 
level of railway track constructed at tbe 
time of convcnion of Surat Oarb .. Dikaner 
line into Broad-Gauge, and temporary 
cross DIS have also been closed ; and 

(b) whether there il any proposal under 
conlideration of Railway Ministry to make 
suitable chanacs to facilities tbe movement 
of farmers? 

THE MINISTER OF STATE OF THE 
MINISTRY Of RAILWAYS (SURI 
MADHA VRAO SCINDIA) (a) No, Sir 

(b) Two additional level crossings are 
being provided section. 

Lift Irrigation Sehemes on Indira Gandhi 
CaDa) Project 

2698. SHRI MANPHOOL SINGH 
CHAUDHARY: Will the Minister of 
WATER RESOURCES be pleased to state: 

• 
{a) whether it is a fact that in 1984. 

Rajasthan Government approved five lift 
irriaation schemes and Jaid down the founda-
tion stone' on Indira Gandhi main Canal 
and started digging work also with a view 
to commence work on these schemes; 

(b) if so, tbe names of these five lift 
irrigation scbemes and the amount spent so 
far on survey and digging work ; 

(c) the amount sanctioned for tbese five 
schemes soparately ; 

(d) wbether Indira Gandhi Canal 
Department have removed the inscriptions 
made on thc marble foundation stonel of 
Kolayat and Gajocr .. Naaaur Jift irrigation 
schemes ; and 

(e) if so, tbo roasons therefor? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) Yes, Sir. The State 
Government took decision in 1983 to include 
S lift irriaa tion schemes in Stage II of 
Project. Some earthwork was allo 
commenced on these lift schemes. 

(b) The Lift irrigation schema are: 
Sabawat Cajaer, Kolayat, Phalodi and 
Pokran. The details of the amount spent 
so far are being conected (rom the State 
Goveromcnti 

(c) Tbe estimated cost of tbe S lift 
irrigation schemes is: Sabawa-Rs. 97.~9 
crores, Gajner-Rs. 50.36 crores. Kolayat-
Rs. 79.79 crores. Phalodi-RJ. 48.41 cror •• 
and Pokran-23.16 crores. 

(d) No, Sir. 

(e) Does Dot arise. 

Dilapidated CenditloD of Bbartbariharl 
Tombs in District AI"ar, Rajastbao 

2699. SHRI RAM SINGH YADAV: 
Will the Minister of HUMAN RESOURCE 
DEVfLOPMENT be plealed to atate : 

(a) whether an ancient monument 
known as ··Bhartbaribari Tomb" located 
within municipal area of Tijara Town, 
District Alwar, Rajasthan is in a dilapidated 
condition; 

(b) whether it is under supervision and 
maintenance of tile Central Archive. 
Department; 

(c) if so, whether sufficicnt financial 
provision has been made to preserve and 
protect tbe monument from decay ; and 

(d) what measures Union Government 
have taken or propoled to take in tbi. 
direction? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI P. V. NARASIMHA 
RAO): (a) The ancieDt monumeDt bon 



al Bhartbaribari Tomb at Tijara, District 
AI.,ar, Rajasthan is a State Protected 
monument The Department of Arcbaeo-
IOIY and Museums, Government of Rajasthan 
baa iDformed that it is not in a dilapidated 
conditioD. 

(b) No, Sir. 

(c) and (d) Do not arise. 

Trust for Tralnlng_nd Development of· 
SpOrtsmen 

2700. SHRI P. M. SA YEED: Will 
tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government are aware that 
,. lome public undertak ings propose to establish 

a trust for training and developing sportsmen 
• and women, if so, ttie reaction of Govern-

ment thereto ; 

(b) whether Government have received 
any suggestions in this reaard ; and 

(c) if 90. the details thereof including 
tbe public undertakings which propose to 
contribute funds to such a proposed trust 1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRIMATI 
MARGARET ALVA): (a) to (b) No, Sir. 

(c) Does not arise. 
I, 

Exploit. tion of Ground Water In Blbar 

2701. SHRI P. M. SAYEED: Will 
the Minister of WATER RESOURCES be 
pleased to atate : 

(a> whether a project to exploit around 
water in Bihar is beinl financed by the 
International Development Association for 
aaricultural pur pOles; 

(b) if 10, the amount of aid being 
oft"ercd and the location of tbe project; and 

(c) tho precise benefits to be derived 
from thi. project 'l 

. , ~ 
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THE MINISTER OF WATBR 
RBSOURCES (SHRI B. SHANKARA-
NAND): (a) and (b) Yes, Sir. World 
Bank has approved a credH of US S 68 
million for tbe Bihar Public Tubewell Project 
in 26 Districtl of Northern Bibar. 

(c) The precise benefits of the project 
in t.rms of agricultural production aod 
employment generation at full development 
arc estimated as follows :-

(i) Command area to be 
lerved 

(ii) Farm families to be 
served 

(iii) Increased (ood 
production 

=- 4,47,000 ha. 

-- 4.9S,00'J nos. 

- 2,47.000 tons 
per year 

(iv) Generation of additio- = 8 million man 
nal farm employment days. 

Fall In Freigbt Traffic 

2702. 'SH~I BALASAHEB VJKHE 
PATIL: 

SHRI RADHAKANTA DIGAL: 
Will the Minister of RAILWAYS be 

pleased to state : 

(a) wh~ther it is a fact that there has 
been a substantial shortfall in railway freight 
in July and August, 1986, resultina in wiping 
out the exc:e~s loading in tbe\ preceding tbree 
months and also making the Railways miss 
tbe target for tbe five months; 

(b) if ~OJ the quantum of shortfall 8' 
com,ared to last year and the total 108s of 
traffic by Railways during the period between 
JUDe and October, , 986 ; 

Cc) the reasons tbereof and which Zonal 
Railways have failed to keep tbe taraet ; Bnd 

(d) whether tho Railway Ministry bavo 
any proposal to mako up tbe loss in tho 
freiaht traffic, if 10, the details ther.of , 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) Tbere 
haa been aJisht shortfall in loadiol vis-a-,iI 
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tbe taraet in July aDd AUIURt. 1916 due to 
less offer of tra,me from certain sectors, but 
Railway. are stil1 above the target due to the 
excess loading do De in tbo earlier period. 

(b> Tbere hal been DO shortfall in 
10ldiol as compared to last yelr. 

Tbe loading during ,tbe period June to 
October, 1986 is slightly less by 0.68 million 
tonnes as compared to tbe target, or just 
about balf a per cent. It IS. bowever, 
higber by 4.23 million tonnes wben compared 
to tbe 10ading during the corresponding 
period of last year. 

(c) The slight shortfall is due to less 
offer of programmed bulk traffic, mainly on 
the South-Eastern, Central and Soutbern 
Railways. 

(d) The railways have lifted other 
traffic to make good the shortrall in certa:n 
sectors, and, due to this th~ overall leading 
is much higher than Jast year. Tho freight 
performance is reviewed on a continuous 
basis at different levels to optimise loading. 

Derailment of Englae of Baagalore-
Madras-Bomba, Jaaat. Fspress ia 

South Ceatral Railway 

2703. SURI DHARAM PAL SINGH 
MALIK: 
SHRI SUBHASH YADAV: 

Will the Minister of RAJLWA YS bo 
plealed to atate : 

(a) whether the engine of the Bana_lore-
Madras·Bombay lanata Express derailed on 
27 October. 1986 between Narayanpet Road 
and Linairi Stations in tbe Guotakal 
Division of tbe South Central Railway; 

(b) if 80, tbe causes of tbe derailment; 
and 

(0) tbe action taken against the peraODS 
found responsible therefor? 

THE MINISTER OF STATE OF THE 
M;~ISTR,¥ OF RAILWAYS (SHRI 
Mh.1>HAVRAO SCJNDIA): (I) Yos. Sir. 

(b) and (c) The dorailment occurred due 
to rail fracture. As tbis is a case of track 
failure, no person bas been found 
responsible. 

ModenalsltJon of Bogies aad Coaelel 

2704. SHRI SOMNATH RATH : Will 
tbc Minister of RAILWAYS be plcaled to 
state: . 

(a> whether Government bave lurveyed 
the cooditiion of pa.senger coacbes. in 
Express trains plyinl on tbe East Coalt 
of India; and 

(b) tbe steps being takeo to mocemise 
passenger bogies in trains wb icb run from 
Howrab to parts of Orissa ? 

THE MINISTER OF STATE OF. THB 
MINISTRY OF RAILWAYS (SHRr 
MADHAVRAO SCI NOlA) : (a> Tho 
Railways have an established system 
for inspection of all coaches. Coache. 
are inspected according to a set schedule. 
starting from inspeclion after every trip 
followed "y otber periodical scbedules. 
During tbese inspections all aspect, includina 
coacb ,cleaning, water filling. replacement of 
deficient passenger amenities and safety 
fittings are properly attended to. Tbese 
inspections are further supplemented by 
inspections at officers' and inspectors' level. 
These schedules are allo being followed for 
Express trains plying on the East Coa.t 01 
India. 

(b) Every effort il beiDa made to COlure 
that coaches in this section aro maintained 
in' good condition. 

[ r,fllIJllllloll) 

Ne" Railway UBe from Loblrdag8 to 
Tori aud CODverlJtloa of Raadd-Lobar. 
.ap Rall"ay Lla. lato Broad Gallle 

270~. SHRI SHIV PRASAD SAHU • 
Will the Minister of RAILWAYS be ploaseci 
to refer to the reply given to Vnstarred 
Question no. 5143 on 3 April. 1986 re,ardina 
Survey of new Railway line from Lohardala 
to Tori and conversion of Raocbi-Lobard ... 
railwa, Jine into Broad-Oauac aDd atato ; 
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(8) wbether the \urvey work for laylo& 
a new rail line from Lobardap to Tori 
.'ter converting Darrow puge lino from 
Ranctil to Lobardaga Into Broad Oaule linc, 
hal SiDce been completed ? and 

(b) if so, tbe results tbereof ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) No, Sir. 

(b) Does not ariae. 

CEnl/lsh] 

Tr.,el Coacesslon to Accredited Newsmen 

2706, SHRI SAIPUDDIN CHOWDHARY: 
Will tbe Minister of RAILWAYS be pleased 
to state 

(a) whether travel concession is to be 
liven shortly to accredited newsmen : 

(b) if 10, the catejory of newsmen to 
let such facilities ; 

(c) \\ bether tbis facility is proposed to 
be extended to the newspapermen only or it 
is to be extended to the newsmen of 
magazines and periodicals also; and 

(d) wbether vernacular newsmen are to 
be covered under sucb facilities; if so. tbe 
detail. thereof ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (8) and (b) 
Travel concession, both in First and Second 
classes. is already available for all newsmen 
accredited to the Central and State 'Govern .. 
ments. However, With effect froro 11.9.1986 
the element of concession hal been increased 
from J S% to 25% in 1 st Class. 

(c) and (d) Accredited newlmen of 
both Enillisb and Vernacular new~paperst 
maaazines and periodicals are already 
entitled to the existiol concession. 

letter Prom Port EtaglDeerlaa Sramlk 
UaloR Ho.tah 

2707 SHR! HANNAN MOLLAH: 
WIll ~tbe Mini.ter of SURFACE TRANS-
roll T be plealed to etate : 

(I) whether Government bave received 
any letter from tbe Engineering Sramik: 
Union. Howrab ; 

(b) if ao, tbe ilsues raised in that 
memorandum ; 

(c) whether Government ba.ve examined 
it and if so, what tbe flndinss ; and 

(d) the ateps Government bave taken 
or propose to take in this reaard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) No, Sir. 

(b) to (d) Does not arise. 

Medical FacfJltles for Employees ResldlDI 
In Nortb Pltampura,New Deihl 

2708. SHRI JAGDISH A WASTHI : 
Will tbe Minister or HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether Government propose to 
provide medical facility to employeea of 
Celltral Government reliding in North 
Pitampura, Delhi and nearby colonies; 

(b) if so, tbe time by which tbe CGHS 
dispensary is ] ikely to be opened in tbese 
areas; and 

(c) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
"HAPARDB): (a> Central Government 
employees residina in North Pitampura are 
availing medical facilities tbrouab CGHS 
dispenlary, Shakurbasti. 

(b) and (c) A basis concentration of 
2000·2S000 Central Government employees 
within a radius of 3 km is required for 
opening a new COBS dispensary in an area. 
New dispensaries win be opened in North 
Pitampura and nearby colonies as 800n as 
tbe criteria regarding number of Central 
Government employees is fulfilled. subject 
to availability of resources. 

----



271 NOVBMBBR ,20, 19.' 272 

12.10 hn. 

SRRI BASUDEB ACH4RIA 
(Bankura): Please a 1Iow us one by one. 

SHRI SAIPUDDIN CHOWDHAR.Y 
(Kalwa) : You do not look to this side-

MR.. SPEAK'RR. : I alway. look to this 
side, Who is loin' to speak? 

SHRI BASUDEB ACHARIA: Certain 
crucial findings of tbe Centra' Bureau of 
Investigation into Bhopal gas traspdy bave 
,*,n communicated to the management of 
the Union CJfbid'e, although inve~ tigations 
have not yet been completed. It is a very 
serious matt er. 

MR. SPEAKER : I bave a Ire ad, 
received your Dotice and it is a very 
Icrioul matter. I will look into it and 
find out wh ether tbis is a fact or not. 

SHRI SOMNATH CHATTERJEB 
(Bolpur) : Tbere is a deliberate attempt to 
pass on the re1ponsibiUty. 

MR. SPEAKER: We will see to it. 

SHl{I SOMNATH CHATTERJEE: We 
have given notices. 

MR. SPEAKBR : I bave received today 
aod I will look into it. 

SHRI SOMNATH CHATTBRJEB 
BarUer also I gav'e notice •. 

SHRI SAIFUDDIN CHOWDHARY: 
We have been raising it for some days and 
tbe sam e k'nd of reply we are getting. 

SHRI SURESH KUa,UP (Kottayam): 
The Government should at I calt tell this 
Jiouse ..... 

[rNulati.l 

MR. SPSAltER: I bad Mot for ,ou 
,..terday. 

I have lot information which I w~. ted to 
oonvcy to you- , 

. r Tranl/allon] 

-but you did not tarn up, I tricd my 
best to locate you. 

[Engll.h] 

SHRt SURESH KURUP : That person 
came and to)d me that after the hearing in 
tbe court. tbe Minister wlH make a Itate-
ment. At Itast be should come before 
this House and tell what stepI the Govera-
ment are taking? 

[ DauZat/on] 

MR. SPEAKER: We are doiDS tho 
needful. I sball discus. with you. 

[ElJglish] 

We shan do it. We .bail not leave It. 
We are not goins to I ea 'YO it. Do Dot 
wort,. I bave got it. 

SHRI SOMNATH CHATTBRJEB: 
Ask: tbo. Government to take it very 
seriously_ 

[ Translation) 

MR. SPBAKER: I will look into it. 

[Bn,li.rhl 

We will do it. 

[ Trallslatto,,] 

SHRI V. TULSIRAM (Nagarkurnool) : 
Mr. Speaker, Sir, it is a VI" important 
issue. Two day. earlier ",e bad a discu .. 
810n on terrorists in tbe Hou.e. Pollee 
oflictrs and conat.bles are belDI killed 
there. What is the moanlDI of sucb a 
dilOuBllon , 



", 
Mit. SPBAltBR.: It "III lorve I tbe 

purpoae. 

SRRI V. TULSIRAM: SOlDe 81)ecial 
mea.ure. Ihou'd be taken. They are 
kUlio. the police ofBceJ'l. 

MR. SPBAKBR : That is very bad. 

[EIIgll.h1 

SHR! T. BASHSBR (ChJrayinkU): 
You bad lifted to a discussion OD our 
poor performance in tbe .ports field. 

[ Ta"",latlollJ 

MR. SPBAKBR : We Ihall do it. 

[.,li8h] 

SHRI T. BASH_SR: Yesterday lOA 
decided Dot to send our sportsmen to tbe 
nest Olympics. It is 10 their report. It ia 
very serious. 

f'rtm,lallon] 

MR. SPEAKER : We sblll' fulftl lb. 
promise. 

SHRI T. BASHBBR : Now they have 
aubmitted a report. I tbink you sbould 
do It. 

MR. SPBAItBR : We will fuUlI tbo 
promise. 

[nan,lalloll] 

1 iball cite 80 urdiu couplet 

(...,,,.,,] 
SHal BURESH ItURUP : In the Zero 

~ D.o. ,,\1 are ,0 tiod t04l,. 

DR. DATTA SAYANT (Bombl, South 
ClDtral) : In tile Zero Hoor 'YOU .re '0 
frleadl, 'oda,. 

SHll T. BASHBBR: We appreciate 
tb, Itaod ,OU have taken today. You 
mUit continue witb it. We all welcome It 
aDd W' cODlratulate you. 

MR. SPBAIC.ER : It on]y dtpendl upon 
you Member~. You bebaved. So, I am 
very bappy aDd I co-operate. When you 
just an .'t up, more t han fifty. I do not 
~DOW what to 00, wbat to lilteD and whom 
to Jiltea. 

SHRt BASUDBB ACHARIA : You 
11Iow UI one by one. 

[ Trtm,latloll] 

MR.. SPBAICBR : I have DO obJect loa 
in doinl so. 

[En,II,h] 

I am btro to belp. I want to emphalise 
wba. is important and we must discuss 
ever,tblng which is of national iDterest. 

. SHRI BASUDBB ACHARIA: Tbl. is 
very important. 

MR. SPBAKER : No problem. 1 
alre~ and I bave already t .. keo steps. I 
must find out tbe facts wbetber tbis is true 
or not. Then we will see something. Why 
not? What are we here for? If you caD 
jU8t adopt tbis line, tbel, is DO problem. 

PAPBRS LAID ON THB TABLB 

[&tIll,,,] 

Notllcetl ... aDder NatloBal Hi ..... 
way. Act, t95Ci aDd Majer Port 
Trait Ad, I go and aDder Pro". 

to artlele ,." of tbe COD,fleatllD 

THB MINISTBR OF STATB OP TRB 
MJNJST,RY Of SURfACB TRANSPORT 
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(SBaI RAJBSH PILOT: I bel to Jay 00 
tbe Table :-

(I) A copy or the National HilbwaYI 
(Amendment) Rules. 1986 (Hindi 
Ind English versions) publilhed 
in Notiftcation No. S.O. 4'6 (E) 
in Gazette of India dated tbe 20th 
AUluS·, 1986 under ,ub section 
(3) of section 9 of· the Nat ional 
Hi.hways Act. 1 '56 rPlaced In 
'tbrllr,. See No. LT-3248/86) 

(2) A cop, each of the followiDg 
Notifications (Hindi aDd Enllisb 
venioDs) under .u~·section (4) of 
• ectiOD 124 of the Major Port 
Tru~ts Act, 1963 :-

(i) O.S.R. 1123 (E) published in 
Gazette of India dated the 
1st Oc,ober, 1986 appro.iol 
the M()rmul80 Port Em-
ployees' (Children'. Educa-
tion Allowance) (Amendment) 
ReguJatioDs, 1986. 

(iI) G.S.R. 1162 (E) publisbed in 
Gazette (>1 India dated tbe 
23rd October, 1986 approv-
ing the Madras Port Trust 

'Genetal (Amendment) Ro-
Julations, 1986. 

[Placed in library. See No. 
LT 3249186] 

(3) A copy each of tbe loUowinl 
Not ifica tions (Hindi and Bnglish 
versions) under proviso to article 
309 of tbe Constitution :-

(0 The Department of Surface 
Transport (Transport WiDa) 
Ca~h Officer Recruitment 
Rules, 1986 pubJisbed in 
No tification No O.S.&. 630 
in Gazette (If India dated tbe 
16th Augult. 1986. 

(Ii) The Ministry or Transport, 
Department of. Surf.ee 
Tran.port (Staff Car Driv,r 

and Despatch Rider) R.ecrult-
ment Ruels, I t86 pubUlb.d 
10 Notification No. a,s R. 
631 in Gazette 01 India' 
dated the l'tb Aututt. 
1986. 

(Ui) Tbe Ministr)' 0' TraD8port, 
Departme[lt of Surface 
Transport (Transport WiDI) 
Internal Works Study Uolt 
(Junior Analyst and Research 
Astistan') Recruitment Rule., 
1986 pll bUsb rd in Notifica-
tion. No G S.R. 649 ia 
Gazette of India dated lb. 
23rd Auaust, 1986 • 

[Placed in library. See No. 
LT 3250/86] 

NotlfkatiODS under Cudoml Act, 
1963 and C e! lra1· kefse Rale., 

1944 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF EXPENDITURE IN 
THB MINISTRY OF FINANCE (SHRI 
B.R. GA DHVJ) : I brl to Jay on tbe 
Table ;-

(1) A copy of Notification No. G.S.R. 
1196 (E) Hindi and BDIlish 
versions) pub! isht'd in Gazette of 
India dated the 12th November. 
1986 together with an explanatory 
memorandum rescinding Notifica-
tion No. 389/76-Customs dated 
the 2nd August, 1976 under 
section 159 01 the Customs Act, 
1962. 

(2) A copy of Notification No. G.S.R. 
1197 (B) (Hindi and BnaU.b 
versions) published in Gazette of 
IDdia dated tbe' 12th November. 
J 986 together with an eKplanalory 
memorandum makiog certain 
amendment to NotificatioD No. 
132/86-Ceo,ral EKcilel dated tb. 
lit t4arcb, 1986 10 88 to exempt 
PVC compound.' bavfDI a 
.pecilc &ravity of 1.21 or IDOr. 



from tbe paYDlOPt. of central 
exohe duty subject to tbe ooodi-
tions spocified in tbe oOlitlcation. 
issued und~r the Central Bxcise 
Rule., 1944. 
(P.leced in library. Seo . No. LT 
3251/,,] 

- ..... --

D.17 lar •• 

MESSAGES. PROM RAJYA 
SABHA 

SECRETARY.GENER.AL : Sir, I have 
to report tbe following measflles re'ceived 
from the Seer etaa Y·Oeneral of RaJy. 
Sabbs :-

0) "In accordance with the Provisions 
of 8ub·rule (6) of ·rule 18' of the 
Rules of Procedure and Conduct 
or Business in tbe Rajya Sabba, 
I am directed to return herewith 
tbe B~tate Duty (Amendment) Bill 
1986, which was passed by the 
Lok Sabha at its sitting beld on 
the 5lh Novembc'. 198&, and 
trao!'mitted to the Rajy. Sabba 
for it', recommendations and to 
stato that this House bas DO 
recommendations to make to the 
Lok Sabba in regard to tho said 

(ti) 

(Ill) 

Bill." 

"In accordance with the provisions 
of rule 127 of the Rules of 
Procedure and Conduct of Busi-
ness in the Rajya Sabba, I am 
directed to inform tho Lok Sa1:>ha 
thlt the Rajya Slbba. at itl settinl 
held on the 18tb No,.mber. 1986. 
a,reed without aoy amendment to 
tbe Juvenile JUltice BiU, 1986. 
wbich was passed by tbe Lok 
Sabha at its sittinll beld OD tbo 
10·tb November, 1986."~ 

"In accordance witb the proYi· 
,lODI of rule 111 of the Ral. of 

P A'C. 21. 

Procedure arjd Conduct of Bu ... 
ness in tb. Raj,. Sabba, I a. 
~jr.cted to enclOle a cop, of tb, 
Infant Milk Foods and PeediDi 

--·-Boul.1 (ReauJation of ProducaioD. 
Supply and Distribution) BUI, 
I '86. which bas been pa .. d b, 
tbe Rajya Sabha at its IlttiDa held 
on tbo 18th November. 1'86.'! 

INFANT MILK FOODS AND 
FEEDING BOTTLES (REGULA. 
TION OF PRODUCTION. 
SUPPLY AND DISTRIBUTION) 
BILL. 19S6-AS PASSED BY 

-RAJY A SABHA 

[Engll.rh] 

SfCRSTARY GENERAL: Sir, J la, 
on the Table the lofan t Milk Food. and 
Peed'n~ Rottles (Re~uJation of Production, 
Supplv and Distribution) Bill; 1986.1 
passed by Rajya Sa bha . 

12.18 brl. 

PUBLIC ACCOUNTS COMMITTBB 

[Ea,lIsh] 

Action Taken StatemeDts 

SHRI E. AYYAPU REDDY (Kurnoo)): 
I beg to lay on Ihe T-able English aDd 
Hind i ao versions of the followinl 
statements : 

(1) Statement showinl action lateD by 
Government on the rc:commf'nda· 
tions contained in Coapter I and 
60al replies in respelt of Chapter 
V of 14tb Report (8th Lok Sabba) 
on Uoioo Excise Dutie3-Ellomp.. 
lion of Goods falUn. under Tariff 
Item 68. 



2'1' Calli'" Alt.tlon 

[!brl B. A"8PPU Reddy] 
.: (2) Statoment tbowlnl action tatln by 

Government on the recommeDda· 
tionl contained In Cblpt,r I and 
8nal replies In respect of C.bap'. 
V of la'ch Report (7t~ Lot 
Sabba) on Procurement and 
otiliaatlon of 10. Ton Cb~8.19 and 
Vcblol. built thereon. 

---
12.0' br •• 

CALLING ATTENTION TO 
MATTER OF URGENT PtJBLIC 
, IMPORTANCB 

['FraMatlo" ] 
Reported wldelpread epidemic of 
eneep .. 1itll In varlolll parts of tbe 

country 

SURI ZAINUL BASHER (Ohazipur): 
Mr. Speaker, Sir, I waDt to '. draw the 
attentioo of tbe Minhter of Healtb and 
Pamily Welfare to tbe following matter of 
uraent public Importance and r equelt that 
be may make a statement thereon: 

[.&IgIIIA] 

"Reported widespread epidemic 
encephalitis in various parts of tbe 
country aod tbe measures taten 
by tbe Government to control tbls 
disease." 

THE MINISTBR OP STATE IN THS 
DBPAR.TMENT OF HEALTH IN THE 
MINISTRY OF HEALTH AND FAMILY 
WBLfARE (KUMARI SAROJ KHAPAR· 
DB) : Mr. Speaker, Sir, Japa.nele Encepba-
lit is il a viral ••.•.• 

1. Allam 

1. Andbra Pradlah 
3. Bibar 
4. KarD.taka 
5. Manipar 
CS. Taadl Nadu ,. Uttar Pradelh 

Total: 

r ,.,.,,11"'0111 

SBRIMATI VIDYAVATJ ~HATUR. 
veDI (Kbajurabo) : Mr. Sr)eater. !'ir, the 
hone Min ilter is ver, profleient tn Rindt. 
The motion bas been liven In Hindi alMl 
the repl, shall aJlo be liven In Hindi. 

[&,11s6] 

MR. SPBAKBR : I aID • democrat. 

KUMARI SAROJ KHAPARDB:" Mr. 
Speaker, Sir; Japane.e Bncephalitis is a 
viral disease tnDlmltled priacipally b, 
mosquito ,of Culex.yisbDUI Jl'oup aDd also 
otber typea of "mOlquitoes. The disease 
Ipreads tbroulb mOlqulto bit.. Usually 
the infection i. confined to birds, pi •• aDd 
cattle. Tbe infection in maO i. picked up 
by tbe mosquitoes. Tbe mao il tbe blind 
end of tbe tranlmi86ion. Man to maD 
transmission of Japanele EDcephalitis docs 
Dot occur. It is not coDt'llious disease and 
does not spread by eatiDg animal flesh aDd 
driokioa mUk. 

The infection causes acute io8amator,. 
disease of short duration iovolviol parts of 
brain spinal cord aDd mcniolcs. It ma, 
allo manifost with liln of menialea. irlita. 
tion i.e. headache, backache, Dock ri.idlty 
aDd high (ever with 1018 of conlciou8nesl. 
Death OCcurs usually due to cerebral 
damale. Fatality raalO' usuall, upto 60 
percent. 

According to tbe latOlt information. 
total 1358 deaths due to Japanese Bncepha-
litis bave been reported during 1986 from 
siven States viz. A.sam, Andhra Pradesh, 
Bibar, KarDataka, Maoipur; TamilDadu 
and Uttar Pradesh iD tbe cOUDtry. Stat .. 
wi.e incideaco i. as uDder :-

Cal. Deatbl 

897 38S 
1338 36' 

67 11 
117 2' 
l' S 
70 28 I'., 533 - -- .. 

4053 1358 
' . .. 



The fo11o"iol mealure. are belDI t akea 
lor the cootainment or Japane .. 
BDcepbaliti~ :-

J. Directorate of National Malarla 
Bradication Prolramme is reau.arl, 
coli ect iDg and analysing the 
Incidence report. (rom States/ 
Union Territorf ea. 

2. 

3. 

4. 

5. 

6. 

8. 

All tbe States/Union Territorii. 
bave been request cd to spray BHCI 
DDT in an alea of 2-3 km •• 
around a case wherever reported. 
besides malathion fOlliol. 

Nation II Institute of virology t 
P\Jne, Scbool or Tropical Diseases. 
Calcutta, All India Institut e of 
Hvaicne & Public Health, Calcutta 
and Nat loo-d Institute of Com-
municable Diseases, Oelhi are 
hvolvcd in th-e programme for 
advice and dia,Dosis. 

States and Regional offices of 
Health and Family Welfare have 
been requested to be in constant 
touch with the States for Japanese 
Encephalitis contro'. 

BHC/DDT and Malathion are 
supplied by Directorate of 
National Malaria Bradication 
Prollamme for control of JapaneSe 
Encepbalitil. 

FOllina macblnes are lupplied by 
Directotat, of National Malaria 
Eradication Proaramme to tbe 
affected States, 

Health Bdacation 00 Japaneao 
Encepballtis bas beeD intensified 
and Dece •• ar, luidelines have been 
issued to all States/Un ion Territ()w 
riel to contain tho dllOtlsos. 

9000 dOl ea of Jopanese Bncopba-
Utis vaooine bav. been tuppllecl 
to Government of Assam out of 
tbe read, MOck available. Howe-
vet, aD Sapert Oroup God. tbe 

Colltn, "4,I,,,tloll ~.i 

Championlbip of Director Gene,lI 
of Health Services and compri.tal. 
among otbers, of Directors of 
Healtb Senicel of Aodbra 
Prade~b, Tamil Nadu, Uttar 
Pradesb aDd Karna!aka hal opined 
tbat vaccine bas no role to pIa, 
during epidemics and tbat it is not 
recommended as aD aod.epidemlc 
measure wbeD the outbreak bal 
occured• 

(Tranl/atton 1 

SHRI ZAINUL BASHER : Mr. 
Speaker, Sir, we would like to thank you 
for accepting a Callinl Attention Motion 
00 such ao important issue. At ptesent, 
the problem of encephL,iitis has assumed a 
serious proportioD in tbe. country. Reports 
or several deatb, are beina received ~~ory 
day. Tbe boo. Minilter has liveD in ber 
statem(ot State';'wise figures about tbe 
deaths tbat have taken place due to tb i. 
dileale, but these details must be reJatiol 
to thOle patients who have died in hos-
pitals. Tbere are many many. patients who 
do Dot lC..1ch hospitals and tbis disease it 
such that if the patients are nol treated 
immediately they die. Aod keeping in 
view tbe inadequate mediall facUities and 
hospitals available in OUf villages, I can 
very we)) la), tbat the people are dyiog of 
tbis di~.ase in large number and reports 
in this connection are not ceaeblnJ tbe 
Government. 

Sir. in Uttar Prado.b this djseatc bas 
taken an epjdemic form. Similarly. in 
Andbra Pradosh and Karoataka also it bal 
.pread. Assam bas not beOD mentioned 
in ,be statement but a few days back 
reportl were received that it has spread 
there also. 

[SHRI SOMNATH RATH In'M CAstrJ 

This disease is not DOW to tbll 
country. On 23rd November. 1'81 • 
calliol Attention Motion by Sbri Hari.b 
Rawat and otbers re,ardin. tbil dJscasc 
was dJscusacd in thi' House aad at tbat 
time 11'0, .imilar dotail. wetl liveD, . Tbe 
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[Sbr. Zainu1 Basber] . 
hOD. Minister had stated emphaticall, at 
tbat time tbat all effort. were beiol 
mlde and would be made to elrdicate 
tbls disease but 10 spite of tbat, 
It seems tb is diseas e i, not going to 
be eardicated. Ratner, I am afraid, tbis 
disease may not become more .erious be-
cause. as bas been stated, tbi' disease 
Ipreads mOjtly througb mo.quito bite and 
It is well koown to tbe House bow the 
mosquito meoace is increalina. So much 
10, tbat in Delhi where we live aod wbere 
two or three years back tbere were no 
mosquItoes at all., It bag becomo difficult 
for us now to sleep. Mosquitoes have 
reachod every house and evory room. We 
Iball have to use mosquito net. This is 
Dot the situation in Delhi only. 10 other 
cities also, tbe situation has deteriorated. 
Jhe mo.qul1O menace is increasing with 
greater speed tban the speed wilb which it 
was eradicated. lust, now, the hOOt 
Minister bas mentioned in bis statement 
tbat people arc dyioS of malaria aod it is 
natural lhat peopJe dIe of enc~phalitis al.o. 
I want to know as to what steps are being 
taken by the Government to cradic}' e 'he 
mosquito meaoce. Why mosquito eradica-
tion programm~ is not b"ing taken up a5 
faIt as it waS implem~ntcd earlier? U is 
now bearo tbat mosquitoes will r~main but 
mosqutto torne diseases will Dot bo there. 
Is it a fa ct nat mosquitoes will remain but 
tbe diseases caUsed by tbelt bite will not 
be tbert.? II 60, 1 fail to understand it. If 
mosquitoes arc not cradicated the disease 
will be tblle. I reque't tba, a cOUlprebon. 
live proaramme for m08qulto eradIcation 
sbould be started, particularly for rural 
areas where sanltar~ COUdlwlons bave deteri-
orated. 10 tbe villagcs wbere dooluDI 
water ftlCl1llY ba~ r~ucbed: the lDci(leoco of 
mO~qulto menace bas lo,-=reased becausc 
of the lack 01' (lraloalc system. 

Another tbiDl which I want to say is 
that parucuJarJy in vil1ases, wbere bOI-
picals are avaaJable, medicioe. are not 
avaU.bic. MediCine for this dlloase.1 
not oatU, available. Tbe doctors tbouab 
• tllina to belp canool do mUCh. Tboro .. 
fore, tbo me(lICJDel for tbil diaoase should 
be luppliod iD larac quantit1. particuJatJy 
to tbe Pnmar), Heahb Centres. In tbe 
p. Ilniir1 Healtb Conu •• wbaeb an a"",ljbJe 
lQ ",0 ,11,.,.,1. T .. lforo. tbon Ibould 

be proper arrangement or suppJpi n. tb •• 
medicines to the Primary Healtb Centres. 

In this Statemeo.t it bas allo beeD 
stated that accordina to tbe doctor. 
oPin'on no vaccine il necessary for tbls 
disease. On tb, onc band it baa boen 
stated that it is a communicable disease 
and on the otber hand it i8 laid Ihat DO 
vaccine is required for tbis dig ease. J am 
not a doctor and 1 accept whate,er tbe 
hOD. Minister has said. But, then, bow 
will it "- controlled? Is there any medicine 
to check tbis di.ease or not? If tbere is 
tben ;t should be supplied to tbe p~opJe "0 
that they may take it al a precautiona., 
measure. If tbere is no vaccine for tbia 
disease and lome medicine is there, tben it 
should be distributed in as mucb quantitl 
as possible. These medicines should be 
supplied and distributed On war footing in 
tbose affected areas where this disea~e has 
taken epidemic form. 

J also want to "OOW whe'her in tbl. 
matter a.ny bell' from the World Heahb 
'Organisation bas bt:cn ~ought" If 80, 
whether any belp bas beeD re~el\'ed or not? 
This dIsease h called JJpancsc encepha-
litis. Perbap... this disease has come 
from 'apan. The World Health Organi. 
sation might have made resl!arch in this 
matter and prepared some medicine Has 
aoy assistance been taken (rom them in 
this regard or whether Governmont pro-
pose to do 80 ? 

Yet, aoother aspect of it bas come to 
notice. This disease is spreadiog mostly 
in tbose areas where pigs arc reared. PilI 
are reared in Jarge Dumber in our coun'" 
particularly 'D the golooies inhabited by 
the poor, tb e weaker section.. Ha vo s ucb 
places been identified? Whetb~r an, 
specific arrangements have been made tu 
check tbis disease in those areas where 
pi,s arcs roarod? These aro som~ of tbe . 
questions whicb I want tbe bon. Mlnistor 
to reply. 

·SHRI A.l.V.B. MAHBSWARA RAO 
(AmaJapuram) : Mr. Cba!rman. Sir, tb • 
virus fever called Japane.e cocepbaUtil 
which il popularly known as brain fe.er 
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II widely prevalent in SlveD States In the 
oouotry. Already thousands ,of children 
bave lu(.cumbed to ,his dreaded dfseall. 
Tbougb the situation oa 118 for an immediate 
aDd effective .tepa to check tbit most 
dreaded disease, notbing ~ilni6cant bas 
been done 10 far by the Oovt. I am 
at a losl to understand what our rcsoarcbe.ra 
fn medical field are doing. When the 
brain fever attack,s tbe Child, cerebral 
damage in. the child tak e~ place. The 
affected child will be deprived of bia 
mental faculties. In man, casts children 
either ~ucoumb to the disease or in cate 8 
tbr, survive they will be either deprived of 
their sight or wi II he flermanentJy mentally 
crtpplerl. Tbf'y suffer permanent damage 
to their body and mind. Sir, in my State 
of Andhra Pradesh, tbls disease bas spread 
to 18 o,stliets out of 23 districts More .. 
than 500 children in my state ha"e already 
dJed so far. During the rainy season and 
tspecial1y during November brain fever 
spreads. Duriog thIS period, mosquitoes 
breed. It is a well known fact tbat mos-
quitores are primarily responsibl. in 
Ipreading the bratn (ever Though every 
ono knows that mosquitoes bi ~e is the 
primary cause; so far no research work 
bas been ulidrrtaken to precisely identify 
the rea ons which caule this fever and 
find out a remedy to it. Some people say 
that in addition to mosquitoes. pigs and 
birds also act as agent in spreading tbis 
most dreaded fever ••• &ir. Andhra Pradesh 
Government bas taken several steps to 
contrlin the fever. Now pigs are beina 
kept 5 Kms away from tbo viJlagos so a~ 
to eliminato the possibility of this fever 
beiDI spread through them. The Govt. of 
Andbra Pradesh had al.o requested the 
Ceo.ral Govt. to rush ten Jakh vials of 
vacCine to tbat State, if necessary, by 
importing it from foreiln countrie~. But, 
I am sorry to say tbat tbe Central Govt. 
bas not taken any action to comply with 
tho request of tbe State Govt. Sir. the 
Contral Govt. i. equally responsible in 
cootaininl and eradicating thi, fever. 
hence they Ibould show uri ene, in rushin, 
tbo requirod vaccine Vials (0 AOdbra 
Prad esb. In tho recently concluded 
SAARC meotioa, in walch tbe heada of 
aovt. and -Steite bad pauiclpated, our 
Priae Min~ter ,Sbrl a.ajiv GaDdhi declared 
tbat tbe enouah care wUI be provided to 
to cblldreD, aDd by tbo ODd of tble ,IU, 

no child will be allowed to die for want or 
proper medical oare. But tbe reality is 
tbat hundred$ or children are succombr"a 

, to brain fover every day. So J want to 
know from the hon. Minister what steps 
the Cen'ral Govt Droposes to take to 
check the spread of this most <irea:! fever. 
We have succeeded in eradicating Malaria 
from the land. Tbe eradica lioo of malaria 
was tackled on a war lootiol.' Now. tbe 
time has com to take effective measures :')n 
)l war footioa in ~radicatiDli bra in fever-
The research work has to be carried on 
more vigorously. Wo helve to find out 
both tbe cause and remedy for the brain 
fever. We must also try to know about 
the preventive moa~ures to check this 
fever. Effective medicines ,hould also be 
found out. No stone should be left un-
turned to wipe out this fC"er once and for 
all. This is the primaril) the reJponBi-
btUty 91 Central Gavt. 

Sir. the children are the future citizens of 
the country. If the brain fever wipes out 
thousands would there by any citizen in 
oountry tomorrow ? 

Sir, our people in rural areas, parti-
cuar)y in Aodhra pradesh are illiterate aod 
innocent. At a time when even the experts 
are not able to fiod out the cause and tbe 
remedy for the brain, on e can hardly 
expect lullible vilJaaers to take necessary 
and preventive steps to check it. Nor-
many a child succumbs to this fever 6 
hours after attack. parents ehould be 
alerted to take quick action. For tbis, 
it is necessary that proper publicit)' ·should 
be liven in rural areas about the steps f.0 
be taken immediate;y after the attack of 
tb. brain fever. All the pub: icily wing, 
and NBP&H of ~be Central Govt. tbould 
be alerted at ooce for the purpose. Tbe 
parenti in rural areas bave to be educated 
properly without aDY furtber 108s of time. 
Steps allo should be takeD to drain out 
tbe 8taloated water and such puddles, 
where ar. mosquitoe. breed. Requelt1ng 
tbe Govt. to take up tbese aDd several 
other Deeeflary measures to contain lhb 
fovol', 1 goncJudc m)' Ipeccb. 
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SHRI V. S. K.RISHNA JYBR (Bania-
lore South) : Mr. Chalrmao. Sir. I have 
Sost lIet ened to the statement made by tbe 
bon. Millllt,.r. J woul:t like to add one 
or two pOint, onh because 81read, tbe 
"reviou8 Jpeaker~ have said about this 
deadly diseastto. Tbi~ distase is not new to 
• "fs country. Probabl,v. it came to this 
country (our or five years ago. Bvrn in 
the KarnatAks Ulblature. we discussed It 
several times. Evrry 'Yeat' there have been 
hundreds of deaths. or course, we do oot 
bave the filures becs US" only the 8aure• 
for fhe currrnt yeaf are liven. So far the 
figure is 1400. I \' ould like to know from 
the bon. Minister whether tbi. disease is 
curable or not' Accordiag to th. state-
ment made by the hone Minister, the 
expect opinion is that tbe vaccine Is not 
effective. What alternative have you 
tbouaht or, Has the Govornmea( thoutbe 
of any alt.rnative? 'You have been seodin, 
vaccine to the varioul States. You have Bent 
SOOO vials to Assam. Katoata1ca Goveroment 
f. requesting more. They Iro in need 
of it. Ha. the Government accepted 
tbil opinion of tbe txpercs? Have 
10U ccme to the conclusion that it i, 
Dot worth while to send tbe vactin. any 
more 1 If it is 10, wbat are the alttr-
natives' OUT Indian Icientists afC reputed 
ee:ientists. Are we not capable to find out 
a vaccine for tbi' disease 1 In our labora-
tories are ~e not manufacturing this patti-
eu1er Japanese vacc1ne? Is it mad. in 
IDdia or is it imported from other coun-
tries 'l The hone Miniltet ma,. kindly 
claborat e 00 that. 

This dileale was first noticed in 
Karnataka In the Kolar District, In the. 
district or Dr. V.nk8te~h. We hive been 
tryinl to control it. I am bap.,y tbat tbe 
8.ure of death. in respect of lC.arnataka il 
DOW 29. Bvery day in the local paper. 
WI have been readIng reports of death in 
Kolar and Bellary districts, palticularly 10 
tbole 'wo districts which are mOlt" back ... 
"ard distri~ts. I would lite to know from 
tbo bOD. Minister as to wbaf il tbo opinion 
or tbe experts. AccordiDI to medical bul-
letin. which I bave lone tbrouab, it ClD be 
"""Qtc~. Wbto we blv, beta abl. to 

.uc~e88'ull, .radicatt ma'iria throu.bout 
the countrY. caa we Dot eradicate tbJl 
particular mosquito' We k"low. tbls dl~ 
eale il not contalioDe, bu. It i, epidemic 
and it can be prev,flt.d. It I. purel, a 
.ocio.~conomlc que.tion. It i. tile ,e .. 
ponsib·Hty more or tbe State Oovernmeaf •• 
But I want tbe bon. Minister to take this 
very ,erlous)y and b1ve a coofereDCe of an 
Health Ministers to- discuss only tbis parti • 
cular tbiDI. The number of death. 
reported from Uttar Pradesh II 533, from 
Andhra Pradelb 367, from As~.m 385. 
The.e are not small fi,urel. We are In 
advancing country and we mD~t be able to 
find a vaccine. More tban 8nytbiol 81s. 
environmental sanitation is very importaot: 
Radio and TV should be freely used to 
educate people ahout this doadly dis.ase 
snd they should be advl.cd to talco pre-
ventive measures, Good water, sanitation 
and also persoDal hygiene are very impor. 
tont. What ia required today is education 
of the people, particularJy in tbe rural 
partl. That is very important. I am lure 
the Health MjnJstry. with tbe cooperation 
of the States, should be able to control h, 
and when we enter 1987, by tbat time I 
hope, you will have fouod a vaccine for 
tbe disease, PreventioD is better tbln 
cure. Preventive measurel should be 
taken III over tbe country 80 tbat this 
dtadJy diseaae does not occur again, 

(Tranllalton] 

SHR.I H.4RISH RAWAT (Almor.) • 
With rull rClardl to tbe hOD. Minister i 
would like to say tbat lbi. .fatement doc. 
not .how the lerioUlneil of tbe problem. 
Tbe number 01 deaths are Itated to be 13$' 
only. I am arrald this disea,. must blve 
caused as many death., in Uttar Prade.b 
aloDe. It may be tbat tb. casea 01 tbe 
poor are not 'registered or tbe, ate D t 
,bl e to reach hospital.. I appreciate tb~. 
~oblem. In Baldwanl ia Nanltat dis-
~rlct. aloDe, about $7 or S8 perIODS have 
di ed of ,thil di .. se. This II tbe iaforma-
tioo liveD by the statt of tbe local 
bOlpitalt. 

. 1 would Ii". to impr el. UPOD the boa. 
Mlolater to uk tbo Stat. OoverDIIIeDtl to 
utUi.. tb,lr ".I08foOl on ,..".d" 
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meaturel keepin, In view the seriousoess 
of tbe Ilto(\tloo. MOlt of the victims of 
tbi. disease are poor a. their health is Dot 
8S lood as would resist the di~ease. A 
sound and beaJtby PeflOD can resist the 
attack of Its virus but a poor maD cannot 
because of poor bea Uh. Tbe children are 
in particular vulnerable to tbis virus and 
when attacked they either die or becomo 
permanently disabJed. 

Therefore, I urge tbe hone MiDister to 
.tren~fben preventtve measure!';. The 
B.H.S. and D.D.T. available at present are 
bot so rtYective as would d~story the 
m09Quitoes carryif", the virus of tbis 
disease. The mosQultoe. have become 
BHS and DDT reaistant. Now-a..days the 
malaria mosquitoes are very common in 
Delbl also. I think even in Delhi lome 
malaria death. bav. taken place. You 
must take some serious steps to check tbis 
virus. The concerned people must be told 
that B.R.S" D.D.T. and Malathion are no 
more effective. Bither an effecttve dOle be 
used or tbe manufacturers should make it 
more effective. Thi' disease had first 
spreac1 in Japan. It was transmitted In 
Kolar district of Karn.taka in J980. Since 
then this Issue bal been raised many tjmes 
In Parliament. And, every time tbe boo, 
Minister lave the stereotype reply tbat 
efforts wore beiDI made to overcome <he 
aituation but those dorts have not Yielded 
any results. 

Mr. Chairman. Sir, eVeD the vacci'le 
Imported from Japan has proved indfecU"e. 
Mlny people were administered tbls 
vaccine in Dr. Ram Manobar Lohh 
Hospital and at some otber places. In 
Ipite of that those people were affected by 
ibis virus. So, I would demand that some 
othtr effective vaecine Ihould be imported 
from wherever it i. avaUabl e. SecondJy. 
we should entrust tbi' Job to our scientists 
of tbo National Institute of Virology, Puoe, 
thl lohoo} of Tropical Modicine. Calcutta, 
or so.. other Institutes and they should 
accept the cba Uenge of developinl an 
e«ective vaccine. If WI say that we bave 
Dot been able to develop during tbe Jast 
Iia yoars atl effective vuccine to cbo=1t tbis 
ylrul aDd protect tbe people rrom tbis 
4il.IO, It is a mattor 'ef letioGs CODCOCQ, 

especiaJly when this departmeot is UDder 
the charge of an able minister like Shrl 
Narallmba Rao. Now this chan.oge is 
not coming from ODe direction. several 
Stites have voiced their concero. A.slm 
has wltnes~ed more than '00 deaths a8 
YOU yoorseJf have' told us. I have alreldy 
liven some fllures about Uttar Pradesh. 
So. throUlb you, Sir. I would like tho hon_ 
Mioitter to enlighteo U!II whether any fme 
bound programme to develop an effective 
,accine win be prepared and, it ~o, bow 
much time they wUI take in developiQI 
sucb a vaccine Besides. what st.p. are 
being taken to make tbe exisfinl preventivi 
mea mres more eff' ect Ive like the Ipraylo. 
or SHe and DDT as tbeY are not provio. 
effective? 

[English] 

THt3 MINISTER OF HUMAN 
RESOURCa DBVBLOPMENT AND 
MINISTBR OF HEALTH AND FAMILY 
WELF \RB (SHRI P. V. NARASIMHA 
RAO): Sir. I am grateful to the HOD. 
Members for having given lome construc-
tive sugae:,Uons in the cour.o of tblir 
interventions. Instead of takin. up each 
point separately, I would like to plae. 
before tbe House a comprehensive picture 
of what il happeniol in rlgard to 
Japanese Enciphalitis. 

About 62 diltricts in the whole country 
are affected by this, out of 400 and odd. 
So, tbe very firs. point tbat emer,e. J. 
that when we are able to contain the 
disease within tbele 62 di.tricts, Dot 
allowing It to spread furtber into o~b.r 
districts which it throaten, to, then the 
problem becomes at once manageable. 
So, we will have to conCentrate on thlll 
62 districts and also take some mealures 
in the districts round about. This sbould 
be the arratelY. 

Comin. to an area where you haye 
tbis engipbalitis, wba: do you do about 
that di&trict? In that district thin81 are 
not bappening aU the time. Thero are 
certain reatiODI wben thero is aD epidomic 
80d tbo opidemic oontiQues tor two Of 
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three month_, it becomes se1f·UmttiDI In 
tbe IOnse that aft~r the rainy season is 
OWr t when tbe wintor sealon start't tbe 
thlna loe. down, tbe vector popu1ation, 
Itl denstty loel down aod therefore there 
u an automatic limit ina ,pet or. So, the 
Incidence of the disease i. more virulent 
and tbo death i8 the higheet in tbese two 
or three months only. Tberefore, tbo 
time is also limited when We can attack 
it. Thu. the arca is limited and tbe 
time also fs J imit ed. 

There ar e two ways or attacklDR It. 
It is well known that there is no cure for 
Japanese Enciphalitis. Tbat has beon 
eltablisbed. It is neither there in Japan 
wbere it started, nor anywhere in the u'orld. 
Therefore, the question of a specific cure 
or a medicine being made available for 
tbis does not arise. So Jet us forget about 
It. At the momellt there it no question 
of our finding out or beiDg ab!e to live a 
medicine. 

AN HON. MBMBER: What about 
otber systems? 

SHRI P. V. NARAS1MHA RAO: 1 
am talking of one sy~tem of medicine that 
has bIen trifd so far. If tbere is a 
question about o~her systems we will 
certainly ItO into it. We bave gone jnto 
it to some extent but they need to be 
further tested. We cannot come to a 
d.fioite conclu;;ion whetber other systems 
have a cure for it. At the moment tbere 
is DO n~ne and this is the fiediol on tbe 
basis of which we have to consider this 
question. 

Now when there is no cure two things 
,can be done: when there is an epidemic 
we know that vaccination Is useless. We 
have seoo cases of small pox in tbe old 
daya. When there is an actual attack or 
email pox in a viJl,ae you do not start 
vaccinating thon because vaccination is 
totally usel,ss and fruiUeas at tbat Ita.e. 
A. vaccine by its very defiDition ie preven-
tive and not ourative. What is true of 
other vaccines is true of this eneepbalitis 
v.ccin~ also. When ill AQdhra OJ.' Alsap) 

there was 8n attack or break-out tbl 
question of tben wa kins up to tho sitoatfoa 
and rusbiol vaccines was considered 
to be of no avail, Iinee it was not 10101 
to ha"e any effect. Therefor. what is to 
be done when tbore is aD attack aDd 
epidemic? That is one limited point to 
which we bave to address ourselves, AU 
tbat can be done is that you isolate the. 
cases. You wllJ have to 10 trom houlo 
to bouse doing the restin~ aud if you Sod 
tbero II an infected person immediately 
remove him to tbo hospital. In tbe 
hospital since there is 00 specific modlcine 
what tbey aeneraIJy do is what is called 
symptomatic treatment. If he bal a 
beadacbe you treat him for headache. aad 
10 on. This il all that can be done even 
in a well-equipped bo.pital. This is tbo 
pJlitioo in reaard to encephalitis, 

No" suppose there i. a village afrected 
but Dot all the people are affected. Those 
wbo are aBeoteil are taken to the hospital. 
What do you do with tbe otbers' 
That i. an allied question, There you will 
have to see tba t the vU) age is properl, 
treated whether it is with malathion or 
DDT. You will have to control tbe 
vector effect in that village and that il all 
that can be done at the moment. These 
are lome of the para-meters .ubject to 
which our treatmt;.nt or our IiDe or 
treatment will have to be made. 

As regards 'the vaceine this vaccine 
cannot be bought off the sbelf. ] t is Dot 
available in the market anywhere in the 

, world. Vou have to place an order. 
Against that order they have to mdDufac-
ture it.. Only then you can let it aDd 
that takes lome time. Now, whetber wo 
have been able to send some vaccine to 
ABsam or not ablo to seod vaccioc to somo 
otber places where ther·e is an attack tho 
result is tbe same be'cau~e when there .1 
an attack the vaccine is useless This ie 
the' unanimous opinioD liVen by our OWD 
exporte. So vaccine will be useful only In 
normal times when 'OU want to Immuniae 
people. What is tbe reQUirement lor tho 
DOfmal period 7 Our requireOolent i. 10 
big that we have to finally resort to our 
OWD manufacture. Our maDufacturo 
'aoilit, i8 belD' I et-up. It ~ ip tb~ epa. 



Itales. Our vaccine Is loiol to be given 
trial by February. 1987. HopefulJ)' after 
tbat within ooe or two years we will be 
• ble to produce tbe V4 COiD e and make use 
of It within the countr, and also supple-
ment it by imports wherover necessary 
aDd 10 course or time in the nest few 
,ears M will be able to become lelf-
sufficient. Meanwhile, if we are able to 
control tbe disease, tben tbe need of the 
vaccine ean go down. Now tbe need of 
the vaccine is loing up_ As you control 
tbe disease, al you contain tho areas Bod 
81 you do alJ these tbings io a cummuJative 
m8nner. the effect will be that the need 
for tbc vaccine will come dOWD. This is 
tb, position in regard to tho manufacture 
of vaccine. 

This, I think, sums up all the points 
raised by the hoo. Members. 

FortunatelY, tbe control of encephalitis 
would be proportionately equal. or 
proportionately equally effective, to the 
confrol of the mosquitoes. bccause man 
does not transmit it to another man; man 
becomes the terminal and at that end tbere 
ia notblng further to be transmitted. 
Thereforc, thc mosquaocs need to be 
controlled. The mosquitoes hav~ to be 
controlled by a variety of ways. I am 
told tbat one of tbe rea'5ons why the 
incidence of this disease is goinS up is 
tbat we are f'lporting a lot of frog legs 
from this couotlY. W c will bave to find 
Qut from the Commerce Ministry whether 
soodina frOB legs out of the country and 
ending tbe natural predatory arranaemcut 
for fro IS eating the on the mosquitoes 
would be advisable for th" country. tbcse 
frogs ltve on l hetO mosquitoes and 
leaking the mosquitoes scotfro., to take 
buman lives, whether it is going to be 
really useful-one bas to 10 into tba t. 
These are the matters which have been 
diC'oovorcd, have -been found as a res\.Ilt of 
the .tUg tel m\\de so far. I am lUI e it will 
be po.li ble, althouah not immediately, to 
cardiea 'e tbis. We have done it in the 
oa80 of malaria. Unfortunately. it bas 
come back into the back phase DOW, 
because for lome yea rs in tho intervening 
Plana we bad not really taken al mucb 
oaro as wo oUlbt to ba." in order to 
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cODfinue the maintenance in an effective 
manner, but I am St1re, jf it can be dODI 
ODoe, it can be done B~aio. because till 
methodololY is the samo, whetber U i. 
Japanc:a, encephalitis malaria. Thl 
me~bodol0.y is tbe eradication of mOlqul-
toes, sympomatic treatment of disease 
onti 1 a cure js fouod as al,o vacoin., 
prophylaxis-thes, afe tb~ tbrel 
methods wbich will have to bo undertakln 
and tbey are beiog undertaken. 

I would like to assure the hOD. 
Members tha t the results arl bound to 
come in course of time ••. CI"t,rrupdon,). 

MR. CHAIRMAN: No interruptioDI 
please; the Mj·nistcr has already mentioned 
about the otber systems also. 

12.43 hrs. 

[Engll'.~] 

BUSINESS ADVISORY 
COMMITTEE 

Tltirtieth Report 

THE MINISTER OF STATE IN THB 
MlNISTRY OF PARLIAMENTARY 
AFFAIRS (SHRIMATI S~ILA 
DIKSHIT) : I b~8 to move: 

"That this House do aatle wltb 
the Thirtieth Report of tbe 
Business Advisory Committ •• 
presclt~ted to lbe House on the 
19th Noverubcf, 1986'" 

MR. CHAIRM4N : The question i. : 

"That this Houso do a,re. "itb 
the Thirtieth Report of the 
Bu~iDell) Advisory Commitc •• 
presented to tbe Hou6e 00 tbe 
-I9tb November, 1986." 

--
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MATTBRS UNDER RULB 377 

[rra",'atloIJ ] 

(I) Need to set up a Forest Protectloa 
Porte equipPEd with moderD 

commonlcation .ystem 

SHRI M.l. JHIKRAM (Mandla) 
The illegal felling of tree~ in the fl)rest ~ in 
tbe country is increasing and if OOt'ern. 
meut fail to take striogent measures on 
priority basis tben, certain'Y the entire 
10nd will be denuded by the e'ld of next 
decade which will have a dangerously 
adverse effect on the rain f ... lt art,) the 
ecology. The gang'\ involved in the ille~al 

fellina of trees bave ~he protection of hi, 
people and cury fire arm, with them. 
How can thea the small Dumber of (orest 
staff. fore\t guards, ran~er.. etc., protect 
forests in such a ~itaation? They either 
meekly witness the illegal felling of trees 
or overlook it or make bay wbite the IUil 
.hin ea. If anyone da red to prevent them, 
he did 10 at tbe cost of hh life. There 
have been milDY cases in which t he honest 
forest employees and officers wer~ killed 
by thege la[)g~, and their famili es are 
livina lik.e destitutes. 

So; I sUlgest that a separate Pore~t 

Protection Force should be created for the 
protection of fore~ts anJ be equipped with 
wlrel~s ~ets, vehicles aDd the I~te)t fire 
arms. 

Besides, all the "aw roiU licences 
Iranted during the last three year.i ahould 
be cancell ed, 

(Ii) Need to take up the work. for 
developmeDt of backward area, of 
Cbam'" Valley and a portioa of 

river Jamu ... 

SHRI GANGA RAM (Pjrozabad): 
for tbe ceDeral d.v.lopmcut of tbo mOl' 

blc1c:ward area of the Chambal Vane, and 
a porfloD or river Jamuna. which is prono 
to serious crlmea of dacoity, the Central 
Government had formulated a plan with 
a total outlay of more than Ra. 300 crores 
to cbaDle tbe character and toxture or soil 
of the d'eep ravln efJ upto certain distance' 
on either sf des of tbe aforeaaid river. by 
atart ina soil conservation operatioDS, 
constructions or bridges and pucca roads, 
arranging Jift irrisatioD for agricultural 
op~ratlons as also to make available 

• drinking "at&tr for tbe entire area and 
also ror tbe nearb, . villages and also 
e~tabH.h industrial unit. &0 that the people 
who per forc. taken to dacoity and otb er 
crimes, mlY earn their livolihood throu.b 
far. means and I ead a peaceful life Uke 
Jaw-abiding cit.zens. I underatand 
that the funding and financinl for tbll 
huge project were beina m:lde by the 
State Oovernments of Ultnr Pradesh, 
Mldby.a Pradesh and Rajasthan and the 
Central Government in collaboration with 
the BEC. It is under~tood that th e 
project has been oJ ear ed and initial., 
fund, amounting to RI. 14 crores bave 
been sanctioned fo. tbe construction of 
permanent bridges at Bateshwar and 
Pinahat of district Alra and overhead 
bridge on the railway line near Shikobabad 
junction from wbere road to Batesbwar 
emanate,. But so far, the conltructioD 
work bas not been taken up. Further. a8 
suggested erJier, the pucca bridlo of 
Shankarpur on river Jamunu, in II'the dacoit. 
infelted at ea of Tehsj) Fatehabad of 
distIict Aara has also not been sanctioned 
85 yet. The Central Government jl 
r~quelt ed to ensure that th ese work. of 
public importance ate taken up immedia-
tlly a8 dacoity menace hal again shown 
siloe of revival, 

[f'rtlll,la Iloa] 

(III) Need t. provl.e .peclal faDd. 
for BUDdelkband Developmebt 
Authority for de,elopmeDt.' tbe 
region and for elimJD'.atJoD of 

daeolta 

SHRI DAL CHANDSa JAIN 
(Damoh): Mr. Chairman. S'r I waat to . , 
rl'" .thl folJowiDI matter uuder raJe 317. 



In 1953, tbe Central GovernmeDt bad 
conltituted d.evelopmeDt authorities for 
tbe dacoit·jnfe'lted areas of Madhya 
Prade!'h, Uttar Prade h and Rajasthan 
witb the object of elimination of dat;oits 
and for the econom_ie. social and induliltria 1 
development of these are'~8, 10 Madbya 
Pradesh, tbe BUDdelkhand Development 
Authority was constituted ror the develop-
ment of 5 districts, but in the absence of 
any separate budget for it. DO development 
work could be done. I .. therefore. request 
that an allocation of at Jealt RI. 50 Clroret 
be made for tbis Authority in tbe B Idaet 
so tbat it may take up tbe development of 
tbe region and also eliminate dacoits. 

(I,) Need to provide adequate funds 
for development of Bondi aDd Kota 
towns in Rajasthan as tourist resorts 

SHRI SHA NTI DHARIWAL (Kota) : 
Mr. Chairmain, Sir, the Hadvti region in 
Rajasthan is a very important rOl:dOD from 
historical points of view. Tbh area has a 
large number ,if ancient t empl:s aod forts, 
ponds and very beautiful Chambal caves 
and also the Dara Game Sanctuary which 
are highly prai~ed by the touri~ts. The 
famous Bundi Palace and Fort in this ar.a 
are worth visiting. Not only {he paintings 
on the walls of the pll.lces and the forti 
built 011 a hIll are uoiqlle but ·tb~ forts and 
p.lJaces itself arc architectural marv~I"5. 

The hill, on which tb~ fort i3t IJC,lted, h 
also very beautifut The Bundi city c:m 
be converted into a centre .)f tourist 
attractioa. Tho foreign tourists are ne"er 
tired of praising this fOft, the paLto~s and 
tho ponds there. But unfo(tunatdy. due 
to tbe lack of funds with the State Goyorn-
ment, many place~ of tuo Hadota region 
like tbe Oarbianj temple of Atru in B'Jodl, 
the Bbadadevara of Ramaub, the Badoli 
temple of Rawat Bbat and tbe paintini' of 
Aloi. eould not be declared aod developed 
as tourist spots. The miniafure paintiogs 
of BUDdi and Kota are world famous and 
invaluable. Tbe ancient wall paintinls of 

·H I" . many ave '1, Ports and Palaces . are 
uniquo and wortb seeia.. Tbe publicity 
and development of sucb pla~'11 will 1110 
fu[cilO cxcbaogc for abe oOUDtry. 

I demand of the GoverDm.nt or ID4Iil 
Co d,ollre Ibo abovo IDOIl&iODl" plau. of 

Bund·i and Kota as tourist spots and 
provide enouPlb funds to the State Govern-
n;ent for tbeit: development. The tourism 
corporation should also be encouraged to 
develop these places. Funds should also 
be made available for the development of 
tbe Dara Game sonctuar, of Kota. 

rBnglllh] 

(T) Need to condnct survey to 
examine the feasibility of laying a 
railway line from Berbampar 
(Ganjam) to Da.palla and to co_eet 
It with Kburda Ind Bolanglr In 

Orissa 

SHRI SOMNATH RATH (Aska) : 
Railw IY communication in Orissa is tbe 
least developed in the country. A techno-
economic survey hal been sunctioned to 
aSCieSB the feasibility for construction of a 
r,lilwuy J ink between Kburda and Bolanair, 
in Oris~a and the work bas been entrusted 
to RITES an,f the surveY is in progrels. 
A Port-on .. sea (close 10 Borhamf)ur) is 
goioa to be completed within a few month •. 
During the visit of late Pnme Minister 
Smt. Indira Gandhi as well as tho 
present Prime Minister Shri ltajlv Gandhi 
to Galljam District (0[188a), the people 
demandl!d to bave a Railway line frOID 
Berharnpur (Oanjam) [0 Oa$apaJla or 
Boudh to COilnect tbe above Rail way lino 
bdw~en Khurda and BolaD~ir. so . that the 
five uoJeveloped distri .. ts of Orisaa. wbich 
are lbe hinterland of Gopalpur Port, could 
be b.nefited and deveJop.::d, matins ,b. 
Oopall)ur Pc)rt self·sufficient. 

Tbe survey will cost about Rs. 2S/. 
lath.. However, it is stated Ibat tbere is 
constraint of fuods. Tbe Orissa Govern-
ment bas' commuDlcated to .Railway 
D~partmoat that it ,will bear tbe expendi. 
tUfe &n caao Centre il not loinl to 
provide the funds. The OaoJam Diltrict 
Planning Board also paised a resolution 
empJaticalJy demlodlDI tho survey of till 
Rai.way lin. and make proyjSlon (or 
expenditure from tbe Distr.ct PilDDin, 
funds. So, immediate nece.,ary 8t • .,. 
Ihould be faken asklnl RITBS to coodual 
tb. lurvey from Berb.mpur (QanJam) to 
Da.aapaUa or Boudb to a alGll' la 10 die 
r.ujbibc,. 



(YI' Need to take up with Go •• I11-
mlDt or Nepal the ConstraetiOil of 
aD em .... kmeDt ud. re_nolr ID 
the areas of rl,er Rbutabl Balan •• 

Nepal 

DR. 0.8. RAJHANS UbaDjharpur): 
As mentioned in this augult House several 
timss io the patt. Nortb Bibar is ravaged 
every year by floods cauied by rivers whicb 
originate ,in the Himalavas in Nepal. One 
sucb riYer is BHUT AHI BALAN. It 
enters lndla at a place called LAUKAHI 
in tbe Madbubarli district of Bibar. Tbis 
is one of the most densely populated areas 
in tbe State. 

An embankment bas been built near 
/. LOUKAHI BALAR to cbock tho fury of 

tbo river. Thil embankment bas, however, 
become ineffective in view of the fact tbat 

JJHUTAHI B -\LAN has changed itl courtlO 
in tbo last two yoars. 1 bore cannot be 
aoy relief to the local people unless ao 
embankment is immediately constructed io 
that area of Nepal through whicb 
BHU r AHI BALAN flows. 

If an embankment is made aJonlwitb a 
relel'Yoir in Nepal, it will not only solvo 
tbe flood probl e.m of Mitbila. but will 
lonerate enough electricity which will 
bonefit both Nepal and India. Besides, 
tbe tamed water can be used for irr il3tioD 
purposes a180. 

It is, therefore, urged that tbe Central 
Government sbould initiate discu88ioD with 
tbe Government of Nepal immediatel, in 
tbil r csard. 

(,11) Need to take atep. for re· 
opeDiq of NadoDal Herald aDd 

Quaml Awu 

SHRI SOMNATH CHATTERJBB 
(Bolpur): It is a mattor of serious concerD 
tbat Ibe Oo~erDment il Dot takiDg an, 
.'eps for tbo ce-oponlol of National 
Herald and Quami Awaz. .hero workorl 
ba vO DOl 10& "beil aa'arl sioOl April 1'16. 

and ,many are faclol IUlpenlioD rrd ••• 
In fae't .. one worker bas died a few eta,. 
",0. Even tb e ProvideD' Pund mODey of 
tbe workers has not been accounted for. 
The Ministry of Labour il cooIpjCUOUI b, 
Its inaction in the matter. 

Tbe employees of two laD,uale 
a.encies, ·Hindusta~ Samachar and 
Sampchar Bbarati are facinl serioul 
probl em~, and a large number of them 
remain unemployed. No step! bave been 
taken by the Government. inapite of 
assurances. Union activists have bela 
specia lIy made tarle~s or attack by the 
management. Well-known Urdu journa. 
list, Sbabid Siddiqui was arrested for aD 
article writt en by bim a long time back. 
Journalists of 'Economic & Political 
WClckly' are facing prosecution. The 
recomm ,ndations of the Pcess CommilsloD 
are Dot beina Implemented. The selvica 
of some journalists are reported to baye 
been terminated i~ Bombay. The whob 
hunt aaainst the activists of the UniODI 
continues unabated. The Delbi Union of 
Journalists and other organizations bavo 
been forced to raile th eir voice of protelt, 
and to 8aitate for the remo 1/81 of tbeir 
arievancoa. 

I call upon tbe Government to look 
iDto tbe matter with aU set iousnesi. and 
take earJy actioD in tbe matter. 

(viti) Need to take Itep. for reltorJDI 
Dormaley In DarJeeliog district of 
Welt Beugal and for eDlUriDg normal 

80w of Commodities to Sikklm 

SHRIMATI D.K. BHANDARI 
(Sikkim) : The lituat,OD iD DarjeoJiDI 
distr iet of West Benlal bas worseDcd to 
such an extent tbat tbero i. placlloall, 
DO law' and order in tbat rCI10D. The 
district administration seems Co be in • 
sbambles. Anti-social elementl ar. 
ioduJ,iol in loot aud arion, aDd a relp 
of torro.. is beiDa let loos.. Plime 
suspects are ·yet to be apprehendod. 
HlJUlea are boilll burnt. aDd maDY IDoocont 
people have Jost ,belt bve.. Hundr.d. of 
people rClldc:red homel.ll, hav, takea 
.&It.r io bordctlDI .reu 0' Sikk .... 
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There are reports of diatre.s sale of cattle 
aad other bousehold lood.. The Sikklm 
Governmont bas informed tb, We .. t Benla) 
Qovernment about tbe pre.ence of these 
baples§ and terror.stricken I)eople in the 
State. Such a dltturbed situation ha. bad 
aD adverse dYect OD Sikkim. The onl' 
national highway eOlloec1iDI Slkldm with 
the re.~ of the country, passel tbroulb 
Darjeolinl district. Disruption of trame 
00 this lifo.lioe, due to sucb a situatioD, 
ba. hindered tbe normal Bow of essential 
commodities. thereby cau~ina great hardlbip 
to the people of Sikkim. It ii, therefore. 
earnestly requested that efforts should be 
made immediately to bring about normalcy 
in the area, by tekina sucb 8teps tbat 
wou ld help restore confidence in tbe minds 
of the people of OarJeeUna. 

DOCK WORKBRS (S4FBTY. 
HEALTH AND WELFARE) BILL, 

1985 

MR. CHAIRMAN: Now Mr. Saogma. 

THE MINISTER OF STATE OF THE 
MINISTR Y OF LABOUR (SHRI P.A4 
SANGMA) : I beg to move: 

"That the following amendments 
made by Rajya Sabha in tbe Bill 
to pro,.lide for the safotv, health 
and welfare of dock workers and 
for matters connected therewith, 
be taken into consideration : 

ED8ctl~ Formu 18 

That at page 1, line I, 10' t •• 
word u rbirty.sixth" the word 
"Tbirty-seventh" be F.ub"ttuttd. 
(1) 

Claaae 1 (ShOtt title, Iste.t. 
CommeneemeDt ad .ppll~) 

That at page 1. line 4, for tbe 
figure "1985'- tbe figure "1986'~ \). 1fI/J.,,"'. (3) 

MR. CHAIRMAN: Tho question i. : 

"That tbe fol1owinl amendments 
made by Raj,. Sabba in tbe Bill 
to provide for the safety, bealth 
and welfare of dock worker. and 
for matters conneeted therewitb 
be takeD into consideration: ' 

EDadiog Formula 

1. That at page 1, line I, 10' tbe 
word "Thirty.sixth" the word 
"Thirty-seventh" be ,tubstltut,d. 
(1) 

Ciaule 1 

2. That at pap I. line 4, 10' tbe 
filure ··lP8"" tbe fJ.ure "198'" 
be ~ubalttuted.' (1) 

'11t~ Motlo" wa, adopt~d. 

Enactlog Formula 

MR. CHAIRMAN: Now we Iball 
take up tbe ameodm.uts. The qUeitioo 
Is : 

"That at pal' 1, Jine 1, for the 
word "Tbirty-sixth" the word 
"Thirty-seyenth" be ,"bat/tul,d. 
(1) 

Tlte Mollo" wa, odopttd. 

Clause 1 (Sbort title. ex teat, 
CommeDcemeDt and appllcatfoo) 

MR. CHAIRMAN ~ The question II : 

"Tbat at page I, line 4, lor the 
figure "J98~" the figure "198'" 
be 8ubllituted. 

'I'1t.. Molto" Will tUioP"d. 

SHRI P .A. SANOMA: I be, to 
mo.e: 

"That tbe amendm.nt. made by 
Rajya Sabba in tbe Bill be a,teed 
to~'~ 
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MR. CHAIRMAN: The question ,is: 
"That the amendments made by 
R.ajy. Sabba in the BIJl be alreed 
to.'" 

TIt. Motion wa~ adopted. 
........... -

SUPPLEMBNTARY DEMANDS 
POR. ORANTS (GENERAL), 

1986.87-Contd. 

[J'lJgllsh) 

MR. CHAIRMAN: The House wm 
now take up futther discu,,"slon and votin, 
OD the Su~"lt!mt"ntary Demar.ds for 
Grants in reepee! of the Budget (General) 
for 1986 .. 81, 

Now Dr. Ra)hans. 

r 'halt,!atiOfl] 

DR G,S RAIRANS OhRnjharnur): 
Mr. Chairman_ Sir. there are certain 1)('i~ts 
io the DeMand. for Grants. wh;ch reqU1fe 
detailed disctluioD. The point is that 
delll'ite "resenta tion of the annual Budaet, 
IUJ)pleme-nfary demands are brou~ht 88 a 
regl1lar feature. There ere manv demands 
wbicb could have been considered by the 
Government and included in the Bud~et 
but it was not done and as a retu It, 
• tJ'PPlemenfary demands have to be brought 
before tbe House. 

I would like to touch two Of tbree 
more aC\pects of the supplementary demand,_ 
You have made a provision of Rs. 1228 
crores for tbe public sector. 

[Bn,II.h] 

MI. CHAIRMAN: Vou stop here; 
you can continue next time. Thc House 
atandl adJourned for lunch to meet at 2 
P.M. 

It.01 hre. 
Th, tok Sabha then adJO/jrned lor 

Iud 1111 Pour'"" of ,,,~ Clock. 

n, uk Sahlkl ,.a,mnbW alter 
l.MItdJ al .. ", minule, pal' Four, ... 01 ,Ir, 
ChJck. 

[SHRI ZAtNUL BASHER". th' C"lII,) 

STATEMENT RB : DISTIUBU. 
TION OF OBJECTIONAI1LB 
MAPS BY PAKISTANI PA'ILION' 
AT INDIA INTERNATIONAL 

TRADE FAIR, 1986 

[&gll,lr] 

THB MINISTER OF STATS IN THE 
MJNr~TRY OF EXTER NAt APFAIRS 
(SHRI K. NATWAR SINGH): Sir, at 
the 1th India International Trade FaIr_ 
Pak(stan hal been diltributfng a tourist 
f(uide as well 8S brochure entitled 
c'Pakj~fa!l-Nortbern Areas" which 
cODta in mal's -showin, Jammu & Kashmir 
in aD unacc'eptabie manner. 

As ~oon as tbis came to tb. notice or 
Government, the Minister in tbe Pakistan 
Emb.,~, waf summoned to the Ministry 
of F.xterr al Atrail$ on 19 November. 1986 
BDd a protest was lodged, Jt was pointed 
out that the di,tribution of such objection. 
able material vioJated Indian law and was 
in Contra\,ention of accepted diplomatic 
practice. In conveying Governn:ent', 
dispJ~asure over this incident. it wal made 
clear to (h. Pakistani official tbat tbe 
objectionable material be immediately 
withdrawn. 

The Ministry of External Affairs was 
assured thaI tbe maps had been withdrawn • 

Instructions have also breD Issued to 
tb. concerned authorltics to ensure that, i' any effort j, made again to distribute 
8ucb material, action under the relevant 
provisfons or tbe law will be in.tituted. ---
14,09 hrl. 

DISCUSSION ON THe STATE- , 
MENT MADE BY PRIME 
MrNJSTBR I.E: SBCOND 
CONFERENCB OF SOUTH 
ASIAN ASSOCIATION FOR 
RBGIONAL COOPBRAnON 

(SAARC) 

rEa,II,II1 

SHRJ DINESH aOSWAMI 
(Outfabatl) : J lak, It .. a pri¥il.,. ror 
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bevieR tbi. opportuD it, to raise a discu .. 
,ion' on the statement made by tbe Prime 
Minister in this Hou,e on 15Ub November, 
1986 rel.rdiol the Second Summit of tbe 
South Asian Association fc-r Re.ional 
CooperJtion <SAARC) bold in Banlalore 
on the 16th and 17th November, 1986. 

The bon. Prime Minister In hi. brief 
statement bas described the Second Summit 
8S an important step in the evloution of 
the world's tar.est and the most lecent 
fe.ional association. He baa also 
conveyed to us as wen as" to tbe peOl)le of 
the Of her countries that the Summit re .. 
affirmed tbe faith of the countries in 
promotiog tbe common good of tbe people 
of tbh region through cooperative ~olutions 
to sbared problem ... The Prime Minister 
has a Iso assured that after taking over as 
tbe Chair Olan of tbis Summit, be sball 
~ndeavour to consolidate the gains while 
livinl flew dimensions to interaction and 
enrichiol O~lr cooperation with new content. 

One bas r easoo to feel happy at the 
outcome of tbis Summit thougb I will not 
take up lucb a position that we should 
have too elated feeling that we bave crossed 
a milestone or a I eap forward. We must 
realise that the Summit wa. held in an 
atmosphere of mutual mistrust aDd 
suspicion aod not much advancement bas 
been achieved in tbe ground level in spite 
of the fact tbat various committees and tbe 
Poretan Secretaries identified Ii wide 
,rounds of cooperation. We must also 
remember tbat India's proposal to include 
in the area of cooperation trade, industry, 
energy aDd money, did not find favour wltb 
tbe smaller nations tbat aUt:nded tbe 
Summit. It may be because these nations 
still barbour some su.picion about the liz. 
and tbe 'abape of India. They fear that if 
tbil cooperatlo~ Is extended. tbem these coun-
tries may be swamped by tbe volume of 
lodian export and business. We also 
,bould remember tbat tbo Summit could 
Dot como· to an aareed defl.ilion of 
terrori1m aDd Ibe matter wai left in a 
verY value Itate. W. a180 must remember 
,.,., tbOUP ,bo pur... Of 'bo $A4I'C 
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does not encompass bilateral Jssue. for 
discussion or contentious "sues are not 
elpected to be taken up at the SAARC 
conrerence .. yet President Jalowardene in 
hiB remarks made rather strong critIcism 
to put it mUdly alainat India, on the Sri 
Lanka issue. I am bappy tbat the Prime 
Mfnister did Dot hit back because I believe 
tbat by bitting back or by maklog .trona 
comments 8,ainst one another he ml.ht 
h6ve scored debating points but it could 
have affect the very atmosphere of the 
SAARC because SAARC. at tbe present 
moment, is in its infancy. But in spite or 
all tbese limitations, one must remember 
that wben this Summit was held, there 
was Jot of scepticism on the ground tbat 
because of tbe recent acquilition of arms 
by Pakistan, the news of Pakistan goinl 
nuclear, because of tbe ethnic question of 
Sri Lanka, tbis Summit may prove to be 
aTi snti.cJimax and DO result mirht be 
achieved. But tbat bas proved to be 
wroDIL and lome posith,e results have 
definitely been tichieved and we Ibould 
bail it. We should remember tbat SAARC 
is ,till in ita infancy. It was only in 1 980 
that tbe President or Bangladesh, Jla-ur-
RahmaD mooted this idoa. At the initial 
Itaae it did Dot find favour. or to' put it in 
ottor words, the attitude of moat of the Da-
tioDS was indifJeref\t but later on in between 
1982·83, in fact, from 1981 itself. SAARC 
or Relional Cooperation of South Asia 
became a dominant feature of diplomac, 
of tbis relion and there was number of 
conferences and meetings of different 
Secretaries and also e~perts to review the 
areas in whicb eooperation can be achieve .. 
We ha.e two Summits up.till now. We 
should alia remember now tbat tbere Ire 
Jarge Dumber of obstacles for Cooperations 
in tbis relion aod if we do not take into' 
account these obstaCles and make 
concerted attempt to overcome these 
obstacles, SAARC wiJl DOt bo able to 
become a realia, in the sense or in the 
manner in wbicb we want it to be a reality 
What are tbeae obstacles? I will tl')' to 
put si & items wbicb I consider are obltacle. 
for relioDal Cooperation jo fbi. regioo. 
Tbe irst on e Is tb e iDbo.pitabJ c political 
climate which bas arisen from inter. 
r .. lonal disputes, from conflict in, responae 
to leo·political cbanles, from div.rlODt 
political for.i,D policlel of different 
pO~trl.s iD $bia re,ioo aDd alao fOJ 



fIbrI Din eBb OOI .. ml) 
mechanisation of tile imperfaliat powers. 
"e taow that wben tbe second Summit 
bal been held, the relationship between 
JncHa aDd Pakistan il rather at 8n unhappy 
.tale. We bave seen for ourselves 
Welobaraer'a vi,it and fbe aftermath-the 
aequititioD 01' AWACS-thoUlb it bas been 
denied by .tbe Pakistan Prime Mloister. 
But the denial we bave found difficult to 
."cept and this bas created a cbaD8ed 
Iitoation in gea.political atmosphere of 
thil region. 

Indo ,Srllanka relationsbip is 
allo Dot at a very happy ,taae because of 
etbnic question. There is no ena of the 
tuaoel yet In .Iabt of tbe etbnic ,problem of 
Srilaoka. There is a tirade in Bangladelh 
by a section of popula tion in India and 
perception of India and Pakistan on the 
'Dtlre Indian sub-continen t to.day widely 
varies. Co-operation is possible only wben 
there is mutual trust and confidence. 
Co-operation In the true sense of the term 
II Dot posslb1e if there is mutual mistrust 
Md lack of confidence. That is wby the 
tact of confidence and trust between 
different countries of this Relion is one of 
the cau,. al to wby this comel a. an 
obstacle for tbo realisation of dream of 
fruitful cooperation in this relion. 

The second obstacle that we face in 
rea) formulation of resional co·operatioD 
II different stages of development of tbe 
.even countries which constitute SAARC. 
India bas tbe strongest industrial base to-
day aod it can really compete on tbe 
industrial infrastructure even witb a 
'developed country. Paktltao bas somo 
Industrial baae. But tbe r.t of the 
industria1 countries have no indue.rial base. 
Tbey are mainly dependeDt on a8riculture. 
and alricolture also of the primitive t,pc. 
So far as tbe raw materials are concorned. 
I_eli. Poslesses about 100% of man, 
adDcrals of ~bfs reaion of·sume of the most 
imPortant raw 'materials necolsary for 
iadultrill infra-structure. Ind ia commands 
100% of mioeraJs like uranium, iron on, 
bauliCe, coPper •• old. I can 10 to a 
number of Itlma. But' these minorall are 
Dot fo·und in molt of the other Ii. 
fCMID.riefi~ 10·4ia oommand, "% of orud', 

petroleum, melD taiUm. .alt· and lome 
otber va'luabl. ' commoditl el. 1be~. 
diifereot Itales of development IDd 
Jack of raw material. a'io cau.es 
some dtftJco Jty or the emotional 
'nlt.rattOD of tbe oatfobl that ~oJ)'fitute 
SAARC. The ditrererce fn "ze is allO a 
factor wblch is an obltacle. Jodia occupies 
3/4tb of tbe total size of SA ARC. 
Popu]atioDwile. we al80 occupy an impor. 
tant poIition. Because of our .'" 
because of our Sir enjth, it is quite Datur,) 
that smailer nations barbour lome suspicl. 
on towards UI. We canoot ilnore thet 
fact. In ract in tbe first summit 01 
SAARC Predtfent Jayewardene expreslcd 
that-c'lndia because of its .fze, becaDle 
of its leadership in non-aligned movement 
mu~t play the role or the un.oflicialleadet 
io this organisation, I~ But Zia.ul-Haq, 
Pre.ideot, made a statement in the 
rollowing way-"India must take it. 
measures to play t~i9 part as the centr •• 
figure and be expre8led-but tbere is DO 
bie or small Nation. We are all equal 
independeDt States. India must a1 • ., 
realise. it is the sma 11 er States that have 
the greater 10." 

It is because of our size, beeau.. 0' 
our 8trcnath because of our dominaDt 
population figure tbat the smaller Stat •• 
barbour some suspicion aod probably it il 
quite natural and this is one of the factors 
which we muet take into account aDd I 
believe as a Chair Perlon of tbe SAARC 
now Shri Rajiv Gandhi has a areater 
responsibility to tee that tbi8 $USPiCJOD 
which is there in the smaller nations is 
removed. UnJess this suspicion can ·be 
done away with, SAARC cannot become 
a frUitful orlanisatton. 

The fourth factor is the divcrlcDce 01 
SOCial and political pbiloSQpby. Out of 
the seven nations, we ha've lot Cwo 
democracies one Parliamentary type in 
India, tbe president ial type in Srilaob. 
There are two monarchies iD Bhutan aDd 
Nepal. two military dictatorships ill 
Pakistan and BIDllndNb, where 8n .a'terDa. 
Itruille i. loing OD. The PtopJe tber. 
.aDI to ~ •• ert democratic rilbts and, ita 
fact the .,oternal stru.ale it,eI' ba. -alOd 
.,om, .~raID betw",D 'n41a an" Pat,stan '_ 



'~1ail\"M1eIb. There I. If) "8C1U1ation by ...• 
r '·.cetlon of tbe poputattoo that we "ve 
':. 'iDooura •• d 1r.teroal forcel, .thoulb we bave 
'tlot. ra Maldive 'we have proaidenUal type. 
;~eee tartous klDds of political and .0018) 

I tdllJoso"by tbat these countries to-day 
.' ~e .. ',d.o comt •. as aD obltacle for 
..... onaJ co-operation in" tbis reaion. 

Sir, the other most important tbfDI 
"hich com os in· tbe way of relioDal 
cooperation i. the information lap. Toda, 
we koow much more about Soviet R.ussia 
probablY, we know much more about 
America, we know much more about tbe 
United Klnldom, but wo know very little 
about tbcse DcigbbouriDI countries. There 
is DO information fortbcomiol from 000 
country to aoother. In fact, a lot of 
disinformation flows because tbe imperia-
list powors. the oo)ooial powers, feed the 
people with such informations tbat it 
creates a gap betweeD peop) e ot on. 
oountry and anotber country. Added to it, 

, I think that the China-America Axis will 
lee tbat tbe SAARC cannot be an 
effective organi.a t ioo. 

But in spite of these drawbacks, in 
spite of the,e obstacles about which we 
must be very ~au'ious 50 tbat we can 
overcome tbe.u: obstacles, tbere are 
lK'Olpocts or regional cooperation and tbe 
tellons of prospects also I wj II try to 
name. Somo of tbero J believe tbat tbe 

.' areatest prospect which caD make SA-AR.C 

. il objeCtlVO reality is tbe Degative prolpcct 
. 'that Ibls relioD is tbe poorest rOlioo in 
tbo world. We tend to forget tbat tbis is 
'the reilOD wbicll bas the JafSe.t concentra-
tiOD of poverty ID tbo wochS. It accounts 
for 'nccc quarters of tbe wOlld poor. In 
terms ot' per capita &ross N.1tiooal Product, 
tbe seveo countries of SAARC, occ.uPY 

. tbo boUO~D pOluioD of tbe .128 ,ouDtriol. 
, Tho per caplta GroSi National Prod uot ot 
'Bab &lad o)b is 126, Nepal is J24, India is 

'I 1'14, Sfl Lanka" 1 13 aDd Pakistan i. 107. 
I do Dol ba'Ve uofortunatelY tho Dlurc 0( 

;. 'Malcltvo ... , but about 8uuean tbe BllerOI. 
\ Aif.irs Ml ctljlOr CMl liuppJJ IIUI aMUle. 
, TbO aro.,n of population 1I maXUDWD in 
)" lbi' ceiIOD. We nay. lot a IIOWlll 0.( 

~",oroj'.UOO io ta18' lOveD· CQUDtdes of 2.2 
.11. 'QO&n' ct"'''11 1~70 .. 17 OoaapArtd CO 1.7 

p·er cent of the world. And tbe re.ult haa 
beeD tbat 20 per celSt of tbis world popu-
Jation today ocoupiel this land ma.1 wb.icb 
is only 3.31 per cent of tbe entire world. 
Twent, per cent 01 the world pODularioD 
toda, lives in 3.31 per cent of tbe area 
of tbo world aDd one can eaan, imagine 
that tbe conoentration of pcm:rty may take 
place wbea 80 many poop1 e Jive in sucb 
•• moller area. There i. Ie.. than 1 per 
cent of world's resources in minerals 
co.aceotrated In tbis region. We often feel 
tbat we arc very rich, but if you take the 
leven countries tOll"thor, out of the entire 
world'. rlcbes iD minerals, we have Ie •• 
tbaD one per cent and only tbat is concen-
trated in India. The rest of tbe other 
cODotries have very little mineral wealth. 
But this poverty can be a cementinl force 
for roaiooa) cooperation because oDe must 
realise that unless we come tOletber aDd 
try to belp eacb otber to a)}eviate poverty, 
this relion is bound to become more and 
more poorer. But In spite of all tbis I 
feel we bave tremendous untapped re.our. 
ces' in two reaioos-the. Himalayan 
region which has never been explored, and 
the. aea·bed or tbe oceao-bed of the Indiao 
Ocean. I believe, if tbrouab cooperation 
we can tap tbese resources in tbe.e two 
regions, well we can alleviate the povert,. 
But DO single couotry without tb= coo po .. 
ration of the other eountries can tap 
either tbe resources in tbe Himalayas or in 
tbe Indiao Ocean, and tbis is one of tbo 
faccors wbich caD ccment the bond of 
fl'iendsbip of these leven couDtries. 

Sir, we blve 80t a common culturo. a 
commOQ heritage and tradition. We bave 
lot a st(OOI bond Dr ft1eodsbips at tbo 
popular Icv."l, plus we bave shdred bistory 
for very loal_ Uofoctuoately SOlDO of as 
!;lav. (.dleo a"art because of tne dl..,'Jo·and· 
rule pOlioy of tbe uDperi:lliit COUQtry 
Pctwers. Tbo ,oOlcapby is also an impor .. 
taot faotor btcJuse· It bas bela siud by 
maay policic';:Il paodiu lbat io (he .2 J:it 
concury ,it'o' tbeate. of tbe JQ'erQ~uoo.1 
diploma~y will be in tbe lacitan Oc~aD aLl" 
if we want to pJay a domloant roJe 10 .ee 
tbat ,be Indian 111£1011 ulumaLc'y dtJC8 aot 
bocomo lbo' tbeatre or tbo nOlbod or a 
.... gjo.t arOlS raoo thereby Ulteatclll,l' Cb. 
peace of the 8ub-COQUQoot, W J mll.£ aU 
GOlD. 'OfoUler. 1'b". art 'QeIl\? ,-,I· '0. 
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feature •• which I feel. can reaHy cement 
the bonds of friendlbip of these 7 
ceuntriel. Time ba8 come today •. when 
tbe developing countries insfead of lookin, 
outwards must look i awards and coopertl-
tion with one another. The d evelopin. 
couDtries have robbed our relources b, 
centuries of colonial rule over us. They 
have taken all raw materials; they have 
accumulated wealth in their own countries. 
But they are not today prepared to make 
their contributioD'; for the growth of the 
developinl countries. There IS a commit. 
meot of the developed countries for 
assistance of 0.7% of gross national 
product to the developing nations. But 
that bas been liven 8 good-bye. Todav 
the combined assistance is only 0.3' % 
and that is aho based 00 the political 
perception of the developed countries. If 
tbe developed countries feel tbat a 
particuhr developing c~untry by economic 
assistance can be brought on their domaio, 
they help. Otherwise, they do not. The 
tbreat of neo colonialism hangs over all tbe 
developing countries, particularly tbese 7 
countries. It must al~o be re:tHsed that 
cooperation amongst the 7 countries will 
be beneficial to all concerned aDd, thero .. 
fore, 1 feel tbat tbough they are pcrceptable 
obstacles for creation of relliona) coot;)era .. 
tion in tbis area, amollggt the 7 coul'Jtries, 
tbere arc positive fcature~, wbich. if 
cultivated, can realb live a oew dimension 
to SAARC. I boliev!!. to a great extent. 
wbether tbe Soutb ASian Regional Coope. 
ration will succeed or not will depend on 
tbe relatiooship between India and Pakjs:-an. 
These are the two most important nations 
of SA ARC. If mutual mi8tru~t, hostility 
and suspicion persist between India and 
Paki&tan, eben SA~t\.C will never be able 
to play tbe role that we expect it to play. 
And I believe that the platf\,.lrm (,)f SAARC 
can pro'Vlde ao opportunity f·,f us to 
remove tblS misuuderstanding. Today, 
unfortunately, tbe relationsbip between 
India aad Pakistan is probably at tbe rock 
bottom. We ate suspicious of Pakistao's 
ilnent bcc"ule Pakistan is geuinl arma 
help from United Scates beyond its 
legitimate requirements. We bave beon 
subjected bY Pak.istan to tbrcc wars up til! 
noW, after independeoce aad wo bave 
1 C:iuon to fcol auspiCioul. At tbo lame 
~6DC, tboro aro people 10 Pakistan, who 

\ 
I 

really want Indo·Pattltan relationship to be 'oad. Sometimes the, are IUI",iclous of 
UI because 01 our size aDd streDRth. Th •• 
sUlplcious beve to be removed at all eolt .. 
if we want to prOlre,. and develop. W. 
cannot but forget that f,om tbe Secoad 
world War, up till DOW. major 130 warl 
have taken place in tbe de,eloplo. 
couD~ries and most or them bave been 
engraered in tbe imper ialist powers. They 
have lot two reasons for it. One j, that 
when a waf takes place between two 
developing couotries. their mlUtar, 
indust.rbl complex can 10 on pumpin. arms 
to this regioD and therebY they Ret money 
rrom this region. The second roason i. 
that when tbere il 8n arms race, then the 
developing couDtries canDot spend their 
resources for the purpose of de.elopment. 
They are to spend tbeir resources for non-
development purposes with the result tbat 
die-contentment Irows in this region. I 
believe that the threat of dls-contentment 
of a develop:ng country is equal to tbat 
of tbreat of an atom bJmb. I do not 
know, because or the rreent development 
in tbe sub-cootiDcot, because of tbe 
pumpina arms to Pakistan, our expenditure 
in Defence is Jikely to go up. Can we 
afford it? Cao Pakistan afford it? In 
ract, 00. tiaure shows that io 1978, the 
o i!fence budget of the recion 01 the 7 
countries was 4 billion doJlart, which was 
3 % of their total GNP. Within three 
yeau. in 1981, the Defence budge.t of 
these poor 7 countries have gooe up to tho 
extent of 7 biiiion dollars. which is a rise 
from 3 % to 4.5 % of tbeir GNP. I think, 
it is tilJle that we must appeal to tbe IOod 
sense of tbe people of tbis reaioa tbat we 
must today cbaole tbe priorities and this 
oxp"oditurc must come for those lectOrs 
which benefit tbe poopl e of in tbo.e 
countries rather tban for a non-develop. 
meDtal purpose. 

I am worried that if we 10 on spendiDI 
more, tbe millions of unemployed youtb 
in tbas coon' ry will bave DO fut ute. Tbey 
wiJi either become iodUferelll or the), will 
become volatile aDd • volatile and 
indifferent youaaer loneratioD polO. aD 
equal tbreat to tbea uDit, and intoarit' 
of tbis country. If P.kiltaD. 1008 on 
acqutdDI arma, It is 00& poIlible for us to 
romidn ailenl. W. lhall bave '0 'PODd 
lor oW' defenco pupo8OI. Bat at., 



eOlt? SAARC can be a platform wher. 
all thele leader. can have ao 01)eo dl,· 
cu .. loo aod caa re-anv do somethiDa to 
reNer,,, tbe process oftbe militarlsation of 
tbis region. Ir we want tbat thil coooera-
tiOD Ibo'lld really succeed, It sbould not 
be a body or mere platitude. but it niast 
be actioo-oriented. Uptit now, there bas 
he,n D3 action·oriented prOlramm~ from 
this body •. rna, be because there is 
DO permanent lecretariat may be 
becau~e it h at the stal. of 
ioraDCY. But the Borel,n Mini.;ters 
Conference earlier. on more than one 
OCC1,jOO, identified areas and appointed 
coordinathg countries. If' am Dot wronc. 
aanalade ~b has been appointed as the 
coordinating country ror aqricuJture, Sri 
Lanka ha! been appoiD~cd as tho coor .. 
dinating COllnt y f\)r rural development. 
Pakj)t.ln for te1e .. comnlJllication, India for 
met eoroloiY .. Nepal for Hoalth and Pop·J· 
lation. I\f'lldi"es for Tra'lsport, Ilan for 
POltal Service. and htel" OD Pakistan has 
been put for St::ience 811d rechnoll)·~y. 

Tocbnical CommitteeJ~ report hal) been 
submitted. But we have our experience 
botb in the country Ot outside or e"en on 
international forums that many times tbis 
report gather dust. If th~~c reports gather 
dust, and If no action is taken at tbis Con-
ference, merely (he H;!ads of tho States 
and tbe Foreign MtDistl'rs meeting once a 
yoar and using very high-sounding words, 
will not belp. Some action programme 
must be tak en. 

The Foreigo Ministers also decided to 
escbange data. As I said earlier, tte 
lack of informati4>D in tbis r.gion is tbe 
worst thina or the most detrimental 
fiaaure for effective c:Joperation in tbis 
relion "od I would like tho bon. E"tern" 
Affairs Ministor while replyin, to tbis 

. debato to eolighten us whether these data 
bave been excbanlcd. Toe DOD. Minister 
Ihould live some iDformation relardiO;i 
tbil to ellis Par liaQlcnt. 

There is trcmcod(\us scope for co opera· 
tIOD. Tbere is scope for cooperation lor 
ccolOIY aDd material resources. scope for 
cooperatioD; oceao and mountain and 
wat er r.sourcel, lCOpe for cooperation 00 

. informatioo, aoope for oooperatioD OD 
.. ., rOIOuroOi. 

Ma, I point out tbat even a. e.arly •• 
in 1955, at tbe BandORa Conference, it 
was decided that tbe CouDtriea of Asia 
should cooperate in the mat'te( of develop. 
ment or ener,y re~ourc .. but thi~ remain 
and Jet Dot what happened in Blodud. bo 
'repeated bere in SAARC. 

There is scope ror cooperatioD 10 trade 
aed industrialisation and scope for lports 
and Culture. 

Another area wbere ther. is scope for 
cooperation is in meeting the threat or 
increas ing nuclearisation of Indian Ocean 
by the imperialist powers. 

We must aho learn lessons rrom A SBAN. 
I am not in favour of the idea tbat we 
should try to ha~ten up the process. Tho 
ASEAN countries went slow in tbe flrat 
year but now it is a strong body and 
countries thouah primarily m ellot for 
economic Cooperation, their eC~Domio 

cooperarion has led to political coopera-
tion also. 

The European Economic Community 
is a body primarily for tbe pur pose 01 
economic cooperation but today we bave 
Seeo tba t EEC takes up a unified stand on 
political matters because whoro tbere is 
economic cooperation, it leads to POlitical 
cooperation aDd pohtic,d undot;lt,andiDI 
and I believe tbat SAARC caD plqy a very 
important role in tbe political fieJd also. 

10 tbis context. I can point out to a 
statement made by tbe Forelln Affairs 
Minist er of Singapore while addresslOa lbe 
Asians a few yoars back : He said :-

"Asia's areatest influence in for-
mative years lay iD tbe OppoH· 
uDlty in provJdinl for areator 
infer-action betweeo the poJilical 
lo.derl aDd o8icaals of tI.1 five 
Member counlrj el. 

It opened obaDDolI of commuoi-
cation betwoen tbe Member Stat. 
which served to provide a Dotter 
uaderltaodlDl of lboar respa~UYl 

for.ila poliO)' pOllliou., 4"'., 
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tD tbe meetiD, or COtlftictl bot. 
weeD ""'ember State-- a~d iocr.aled 
.be opportu ')ilies fo.r private di •• 
o4.'I\sioo betwoeo opinion-makere 
10 tbe ASBAN Member Statea". 

We must learn the leSions from ASSAN. 
I b~1ieve that India has a vory difBcult 
res pon Ii bll ity al the Cbair·Person. I 
belie~e that Sbri Rajiv Gandbi bal a much 
dUBcult roto to phy as Cha ir·Person of 
SAARC than even as the Cbair·PersoD of 
NAM becaute India caonot take a bigh-
profile attitude or cannot take a bi,b· 
volta .. approach. As one of tbe political 
eommentator bas. aaid, if India trie$ to 10 
·faster, tbese am.lller nadons may 'eel lbat 
we are doiol witb ulterior motives. If 
we do not do aoytbha, tbea we foil to 
play tbe bistoric role. If we l'tocomo too 
enterprlling, tbe ocher Dations "ill foe) 
tbat we have taken a big brotber cba uvini-
atic attitude. Therefore, Sbri Rajiv Gllodbi 
blSs a difficult role of maint,iniOI a 
balance, The entite country is bellind bim. 
Tbo wbole Parhament will live bim 
.ucngth in maiDh.iniDI tbis balance. 

Sir. we arc lo"ded today witb expec. 
laney and 8~8PtC10Q. I bcHeve lbat In 
Ipho 0" ,be ilrou.tlon., of l:!tUCCCSS, tho 
Secood SumlDit bas achteved two r¢suJts. 
FarsUy, tbere was a p088.0111t1, bacau~e aet 
1 barye laid earUer of tba Plculiar leo-
poiatlCal I." oallOo pcevaiJiaM DOW, tbat the 
Second Summit ooula b. vc ended IQ 
failul:o or aoU-chmas. The taict tbat it 
did Dot bappcn, tho lact tbat it could 
IODora,o ill no,,, ot 000 lid eoc c, 'DC 
lac, HUlL &D tip,ce of tbe fac, tba' taCIO 
was pchllteaco oj' difference of OpID,JOD 
.mUDI \bc le4.Gcu mccCiD, thor..:, Cbere 
wore very meln, ~ommoo Ilouod. WhieD 
lbey could cover, ao lDdlgau~e or &U-'CCNhJ 

of ,be SO(;OUQ SumlQ'I. AQ~ UlO .ocfJod 
.ucce~. Wb.~D 1 ~onS'Jcr a. pCUD",y 
lmp,)&'aD~C II tbill tO~a1 af~ol UlIS ,sl.hDdUt. 

"Ilo,,", Alla b.u c:mo'lc4l witn a rellana! 
mdeo'I'1 wnu:n Jt jacked 10 Jo~.. Toero 
... DO l'Claouat idco(u)' of :lIJIJtD ASia. 
TbecQ arc {CI'ODd' ua."uuea ot' Q'Jler 

, . re .. o .... , t041.)'. Wd cau "aU' lQ CctlD.:t of 
• re&1Olltu '44111"1 0' :;",,,,fJl A:ua. 'I'be 

, · "led \btQI Loa' :0& ••• or •• O I' ana' i' aUt' 
; ~.. ".... WI Da'O;. ,",,"'r.& aou 

the honour of holdinl 'the erst podtltm ·I~ 
tbl SecretorY-GeneT,a1 b.~ rilhtty,-, 
'to Mr. Abal Basaa or Blfl&ladesh hecau'l 
the idea' of SAA.RC .41 mooted b1 
Bang'adesh. 'therefore, "0 'welcome till. 
proposal. 

Sir, belore I COQcludo. I would ute,' to 
cODclude witb a couplet of Ta,ore. 'But 
unfortunately I do Dot remember it fully. 
Tberefore. there ma·, be lome mistakes. ,I 
b01)e my coHeagu es Mu. Geeta MukherJee 
and other. wilJ correct me. J quote: 

Bah Pal" gll"r. 

Bah" byay Kore 

DeklJite giyeehl Patbalmala 

D.thite giyechi SIIId"" 

Dekha hay lIai Sakhsyu metiya 

Ghar hale Sudhu Dui Po pheliYa 
Ektl dhaner ,i8ir oP'" 

Eklt Ii,tr bind""" 

The idea was-I cannot really convey 
his feelinas because of lao.,uagc and word. 
will f4lil me-JpeDdlflg a Jot of mODoy OD 
taking very bard labour, we 10 to see tbtl 
distant seas and mIJUntalns. But we never 
care to elite two 'tep.i forward and 8co"tbe 
beauty of a dew drop OD lbe tip of all 
corn of a paddy. The entire diplomacy 
of our nation wal tbat we looked fir 
beyond. But we never looked to "'bur 
uojgbbour.. Tbls is a failure of our (lip-
lomacy. We Dever look.ed noarby. Wo 
tbink in t.rms of cementins toe bonds of 
friendsbip wub countries far beyond. T.l1a. 
sbould be done. Aad no loitiative. 
diplomatic.; ioiuallVC was taken so tat a. 
our ,oelillboura arc concerned. I 'bOil.". 
tllat the areatest aQble~oment of sAAaO 
f. tbat 'be 7 couturie. bave come t'oda, 
for cooperation amoo .. , tbemselve. aad 
not to look m ... cb beyond but to. ","aDJ-
tbon 'bilt bOOd. of friendlbjp 10 raiae tho 
.tual'O of jl\,;ol ot tbe People o(''bo. 
oC)uutnca. 1 owiove alaat SAAkO COOYOI' 
Ib.1 mOl"lc '0 ebo courl population ·01 
tbea.7 cowa...... 1 ",.b tb.1 Cuo'"" .. u. 
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I am tban"'u 1 for al'llna me tbll o,pport· 
u_", to laitiate thiS dilcdaaiolt. ' 

SHRI G.O. SWELL (Sbilloall : Mr. 
Cha ftmlo. Sir. I could not more 8,... 
witb LOy friend, Mr. DiDOlb 005"8011, 
wbop be Fay,; that. haviol re.ard to tbo 
blc~lround. tbe detert~ratioD in tbe 
."urity climato. ill tbia reat on aad. there-
f,r., low eiCpectatlonl and even a cynIcal 
attitude, the Summit in Banlalore wal a 
areat and a positive loceosa. And I take 
.biB opportunity 0' cOD.ratulatlDI' first tbe 
".me Minister who is also the current 
Chairman of SAARC now rOt the splendid 
manner in which he guided the discussions 
and the proceodings of the Summit and tb 0 
fresh ideas that be brought forward in bis 
personal discussions with the Hoads of 
State aDd GovlI'nment tbat attended tbe 
Summit. 
" 

I think I should also congratulate our 
Dew Foroign Minister who was cauabt in a 
maehstrom of diplomatic aotivity 800n after 
his Induction into his Dew respoDsibility. I 
t~ink today is tbe tint occasion when he 
• 1 engaged as Foreian MiDlster in a major 
dilcua.ioD in tbis House. 1 wish him 
'success and 00 my part J would say that 
we will 8iv~ him al! tb e support and tbe 
cooperation tbat we cln in the discharae of 
his relpoDsibiHty. 

Sir, the tentlon io this re,.ioD. tbo 
4iot.rioratioD in tbo ,security situation 
'In tbis region 8S I said wal biabllabted 
WQeotly by the decision of tbe United 
Stat ot of America t J iDduct deadly aDd 
.o'phi.ticatod a rml into tbo rel~OD by the 
,1ft of AWACS ~trcraft. MI 1 Abram'. 
t~t and P·16 C aircraft to Pakistan. Tho 
)~gctioD of tbolO deadly and ! Opbllticattd ,I),..... .r 0 .0IQI t Q cbaQJe dr.Ucllly ,be 
~rity 8~t~atioD ~n ~atb Asia an~ ~e 
,.(~'ID. u. WUllDt~l, to embark "OD lomO 

I« '~ .. ~ or a.D armament r~~o witb Patl~naD. 
~,~~~ lIoUld ,States pI America hal d~o 
i!W. to ~u~s~rvo her ~WD "~p'pl\t .. 1 
:~'l_ lat¢r".~ •• ~91 (or ,bI 10" of, the t' •. :~f ,P~~",t~~ ,It II ~,\,.c ,. t~1 u.. 

democratic ur.'oll of tb e ~eopJ" of 
'.tilteD Ind no responle trom tho ruler. 
of tbe UDU.~ Stat" 01 A meriea. Tbere I. 
DO lo.,e tOt the people of tb.. region, tber. 
I., DO cOdaideration lor the peace; welfare 
aDd prosperity of tbe p:oplo in tbls "'00. 
Then there .re tbe unrortunate de,olop-
meotl over tbe questioD of t.he Tamils of 
Sri Lanka. The que'ltioD bas uDf"rtupatel, 
remained unresolved dtlplte tbe belt 
effort. of our Prime Minister. despite tho 
bost efl'orts Df tbe President of Sri Lan"a. 

Haviol reaard to this climlte SAARC 
il tbe best tblng that hal happened to tbis 
re,ion. We have to meet thts chllleDa' 
collectively as membor nations 01 Ible 
regton. How do we do it 7 It i. in this 
conte". tbat I would like to put SAARC in 
proper perspective. There has to be a 
platform wbere tbe Heads 01 Governments, 
OovernmeDts of lJiffercnt States iD tbi. 
region must moet. There hal to be an 
institution and oflaDisaUoD whereby tbe 
peo.pJe and the Go\'ernments of thi' rOlioD 
fee) that they bave anotb-:t futuro beforo 
tbom aDd that future is the futuro of peace 
and mutual prosperity, tbrough coopera-
tioo. It is tbis opportunity tbat SAARC 
bas givOD to us • 

Sir, bofore I 10 00, 1 would like to 
tako this opport,UDi" to pay my CODlpU. 
menta to 'one of our neiahbours, Bandad,sb. 
It was first the idea of BaDlladesb, it was 
6ut the idea of tbe lato President 
of 8analadesb tbat brouabt about tbe con-
eept of 'SAARC. I would like to under-
line this. 

, 'Mr. GOIWami in bis speoch haa waroe4 
that India hal to tr cad warily. Because 
Iodia iJ a larao country, abe bas an inbuiJt 
disad,antaae. But abe bas advaDta,et 
too--~r. Ooswami bas reoounted tbem-
material rClourcol, bumao re.ou(~c., 
iadustrtal resources.. But in the oontest 
of our reJatioDI with our neiabbourl, which 
uafort~[late', are .mall ID comparison to 
'~.~ oaanot bQlp tbat-il j •• dl" 
adv .. t.,c, 
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[Sbr' Din e~b Go •• ami] 
SomebodY baa spoken of the amall 

aatlon.· s,Ddromt., It ia vcry hatu,.l. 
BveD in a fami Iy tbe big brothen' 
8yndrome and tbe younpr brothers' 
I1Ddrome are thlre. We bave tbat inbullt 
complex. Thet,fore, I could Dot more 
a.ree with him that we have 80t to tread 
ver, ver, cautious),. 

Wbto an idea came from a small nation 
Uke Bangladesh. a corrtct idea-it h not 
our idea, it is tbeir idea-we accepted it. 
We did not only accept it, but we did and 
will do everything possible to make that 
IdM a success. I think this il aDo'ber 
blabl'lht of the SAARC summit in 
Banlalore that bas been underlined. We 
dfd not, tbrow our weiaht around. We did 
Dot try to force a decision. but it was a1) by 
consensus. 

Sir, leIs tban a year ago the first 
lummit met in Dhaka, in December J 98 5. 
Baneralore bas laodmarked Siloi8cant proces .. 
We have been able to tranaJat e SAARC into 
aD organisation. We ba'fe been able to 
reach a decisioo to let up a perman eDt 
secretariat in Kathmandu. We have been 
able unanimou~Jy to select the Secretary .. 
General or the Orl8ni.atioD but more than 
tbat I would point out tbat we bave been 
able to reach consensus aDd decision on tbe 
Question of sharinl the costs of the Secre-
tariat by which, as you may bave read in 
tbe newspapers. ladia will bear 32.75 per 
clnt of the runninl cost. The capital cost 
is to be borne by tbe hOlt country. that is, 
Nepal. but for tbe runniDs expenditure 
India ",ill bear 32.75 per cent; Paki!tan 25 
per cent; BaDlladesh, Nepal aod Sri Lanka 
11 per cent eacb and Bbutan and Maldivcs 
5 per cent each. 

These are bard questions and bard 
Delotiations for each nat ion to commit 
itl.lf to a sl)ccific expenditure in order to 
.nice an oraanilation. It is not aD 'easy 
deci,ion to reach. If tbe Heads of 
Government and State In BanaaJore have 
beeD abl. to reacb this d eeisloD by a 
co.enlus aad wtlllnl.', I thlnt, it bas been 
• Ii,D tficaot aobievemont. 

Over and above that, a.· "u kao •• 
certain areas of cooperation bave bem 
identifted. Some we bave beeD able to 
a,fee on and otbers are yet to be agreed 
upon. We have been able to al1'ee on tbe 
lett'Da up of certajD Institutes ute tbe 
fel'ODal me1e:lrological iostitute and the 
relional aaricuUuraJ infflrmation institute 
which will be to the advantaae of every-
body. We I·aye been able not ani, to 
alree on the setting up of tbese institute. 
but we bave been able to aaree OD bow to 
meet tbe cost of the.e institutes. Tbele 
are bard question. aad hard deci"ODS wbich 
were not possible unles! tbe leaders who 
met in tbe Summit in Bang,Jore were 
sincere and determined. 

This is what we see al the belinnfng of 
South Asian consciousness. The leaders 
who bad rnet wouJd Dot bave done III that 
ullieis the, were aware tt,at there was need 
for such a thinl as South Asian conscious-
D~'8 which must assert itself. This is 
where we speak of the SAARC climate. 
How are you loing to meet tbe blandish. 
ments, the tensions aDd tbe divisions caused 
by the strategic interests or the super-
powers in this area? The'e is no otber 
way except through tbe assertion of the 
Soutb Asian consciOIJSneS8 wbich arises from 
the r~alisatioD tbat the ioterest of all these 
cO~Dtries lies in uniting and cooperating. 
ThiS to me is tbe mOlt significant thing of 
SAARC and of tbe Summit in Bangalore. 

H~reagaiD., I tbink. I must pay my 
compliments to tbe Prime Minister. The 
tbinla that were arrived at by con~.nsu. in 
the SAARC Summit are known. They are 
tber.e. It is only for us to understand the 
true lilnificance of that. But tbere bal to 
be a visjon and tbere have lot to be stcl)S 
towards tbat vision. I am happy to be 
told that conson,us on cereain steps toward. 
tbat vlsloD wer e allo reacbed in tbe infor-
~al 'consultation amon, the Heads of State. 
ID tbe cool relaxed atmosphore 01 Nandi 
bills. What Ire thole? Tbey have been 
listed. Numbcr ODO is evolutioD of a South 
A,ian BroadcastiDI programme, the DetWOrt 
of radio ~Qd TV pro.ramme to project 
uoitY-DDlt, of culcor., amt, of. biltorl-
of the South Allan Statea, tbt prOjtottoD of 
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I neW Sooth Asian reaHz.tlon, aad new 
Soutb Asian consciousnels. We are loiol 
to see bow it will be worked out. But tbe 
fact tbat tb. Governments have agreed to 
It Is a sl.nl6caot .tep. 

The nest thin. is tbe promotion of 
eontact between people aod peoDle.. Here. 
again I canDot do more but Bgree with my 
friend, Shri Dinelh G08wami. when he says 
that so long we have been 80 colonial in 
our outlook t)lat London or New York are 
nearer to us than Islamabad or C:llombo or 
Dhaka. It is time tbat we 100k to each 
other much closer. How do we do that? 
We do that through the promotion of people 
to peopl e contact. through tourism which 
haa been agreed to is not just a vaane th jng 
that we are going to promote tourism. The 
SAARC Summit hal reached another deci-
sion for a limited convertabllity of national 
currencies for tourists. Persons coming 
from Dhaka to West Bengal do not have to 
bother to go to the banks for exchaolO 
bard currencies. they can come to the 
border, there would be banks and they can 
elchange their takka. for rupees and come 
bere. So also from Pakistan. This is a 
new tbinl. 

The third tbing is the sotting up of a 
documentation centre not on political or 
divisive subjects. Thero bas been so much 
of development of science and technology io 
various areas. in medicine, in physics, 
nuclear phpsics etc. There bas to be an 
exchanlc as to what hal beeo done in 
different countries .of this rill on. Bach 
COUltry rna,t benefit from what the other 
country has done and this can be done only 
through accesl to books nod documents 00 
those subjects. 

MR. CHA.IRMAN: Please conclude 
DOW. 

SHRI G.O. SWELL: I hope that the 
discussion bas to focus! OD tbe importance t 

of SAARC: time is not that much relevant. 
If you want me to .it down. I will, but tbe 
SAARC qaestloo will olver be discussed and 
understood 10 tbis wa,. Tbere are nQt 

maD, speater.. I will take. JUlt another 
fife minutes. 

In the documentation centre, the boota 
and documents on technical and Icientifio 
subjects will be readily av~nable to scbolars, 
to researchers of different countries. Then 
there sbould be fellowships exchange of 
scholars betweeo these (ollotrie9. 

The Jast tbing,. which, I think, is a ,ery 
important thing. is the sotting UJ) of an 
organized volunteers programme There 
bas to be contact between yOUnl people of 
India and young people of Pakistan. Of 
course. we have to be careful so tbat we do 
not .et into difficulties and controversies. 

15.00 bra. 

But there ate areas whet. we can work 
together. Young peo ,Ie of India loio, to 
Pakistan to participate in agriculture and 
forest ext.nsion programmes in Pakistan 
and ~eople from Pakistan coming to India. 
that IS the wa, how things are to be done. 
And the new Secretariat which bas been 
set up in Kathmandu will procega tbese 
things. In every orlaniaation, tbere have 
lot to be rules of procedure, how you 
convene a meeting, how you conduct a 
meeting. how you process the documents 
and so on. The leaders in Ban.alore 
Sammtt have been able to reach an alrco-
ment on this allo. 

Sir, we do not expect SAARC to 
become a mature perlonality within a year. 
It has taken ASEAN years aod years. Tho 
i.des.or one United Europe has been there 
In hlstor, for tbe last 200 years or eveD 
t.OOO ycars. What did Emperor Charlo-
ma.o~ try to do' Hjs dream W88 to have 
a UnIted Burope. What did NapoJeaD 
Bonaparte try to achieve by bi • conqueRs' 
He wanted a United Europe under. 
different bill0rical perspective, And wbat 
I! . the European Economic Communit, 
trYlD1 to do ? But to try to achieve that 
historical objeetive. it has taken years and 
docad.a. We eaDDO' ewpect that S..\ARC 
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will all it. in built IImitationl, the fan out 
. of' tbe colonial palt will be able to reach 
enatufU, in 8 year's time. ObviouI." It 
ba. Dot been able to reach agreement on a 
defln ition of terrorism. But .troD, conde-
IDDation 0' t~rrori8m ia tbere in no un-
certain words. But for the matter of tbat, 
"ere, i"t wbich international organilation. 
.. ave we beeD able to reacb a definition on 
terrorism 'I The United Nations has 
_trul11ed with it for yeara and bas not been 
able to do it. What is terrorism' How 
do we distin.uisb terrorists from freedom 
fighters and liberation fisbter.? Wben in a 
particular State. under a heinou. kind of a 
',Item ~, which people have to run away 
for their lives, do you think that you will 
accept the situatioD like that and not 6,bt 
back? But we beli eve that it would be 
poRaible for SAARC even bere to reacb 
lOme understandia,. 

Well, I am comtna to my la.t point. 
y.,s, there are other subjects wbich are 
ImJ)Ortant. which the SAARC Summit fOf 
food reaaons, bas left out of puryiew. 
Mattera such as of trade, commerce, 
Industry, energy. money. finance-these are 
Important of course. A country like 
Banaladosb is not so wen endowed natu-
ral1y and ba~ very little to export. But 
Banlladesb has plenty of las. Bangladesh 
pI iI, at tbe moment, a waste to the people 
of Bangladesb~ That gas from Bangladesh 
cou1d easily be pumped throu.b pipelines 
to tbe ritctoriel and industries in Calcutta, 
If there 1S understanding in a thing like 
that. Wby should Pakistan 10 all tbe way 
to Kenya to buy tea? Why should it not 
buy Iodian tea '1 Will Dot Indian tea 
reach them quicker and cbeaper? Why 
Ihould Bangladesh 80. to Australia and 
China to buy coal? From my parts of 
India, it takes oaly two bours for the coal 
to reach Bao,ladesb. . 

These are all bard facts. But tt is easy 
to speak about 'hem theoretically. To 
implement these tbiD's, which are impor. 
tant for all or us. thero Deed. to be a 
climate, a olimate o~ trult. ADd especially 
for UI India, '8 Ilf,e country, It is DCCIII • .., 
for uS to mate all tbese countri. feel free 
.. d bave DO lear about their futuro but 

everythinl to .ain by workln. togetber wIth 
us. So lon8, somebody bal laid thele 
small countries have been talkinl to Indl.· 
tbe, cannot havo but to talk to us beeaus; 
we are a .loo,raphicaJ realitl. Bat in 
SAAR6, they do Dot talk to us; they talk 
aJoDI with us and tbey talk with each otbet. 
Let tbis climate increase; let this cooscious· 
neSs increase and tbig is in the interest of 
everybody • 

LasUy, I hope tbat in tbe next Summit 
it would be pussible for tbe President 0; 
Pakistan Gent. Zia-ul.Haq to attend tbe 
Summit. He attendld the Summit in 
Dhaka and for, ~('\me reatolons, we do Dot 
know, be 'Nat not able to attend the 
Summit in Baolalore. But, we know the 
power !tructUlI in Pakistan. It is not tbe 
Prime Minister, but the President who takes 
all the deci"ons aod 'therefore we would' 
appeal to him to take bis place in tbe next 
Summit. 

I take tbis opportunity of appealiDI to 
the Presjdent of Paki$tao to Jend his hand 
in order to make SAARC a goioa 
concern. 

SHRI B.B. RAMAIAH (Bbadrachalam): 
Mr. Chairman. Sir, I wish to e sflociate 
mys.I' and our Party in tbe House in 
con.ratuJatln2 the Prime Minister on tbe 
'eader.hip, tbis country bas provided to tbe 
recent ~AARC Summit (onference in 
BSD.aJore. I allo wish to congratulate 
bim 00 bit aSI'Jmption 0 f the Chairmanghip 
of tbe orlanisation. It IS Dot a ceremonial 
position. It impoles a beavy responlibi. 
Ilty. It 1& to be hoped that he will be able 
to discbarlle It. He has very rigbtly poin'-

. ed out that tbe task ahead of SAAkC i. to 
consolidate tbe IIatns. In this connection. 
we South·Asian countries lear. from the 
elperienc. of tbe European Commo. 
Market. tbat is BEC and ASEAN. 

. Quail tativeJ y, those oraanisatioDS are 
d~ffereot from SAARC which allo i. 
dIfferent from COMECON which t. 
European Common Market of the S ••• 
BUr?Pf8n countries. Tbis is a modes • 
beIJDDlna wblcb il a wile approach. It i. 
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bettft" to start c autiausl, and tben build 
step by step rathor than attempt an 8mbi· 
tioul Common Market and tben fail. 

I wish to congratulate the leaders of 
SAARC on their mod.st approach. It i. 
also a lood tbiog that Indh bas boen takina 
a low key postu;, in this Association,. We 
are tbe elder brother and not the bi. 
brother. Because of that we bave to pay 
the price of denying ourselves wbat i. due 
to us by taking tbo amaller neighbouring 
countries like P.akiltao, Bangladesh. Nepal. 
Sri Lanka and Bbutan, among others, alonl 
with us. 

As our friendll have mentiooed earlier, 
whatever responsible work that this organi. 
lation ha~ taken, It only bl!Jilds the 
strc:ostb of the area and it can be sbared 
amonlst themselves. That is not much 
lain for us, but it is a IonIC term lain. So. 
we mu~t reduco our e xpeoditure on 
defence. As you can see, after the first 
Conference in Dhaka, we forlot, the 
mutual trust aDd confidence. Within few 
weeks or within fow months I we bave spent 
buae amount of money on defence. 

Even today, Pakistan is spending a 
tremendous amount of money on defence. 
Tb~y may say that it is only meant for 
Afghanistan. But, we canDot say. what 
exactly are the reasons behind it. We 
sbould be consciOUS, but at the same time, 
we have to build up our relationship with 
our neigbbouring countrieS as far as 
possible, for tbo loog torm benefits to our 
country. 

As 1 have said earlier, the EEC is a 
morc complex as,ociation. It IS also boset 
with oroblems In working the common 

. market, aithoMh most of its members are 
developed industrialised countries. We are 
all doveloping countries. Our problems are 
different and ~o cooperation amona our .. 
selves should begin witb subjects Uke 
aacicultu( e, forestry, meteorolOlY and 
dilalter manalement. 

Until recently. India and Pakistan, 
&aDsta.d'lb, Sri Lanka cODstituted a IlqI. 

su b-conti oeD tal eatit)'. A cyclone wblcb 
lashes . Bangladesb, al.o aHeets Wes' 
Benaal, Orissa and even th e nothern pa rt. 
of our State viz. Andbra P(adelh. Droulht 
in Sind will limilarly affect R:ajastbaD and 
other parta of northern India. Floods in 
the rivors of tbe sub·continent or earl.-
quakes and other natural calamities do Dot 
know political boundaries. It i" therefore. 
botb necessary and wise for us to pull 
toaetber in (acing tbese problems and I. 
pooling our resources, for tbe benefit of 
all our people •• 

A. I mentioned earlier, the mala 
object ia mutual benefit for all our 
countri es, and also to associate oursolv. 
with other neigbbour.. Tboulb our 
.ystem i. entirely different from what the 
ASian countries have lot. tbey are far 
ahead of us. But though "e arc Jate, I 
bope we will be able to maintain 100d 
relations. understandinl, and tbat we will 
be ablo $lowly to build up lood rolations 
in all respects, includinl business and 
industry. 

Socially also, the peoples of our 
different countries are a t the sam e stalc 01 
development. So, uplift of women or 
promo tion of child care are common talts 
for all our countries. With the spread of 
tecbnology. it is pos~ib)e for us to use satol .. 
lites for forecasting weatber, so tbat we 
can prepar~ ourlO)ve9 for cyclones, 80od. 
and droulbts. Such koowledae and Intra. 
Ilruclur e for acquiring that knowledge, 'can 
be shared by all of us, for our mutual aood. 
We, in India, have accomplished IrOOD 
revolution in wheat in Punjab. The rAce 
output in our Godavari and Krishna delta 
areas has also been increased by the use of 
modern methode of agriculture. We can 
share these benefits with our neiabbourio. 
countrie.i liko Pakistan and BaDaladash. 10 
1978·79, there was ao effort to plomote 
cooperation between India and Pakistan in 
agriculture. We bad supplied hybrid .eel. 
for foodarain cultivation in Pakistan, 011 
tbe advice of FAO. But, instead of t. 
gosture Jeadin, to lood relations, thor. 
wa. bad blood. Pakistanis all"ed that tbe 
seed supplied by India was rottea, wbile 
ladia deaied tbo charge. Tho mOdi. to 
our two cOuntries built on ,be ditfer.Doat, 
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and re1ations were strained. Tbey remain. 
e" .tea ~Ded until tbe end of 1984. Our 
Ptime Minister ha~ boon trvilla to improve 
relation, with dll our n'igh~.).lt·S, includiol 
Pakistao, B\nlta\Je~1l and Sri Laalea. 
Nepa' has been brougnt ioto tile Ganaa 
~Waters Dispute, ai desirod by B'lQJlLldesb. 

India has been playing a constructive rot e 
in belpirl, to Bnd a solution for the etbnic 
problem in Sri Lanka. 

We all know what bas happened there 
during the 18,t two years. Inlpite of the 
fact that our Prime Minister t and the 
President of Sri Lanka have met so many 
time., the problem bas still not been 
solved. Unl~s tbere is a strong dt~sir't 
cooperation and will, tbis problem caonot 
be solvej. With tbe recent approacb of 
SAARC countries towards each other, there 
will probably be .ome improvement in 
tbose matters. 

With Pakistan, it is hoped to resume 
negotiations for improvement of relations 
and having coop eration. In this connee-
tion. I wish to remind the Prime Minister 
about the vested interest whi~h the 
bureaucracies in botD our countries have, 
in koeping the relation;; strained. A 
notable exampL:: wa" the statement of M.r. 
Natwar Singh last week. that there would 
be no neaotiations at all with Pakistan on 
the nucl~ar and other issue.., Now, at 
Baolalore, it was decided that th" talks 
would be resumed. It was also said tbat the 
Prtme Minkter might undertake his cont-
emplated visit to Pakistan. I urge him to 
pursu e tho path of peaCO with Pakistan. apd 
wisb bim aU succeliS. 

Without improvement of bilateral 
~elation8, and removal of mutual distrult 
among our countries, we cannot build a 
BOund structure for SAAR.C. The founda-
tions of SAAR.C lie ill tbe bilateral rela-

. tions among our countries- We sbould 
Dot a)Jow our disput es to 10 ou t of band. 
We shoutd try to have them settled peace-
full, aDd bilaterally. We should create 
public opinion in PakistaD, BaDII.dolh and 
elsewhere, 10 that Goveromeots iD thOle 
~untri. 'oUow I .imilar polic7. 

FID.lIy. most of tbe member COQDtriOI 
of SA~RC do Dot have a representatin 
democratic system. Pakistan and Banal.· 
desb are still in transition from military 
dlctatorsbip. Bhutan aDd ~epal are 
monarchies. Tbe democratic Iystem in 
Srilanka is vjt iated by .tbn ic conftlct and 
tbe denial of human riabts to tbe Tamils. 
India bas a federal parliamentary democ-
racy. While we would Uke to see tholc 
couatriol al.o evolve toward the democ~atlc 
syltem, we should not do anything which 
will IIV" tbe impression 01 imposition or 
our B,ltem OD tbese peoples. 

As we bave started in these recent 
nelotiation~ and as e.arlier speakers have 
mentioned the radio and TV system should 
be able to give us much cooperation and 
understanding and also give us better rela-
tiODS with one another. 

Tbe touri<;m which we are talkinl about, 
wo should also be taken as an aethe part in 
it aDd on the ba"is of that we shou1d also 80 
with the mu~ual visa system or even elimi-
nating visa syst em what the common mark et 
countries have got; and the mutual import-
exp.)rt system th. t we have followed in 
otber countries tbat is, they are followin, 
import and export licensing system should 
also be reLu ed so that business rola Honship 
nnd cooperation and culture. sports and all 
other activni ,,'S should go simultaneously 
jn the lO!1g rura so that we can build up 
e~celleQt relations to make this SAARC a 
wonderful organisation, if not today. in 
years to come abead. 

I, once again, congratulate the PdlM 
Mmistcr to take up this SAARC effort and 

. succeslfully implement these task. in the 
larler interest 01 our countr,. 

SHRI R.S. SPARROW (JulJundur): 
Hon'ble Mr. Chairman, tbet promotion of 
SAARC is indeed a move iD tbe daht 
dJrection, indeed a fertile idea, on way to 
maturity. 

Fr om ever, 8081 e it is expected to 
work for tb c ,ood of the pcopJea 01 Sou" 
Asian OOUDtJi •• 
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Before I Summit my few observatioDS-

cum-recommendationa in that regard. I 
flrst beartlh congratulate the hone Prime 
Minister aDd ti'e Minhtry of Poreign 
Attalrs to ha,in'l taken an effective initia-
tive to propel to advantage the ~pirit 0' 
cooperation arnODt;t;t tbe penpl~. of South 
Asia. A lot of ground work: has been 
covered in tbat regard and tbat has been 
d-Jne most satisfactor'ly. As. result of 
cOlent contribution made by our Primo 

. Minister and tbe Mini!t:y of Foreiln Affairs. 
various relional institutions, relearch 
centres manaaomeot centres, sucb as trani-
port management centreS. Standing Com .. 
mUtees of tbe Secretaries and so on have 
been established aloDa with other mutually 
conducive measures which have been 
adopted. On th e whloe, internationally 
speaking, it is a tremendous succe.~, and if 
I may say so, first time in tbe bistory of 
South Asia) it is not a m~an achievement 
at all. 

From aael past, the cuhure and back-
ground of Soutb Asian Nations bas histod. 
eally been intimately common and intert-
wined as a one whole. Their common ties 
lay. from Nepal down to Soulh.. East aod 
West have their ten taeles spr~ad all over 
al) beiDa from ono htoek, amongst Crores of 
peoples. 

. Just irllagine, as an example that tbe 
National Emblem of Indonesia, tbe largest 
Mohammedan counlry in tbe world and 
lying contiguous to Aodaman/NicoJar 
IsIDnds of India is OARUD. associated so 
clo~ely also with the ePiC of RAMAYAN. 
This oDe whole tentacle of Soutb Asian 
people has a baj Significance aDd you will 
see tbe result as we so on in tbis open wide 
world. 

Sir, industrially. scientifically. cosmosl· 
caliy. commerciaUy aDd ill all round ec,mo-
mic and prOduction Beld, we Soutb Asians 
between us can bold our owo. To my 
mind tbere i, no doubt 00 tbat account. 
Wby do we have to crObS all the 8eVtn leas 
to work out tho evenoess of our economic 
and otber field.'" pro.ress ., 

What ia it tbat bOy of our reaional 
aroup of SoutH AlilD couatri.. Clnuo' 

provide one another: Qualitative man-
power? Labour In aU .Se'ds? Commer-
ctal acquman~hip of 'all types? Scientific 
progress, makin, perr-on 'litiel ar d persons. 
professors. doctors, techniciaDs and cosmic 
experts with all undrr~t8Ddinl stretebing 
rlabt up to pul~ar8, qua~art, manboles, and 
what not, and blackholes and what not 'I 
Where is the ~hortage and where is the 
diftLulty to bandle all tbep;e problems 
efficaciously amongst our South Asian group 
of countries? It fs for us to perceive in a 
cOlent manner. 

Sir, we should re~pect each other's 
inderendence; of aJl countries in tbis relion 
as equal partners irrespective of the aize, 
potentialities or manpower. We should 
have a very clesf and cJean undenaal'ldfng 
amongst ourselves, and it should be oar 
aim to even work out an understanding to 
have a common geo·strateaic, geo-offensive/ 
defensive understandini. as an international 
block. 

Besides that, if there could be, if you 
look around, 8 NATOt if there could be .. a 
CBNTO, there could also be, if I may ~aY. 
80, a Warsaw P Ict block and other so many 
blocs, why should not there be a SAARC 
bloc? It will) in fact, carry tbo kty to 
keepinl the world nations power balance 
eveo. It will really act as a strong deter-
rent against the possibHity of any kind of 
nuclear holocaust to doom tbo world, 100-
slratoglca!ly. geo·miJitariiy; if you probe 
deep into this mutual understandIng tbero 
is deep meaniol in it. 

Mau is an anima I in maoy respects. 
Sorry. ADd be goes at each Othel's tbreat 
for ODe reasoD or 'he otber. 

AN HON. MBMBER. Rational 
animal. 

SHRI R. S. SPARROW: Since time 
immemorial from atone-ale to tbls day it 
ia so. So, you bay. to orcato .. oDdU.ODS 
to keop a 1000 arip aD the mOdCl'D da,p 
type of weaponry. modern day type of shall 
I Sal a VOl') clever, some umes CyCtD per .. cr-
ted braiD-power al10 ID ,bc.c 'blo,a, u. 
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wo Soutb A.iaas. from hcritago point of 
vJew, from the point of view of our old 
culture and know) edae-cumulative-
people Jearn from YOU. Not that ,OU bad 
to 10 too far to learn from tblm. Who 
invented zero? Wbo invonled al,ebra? 
Wbo invented eyeD. shall I lay your system 
of cl.aoliael. in yo ur OWD areas wblre you 
Jfv. ? 

Therefore, tbi! clicking of beautiful 
brains or South Asia sbould not be takeD 
liahtly and J caution people all around 
outside, u Do not try to be nastr), clever 
with us. We can do our own bUSiness. 
We can bold our own manfullY and people 
have tried tbeir bands on U8 time and again, 
tboy are pumping and blastina in one way 
or tbe other. They are using some poople 
as surrogates, natIons as surrogates to 
acbieve their own end. 

SO; we can stand squarely on our two 
broad stout legs. ;n South ~sia. Millions 
of u~, we are the stron,est people in the 
world. actual Jy. potentially. We shoul d 
Dot bave any misunderstanding. Unless 
you call a spade a spade on one takes aDy 
noti co of you. I am very Ilad in' that 
regard that our hon. Prime Minister with 
his wid. vision and boosted and backed up 
by the External ",trairs, Minister and bi. 
ow!' team, bal done something wonderful, 
wbich bas never been done before. I am 
very proud that as chance bas it, bavlOl 
let tbe ball rolling, you slilJ have got tbe 
command with India. You are DOW the 
President of SAARC, wb;.:b gives you an 
extra little opening. shaH I say, to put tbe 
whole tbioa to fulJ advantage. Tbil i8 tbo 
lettiol. 

So many things have been said previou-
Ily, wbicb. it will not be fair forme to keop 
OD repeatinl for tbe lake of lecture. I do 
not believe io that. Tbis is done very well 
by an,body who spoke from tbat side aDd 
this lide. Various facts of tbe problem. 
bave ·been rec;:apitulated innovatinJJy and 
otberwile. 

Finally. I bave notbin. ell. to S8Y more 
tb,o Ibia &baa fcom evorJ poiDt of Yiew, 

Soutb As.a can Iflnd On Jts own Jep. r 
urge upon my external Affairs Minilter who 
is working under. the aelis or the bOD. 
Prime Minister, to probe it further forward. 
with vigour verve aDd with your CODsclou •• 
ncsa as ,ou own tbe whol. of Soutb Asia 
aa one of tbe tentacles. You lire Dot 
10iog to be, as 1 said, bia pOwer or flmaU 
power in Aaia. They are brothers uoto UI. 
~Dd rope in otbers a180 If ArabaDistaD 
bas not come, tell it, kindly como in; tb,. 
il the rlgbt time. Now is tbe time. Tell 
Burma, come a long DOW: this i. not tb. 
time to waste Bven rope in Indonesia aod 
BaH. Why should we be encircled 811 
round every time to pay Fome kind or. 
price on our headl? 

With tbese words I thank you very moch 
for allowing me to ,peak. 

SHRI SAIFUDDIN CHONDHAI.V 
(Katwa) : While taking par, in this discus-
sion under rule 19:i, I cannot re,traiD 
myself from referring [0 the statement of 
the Prime Minister. The v ry first of this 
statem ent says : 

"lnauguTated 00 tb. ausplclOUI 
occasion of Kartik PurnJma aad 
of tbe birth anniversaries of tbe 
prophet Mohammad and Guru 
Nanak D evji. The Summit 
reaffirm.d •• * 

I appreciate his referrjnl to KarUk 
Purnima ,very much, He has the ability to 
make to tbe right kind of rcferrencc. 

In this statement, some lenor.1 re-
ference is there about the Second Summit 
and the outcome of it. It is for tbo 
PoreiaD Minister. here in thi. HOUle, to 
tell U8 in concreto terms the outcome and 
the dcci,ioDI that blve QomO O\lt from tbe 
SWDlDU. 
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Now, berore me, bon. Members have 
.ald so many things. I a Iso very much 
appreciate tbe need (or closer cooperation 
of the countries of South Asia. tbose who 
have formed tbls organisation, SAARe. It 
will be really a lood tbina if thil Assocla. 
tlon can reaUy help in promoting the load 
contacts amona peopl.s of these countries. 
That is very mUQb need ed. There are so 
many 'rritants in our relationl. But they 
are not makin. of the people. They are 
tbe making of the ve"ted intere"ts, thole /f" 
who are Jiving in the.;e countrios and alio I 

residing abroad. 

The otber Members have spoken about 
tbe e~o"omic coop:-ration. cultural excban· 
lei. different project§ to be undertaken, on 
the areas of education, child welfare, 
women development and all tbat. But 
witb that a common perceptlon is required 
about our id I!otity. We have to identify 
why in the past we rell apart, who instiaa-
ted animosiTY in tbis resion and why des-
pite all our best effor ts, we could not come 
totICt her. Who they are? That is very 
important. Now the Prime Minister says 
that bitatera I issues are not to be taken 
UP in tbis f\)rum. Ttl"t is very lood. The 
point II th:lt certain irritants are (here in 
our bilat\:ral relations which may endanger 
this very cancept also. So, we cannot be 
obliviolls to thb. While I want tbat our 
rela~ions become more closer. they get 
cemtDted more. bllt if we keep our eyes 
ahut on that, Mr. Mu~bran Ji, then it will 
be a real problem. 

AN HON. MEMBER 
11 ? 

Wby MuahraD 

SHRI SAlfUDOIN CHOWDHARY : 
He was lootjo. at me. On tbis, Sir, tbe 
other day on tbe AIR and television we 
be lrd tbat Prime Minlstlr JUD ejo ba. laid 
tbat AWACS are not coming to Pakiatan. 
but toda, one news Is tbere that the 
Amba8lsdor of USA in Pakistan ha. laid 
Ibat tb.y are IOiDI to let tbe.. Wbat is 
It .. 7 . 

[11't11Ulatioll 1 

SHRI AJAY MUSHRAN (Jabalpur): 
Where did you read tbls ? 

SHRI SAIPUDDIN CHOWDHARY: 
Do .you not go to IJbrary ? 

So. tbese are tbe thfngs. We are 
aeriou~ about· it. When SAo\RC was (or-
med. we initially tbOllght that we are 
goinl to c inch these irritant iqsue~, but 
now we find that Natwar SiDlh Ji-I have 
great respect (or him-h:ls said that in 
BaQaalore what was to be discussed was 
non-controve sial issues and non"political 
issues. Well, it is very good tbat we 
should be cautious not t~ take up such 
ilsDes which may harm tbe development of 
SAA.RC, but I must say that we should 
have the courage to add tt) the Don-contro-
versial' items certain other things. What 
are tb ose ? • • (1 nte rruptl6)n). 

AN HON. MEMBER: He is talkinl 
areat sense. 

SHRI P. KOL~NDAIVBLU (Gobechett. 
palayam : Always he talks with great 
seDse. 

SHRI SAIPUDDIN CHOWDHARY : 
Apart from all thiS, the convenors havo 
been appointed 8'ld all that we have beard 
-"science and tecbnolOlY, cooperation, 
culture. education. That i. there very mucb. 
If you can explore certain areas that i. very 
important and we have to do it. We bave 
no objection to that. But whether wo 
can add certain other items to tbose nOD-
controversial items? I belieue we ha", 
to take that initiative. Can't we say from 
SAARC tbat nODe of tbole countrle. will 
allow ita territory to any foreign country 
to establish· a base? India would 'not 
allow, Pakistan would oot alJow, Maldive. 
would not allow. This i. on e importan t 
tbiol and everyone sbould alcee on that. 
If we tbink that tbat will create disruption, 
thcD it is no UI. of blvin. SAARC DO 'alt, 
Qotbin.. . 
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[Shrl Saifuddin Cbo~baryl 

t Another tblns 'We can demand i8 tbis 
that tbe concept of Indian. Ocean 88 ZODe 
0' peace is 8 lool-pendtng demand. It 

R .oittated in Decer.1ber IJ81 In tbe 26tb 
:~fOD or U.N. Goneral Assembly, Then 
rt . that tbe dtrectiOD was to bold aD 

~n~:DBtiODal conference in Colombo. What 
b eoed to that' It SCUllS that every .. 
~~ bas forgotten that. Cau', SAA'RC 
tate up this issue 1 •• • (Jnlt,ruplion,). 

DR. O.S. 'RAJRANS: You are splale. 
iog in Ch;na'~ worrls that China has 
advocated this policy of zone of peace. 

SHRI SAIPUDDIN CHOWDHARY : 
I am tulkiog about Indian Ocean as zooe of 
oeace. On Nepal I bave certain thin as to 
aay. I do not support that zone of peace 
concept. But this we can take up as. a 
zone o( peace. If Colombo c:tnn{1t bo.st Jt, 
aomebodY else can host \to There HI no 
objection to tba t. 

Another Ib;ng which Is non-controversial 
we can demand from SAARC arid that this 
Is to the benefit of lbis region, to tbe 
benefit of the people of this region to live 
In peace. What is that' To demand of the 
members of tbe Securi(y Council to aive 
aD undertakios not to interfere in tbe airair. 
of this reaion. Are SAARC Members ready 
to demand tbat declaration? 

Nobody should interfere-neither USA, 
nor USSR. nor anybody. But the)' are 
Dot loins to sa)'. Who will sa!? ~)n 
this PJint the goodwill and real mteotlon 
will be expressod. 

I do not want to speak 00 otber points 
or other aspects. These arc important 
•• peets. A sood sound basi~ can ,be found 
for real co·\)peration in thIS re,Jon-that 

I It will be free from an, threat, danaer and 
obttructton in future, 

SHRI SHARAD DIOHB (Bombay 
North Central) : Gene .... e'peetalioD iD 

the be,innin, Wa. at a low level II 'at .t 
SAARC meet was concerned because of 
tbe .badow cast by bilateral dIspute. 
parffcularly betw.en India and Pakistan 
and also ethnie disDut,. in Stilan".. It 
.It beld tblt 110 sub.tanUal beadway 
COuld be mode at sucb • meet But it is 
gratifying to nofe tbat these exrectatloOI 
bad tota Ify &eli ed-and the results aChieved 
were weigbty, ,ubstantive lod impressive. 
Tbe BaogaIore 6ummit 01 SAARC haB IItl. 
"ed in consolidatiol the gains of regional 
co.operation. In .ome Conferences 01 
r'giond nature we do not expect at times 
very spectacuJar achievemenfs. But witb 
patience we have to make prcgress slcwly 
and achieve one by one more and more 
item,' (Jf co-operation. The tewlts of 
tbf.; meet CHn be divided inlo two cate .. 
gories. The first ;9 the establisbment 01 
institutional machinery aod some procodural 
conventions which have been agreed 
upon. Already rererence has been made 
to the establishment of the Setrerariat at 
Kathmancu to the establishment of the Secre-
tsry General Mr. Abdul Osman of Bangladesh 
Apart from thiS there has also been an 
agreement rtgardin, shanD, or costs and 
rhe most important is formuJation (or pro-
aramming cost. and rhe costs of regional 
institutions have also been agreed upon. I 
may gO further and add Chat uniform 
guidelines for convening meetin.s, etc., 
have also been formulated. These are not 
small ,ains thou,h after tbey have been 
achieved bey appear not sianificant, In 8uoh 
regional formulations it is every difiituJt to 
agree upon the place of the Secletariat, 
the procedure of the meetin&l, the funds 
sbaring. But we must congratulate all the 
CODC!Tned SDd especiaJly the Prime Minister 
of India who bas taken lead jn aU tbe .. 
thlogs and aot tbi. 2areement mado on 
these iSlues which have been otherwise 
eootroverciaJ also. 

Apart (rom tbi' procedural part thoro 
arc se"era) otber decisions which bave been 
made, wbich demonstrate 'hat SAARC is. 
dynamic eOllcept. Therefore. the OfllDieers 
dc.crvc tbe con,ratulation. on this poiDt 
also. 

A poiat WlS raised Just DOW by the 
earlier apeaker thaI we ,hoolo lid .ut 
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1" new Ind ncw .real (or oooperation. He 
bad lullelted lome of tbem, but I ma, 
point 'out that already in this meet its.t, 
nearly 8 or 9 subJect. ba vo been found 
out which mev be termed as tbe exten.iOD 
o! tbo SAARC cooperation. 10 the first 
pisce I may refer to the estabI i.hment of 
T echoicel Committee for Drug Trafficking. 
In this connection we must remember tbat 
tb;s was a matter of controveny between 
Pakistan and India. In fact a preas atate· 
ment bas appeared of our Prime Minister 
tbat drugs had become an imoortant India-
Pakistan issue. So, from this point of 
yjew we must saY tbat it is a great achieve· 
ment that all bave a.reed to the establish· 
ment of tbe Commlttoe for Drug Traffick-
iOI. Not only tbat it bal been 'estab1isbed, 
but it bas been decided tbat it is to be 
beaded by Paktstan. 

PROF. N.O RANOA "(Quntur) : Send 
a thief to catch a thief! 

SHRt SHARAD DIGHE: So, from 
tbi, point of view thil progr.mme i. a 
great achievemtot. 

Thero ha.. been several otber agree-
men ts wh ich have been mad e elt end!n If th e 
term of reference of agricultural committee 
to forestry, then excbanle of expericnce, 
metbods of planning and Implementation. 
In tbls respect the plannerl, art to meet 
and discuss all these tbings from time to 
time. The experience of collection of 
rev.nue by India also bas beeD a matter 
of query by other countries, I am told. 
And therefore, tb at will also be taken not e 
of and discussrd.· Of course, there may 
be no planned hannoaisation but Our 
experience and methods of planDiol and 
implementation will be utililed in tbls 
Commlt~ee. 

Then, identlBcatlon of a number of 
priori" objectives of SAARC countriea OD 
InternatioDal economic ilauel hal allo been 
done in this meet aDd therefore, rrom tbis 
point of view it Ie a Ireat IUCCel8. Th e 
Iuccel' 01 tbi. SAARC caonot be merdy 
as.e!lled frem tbe Banillore Declaration 
Its cit. bu t WI mUlt tako also ioto conli. 
",ratioo tbe ioto.,.,.1 meotfDp of tbo 

Nandi Hills of the Heads of these countries 
wbere levera) decisions ba.e been taken, 
whicb perbaps could not have be til tak en 
10 tbe formal meetings. 

Tbis ocoasion was utilisod for the 
bilateral talk. al.o. As bas been laid 
that in lucb conferences always opport. 
unities are taken . to sort out the bilateral 
issues and as we read. there have been 
also bilateral taJk~ betwef'o India and 
Pakistan and bilateral talks between ludia 
and Sri Lanka abo, and some b· eakthrou.h 
has taken phce as far a. lodla·Paki&tan 
bilateral relatioDs Ire concerned. as i. 
reported. So, tbese are also to be taken 
as success or tbis Conference •. 

There havo been several other po;ntl 
which have been decided to whJch tbo 
earlier speakers made a rererence-radio 
and. television aDd tourism. About tourism 
a very important point that bas been 
decided is the facUity ror limited converti. 
bility of national currencies for tOllrists 
(rom SAARC countries. It would very 
much hetp UJ as rar as tourism is concer. 
ned, but tbe mOlt important point Is that 
this will lead to the CODcrete .teps for 
people-Co-people contacts and that i. very 
important as rar as such relioDa) con-
ferences are co.cernld. Therefore; the 
other polntl, Dam ely, programme. tor 
exchana. of Icholarsbips, elr)y Institution 
of SAARC's Icbolarabipl, fellowships aDd 
Chairs in different universities would aJ,o 
result in people.to-peo"],, coatacts. Then, 
a documentation centre ba. a).o beeD 
decided, as far.1 tbis j. concern.d. So, 
involvement of youtbs of lacb country j. 
proposed wIth the deveJopment programme 
of the othor country under which or,8niaed 
volunteers of 00. couDtr, wold work io 
tbe other country in the fields of agriculture 
and forestry expansion work. Tbis will 
al so mat e peoJ.to"people contaCt aDd 
involvement of the people. elpecially youtbs 
of these countrJea. 

Now, a. I said, SAARC bas been OD 
the rl.bt track, avoiding bUateral 
problems and emphasi,in. tile oeed 
to take decisioDs un.Dimoul',. No 
~ou1tt., tbe definition of 1,rrorhm mi,b, 
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fSbrt Sbarad Dighel 
Dot bave f)eeo agreed upon or mllbt not 
have been 8uceeslfully agreed upon. But 
8 t least, there is an un eq U1 voca I cond emna-

. tiOD of terrorism I. far as this summit is 
conceraed. Therdore, I have aot great 
hope that in due course of time, there will 
'e an •• rtcmcot 00 the definition or terro-
rllm aJso. Jt is Dot wist, in such c~ofereD~o.t 
to 'orce an issu" and ' ak. pr ide in a 
demon.trabJe"way but with fragile results. 
ner.for e. pati ence and perseverance are 
D"cossar, from this point or fiew. 

NOw, the Secretariat has been esta. 
bllshed. I would only say that care sbould 
be tlken to sle not to evolve thi. Secretariat 
It •• lf as a tyoical international bureaucracy. 
We .hould take ~~carc to SIC tbat it really 
'onowa up tbe programmea and tbe 
decisiolll of SAARC and the different 
Committees thereof that are goinl to work. 
Jt W88, of course, siloific8nt tbat Zia waa 
absent in tbis summit. 1 would Uke to 
tnow (rom the hon. Minister also, whether 
there is aoy political ligoiftcaoce attached 
to tbe absence of the P,csident of Paki.tan 
in tbis summit and sending merely tbe 
Prime Minister of that country. It is be-
cause to tbo earlier occa.;on. he was him-
solf present at Dacca. I would like tbe 
bOD. External Affairs Mini.ter to tblOW 
lome lilbt OD tbis point .. 

Witb these words, I congratulate out 
Prime Minister on lakin, a lead and baving 
"ecome the Ct.airmaD of the SAARC 
tbl. year. J am &ure that this 
AilociatioD will make a areat head-way 
and whatever issues of cooperation which 
are beins decided in all tbose fields.. tbis 
roalon will make a great proaresl. 

SHkI V.S. KRISHNA lYER (Banga)ore 
South): Mr. Chairman, Sir, I detm it a 
proud privileae to speak on tbe subject 
because the Second Summit of South 
Asian Association for Reaional Coopera-
tion flU held in Baoaalore, whicb is my 
aoDltitueDCf • 

Sir, keepinl with the tradition of 
Klmataka, the culture of Karnataka, the 

BaDlalorianl did accord a very ";arml 
reception to our leaders. The OovernmfDt 
of Karn9taka and the BaDlalore Qty 
Corporation worked day and n iaht to mate 
the Ivent a great sucCt'ss. The SAARC 
Summit is really a historic event. Sir, I 
bad the fortune of witnesging both the 
opeoin, session and the concJudiDI session. 
I beard with rapt attention the speeches of 
all tbe leaders. I say with confidence tbat 
the leaden were very sincere in tbeir 
desire to .trenathen tbe SAARC orlanisaUoD 
and also they fe"affirmed their faith in 
promotiol common Rood 01 our people 
through cooperative .olutioos to the 
probleml, which they have aareed to 
hear. 

The Preamble of the SAARC Chapt.r 
ad~p!Od at Dacoa Summit cl. all, said that 
polttleal and bilateral issues sbould be 
kept out and will not be aUowed to 
endanger the .p~rit of cooperation. At 
t~e con(er~nce. they bad not discussed the 
bIlateral 'Isues. But outside the conf. 
rence, tbey did discus, the biJateral issue:. 
Our ~ountry iii now anxioLls to know wbat 
transpired between tho visiting leaders and 
~ur Prime Minister. We are also anlious 
to _J'?OW th,e outcoml although our Plime 
M~olster In bis Press Conference ver, 
br~cflY stated that he had discussions witb 
Sn Lankan President Shri Jayewardene 
and al80 with the Prime Minister of 
Pakiltan. 

. So ra: . as b is discuss ion s w ifb tb. 
PrIme ~ml&te~ ~f Pakistan are concerned. 
the Prime Minister of Pakistan has stated 
that Pakistan has not ~xploded Du~)ear 
bomb. Tbe PatistaD Prime Minister has 
aJ80 stated tbat 'fUS~ is Dot supplyiOI 
AWACS pJ~nes". Our Prime Mi.DiSl:: 
said that Indta Is not cODviol:ed about it. 

Anotber burnina problem \Vbf b h 
agitated the minds of the peQpfe ~f I al 
is tbe ethnic prOblem in Sri Lanka. ;~!~ 
problem wa, also discu8S'ed' h 
t tbe O. lor ours o,e r. ur Prime Minister had t I . 
at 2.30 PM tbe other day but b 0. eave 
bis di.cuuion. for four bouts eatP:°at~~:: 
becautle be wal very keen fhat 
J. fouod' to tbll probJem becaUl: I::=~: 
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it carried 011 in Srj Lanka. They want to 
ftad a s01ution ~oon. Our Prime Minister 
ba. not liven UI the details. He only said 
tblt at this junction it will not be in the 
tDtereat of both the count,ries to divulge 
anything. That is all riabt. We trult it. 

Tbis Hou~e aDd lhe wholo couatry is 
very anlioul to know the outcome of the 
biJaleral talks b~tween the various leader I 
and tbo Prime Minister had. 

Our Prime Mir.ister promised to make 
a statement next week. I wish by the 
time we di ;cussed this important subject, 
we bad known tbe derails, 

The Preamble of SAARC Cbarter also 
loes on to declare that they will be guided 
by respect for the principles of sovereianty~ 
equality. telritorial integrity, national 
inctepend.nce, non-use of force ~nd non-
int-:rference in the intern'at affairs of other 
States and peaceful settlement of is!lues. 

The SAARC nations are in on" way 
or tbe other bound by commonaliUos. 
They have a common gengraphy. a common 
culture, a comrnon tt'mpcrament and 
commo:~ heritage. 

Under the dynamic leadership of 
BaDa1adesh, SAARC has srown as a 
healthy child and now it is tba turn of 
India to de\'elop this child. 

I am lure we cannot put the entire 
,08ponaibility 00 our Prime Miniater 
himself. The whole nation is bebh.d the 
Prime Miniatt:r in 8lreDltbcning lhi" 
orlaoilalion. We have lot a very able 
elUernal Affain Mmister.. We have three 
able Bx~erDal Atfa.;rs Ministers ~rrimur. 
tbiel.' 1 am lure tbey would share the 
napoDlibility becauac people exPect a lot 
froID SMile. 

The very fact that the seven loaders 
have met in tbe SAARC Conference is a 
*P rorwatd. We cannot take metel), 
pioua dc~i.ioa8. Peopl, w111 Dot be . 

lSatts8ed. They want concrete actioD. 
People are watching bow tbis orgaDilitioD 
works. 

We are all very happy to See tbat a 
permanent Secretariat wiU be e.ta blished 
in Kathmandu in January. When tbe 
Secretariat is established, it is natural to 
expo ct that the implementation of decllioDI 
arrived at the Summit Conference will be 
looked ioto. 

Many of the Members bav. referrlCl 
to the various areal of cooperation on a 
number of subjects. They have agreed to 
share the benefits each other. 

O.1e important thlna on which they 
have jointly resolved is to fight against tb. 
.yils of drug-trafficking and terroriam. 
That is very importaot. so far alour 
count,.y is concern.d. They d ecidod to 
promote people t(l people contact at all 
levels. 

SAARC leaders bad two more pos.ible 
it ems of coof'eration at the Nandi Hilla .. 
Nandi provides n very good climate. The 
two items are cooperatioD for SlreDlthon-
fog popular participation and inter-action. 
These inclUde ladio . and televilioD 
programmes, tourism, e;.(change of scholars. 
a Regional Documentation Centre aDd 
organised volunteer excbang. proarlmm. 
for work in Alriculture and FOlcstr1. 

DR. V. VBNKATESH (Kolar) : 
Nandi Hi lis are in my d iatrict, Kolar. 

SHRI V.S. KRISHNA IYER ; If t~ero 
was lome moce time, th ey would have 
solved many more problems at tbe Nandi 
Hill •• 

(IlIt,rrapliotll ) 

Now, the whole worJd 'a 
watching as to how tbi. BSl'laalore 
Declaration will be implemented. The 
implementation pro.ramllle is in H:e baa", 
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(Sbri V.S. 'lCri.haa lyetl 
of the Ministers and the Secretaries 
concerned. At ftrst, we were disappointed, 
in the mornio" wben the Prime Minister 
addressed tbe Preas Conference and 
tbouaht that bilaferal talks between India 
anc! P.tlttan bave failed. Bat, fortuna-
tel, thanka &0 the guideoce by the Prime 
Minister, tbe bOD. Minister for Bxternal 
Affafrs has pursued if. Mr. Natwar Sialb 
Ind atbers could do their tasks with tbeir 
counterparts. It is really a very happY 
aUlury '0 Dote tbat normalisation proceSS 
will begin from the nelt round It Islama-
bad. The Poreign Secretaries will be 
meeting. That i. very e.sentlal. Many 
member. bave referred '0 sOlvin. bilateral 
iSlues and tbey said that the bilateral 
issues cannot be solved in meetinR only 
once in a year. The Officials can meet 
once in a month to discuss about the 
mutual cooperation. But these burniog 
problems, particuJar)y tbe issue between 
Pakistan and India cannot wait any longer. 
It cannot wait for an another .ummit. J 
am sure tbey will do sometbing. Beiol in 
Banlalore. I saw with my OWO eyes bow 
tb. Foreign Secretaries aDd tbe For.ilD 
Ministen were burDin. their midnight oil 
to prepare the around for the summit 
cooference. Tbat is why the concludiog 
Solaian was able to conclude within an 
bou,. Tbe officials worked day and nigbt. 

The Prime Minister in his speech has 
quoted Kautilya as saying that we must 
bavt good ncighbourly relations. Even as 
individuals we f,,~el tbat we must have good 
neighbours. Whenever we go in . for a 
bouse, 'we ask 8S to who are all our 
neighbours. It is necessary that we should 
develop lood relationships witb our neigh- I 

bour. 

One tbiOl the world must know. 
TboUlh we are a big country and though 
we have lot our own re-ourees, India bas 
never sbown the bia-brotber attitude 
towards aoy country.. It cond'll'ed itself 
with di,oitJ. Though SAARC' is a nOD-
political Orlaniaation and no reference 
should be made to tho political sido of it, 
two of thO loaderl did make references to 
nae SUlDmit or tIM bilateral 1.lacl. I'ho 

Pakistani Prime MEnlster reterred to tbe 
movement of troops in tbe border., The 
Sri Lankan President, 111 bis extempoJt 
portion of bis 'poecb, referred to tbe 
ethnic problem in Sri Lanka But our 
Prime Minister did not react. Beca .. it 
has been very clearly stated that political 
issue. wiJJ Dot be discussed. Thouah in tbe 
SAARC Conference It was Dot discusaed, It 
Is necessary that political iCJlues also mutt 
be solved sooner or later. I would like to 
mako one last pelnt.· Another disappoiDt. 
mont that was in 8tor. for us was the area 
of cooperation was Dot exteoded. India 
was very keen that trade and industry etc. 
.hould be included. It would have bene-
fited other countries to 0.- But somehow 
the otber countries have mis-trust in US and 
they did Dot agree to it. In the SAAkC 
the convention is that unle.. the decision 
i. unaoimuuly acceptable, it wiJl oat be 
adopt ed. We hope that at tbe nell 
SUmmit, the area wilJ be further cltendod. 
Tbis SAARC spirit and the Baoaaloro 
Declaration wjll serve as a star (or world 
peace and stability. For tbis res ion. 
nearly J 00 crore. of people Jive. Witb 
these words I wish succ eBB not on'y to tho 
Conf.rence which has just boen concJuded 
but also to (he SAARC Secretariat and 
SAARC officials. 

[D'aolalion] 

SHRI SHRIPATI MISARA (Ma£bbli· 
shabr): Mr. Chairman Sir, tbe first summit 
conference of the SAARC was held in 
Dhaka in wbich tbe beads of States or Ch. 
Prime Ministers of all tbe seven countries 
participated. Tbe second conference was 
held in Banaalore but the Hoad of 'he 
State of tbe Pakistan, which is tbe IcocDd 
lar.cst country member of the SAARC 
(firat beioa India) did Dot attend It. Tbe 
Prime Minister of that country participated 
in tbis SAARC confcroDQC. UndoubtedlJ, 
tbis "ouJd have no importanco in au 
ordinary situation but kcepinl in vIew tbe 
relations pravailia. between India Ind 
Pakistan the hOD. Mini.tet, as Sbri Dlabo 
has laid, mus' clarify the posit iOD. 1 do 
not know wbat the bon. MaDis'" will .11. 
But be is a learoed 1*80D and can throw 
10l1li }jabt on lhi. ihue to feIDO.. out 
doubtl. Bue .talJ ,tbe c:ommOD IDID .W 
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bave a lin.rin, doubt a. to why particI-
pate tbe Head of the State of tbat country 
did not. Many il9uel like tho settlol up 
of a permanent leoNtari,at. tbe procedure 
to tbe adopted' 'et'c. were lettinl in 
BaDlalore, I do DOl want to repeat what 
bal already been said as it will serve DO 
purpose. I want to tbank our Prime 
Minister and tbe other Heads of State aod 
tbe Prime Ministers wbo participated in 
tbi. conference. Tb e, decid ed many 
I'IUI". Thole iuues may not suit some 
peopl.. Wben tbe bon. Member Sbr i 
Satruddin Cbaudbary was speaking. I relt 
tbat be was not touchin, the real i,sue. 
We want to bave lood relations and to 
achieve tbil we are matios efforts in 
various directions. We are tryiol to have 
exchange programmes on 9ldculture, 
forettry and some otber ficld~. At tbe 
same time, we bave a foe-ling that if we 
touch some controversial is=-ues they may 
hamper tbe progress of this conference. 
All riabt, touch such issues at the time 
,o~ tbink fit. But until perlonal; poIit ical 
and national relations are dilcue&ed 
frankly and tbe sore pointa are removed, 
you will not be able to find real solution 
of the problem. 

SHRI NARAYAN CHOUBEY : What 
ar e the 5 oro points ? 

SHRI SHRIPATI MISHRA: Shri 
Cboubovji, please excuse me. I may telt 
him that be beJoo8s to a party wbich may 
not be p~rtut'bed even if India is attacked. 
You may be rememberinl that at tbe time 
of the war with Cbina, be was not concer. 
ned at all. May I ttll you wbat pincbes 
,ou. 

SHRI NARAYAN CHOUBBY 
(Midaapore) : Please do, even by abusiog. 

SH1\1 SHRIP.-\TI MISHRA: Bvery 
day, discussion takeli place here. AUboUlb 
I bave not participat.d in aoy of tbe 
dllculsion. but ever, timo 1 bear tbet some 
forei,o band ia bobind Ibl. tcrrorlsm. 
SOIDI foreflD power it uaininl tbe 
terrorist. aod _odlDI tboaa hore. Wbo hi 
Ibi. foroip pow.r 7 SOlDotimCi "'I eyea 

name it and la, tha' we have proof of Ita 
involvement. It bas become tbe bi'"lt 
problem for our country. When," bave 
talks witb that power on var10us ilaues, 
why then do 'w hesitate to raile tbis 
point? We mUlt diltcUS8 this i.sue alto .. 
Only tben will we be able to know tbeir 
Intentions. It they are not prepared to 
talk on tbis iSfliue then it wi11 make their 
inteDtiOQR clear. The Charter of SAAR.C 
ellJ)ressly 8ays that no c')untry shall 
interfere in tbe sovereignt" right. and 
internal affairs of anotber country. You 
bave included all the principle. of tbl 
Paoch Sheel in this cbart er and io Ipite of 
tbi-, if any country is not willing to sort 
out the irritants and does not relpoDd 
satisfactorily tbcn, certainl,,, ita int eotion. 
cannot be bonafied and wben the intentions 
ar e ma!aji,d. how can w. sit tog etb er and 
settle the issue. • 

Secondly. about the problem of Assam, 
it wa~ decid,ed durial Prime Ministorsbip 
of late Sbrimati Indira Gandhi that a 
bcubed wire fence would be erected aloDg 
the border to cbeck the infiltration from 
Bangladesh. There was no cootroversy over 
it because the fence wa. to be railed OD 
our side of the border. Bu' still tbe bluo 
Is hanging fire. What is wrong in it? 
Wby do they want to prevent us from 
doing so? There is no controversJ about' 
it. And. if the other party considers it 
wrong, and at the same time. il not ready 
to resolve tbe issue in a practical miioDor, 
tben it certainly means tbat the, do oot 
want to re80lve (he issue amicabby TbOle 
are thl two tbinls I bad to toll you. 

Tho third problem is tbe ethnic 
problem of Sri Lanka. Tbe stepa and 
effort& of our Hon. MJOister to solve this 
problem .re praileworthy, but While effort. 
are on, their armed forces attack Tamils 
and kill mlny peopl.. Tbere mUla bo 
some negotiation witb tbem to resolve tbis 
problem. I do aot waot you to tako • 
deciSion. But these issues sbould bl 
discussed franklY as SAARC Gouluriol all 
goosldered 10 bo a family. Tho' SAARa 
couqtriOl sbould lit Uke a family aad 
discu •• thou P;ObJ'1D8 witbout aa, hOlit .. 
tloD. 8"'1001 mould li.,ca &0 lbOiO 
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probleDll. Ir someone dOes Dot apeak 
frankl, and doel not want to accuse 
• omeone opeDly, tben, let them not do so. 
But aJ I the.e iSlue. aDd Int.nUODt must be 
made clear to tbls famU, of SAARC. You 
baYe taken a major step-people to people 
contact-aod wben Ihll contact Is achieved, 
tbe masses of tbe respective eountrfes will 
force their rules to adopt the rilbt 
approach. You have taken some decisions 
about the ma~8 media and certain other 
matt er&. I want you to stress OD the 
implemontat ion aspect' of the proposals of 
setting up of tbe communication system 
and people to peopl e cootact. 

On economic front, I am not ver, 
optimistic that much can be achieved by 
mutual exchanges. But whatever be the 
results, tbeY will be for the good. I want 
to say th~t you must expand tbe means of 
communication. The newt ,to be excban-
led among thl member countriel. must be 
autb.otic otherwise, the outSide rorces 
bavlol ve~y powerful Dews agencies will 
distort tbe Dews and try to spoil our 
relatioDS. We must en8ure that only 
authentic news is excbaDled. In order to 
achieve tbe people to peopl e contact, you 
have devised lome exchange programmes 
involving students, profeRsors, technician~J 

etc., and I think it wiJl ~elp. them .. 10 
undrrstandiog each other. ThlR wdl bi IDg 
some qualitative ch9n,es in tho thinking 
or the people. Thev will try to set 
priorities -to achieve goodwill and (deDd· 
Ihip amoDI these countrie!. 

In tbe end, I waDt to invite your 
attention to t~o tbings. I would lik. our 
boo. Foreign Ministt"r to p,?oder over tb. 
poiDt which General Sahib hal just 
reminded. Burma and Afghanistao ar. at 
1 east two such countri es and it is a 
historical fact that the, bad ale old tiel 
witb thi. contioont and tben bad beea 
clo1e contact bctween tbo people of tbos. 
couDtrioa aDd tbo rC11 or tho contioent 
(111,.".,,/0 .. ). .' • • • • Thailand also comel 
to til. caleaOry. So, cfforts should be 
made to i_Jude at lealt such countri.. in 
this (amll, and forum. It will widen tb, 
b ••• , '.,104 gommercc aad trado aDd 

live tltrength to tbis movement. J 1m 
usin, the \lVO rd 'strenlth' beCiluse It is tb. 
age 0' 'materialism' and strengfb aDd 
materialism. are und4'rltood better tba • 
any tbin. flse. Our Prime Minlst.r OD 
bi. return from vIsit to Au·straUa and Ne. 
Zealand had said that CO In tries like 
Burma, Thailand and ArAhaolstaD which 
even today follow certain Indian tradlt ionl 
and culture sbould be included in tbi. 
movement to widen its baso. This will 
live Itreoath to the movement itself and 
to Its voice in the internatJonal foruDlI. J 
do Dot advocate creatioD of aoy powlr 
bloc or military power. It is not required, 
but some arraolements must be made to 
voice forcefully the principles or Panch 
Sheel propounded by Pandit lawabar La, 
Nehru, the Ireat leader of India iD tbt. 
group 80 tbat tbe voice may reach tbe 
member countriel. With these word., I 
thank you for givina me time to expres. 
my views. 

[Engll,,,] 

SHRI P. KOLANDAIVELU (Gobichet. 
tipalayam) : Mr. Chairman, Sir, so far al 
SAA RC Summit is concerned at the ~ut.et 
we have to cODvey our compliments to tbe 
hone Prime Minister who has been selected 
a~ the Chairperson of SAARC and who haa 
taken much pains in order to settle the 
Sri Lankan issue at Ban~alore ittelf. 
BapluJore was the right place to hold 
SAARC Summit 8S South iii always a zone 
of peace. Sir. on account of conveniol or 
the Summit at Bao8alore it 80t a face-Jift 
a8 Rs. 3 .. 4 croc.s were spent for tbis 
purpose. I r~que.t the hon, Mini.tor or 
External Affair. that sucb Conferenco. can 
be convcned in Madras also so that 
Madras may allo let a face-lift by apeodiDI 
Rs. 3·4 cror es. 

SHRI NARAVAN CHOUBEY': Why 
Dot Calcutta, Sir ? 

PROF. N.G. RANOA: No. There II 
po)lution. 

SHRI NARAYAN CHOUBBY : It it 
vtl'J mucb arOWiDI. It il Dot IllQpiDl. 
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SKRl P. ICOLANDAIVELU: The 
SAA.R.C summit is • step in tbe daht 
direction. Definitely. tbe SAARC confele.· 
Dee at Banlalore h a lubl\tantiaJ improve-
.. ot over the conrereoce at Dhaka wbicb "a. beld last year. The declarlltioD bal 
allo paved the way for conslructive eft'orts 
ID tb, nine areas identified in 1985 for an 
Integrated programme of actiOr1_ 1 uquest 
'be Government to see tbat the implemen-
tation is done in letter and spirit. 

We ba~e seen so many conferences aDd 
after tbe conferences are over. 1bey baye 
beea takiDg so many ,tel's, but tbe ate-pI 
taken are mostly inconclulive or they are 
not at all usrful to the people at larae. 
But I hope that the deCisions taken !D tbis 
conference will be implemented in letter 
and spirit, and we will be ab'c to ute 
them for the child and woman walfare. 

In tho eonf~rence at Dhaka in tbe year 
1985 it was also decided t~t the bilateral 
is.ues cannot be rai~ed in this confetenc~. 
but unfortunotely, the Sri Lankan Prel~. 
dent, Sbri Jayewardaoe, contrary to tbls 
convention, raised the Pfob'cm of ~ri 
LanklD Tarnih~ and critici~ed the pohcy 
Ind programmes of tbe ~ri Lankan TamHs. 
It I, a fact that hIs Government bas 
killed near1y ten tboul~Dd Tumnian! so far 
and dhpl~ced n.arly four and a balf lakb 
Tamilians from Sri Lanka and bas also put 
4'00 Tamilialll inside tbe jails. A number 
of Tamil villages have also beeD destroy eo. 
After all this, he speaks \n the S~ARC 
lummit as if he h a Budba or a Gandbi. 
He also .peaKs about alalnw and noD-
violence. It Is just lit e *~ lucc~s.fulY 
quoting the sermons of the Blble 10 tbe 
presence of Chti~t in the church. Actually, 
Sbri layewardaDe before leavin. Sri Lanka 
for Banlatore \'irtually declared a "ar. 
He also Itated in Sri Lanka to the preas 
tbat rbi. wal tbe lalt chance be Wi. 
living to the Tamil militants. If they. w~re 
Dot coming forward to the neloll.tlDa 
table, be would dl!c\are a war~ What 
does it moan' He Is purlba&tnl lun-
N tI be is allo purcba1ins warp)ao .. and 

~lJ' ftorn Pakistan, China, USA. and 
::ber countries. 'Ine entire T.mllllCO in 

- •• lbpao8ed •1 ordered by the Chair. 

Stl Lanka il actuall, faciDI 8DoihilaticD 
and liquidation at tbe band! of Sri Lankan 
Oo,erement 

I appreciate IDd I cOD.ratulate our 
boo. Prime Mini.ter who has actually taken 
so mach of PSiDS in order to .. ttle fbe 
l •• ue. In fact, marathon talks wore loinl 
on between our bon. Prime Minister 
aod tbe Sri Lankan President, Shri, 
Jay (;Ward8ne for four bour., for five 
bours, but we do not know what bas 
beea the outcome of the talks so far. 
An,how, we art UDder the impressloD 
that our Prime Minist er will come 
rorward to settle the issue. If the i.sue is 
bot settled during tbe period of our bOD. 
Prime Minister, I think. there cannot be 
any loJution for tbe TamUs in Sri Lanka. 
Tbis is the right time and our bon. Prime 
minister i, taking siocer e steps and we 
appreciate it. 

At tbe same time, our hon. Prime 
Minister ga'e a statemoDt yesterday, but 
unfortunately. he bas Dot mentioned even 
8 siDlle word about the Sri Lankan 
problem. I request him to come forward 
with a statemeot. At feast the External 
Affairs Minister who is loioS to repJy to 
this debate mlY mention sometbiol with 
regard to fhi. problem and what actually 
bappened in BaDlalore betweeD Sbrl 
Jayewardane and our bon. Prime Minister. 
A. rellards violation of buman rigbts, it 
doc. Ilot find a place in tbe Statement. 
The .enocide tbat is lak illS place ia Sri 
Lanka allo doe. not find a pJace in tbe 
Statement. All these thins' should bave 
beeo men,joDed tn tbe statement. 

All those leaders who came to atte.od 
tbe BaoBlllorc Summit, mad, a pI edge to 
meet abe need. of tho children. Tbis is 
an immensely important mallet and that Is 
why tbey bave made a mention about it in 
tbe meeting. In thiS confelC, tbey called 
for an early conclu.ion and adoption of 
the United NatioDs Convention on tbe 
JUabis of the Child. They SUbscribed '0 
the loall of 'Quivcraal immunjsatJOD rby 
1990, uniwrlal prlmlry education. 
maternal and child nutrition and 80 on. 
Thlle Ire vory important areal. We bave 
to •• thai 'Nt .et cbildrtn'. requirements 
fall, 10 thal tbey oa. ".ve proper mo,ual 
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Ind physical development. This is very 
DecessarY because children are the future 
of our country. In tbis connrction, I 
would lite to stress ODe point. If we 
realty want our children to Irow with .ood 
bealth and ba'le free educalioo, we should 
give them free Dutritious meals. Tbis 
,Nutritious Meal Scbelr.e is beinl imple-
mented In Tamil Nadu and our bon. 
Prime Mioi' ter bas fo come (."ward to 
hl'Ve tbis scbeme. I luglcat tbat tbis 
NutritiouR Meal Scheme should be imple. 
mented immediately in almost all the 
Statet. 

PROP. P.J. KURIEN Hduktf) : I do 
not want to repeat the points that have 
already been mODlioned by my friends. 
Sir, SAARC is still in an infantile stage. 
But withiD a sbort span ('f time. it is 
pr~ved that SAARC can be a very useful 
forum for mutua. cooperation arnona tbe 
States of South Asia. The success, within 
th;1 ImBI] period, is certaiDI,. due ta the 
ItatesmaDship of our Prime Minister. 
Much of the credit for the succeS8 of 
SAAltC as al.o the success of tbe Summit 
In Banaalore loeS te our Prime Minister. 

This lucee8S ia in spite of tbe fact that 
there aro a bumber of irr itants among the 
States of SAARC. There are differences 
of opinion between India an~ Pakiltan ; 
tbOre arc dilJerCDcea between India and 
Sri Lanka. As bas already been stated, 
our basic differeDco with Pakistan liea in 
the fact tbat that natioD is tryinR to be-
com. a nuclear power. They bave already 
manufactured a nuclear bomb or they are 
about to make It. Alain, sophisticated 
arms are beina induced into that region, 
wblcb poses a tbr eat to our security. 

'Palt'ltan ,. also encout aKinl terrorism and 
il plaJin& in tbe bands of ;mperialist 
powers to destabllse our country. Simi-
'ad" with Sri lanka also. we bave certain 
problem.. As my bon. friend Sri Kolan-
4alvelu baa riabtly said. Tamils are being 
butcbered aDd a genocide i, taking 
ptace io tbat count". But, while tbe 
aenoclde it takina place. Mr. Jay .. 
warcl.ne came bere to BaDlalore 
wbere he pi' cached a sermon of puce. It 
,. true, be pr_obcd ,,"ImI4. But.,e eIloqld 

•• tb.t la .plte 0' thlfe frr;tant,. theae 
countrJes of tbe Soutb Asia were' able to 
come together around a table 00 on e plat. 
form. h ft not • succesa' •• It Dot I 
luCCes8 th,t Ja'twardene was made to 
preacb "",m. In Banlalore? this is our 
socce,s. 

SHRI P. ICOLANDAIVBLU Arter 
kU'il1g so malty people tbere , 

PROF. P.l. KURIEN: Let me please 
finish. I am cominn to it. To that extent 
it i. a sUCcess. One Hon'ble Member 
asked when these irritants are there, what 
are you ,oinR to do with SAARC? Sir, 
when Individual. or coontrie. come 
togetber, if we are siDcere about frflnd.hip 
first we should ideQti(y tbe areas D' coopera. 
tioo. We Ibould Bad out, in wbat all 
field., we can co-operate and we ·.houJd 
work in tho!. fields. Those areas of 
unity or areas of co-operation should be 
uB ed al a (Doting. in order to solve the 
problems wbieh are in front of us. Tbole-
fore, tbese seveD countrjes of Sourh.Asia 
comiD8 toaeth.r and identifying tbe area. 
of uoity, idcntifyina tbe fttJdJ where tbey 

I 
can co .. operate in itself is a lutce,8 8nd a 
step forward in lolving tbe J)eobleml abed 
of us, i.e., tbe problems coorroDtinl our 
country aod Pakistan and tbe problems 
conrronting our COUDtry and Sri Lanka and 
also other probJems. Tberefor e, in tbat 
context. it is a success. We should koow 
tbat this we bave acb'evod within a sbort 
spafl of tim e. Ho" caD you expect bil 
result witbin sucb a short span of time? 
If I tree i. plaDted, to let fruit. It wUI 
take lome time. It bas to .row. You 
caonot lot results rrom a small toJapptiog. 
So It is ooly a sapp!tng. It has to Irow. 
If It bas to grow. we should be preparod 
to nurture it 'Witb an iotention tbat it Ibould ' 
.row. That i, wbat India ia doiol. It ii, 
Baogladesb wbich hae initialed or callio for-
ward with an idea of the regloDal co-
operatioD. But we are tryin, our best to 
~urture it. Our P.rime MiDister has said 
wbile be ie the Chairman of tbe SAARC. 
be will It, to brolden tile ar .. s of 
cooperation aDd will try to lee that 
S~ARC is a rea lit, iD ,alviD, of aDI 
probJ~~ 0' tb ... "". 
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Alala in tbe ,Prime Minister'. speech, 
it hal beon laid, I quote: 

"The b •• le thrust or' oar aft'alr Is 
to promote people to people 
contacts at all "vel.,.~ 

Sir. tbis Is tbe mOlt Important point. 
If we look at the biltory we find tbat the 
cDltura 1 tradlt:on of the people of tbis 
area i. tbe !lame. We were abaring the 
common history, due to, of course, historic 

, reasons. TherfOrore, in addItion to a 
Government to Government co-operation, 
tbe thru,t is to be given to peopl e to 
peop1e co-operation. I am happy bere to 
.a" tho area_ which were identified. are the 
areas of co.operation wbich will promote 
people to people co-operation. That will 
lead to' emergence of cultural personality, 
which was already there. but which i8 
storm 1nt for tbe time lleiT'll. So, it is our 
duty, as tbe Central Member of the SAARC 
Or as the leader of the SAARC or the 
Chairman of tho SAARC to see that this 
Common cultural personality emerges 
among the countries of the SAARC. That 
exce11ent personality will be a catalyst in 
sollina the problema whicb are confronting 
U8. Thercfore, tbis identification cultural 
perlonalit, is one of the most Important 
aims of tbe SAARC and it shouJd achieve 
It. I am very happy that the SAARC Is 
mo,ing in that direct ion and our Prime 
Minister il giving a lead in tbat direction. 

Sir, South Asia has its own regional 
identity. My hOD. friend here said that 
we can add lome more countri e8 to this 
,roup. Yes, ThaiiaDd and Burma can b~ 
Included 'D thil group. What is our cul-
tural bond with tbem" When, I visited 
Tbailand" I found that when I .ai~, I come 
from India, they spoke of Ind ia aa tbe 
creat couDtry of Buddha Cultural bond ia 
already there with tbese countries but we 
Dever tried to discover that bond. These 
countries also oan join witb us. So, a 
rOliooal South Aslan idontity of culturt, 
traditio. aDd common biatory can be 
developed. If that i. developed, I am lure 
it will be one of the political Powors in tbe 
relioD. 

"ruei 'We bave no politiel. IntentioDs. 
Tbo hOD. Prime WDllt. h., laid ; SAAaC 

is not a political forum. Bven If It II Dot 
lucb a forum, tbe vofCfJ of SAARC wilt b~ 
liltened to by tbe Bill Powers. If tbat II 
to be achieved, SAARC should emerge as 
one 8S • unifyiD, factor, unifyinll rorce in 
every field. 

1 am happy that this regional identity 
has been discovered. It is not lomethln. 
new. It was already there. We were not 
able fo discover it. Now that we have 
discovered it, H is our duty to see that tbl. 
regional Identity is maintained. Other 
countries which are a kin to our culture 
should also be brought into that forum. 

True, SAARC is Tiot able to solve some 
of the problems in the re.ion. About 
terrorism S4ARC was not able to agree OD 
a definition. c. But it has been agreed tbat 
terrorism shou1d be fought out. That much 
of an *,greement is there. 

I am sure tha t whatever we bave 
achieved. is somethinl commendable· aD 
this roofing if we ~o ahead. we will 8~reJy 
solve our other probl ems also. I am 
lure that our Prime Mmister is Bivins a 
I ead in tbat direction. I wish him 
success : the entire people of the 
country is witb him, and wish him success. 
Let us all hope tbat SAARC might 
J ead to a solution of aU the bilaterll 
probl ems of this region. 

With theBe words, I conclude. 

SHRI NARAYAN CHOUBBY (M'd 
) . I Ina· pore. welcome the declaration of th 

recent SAARC mee tjoll beld at B I C B anla ore. 
ut we must be realistic. There should 

Dot be too mucb of an elation; DeUber 
sbouJd there be an abSOlute frustration. 

Tbi. is tho yO~ljge'lt ,rouping in th 
world. Also, the popoJaUoD t e 
countries cover is the J hat tb •• e, 
compared to all otber :~~est, in nu.mber. 
world. There have b up 08- In the 
Ilk. ASEAN Gulf eeo ~th.r grouJ)iol , COuntr. es a d I 
other ,roapingl. But thes ' n a 80 
inlpjration from som °th,rouP'oas bad 
fI • e 0 er countriel 
rom Imperialist C01ll,tries like USA' ' 
from NATO. Here there is fhe difl ' and 
between the.e .roupiD8s, .IJ~ ere~ce 
.. Il~~ SA ARC. That SAARouCr , 'hrouPIDI. 

IS COlD, 
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IShd Nara,an Choube,] 
IDto beias, is itself a bl. acbievement. 
".,100&)" Baualadesb aDd even Sri ,Laut. 
wlnted to join ASBAN. Pak\stan wanted 
to join the West Alian Group; but after 
•. realistic lurvey. reaUlm prevaUed OD 
them. Tbe very situation obtaioinl in tbi, 
are. demanded that we tbe peop)e 01 
Bouth Alia combined, and stood combinedlY 
to wbatever·manner possible, and fn wbate-
yor circumstances. 

Sometimes we have bad differences. DO 
doubt: but tbe d,ft'ctenoes Ibould be left 
atlde, and tho areas of unity must come 
fOl'Vlatd. 

This declaration bJ SAARC baa given 
,cry positive results. I would speak of 
many tblngs, but the first tbiog I will speak 

, .bopl il tbis: it is for the first time tba~ 8 
South A-aian "Broadcastin. System is 101011 
to come up. It will bave a vcry Rood 
impact 1:0 South Asian nations, amonlst 
"hom there are so many differences. 

We are 10ini to develop touri.rn-
people to people contact', If tbe people 
Irom BaDgaladesb J young people from 
BaDlladesh come to Calcutta and People 
from Caloutta go to Dacca, Islamabad 
people come to Delhi and Delhi peopl~ 10 
to Islamabad. definitely, tbe qUcsti?D of 
hltred will be coming down: the, w~I' be 
learn ina from eacb other more, win ~c 
onderstandida from each other more; it 11 
a yery bIg step. if we can really imple,nent 
theae things. 

Similar}>. vo1unt9.ry programmes for 
Joutbs, if our )ou(bs go to ~anglade8b for 
maklna irrigation projects If youths from 
Patistan come to Delhi to sol,e tbe prob-
lem of drought, to serve UI, . definitely. we 
will be developing a common culture; that 
tbin. too is verY aood• 

At baa been stated, .ome welfare 
atutel are going to be adopted. Unl~er· 

m~ obU<! welft.re programme will be there !:' which you are loing to ilDmuaise all 'I, . J • 
. • llil4ren by 1990 ; uotverl3 prJm~ry 
education ; pqJvisJon for" taft dtlntlol 
.ator by 2000 AD. TbcY'f' all laqdablt 

tblnaa. Nobody it there in India who 
would not lopport tbel. thlnls. 

Weare to tak e 8 "cry 'comet aDd 
reaJ'srjc ass.,ament regardfDI tho IroupiDl' ; 
their socio-economic condition. obtainfo. 
In theso couDtries, in varfoul couotriCI are 
Dot the sam.. In India, we bavf demo-
cracy. In Pakistan, NepaJ and Bhutan 
thoy ar. theocratic States. Some sa, tbat 
their leliglon Is Hinduism: some la, Islam 
i. their culture. There is military diet ... 
torship in Pakistan; in Bangladesh, theN 
is mUitary dictatorsbip posing that tbe)' are 
democrats. We bave lot our own demo-
cracy. Let differ~nt type. of countrlea 
blve been able to come together and sit 
toaether and 'take som e deci slons, • .bleb 
altboulh they are not 80 full as tbe need 
requires, even tben it Is a very biB adv8Dc. 

The Bania lore declaration reads a8 
follows : 

The leaders reaffirmed tbat the 
principal &,oal of SAARC was '0 
promot t tbe welfare 01 tbe peo-
ple of Soulb A~ia, to improve 
tbeir quality of life, to accelerate 
economic growth, loclal pro-
grammes and cultural d,velop. 
ment in the reglOn and to provide 
all individuals the opportunity to 
Jive in dignity aDd to realile their 
full potential.u 

It is a very Jaudabl e announcement. 
So, rQr. It is all right. W. cannot ditfer 
witb it. Bnt then we must look '0 the 
reaJit~ ; how far we can rea) Iy do in tbe 
obtaining 8ituati,~os all tb"!y are now. 
Bxcept Nepal. aod Bhutan, there eV4;D 
toda, monarchy i§ ruling at the fag end of 

. the 20tb century even wben bourpoi. 
.ystem, capitalist !!ystem fs comiog down: 
and .ociallsm is coming up. 10 Nepal aDd 
Bhutan, we get Kiowa with absolute power i 
and in tbe rest of thobe coulIties. wbUe 
poverty is the main problem. as hae beeD 
stat.d, we want to live in digoity, alJ tbeae 
are coloni •• of erstwhile British Imper;a-
lit01. India, Ban.ladc,b, Pdlei'taa aDd 
SriJanica are member. of tho ox-colonjCl • 
and we are pOor: we are ... elopla, 
QatioDI; w, aro pot a developed nati (11 
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beeaule of tbat. <, Mr.' Ooswaml. bal Itated 
tbat tbe pooroat or tbe poor live in Cbole 
Ireal ; it ia not because of ,our ,ault: it Is 
because imperialist countries 1001 ed thes. 
countries and luck our blood. Bvoo DO". 
imperialists bave tbefr own desiaos for tbis 
lone; tbey want to subvert Ind deatroy 
our eoonomy in 'tbis zooe; it i8 well-
kDown to UI wbat tbey ,are dolo.. It bas 
been stated verY clearly and catelorically 
iD tbia declaration. It reads as folloWI : 

"The lleads of state or aovern-
meot were deetl1y concerned t'bat 
the world e ,}ooomy continued to 
be in the tbrn es of cri~is. with 
particularly harsh and severe 
consequences for the eeoDomies 
aud dovdopment prospects aod 
aspirations of the developing 
CO'JDtries.'" 

Very correct. It further readl reads 
as follows: 

"These nega~ive f4Ch.)[d include: 
Depro5s::d commodlty prices, 
riiing Pi"ot e,ctionism, gllJbal reel)" 
sion, IOWOi export earuings, nel 
outtlJW of financi4l resource from 
developing ~ouotries and an 
agiravat ed debt crasis." 

We are all victims of these thing": 
let it be It Pakj~tan, be It Ba,ngladesb, be 
it Ceyland aDd.. be it lodla. These thing 
still conlin uo. 

ADd then, dc-stabilising internally by 
usia, all sorts of etbnic a;ld social cont· 
radictiolU! It is qlJite W~Ik. known. Waat 
il bOIDg done by PaKistan 'I Wbat is 
Pakl.tao dOIOI 10 PunjJb '1 H.>!tI. tbey are 
bolplD&" Aoj even Baogladesh. a 8m311 
OOlJo,ry. tbOy arG glvI11K lr"ulha to TVN., 
&0 COOle and auack 'frip41ca. It i. bappen-
lOI_ Wo arc: surrounded. rtle entire aroa 
i. 'LII'foi1nd~d. W ~ nave lot mlldary beses 
iD 'akistaa, 10 . Sci Lanka, and Oien in 
Bllu,ao aDd NC.,il. Nepal is at loa.' 
Iooklol towardS NOlto, 00& toward. UI, ,bat 
It qll." oOv'ou'. So "01' 'I blpg.oiDl 7 

India wanted that these tbiDls ut. 
trade, commerce, indu.try. power 'Dd 
olbert bave to be part of discussion and 
deci,ion. It was Dot aareed. to. I am 
8orry. But theD, actually, without tb ... 
thina' you cannot advance. We waat 
SAARC to be aD instrument of struille for 
D'W economic ord er aDd Sou tb.South 
cooperation should start here. We. the 
people of this rCllon. sbould mect, kaow 
our problema, and help each other. I bope 
tbi' 1'111 80w. It bas not yet come. I do 
Dot rOlret. Because; SAARC wal born .t 
Dacca, onl, on" year .,0: it is an inraat. 
It jl only born. So, at that time all tbese 
thiDgS were Dot done. Wbetever bal beeD 
,done here they were not done at that time. 
All the&e thiogs, trade, commerce, iDdalt.." 
power, they could not be included beeaole 
of objections from some countries. In 
Dacca other countries objected to whatever 
bas DOW accepted in BaDg_Iorl. So from 
Dacca to Bangaloro is ao advancement. 

What baa baPPleod in HangaJore wo 
sbould recognile and under the Cbai;maD-
sbip of our couotl.)'. and our Primo 
Minister Rajlv G..tndhl WI will acbicvo 
moce victorlos in tbe e~onotnic and social 
froats and coovert SAARC sradua 11)' iDto 
wba t it IS O\)t today. but It sbould gradually 
bo an loslrument t"or Sou(b·South coopera. 
tlon and an lostrument for new t:~onomlc 

order wHhout whicb these countrios, all 
tbe;c countrto. not only India, caoDot 
develop. J nave full bope lbal tilroulb 
SAARC we wiH achteve more and moro 
advancoma:ot. 

[ TrrIIulalionJ 

SHRI RAJ KUtv.lAR RAI (Ghost): 
Mr. Cua l[aUrD, Su, tbe M ~ill bert) wllo spoko 
before me, discussod Jl] detail bow tb. 
SAAt(.C came into exist cnco in Unaka, bow 
ita second conference W4S be!d in Baolaloro 
on 15:0. 16co alJd bow our .Primo 
Mioioiter wa~ ejected Its enainnaa. Now 
It will bave a p~rmaQCnt ""tetanal iD 
N.Pell. wbore we would be abJI to.co aU 
h. aeuviu.s. r be ~even couatrjos wb'OIl 
are it. UlOlDbcr.. ha.vo common probloma 
aad Ibore ill DO dOllbt tDa, aJJ lboii" are 
dCYCJOPUlI' C~UDUi's . aoa ard 1'''010. 
probS, .. like 'Ull.r.~!, food, Ib~1(, .. ·, O'Q. 



lSbri Raj Kumar aa i] 
,I do not tblnk there il any DIed to toll tbat 
Patlltao, Baopladcab and we bad ,been 
ono couatr, uptO 1947 and rest of the 
,oootries were at one time British colonies. 
tt II IGOd tbat we bave Itarted our ttrorts 

from Baolaloro in tb. direction of remov-
ina ianoraoce ind illiteracy and loralol 
to"ards proar"'. Sbri Rajiv bas regarded 
tbe movemeDt beiDI at informative atago" 
NobodY bal any· doubt reaardiDI the 
abiltty, intelli8ence and competence or our 
Miailter for external affair.. We have 
been watchiog all the developmeDts. I 
would like to raise two or tbree issues 
bere. We aU al'. tbat Burma, Afghanis-
tan and Indonesia sbould be included in it. 
We cannot solve our problems by creatiol 
small blocks. The aims, for whicb we 
bave formed the SAARC. requires tbe 
participation of tbese countries. Tbe a.reas 
of developmeot mentioned in tbe charter 
need everybody'. cooperation, witbou' 
wbich neitber can we briog peace to tbis 
Iu\)..continent nor will we be abJ e to ma~e 
prolrels and avoid unntcessacy warl. 

I hope that our learoed hone Minister 
would tbrow lome liabt on the points raised 
bY tbO members, who spJke before me. I 
do not wa.nt to tako up tbose issues which 
may barm us. Jo his statement lbe Prime 
Mlolstcr Dcld stated here yes\erday that 
tbls wa. not a forum for bllateraJ dl~CUS. 

IiODS. ~o fa.t as 1 call understand bitt 
ioteallioQ iii tbat ililue8 pe,'tamtng to aD) 
two of Ibe member COuntrles would .lot be 
raised ar!d d'l:Jcussed tbere. We would Dot 

~. diSCUSS lil HllS forulu our oiipute witb 
Pak.u~'an or what IS happeDiDg to our Tamil 
brottler;) in Sri Lau .... a. 1 would subml' tbat 
if we reai&Y want to make progre." we 
sball ba~e to rooolve our differences. 
Unie .. we do it and discuss tbolo (binlS 
openly W ub ouc-anotber, DO solution is 
po"lble. jf P,'osldent Zia bas Dot como. 
it 18 tbeir busiaCd, lb~lr PdlOO Min1ster 
baa come. We sbaH biLve to ask PakistaD 
wb), tbey are eocouraaiO& rho el,mcn'l 
wbo are rai8iD~ aloaaos of lC.haUataD in 
mdia; wbat wrODI have we dODO to tb om. 
Do usc)' suspect ,baC tbe ~uk'i VabiDi in 
HeQala",Ill·worc- ""OUl1 1 First, we lball 
havc to make iDUOIpec&ioD. If we clarify 
out poaiuoD. wo would leek tbe -amo. from 
\&A~m a110. We gaD aat tbem frOID wlllr. 

t. 

the ltha1iatanl. Ire :pttiDa arme aDd 
ammUD idona, bow tralqed mUtt..., penonllll . 
are lnfiltratinl into our countrJ, bow drup 
are beiDI amu8aled 'and bow JOD, will it 
10 on' 'If Paldltan is doilJ, 8oytbirJ, 
.pinst our Jnt erests. do )'OU tbiat that 
COVIno. sucb tbings would 101 VI o~ 
diCiPUtl" 'I While sittio. in tbe SAARC •• t 
,we lay tbat we do Dot .ant to bave blJa-
teral talks with President Jay.wlrdan., do 
you tbink tbat we would be' able 10 IOrt 
out our differences with Sri Lanka' W. 
can say this much tbat we sball not iDter. 
fere in tbe loverctanty of aDY otber 
country and it is lood not to interfere in 
tho internal matters 01 otber couDtries. 
Tbis is ,o~r policy a180. We sball also Dot 
Uke any other country's interference in our 
jnternal mattors but when our Tlmil 
brotbers are being kHJed and tbo ethnIc 
problem is assuming serious proportions, 
WI must have bilateral talks. Today, we are 
7 or 10 countries sitting tOlether. tomrrow 
it may be 12 or 14 because we have 000 
culture, 001 reJilion, we have Ico&raphical 
and bistorical links. ADY of u. caD ha,e 
problems. If we do not clear our .ides 
OD such p]atform_, do not try to understand 
each otber's view points, do Dot sorl out 

,our differences, how wilJ we be able to 
solve our problems. So far at cultural 
relations and religions are concerned, tbey 
do not belp aDd you ha~e a lona experience 
of it. Despite our beiDa Hindu Dation •• 
why our relations with Nepal are not 
improving. China, Japan', Baoakok and 
Indonesia are the f'ollowers of Buddhism 
but does it play any role in their mutual 
relationl·l It is the nation "bicb matt en. 
Somobody &aid tbat wc Ibould Dot form 
any power bloc. But when CENTO, 
SBATO and NATO can be (0 rmed aDd 
tben tbe Federation of Gulf ~ouDtrie& {laD 
be constituted, tben, Sir. why c&pnor We 
bave bilateral talks 'I Sir, need be, 'WI lbaJI 
bave to create In organiaatioD which wiJl 
help US in rC80lv ini our minor disputel. 
NObody bal foraotten Dioao GarCia, aDd 
a'JI&u is aDotber exampl. before us. If 
)'ou do oat have talks on all tbese maUerl, 
bow these di89ut08 will be r •• olved. 

Tbenror., I am of tb. opiDjOD lad 
waal to make a ,,,uat throUlb you lba' 
tb. '1lPerieeeld aDd abll MiDilter for 
ktoroal Affair. mu.t I. t~ ID op" 



dtlCuutoo tat .. place OD thea. illata aDd 
tbat Sootb AIi'ta oouatrlea coostituto power-
ful bloo to mAke the relt of the worlll 
uodorstand tbat' our culture I, ODO, our 
history ia one and we, arl aeoJrapbically 
linked IQd "erefore. OUt development will 
tat. place together. 

, With tbes. words, I conclude. 

SHRI N.V.N. SOMU (Madras North) ; 
Mr, Chairman. Sir, at the outset I want to 
congratulate because India has been elected 
8S the Cbair Petton of the SAARC. After 
NAM, India bal been elected to SAARC. 
I am bappy that India is respected by tbe 
outs ide countries. 

Regional cooperation is the motto or 
SAARC which sbou)j also be appreciated. 
This is I cally a lood mot to. The member-
oouotrie. of SAARC owe huge money a~ 

(orella loanq. India owe. a foreign debt 
of U.S. $ 20,464 million, Pakistan owes a 
foreign debt of $ 10,600 mifJiol1, BJngla. 
desh oweS a for eign debt of $ 4,470 
Million, and Sri Lanka llwe. a foreign debt 
of' 2,828 million. India is 81,0 he\diog 
ill rOreilJD debt We dJ not kl;ow h~w we 
are I()i'll to COPlt" out 01 this economic 
slavery. 

With regard to Sri Lanka. the Prime 
Minister Rajiv Gandhi 18 report ed to ha\~ 
saij that tb. Sri Lanka's proposal is good. 
Wbat does it imply? Tbe scope of settle-
ment is limited. The Tdmlls have to 
consider only tbose luidelincs now liven .by 
Mr. layewardeae. 

Bana1adesb was tbe out,oinl Chairman 
or SA~RC. When did Bangladesh came 
into existence' Formerly. it was under 

.... Pald.t.D'S rule. Th ,Fe wa. a genocide in 
B a.t Pakistan. India took a military 
actloD aod Baolladesb was born. Now the 
Banalanosh Pre,ideDt is ShUDa .ide b1 aide 
"itb tbe Patiltaa's Prime Minister beeauao 
of loc:Ua'a military actio.. But •• far •• 
TamUa Ire concerned, our IDdiao Oover ... 
... , tI pnaoblol 001, political IOlutioQ io 

Sri LIDka. 10 recent mODtila, 52 vUllae.' 
in Triokomalee district have been totall, 
destroy.d. Tb. ocgotiaUons ato ,oio. 00. 
Our Prime ,Miaister Shr j Rajiv Galldhi it 
not able aD prev,iI upon Sbri Jayowardeoo 
to .top thc Idlllo,. of Tamils. The, are 
aUJI.oiol OD. Sbrl J.yewardeDc, before 
comio, to the SAARC conference, declared 
tbat this i. tbe last chan~e they arc Ilvlol 
to tbe TamU militant.. Unless tbey accept 
tbcse proposals. tbore will be war. 

Sbri Jay eward CD e's lovernmcnt bai 
openly declared war aDd is preacbiDi 
ahinua. My fr iend Ko laDdaive'u laid 

··preachC5 Bit>le, but I want to say lbal,·· is 
pr.,acbina pbilo~ophy. So far. teo thousand 
innocent Tamils bave been killed, 4,50,000 
Tamils ha ve been displaced, 4,SOO JamU. 
are atih 10 pqaoa, 300 vlltales have been 
destroyed, 100 work,hops DCJODgllll 10 tbo 
Taml1.i bave be~Q deLDoJi,Ot:d. I am 
addresslDI tbis august House, Sir, I do not 
know how m.io)' (awlls bave been llUcd 
tod ay. how mallY aQQOC eOl Tamil WOIDOD 
bal/e been raped today. But Mr. Jaycwar. 
dene ia pr eachina ahlmaa at Our coast, in 
OUf counlry. Kcu-ca,pet .rccep~lOn was 
accorded lO Mr.Jayewar\.lcoc whOle lo'ceo .. 
meot IS slii! tullDS OLlr Tam.h in Sri 
Lanka. J w"n( to cmpba~iao 00 chi 
Oovcromcalt lbat tbey mliY come 10 any 
agreement WlLtl Mr. Jaycwardcne, Whether 
political or otb'el wJae. but J requeu ,be 
OovcrnmtDt, turouao ttl C BItCH)', AlI'air. 
M'Ql~ter. t.llaL our Prune Mln,ster sbouJd 
ptovall upon P ... ,slucnL JayewllcdcDe 10 alop 
'be J"Ulll., at Ae.til tlow-at lea,' DOW 
meauS WtJ"O lOO u~,ul.auoai bo".; at I blab 
~ttcb. 

SHal YUA¥ N. PATH" <Brando)): 
History ;1 ou I.COld Lnat South A.ia wa. 
aDd cradic 01 CIVlJ1S.U10D. But bc~auic 
of lObal.lllOI bctw~eD kUJ&Qom~, tbe 
BcHi.ber" POIlu,,,e.c aDO Du.lcD aDd 
olbers rUled Suu,n ASia lut GOUDl"., and 
at'ler .hat lbo cOUDtnca wiitlin tbl:. rellon 
got iod 'peJJd"uc;c aDd Ihutod oCl'elop.lll1 
on Ibelr own wjcb (bJl'CI ~, lype. of 
ao~.rDmenb-prCliu'DCJl&f, domocrauo aud 
,1ullIgoml J~c K!OI 0' &luran. 

**EaPUDlc4 .. ord.r cd b, tb. (;bak • 



[Sbrl VIJa, N. Patill 
. One of my friends said tbat 10 

Bao.aJore the President of Pakiltan did 
not come. That does not matter so fa r 
'1 tbo, aaree 10 become partner iD 
SAAIlC. 

The points takeD for co .. ot)eratioD in 
~BaDlalore dClarat'oD ·are ver, importaDt, 
speeiall, tbe child care aad women uplift. 
meD. At the same time becau.c of 
aeoarapbic8J vicinity, tbero an many Impor· 
taat arens where there can be co-opera-
tion-economic, IJQ~ial aDd cuUural. 
Specially in tbe field of communication our 
satellit' can be useful to aU the SAARC 
countries. We fioj tbal tbOi e are maay 
misunderstandings, mlSllYIDgS. when 
different countries have to como togetber 
rnr communication facilities. One of tbe 
examplos I have Stcm-a cable under tbe 
sea was to be laid betwoen KJwajt aDd 

. Iodia. There was controversy whetber It 
sbouJd come via Karacbi or directly '0 
Bombay. With SAARC est,bUabment of 
co·operation luch type of cODtroversics can 
be sorted out. There are natura) resources 
wbi~b can be .hared by these countries only 
With common expenditure aod at the lame 
time less expoodiure. For clampJ~. rivers 
hke Tista bave a: CJ.t potential for h}dro· 
.lectr,c power. That power can be liven 
to BaJlllad esb, to N epa J and j t can be 
utili,cd 10 our eQually. 

We S~ increase of teuor iam, deuS 
crafllckina in different countries and to . 
ooolrol tbiS, jf proper co-operation i. 
acbioved lbroulh this forum, thero wiH be 
mucb more advantaae 10 our lub-contin cOt 
aad respect for international law. 

W 0 arc tbinkiog of economic co-opera-
tion ia SAA&C. We coniC a lulato RaJivji 
and PresldeQt of 8dDIIadesb for mootlDa 
Ib,s idea aDd brlnjaOI d ,uto pc a .;ti ceo Th II 
Ibouhl bavc beea dODO loag beforo as wa. 
dOae by tbe deveJoplQI coualriol in caso or Bilropoan Ecooomic Community. Duriol 
lb •• day. evon developed couDtries aro 
faciol Iloba' roaoa.ioo -aowor eaport 
ear DiD.' and .pCOU£iJ, in lblS le&ioD we 
uuvo a,arava.co debe crill.. Under 'bOlO 
~.,,;.,ma'IDOu wbeD lbt leVClD counar;oa 

, l 
will tblnk or ecoDomio oo-.oPefatioD, 'b .... 
will be prowurel aDd pulll flO .. the develop-
ed CouDtrie. from different interoatloDal 
forums which have ad,anced loanl to tbell, 
countr •• s aDd in this • tmospb ef c it wil 1 b. 
difBcult task ror SAARC to achteve tbl. 
ocooomJc co·operatioD and to e.t~blilb 
particular - 0000.IS'OD8 amonl tb' 
couotries. 

17.00 IIrL 

BveD then we bope tbat with tbe .ood 
omec. of our YOUDI Prime Minister aDd 
lood iotODtiOD8 of differeDt Heads of Stat •• 
of these countries we will be

J 

ablo to make 
rapid prOlresl. 

Sir, even in the field of technology w. 
can think of borizental transfer of tccbDO-
logiea amona tbese couDtries and develop. 
meot throUlb such traDsfer. of tecbDolo-
·Iiel. 

There wa. a mcnlioD that we sbouJd 
iDcreas~ tbe number of member., and 
AfabaniltaJl can join, Burma can join. .Bu& 
to start with. inUial!) we bave to Ico how 
tbe eJpeClmcot of tbeso leven (:OUDICl. 
CODatatutloa (be SAAa.C work.. Evon 
IDdone.ia can join. Some tlmo back, jD 
Lhe Speakor'. Dcl.&alioo I bad tbe oppor. 
LunlCY to vi.it IOQODOoia and tbel e tbe 
Membo,s of Parliament CV~Dceo areat 
intere.' in lbJ8 ~AAkC. At tbat umo 
lb •• SAARa waa just a deCjalat,oD· and it 
was Dot an establisbed forum at lbat time. 
But if we ob~e[v., !lite AfabaDlbtaD, 
jndonesia aJso 1, our oCllhbour. From 
our Andaman aDd Nicobal' hlaoos, CbO 
Sumatra Island. aro uaJy iO ~jJomc;uo. 

away. So, we can &bUlk 0'· u(1wnuu.,· &bcm 
in tue SAAllC aDd rcque.' lb\;blC ~Ouul.rJ. 
also LO bogomc member., a. for clamp 10. 
countries Jake l'o.Uand, ,Hurma. louuuc ••• 
and Afi&baOIlLau. Wun In. d),uamlC leauc,. 
-blp of 'OUt PIIme MUIl.IOI, al Ii eb.lr-
potson of .hAl :)AAt\(.;. w. nope lbal lDcr. 
wlJl be rap"! proalo.. tblouan :'AAjU.:; 10 
'0';.". eCODuWlC aDd CLUlUlM! uPhhmco, 0.-
'b.~c ~UDlrlC', allQ ,tj Nt_ V!IICI" 
001 wam' baa "10, wo (1u DOl WMD& W bo· a 
bJa Ikoth., 0" • ClOl.Lau.,u panll~ 'a 
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SAAle, bot we Wlllt to be an oqui J 
,artner iD the SAAltC, and Sir, lot UI, bope 
that thil farum win work II .oo~ al tbe 
European Economic Commu,itY and In tbi. 
rei ion there wUI be peopte-to.people 
cooperatioD and peace and amit, amonl 
the nations. 

[TralulatlonJ 

# 

DR. O.S. RAJHANS Ubaojharpur): 
Mr •. Chairman. Sir, I do not waDt to repeat 
the point9 which bave already been meo-
tioned. I just want to stress two or three 
po.nts oDly. 

The second SAA~C conference held In 
BaD2atore was a ~ood conference and I 
think it is the most pleasant development 
of 198f;' It bas been tbe Illost successful 
coof.rence. The way the Prime Minister 
cODducted tbe conference was a big achiev-
ment. Although it W8.§ safd In the forum 
of the SAARC ttlat there would not be any 
talk OD bi1ateral relations yet some people. 
raised these poInts and our Hon. Prim. 
Minister. Shri RaJlv Gandhi listened to 
them patiently and did not express any 
reactioD, Tbis f. not a small tbinl in 

II' Itself. 

ThoSI who have road the press reporb 
from Ban~~lore mu,t bave come to know 
that our new Minister for Bxterna 1 AtJalrs. 
Shrl Narayan DaU Ti wsri dJa much work 
behjnd tbe Icenes. He even 'did Dot sleep 
for a whole night. He tried bis best to 
narrow down tbe area or differences by 
holding talks witb all concerned. I 
CODlfatulat. Sbd Tiwari on bebalf of t~ 
Hou •• for his mo't valuable cODtrib:lt ion )D 
makios the second SAARC meetinl a 
lucceu. 

Sir, I want to 10 into tb e backlrou~d 
ot SAARC and would take a' minute I 
tilDe. PaDdit J.wabar Lal Nehru bad laid 
• Dumber of tlmel in chis Hou.e that. be 
fe1t ver, lorry when the people of the 
aellbbouriDI countriea, the people of Asia 
met each other like Itraalers Ind that muab 
oeuld b. dODO to ltrlal them tOI_her 10 
ebat tbo could'. of Alia ft. abl •. to 

raise their Illues with one voice. He hal 
a lao writteo in bie 'amont book 'GUm,.. 
01 tbe World Hiltory' tbat when people 
from bere go abroa", tbey talk witb their 
'ello"men ;n foreign langutle as if they do 
Dot know eaob other. He had Buch a Ireat 
'celioa for tbe unit, of tbe Alian couDtdes 
that h. oraaDlsed the famous Aalan CoD-
ferenee bere fn March, 1947 and 'tressed 
the unity of Aliaa coun tries. He laid t~at 
we all bad becD the victim. or colonialism 
and tbat time bad come to· unit.. This 
spirit of bis ,ayc "'rtb Co Panchabeel and 
tben to non.Alignment Movement. He 
strove and worked tbe who'·e of bi. Ufe for 
tbe unit, of tbe Asian oountries. 

. About tho coocoptJon of tbe SAARC. u 
bas already beeD ~fa'ed. the er.twhile 
Pre.idcnt or Bao,1adesb Sbri Z'a.ur.RobmaD 
had put idea before Sbrlmati Indira Gandhi 
and she bad readily accepted it, Tben a 
series of mcetings of Foreign Sccrelarie. 
and ForeigD Ministers were held. Only in 
1985 tht' Conference could be held in 
Dbaka. Tbe people who had watched tbe 
Dhaka Conferen~ on T.V. would reoalJ tbat 
tbe atmosphere was sucb as jf the whole ., 
tbe South Asia bad united, Tbe South 
Asian countries are ready 10 for ret the old 
differencel. Shti Jayewardene had SUSltlt. 
ed to Sbri Itajiv Gandhi to give it a written 
shape and tbey were behind him. Wben 
Banlladesb was bit· by 8 o,clono Shri Rajiv 
and Jayewardenc visited Banal.desh. Tbe 
Pre.ideDt or' BaDlladesb al.o visited IOdia 
tbouab for a brief period and talks for 
trade agreements wert ioltiated. Ne,oUa. 
Cionl wero started for iDcrealiol mu tual 
trade and Dot attacking nuclear estabUah. 
meots of ODC another. On tbe one hand. 
Pakistan was .ayill, Iucb thinls and on the 
other it was secr.tly belpina tbe terrorist. 
and making of nuclear bomb. I believe 
tbat there are immense potentialities in tho 
SAARC. The Prime . Mini. ter bad .tr.ssed 
cbere and ar.o said later in bis press coo-
ferenco tbat we wanted to for80 ecoDomic 
relation. amODI tb. SAARC countr •• 

Tbe . total population or these seve. 
couotrle. is onl bJlIjOD, tbat I,. one 81th 01 
world populadca. lueb is tb. potlDfulit, 
of tbel' DaUonl. If tb,y co-operate "itb 
ODe anothll, march 'oa«ber, lb., ca. 40 an'..... n,ro lUI Q)ID, rj,_ '0 
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Nepal. If ladta aDd Nepal co.operate 
"Ith each other in thil area, tbey can 
,.enerate enou,h electricity to iodultriaJiae 
Nepal 8Dd tbe wbole 0' India. Ir tbere fa 
co-operation between Jndia and Banlladeab 
In tbe matter of Jute. we can very weIJ 
compete in the, international market. 
80th tbe couotries are jute competitor. and 
Jute ,rowers of both tbe countries are 
.uft'erio,. 

I' there Is eo-operation betwren Sri 
Lanka and India, w,? cannot be loser in 
matter or tea. What I mean to say is 
that tbere is tremendous potentiality of 
ecOnomIc co-operat ion. 

Several Members have said that we 
Ibou1d not beHe\'4' Shri Jalewarden e'& 
Itattment. You might have heprd the 
speech of Ja,ewardene on tbe t., evi8ion, 
tboulh I do oot support the geDocid e belna 
perpetrated bv Jayewardene; it should 
ratber be opposed. But Jayewardene had 
laid tbat durinl freedom ~truf8le he 
participated in the- strusurle hand in hand 
witb NehruJi and during bis vbit to India 
be used to stay In Anand Bhaw8D. He 
further said that when siolans of '00 8nd 

. Die' were being railed, he was seU iDa 
bebind Nehruji. Jayewardene miaht be 
wrong. But please aive 10m e time to tbe 
people to ponder over it and to sit toaether. 
It is never too lato to mend. If cultura 1 
relations are promoted and the range of 
T.V. and radio are increaled. the people 
of that area wiJI see it and will ftel that 
tIMy are realI, one. You might have seen 
tbat iD America" tbe public opinion forced 
President R elaan to impole econom ic 
laDetions against South Africa. If cultural 
relations are PtOlDoted in tbis area and tbe 
fUle of T.V. and radio prolramme il 
expanded, tho new generation In Pakistan 
caD force tbe rulers of that country to 
oooperate with India. In the end. I 
CODlratulate Shri Rajiv on bebalf .f tbe 
wbole CouDtr, for providIng Jeader:.hip to 
the people io tbe second SAARC conferc-
.... Dd mating the CODference a IUCCCI •• 

r.,u.AJ 
THB MINISTBR OP EXTBllNAL 

API'AlltS ,SPIlJ NARAYAN DATt 

TIWARI): Mr. Chalrmln, _, bave JuSt 
Ustened to a mom.ntoue·. and bl.,orlc 
dilco.llon whlcb wilJ Bnd • definite .ad 
important place Dot onl, io the aDDIIs Of "' 
tbi. House but aho in tbe arobivel of tbe 
SAARC aDd It. manif.,Jd laltltatioa. ift tile 
futurt. I 

This mom tntoul discuuiolJ. even 
thouth of Ihort duration, ba. reftected a 
rare consensus of view. euttiDg across part, 
1Jnes trul, repre.entiDI tbo voice and tbe 
wishes of the Indian people, a8 a me. lure 
of rena islance of the South-Aliln 
consciousll eal. 

I must congratuJate Shri Dlnesb 
Gonvamf, a veteran parliamentarian. 'or 
baying made a quIntessential representation 
articulating the spirit of SAARC. I 
tbink tbe argument. that be marsbalJ.d, 
tbe facts tbat he dol.d out aod tb. various 
subltant;ve points mentioned by him will 
•• and out 8 s arguments of abiding value to 
support tbe resurgence of tbe SAARC 
spirit in South Asia. 1 COD8ratulate him 
for his presentation, for tbo indsivenesl of 
bi •. arguments and I wal thinking tbat be 
was a SAARC spokesman or SAARC 
PoreilD Ministel' spoakin.. . 

I would like also to cOOlratulate OUf 
esteemed colJea.uo Sbr i O.G. Swell for bis 
pas.ionate eloquence 'treaaiDI tbe nec_sity 
of SAARC as an iostitution. I quote Sbrt 
0.0. SweJI wbeD be laid :-

-'I n .pUe of tbe oDtironmont.· 
SAARC is tbe belt tbing thai 
could have happened to tbi. 
rei ion." 

We all canDot but aaree wltb him. 

Sbrt B. B. Rama iah.. com in. from 
Andbra Pradesh, represeDU0, Tela,a 
Dosam, cautioned u5-1 thint he wal 
vory corr eCl--be laid :-

"Let UI bDI~d Itep b, .rep. L'et 
UI bave a model., low U, appro. 
ach. I Let India boba". ' not II • 
btl brother but •• In ,Jete' 
lJrotb or, ~~ 
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I tblat bit .49loe i. "17 appt'op,rlate. 
That shoul4 be the attitude 0' IndIa 'aad 
(tae t£tat PerUameat of lodfl. At'td be 
rlmtodod oa tbat we bave bad tbe lame 
C7clOftes, tb" •• me ftoodt. the ume 
4rotllht tltuatioDl, ev ~n the lame earth· 
q:,'at'8, Nature •• eoarapbY, the ,eo-poliUca) 
,frUition-all lead to tbe necessity of 
South A.,ta cominl toaetber 8. mue.. as it 
cau. 

Silti It.S. Sparrow our wen kaown 
• tteraft. of coune. wanted 'bi~ SA-ARC idea 
to expand to ioe\ude Thailand. todOQtlt8 
and ht feftned to tbe Garoda tbe 
lodon-eliaa symbol. He was supported 
ably by Sbrl Sbtipati Ml.hra wbo ,poke in 
chalto "iadi abOut tbe basic SAARC theme 
and the importance of people to people 
contact. Tbat tbe peoplo to people 
cootact is very Important to generate tile 
8AAllC conlclousness. 

Even Shrl Saifuddin Cbow4bary did not 
.trike a discordant note and he .pote of 
uon .. controversialisilll tbo i.sun. 1 tbink 
tbi. i. vtry apl'fopriate phrase r nely used 
In this House, he laid let Ulllon .. con.ro-
~ersiali.e tho issue. I tbink it is I rlre 
ph"aae and (or SAARC there are cont~()w 
vera'al issues. Thore are controverstal 
and contentious i.suea but these Ibould be 
Don-coDtfo,ersialised. I tblnk we can 
a,ree with him for non-controveraial.in, 
tbe Issues, not only of SAARC but on 
many other .. tters also. 

Mr. Sharad Diabe conceived of SAA1C 
118 a dynamio concept. Let us aim blah. 
Let UI Dot ball a 1m all aim. Sbri V.S. 
Krishoa Iyet considtred this to be a 
hiltoric eveot aId be mentioned the 
lupport tbat tbe Se,te Government of 
ICarDataka aDd tbe people of Karoataka 
,Dd 8ao.I'101'O lave to (be su"OoSiful 
eoatlusion of (hi' eYent, 'be Summit. I 
1oto blm aDeS I may tell this Houae that 
the Government of Kamatata tbo Citr 
corporatioQ of Bloillore aDd the peop)., 
the broad leetion of politiOal ad IOclal 
0010100 tD JUrDltata tritd '0 40 'tbelt beat •. 
'be, tti,d ,ntaht ud da, to make tbi. 
Summit I .1.... IIDllIt put OD reoord of 
.$bIt 11-- "" t~e wttoI. .'firo.I' 
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tber. at lallialore WlS eacbaotlna--the 
illumtlatioDl, the broad smile ia the' raUl 
of tbe poorett amon, tho poor, til. 
cheerlDI faCeS. Tbe, tU f:Kptcted lOme-
thlol to co_ nut ot this ,u011]'lJ" J 
tbiok this Ban,slore spirit will certaJol, 
pervade the BaoaaJore Declaration of 
tbe SAAl.C. 

BvtD Mr. Somu, e"en though be was 
veryeJoquent in doscribiDI the pUltbt 01 
tbe Sri Lankan Tamils. he aJ!;o, J tblnlr, 
indirectly supported the SAARC spirit • 
Mr. V.N. Ptlttl advanc(d the arlumeDt for a 
borizonta 1 transfer of technololY amon, 
SAARC Nations; Dr. Rajbans declared 
SAAI.C to be the happiest event of the year 
1986. 

SHRf BASUDBB ACHARIA 
(Banture): Sfr, Mr. Kolanda;veJu ball not 
boen mentlooed ••• • 

SHII NAIAY AN DA IT TIWARI : I 
am comlnl to Mr. Kolandaivem, I am 
comlo, to what be .aid. He said tbat the 
spirit of tbe South, !hl .1'irft of Peace 'hat 
pervade. in tbe South wa. reflected at rhe 
BAARC Summit. [would .ay that tb. 
spirit 01 peace wbicb we find In South 
lcd!a sbould also prevail in South A~j8. 
He mentioned tblt we Ibould have tbe 
next Summit in Mildra!;;, I hope he would 
maintaio tbe same hospitablo climate as' we 
find ;0 Ban.alore ~o thai we couJd tblok 
to hold tho next Summit in Madras. I 
would certainly commend his case to tbe 
SAARC Secretariat and tbe SAARC 
Heads. While laying aU tbi.,l wouJd say 
that we bav. yet to do 8 Jot. I fully agree 
with the bon. Members wbto th ey said 'bat 
a lood bealnoiol bas been made but we 
haw to move cautiously. .top by step. 
But it does not mean tbat there "m be DO 
obstacles. Mr. Goswami menlicnod el'ht 
obstacle.. Out of thoso be detailed .ix 
obstacle.. 1 may say that SAARC Ss not 
based OD tbe commonality ot political 
perception, abatiDI of 8 common ,.,.t.,io 
porception. W, ha" talked about tile 
ASBAN. Tbe ASEAN hal DOW develOped 
a distiDct politicaJ personality tea.rdio. 
certaiD t .. ue.. Tbo European Common 
Market bas cl.,,)opcd aD economic per".Ut,. It i, tryba, t4l develop • 
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political personality, though It bu In 
laiopeerrParllameot. It hat f.Ued ,et to 
me a "'stiDot PbJftJoal perIOD,Jit" 

r am reminded of what Wit di.cu.ltd in 
the ramoul Davo, Symposium wherein 
PrIme Minister Papandreou said' tbat e"en 
the 1!oroJ)e"ll Economio' Communit, bad 
.• r, a common a,ricultural polley. They 
had ,et to evolve a common trade and 
taduatrfa] policy. The, were not eyea 
united re,ardfnl Te.tite quotas. Tbere 
•• e tvlo or three countries even within the 
Buropean Economic Community whicb do 
Dot recOinl. ttltllt quotaL Tbere are 
problem.l. There are ",Ional .roupin,s 
we Bod fo Africa. We bave COMECON 
countries a 180. The, have an id ea) I yat em 
uf productJon.cnoperatlon. !,bey have a 
planninl system which f. dovetailed; 
tbelr five-year plans ar. dovetailed in 
tbe fields of production-cooperation 
COMBCON i8 tbus another resiooR} 
trOuping! a 8Uec easfu 1 , 1l'0upfOI whicb 
Cln be an idea' for us to confider. Tbere 
are madY reatonal .rouping" Lot us make 
• be,'nnlo.. In my own presentatiOD 
before the Council or Min iaters t I myself 
pl.ded for more iot •• ra'ion of our policies 
In tbe field of economic development and 
. trade. I may tell the hOD, Members that 
man, countries Uk. Bhutan, Ban,Jattesb 
and Sri Lanka came out Itronl)Y in favour 
of. position that trado and jD.dlutry should 
"e IncJuded in our future deliber9!ioDs. We 
gould institufionaliso arrangements 
,caarding this. f am personally vlry 
hopeful that. in futuro, definite per.pectives 
will evolve wbich would 'ead uS to have a 
more conjoint combination in the field of 
trade .n1 comm eree . also. A lood 
bealonios has been made (or evolvi~1 
common policies in tbe fieJd of interDatJO~ 
nil tcC'tnomic issues as mentioned in tbe 
Baoplor. declaration and as mentioned ~Y 
tho Prime Minister blmself. We bave b,ld 
I Mloisterial m~'etina of SAARC countrlel 
ia Islamabad in early April this year. It 
adopted a declaration relectln. our 
OO18IDOD poaitiOD 00 internati?DII 
economic i •• ue.. Wo have now deCided 
tbat tn 1987 we .halJ bavo aoother 
CoDfe,eoOl at tbe MJniateriallovel to decidt 
on our common ,pproacb to wodd OCODO-
IDio issues, towar4' lbo OO~iDI U~CrAI) 

m.etlDI· Ind .Jso towarel. .the Maw 
R,OUND 0' Trade N'IOUatioDs tlla t "1 
all ,0108 to have rellrdlot} st'fviee. aad 
other matte,. which were diacussed •• d 
dectded OpeD in Punfa del elt e. Tlte 
South Asian counfries cominJ toaetbrr to 
evolve a common polic, regerdjn, ioterDa. 
tlon.1 ecoDomic issue. is • m.jor atop 
forward and we think tbat_ by aDd by, '"~ 
will .rri"e at a stage where we will be abll 
to evolve a common 'ronC in Indu8try, 10 
b,u.s regard in, industrial developmeat. 
Joint ventures and a11 other related matte,.. 

Our perception SAARC and 91., 
reflected by the Prime Minister in Cbe 
Daoca Summit statement. He said the 
model we have e"olved ;s a model "bicb 
i, an accorJ with our rt atHles, our 
compulsions and our glen ius. We bave aot 
.ought to melt aUf bilat.ral relations iDt. 
a common resional identity bur rnaber to 
fit South Asian cooperation foto our 
reapecU'e foreign policies as UD addltioQal 
dimension, We have evolved modallt'es 
wblch do D':1t alJow bUateral Btrainl aod 
.tre8~e8 to impinge on regional COOperation. 
There Ire bilateral difference" there are 
serlou. bilateral rna.ttell which Deed 
SOlutiODs, whkh look sometim" dtfyiDI 
80) utiona. but we are' discussinB them • 
Even at the time of tbe SAARC Summit 
forum we have had bj)ateral discu.sioBI 
with Sri Lanka on the Sri Lanka question. 
on what is happening in Sri Lanka, wltb 
Pakistan and with other countries. The 
Ptime Minis!cr in bis ~t.tement bas teferr.d 
to those discussions and I propo.e to 
come forward "ilb aoother Itatoment. 
About Sri LankH. the diatinguilhed PoreilO 
MiDister of Sri Lank3 waf here fiJI lalt 
niaht, he Jeft yesterday nl,ht. Jate at olabt, 
and my colI eague, Mr. Natwar Sin.h, bad 
been in constant discU81iion with him for 
tbe Jast three da)s. So, tbiD~' are beiDa 
tried in a democratio way aDd we dr. 
aware that there are tremendous dlfficultle. 
to be ,urmounted before we Gao reach a 
solution, aDd it reqoitOI tbe loodwill •••• 

SHRI P. KOLANDAIVELU: An, 
proar, •• made in the talks' 

SHar NARAYAN DATT TIWARI: 
0, C:OU,.f. 'Mre ha' beea' pro.re'l. A. 



meationtd by tho distlnlubbed CbIet' 
M,allter of Tamil Nadu bimsel', who' was 
1001 enoulb to come to B'Glllote to talk 
Over ',be matter at the 'invitiatioD of the 
Prime Minister. tbere haq been definite 
pro,re ... but tbat progteS9 bas to be 
maintained, bas yet to culminate ID 
Place •••• 

SHRJ N.V.N. SOMU : Wb, .don't ,ou 
prevail upon Mr. Ja,cwardene to stop 
tUllo, of the Tamils at least Dow-at least 
DOW' 

SHRt NARAYAN DATT TIWARI: 
That bas beeD our efforl-"to provall upon 
Mr. Jayewardene. That, bas been our 
etfort all 'bese montb~ and years. Tha\ 
js what our Prime Minister bas been dOiol. 
I bope Mr. Somu will have a word of 
appreciation for what our Prime Minister 
ba. been doina in this regard. 

I hope ~ou bave it. Thank 'OUt I 
hope it will cont ioue. 

SHRI N.V.N. SOMU : P;!rbaps e/en 
today somebody might have been killed, 
some woman might hl.lve been raped. Why 
doesn't the Government prevail upon the 
Oovernlnent of Jay ;wc:lrJone to stop tbij 1 

SHRI NARA.YAN DArT TIWARI: I 
a8reo that man1 evil thinas are happe.lna 
which should be stopped. 

We must rec.)gnise that in all regional 
economic .roupiolS there are methods to 
rationalIse benefits' in order to see that tbe 
least develuped p:utners ~aio 8S much as 
tbe more developed partners. Here also 
we have MaldIves aud Bhutan. Amona tho 
loaa. developed countries of the world. 
tbe, haye tbeir own problems. We caouot 
.It them to contributo thom tb. same 
amount aa Iodia or Pakistan. Tbere aro 
dUfloulti.. relardiol formulao filiDI coo-
trlbution also. 

So eltendve deliberation. OD COltl that 
bave .~ be apportioood to different couatri •• 
bave boea held. The ·Head. 01 'States and 
Oo'trdmeotl bavo clil'ootoci DI. thl 'orwpa 
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Mintator. to 10 into thel' 'quellioDs .IIID. 
At Nandi HiUs I .bad tbo prlvelolo of 
lilteaiol to tbe Summit leader., their dis-
cus"onl I caD tat. the House ioto COD-
tidenco aad inform tbe Roalo that tbe four 
hour discussion tbat was be Jd in Maadl 
Hill, was ratber blab level, a personal "fie 
ou,.loD. It was 8 . heart-to-beart obat aDd 
discu.aion on .any matters 01 C0ID1DOD 
interest. 

Later. of course, disouuiOllS Oil blla. 
teral iBsues were also held at Ba0llor •• I 
think, tb e discussion. tbat wef e btId ., 
Nandi Hills would 10 out in tbe annall of 
SAARC alone of the most fruitful Ind 
constructive di~cu.sioDS whicb will coaaolf-
date tbe SAARC conare,ation in tbl futur •• 
What did OUf leaders discuss at Nandi 
Hills' 

AN. HON. MBMBER : Whore Mahatma 
Gandbi and Jawabarlal Nehru bad dl .. 
cU8lions. 

SUR I NARAY AN CHOUBBY Bu. 
they did not kill monkey, ther •• 

SHRI NARAYAN DATT TIWARI J 
They were not Lbere. We bad no informa-
tion of any monkey killed. (Inlm'U.ptlolu) 
Well. Sbri Ramakriaboa Heade,' tbe Chief 
Minister of Karnataka bas given a slate-
ment in this regard and contradicted tbo 
news. W. must ."cept Mr. Heade'. 
vorsion. 

l' oday we bave olovao techoical com-
mittees (unctiooiol re.ardiD, SAARC 
matters. A tecbnical committee 00 a,d-
culture: a technical commitee 00 rural 
developmeut, health and population, posta. 
services, meteorolo~y, t =le.communicatiou. 
transport, sQientitic and technical coopers. 
tjO;l., sport., arts aad culture, women and 
development and the latost committoe tbat 
bas be en set up at Blol"lore is 00 pre-
vention of drug traftlckiol aud drUB abus •• 
Witbin tbe (ramework or tbese technical 
committees,. aa mentioned by Mr. voa.aml 
aDd Mr. Swell, already we are cstablilhtD. 
tb e SI\ARC Meteorological Reatarcb Ceotr. 
in India and lb e SAARC AariculluraJ 
aoa,areb Centre. In BaDlJad esb. Regat .... 
tht MetooroJOIiGal ItItll'Ob c..at" 
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,be formula on IbariDl tho recorriD. 
COlts are b,jlll DOW dtacOIud and 
the technical committee is ,01121 to 
lu-blDit Itt detailed rocommendatlon on 
•• '.ry structure for '-be SMRC. Tbis win 
be done by February 1987. 

Reprdin, tbe SAARC AariculturaJ 
It .. e.rcb CCDtr. in Banlladesh, tbe 
Bangladesh Government bas submitted a 
detaUed paper projectiol the bod,etary 
requirement fot this ClDhe. 

Tber" is a proposal for estabUsblDI a 
Soflwafo Centrt for ·Tele CommunicatioDl. 

. The parametres of tbis centre wouJd be 
flaaU.ed in a seminar cum conference OD 
Soflware Maintenance. 

Nepal has proposed that a RelionaJ 
Tuberculosis Centre should be established 
iD Nepal. A paper is being prepared by 
Nepal 10 tbat tbe Delt expert committee 
caD discuss in detail· tho ptolress rcaardioa 
tbe establishment of tbis centre. 

Por tb'e In.titute of Transport Techno-
10" and Training India Is golog 
to prepare an inception paper 
and a fea!libility study. IDdia aga in 
would be preparing 8 project report for 
the establishment of RcaioDal Centre for 
Postal Res.arch and DeveloDment. It 
ie Dot that "' have £0 set·up entirely new 
centres or buildiDlf' for the purpose. We 
could also adopt e.listiC!8 institution or 
laboratories for tbe purpose 80 IS to cut 
c·osts. Then Polk-If-tan has oft\.red to coordi· 
nate tbe SAARC shippen' conference. 
AaaiD India would be preparinJ two otber 
papers lor tbe establishment of. centre for 
tbe amelioration of problem soils and a 
[llional institute for appropriate rural 
technololY. This rcaioD81 institute work .. 
,hop will be bold in Iodia io February, 
1987. 

I bave lIytD tbe Ii.t of IU thele 
institutes to drive bome tbe point tbat tbe 
Heada of State hlv" mandated tbat all 
t eclmical committees ebould metJt before 
Mar, 1987 aDd 10IU" tbelr roport. on 
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tbese Ceatr C,, the, have cfJrected tile 
Por,ip MinisteR. to meet .Ia the Couacll 
of Mintsten by .M.J, 1981 10 th.~ wo ,~a 
report to tho Head. or GOyelDmeoti at tbe 
Katbmandu lummit. So 'tbi, De. dtna·mic 
dlspensaUoD bel beoa ordaIned 10 abat 
tbeee resiooa) Institute. may com. op 
quieti, and early. 

Now reaardin. terrorism, tbero hal 
been a aull"tJon tb.t the C.oafereDCI 
could Dot aaree on aaytbiaa. This i. Dot 
tbe position. Perbaps tbe Houte will 
r~lDember tbat at Dhaka a Study Group 
was eet-up to examine tbe problem 01 ter. 
rorlsm al it affectl tbe .ecurie, aDd stabl· 
lit, of the region and to .ubmit recom-
mendation. al Co bow belt the member 
countries could cooperate amoDg tbem· 
selves to solve the problem. This wa. 
tho decision tak4-"D at Dbaka eummit. Tbit 
StudY Group met in Dhaka from 12th to 
14th June, 1'86 and it mado teo recom· 
mendatioD3 resarding cODdemnatioD of 
terrorism : member countrio. becomiol 
parties to the existinl internatioDal con-
ventiODs cn tbo subject oaeb member-
country refrainlo, from or,anitinl, a.sittr. 
iOI or participating in acts of cIvil strife or 
terrorist acts in another couotr, or 
acquio.ciDI in fbi. and measures at the 
aational J ev..:1 to eliminate terrori.m ; 
member-countries to support tbe recom-
mendations of Lbe U.N. Ad boc:: Committee 
OD internationa"! cr[orism adopted in 1 ~79 
Session of G.neral Assembly. member. 
cou.otriee to sct-up an appropriate 
mechanism for tbe ideDtificatioD of oifences 
which are COllrded a. terroliltio and which 
for the purposes of eltradition arc not to 
be reaarded as poUticaJ cooperation 
amoOI (be security aaeDciel of member-
countriel iocludina excbanlO aDd sbarioa 
of intelligence; cooperation bo liven for 
establishiq the mechaoilm for clo .. r 
cooperatloD and coordinatioD amoDI 
member countries; Cooperation by wa, of 
.acunlo of oxpor" in lho field of tra iniDl, 
elc. aDd effort. to ensure tblt media 
Cloroi&Ol '1oluotar, rllcraiot 4n reponlDa OD 
tbe acta ot terrorilm. 

. Tbese w.r'e tile recommendatioD. of 
tbe Stud, Group. AD Blpert Group mot 
ia Dbak. OD 2o.ZJ Sepcembtr. IJ.' to 
IUlllst .p.cJfic meaSgr,' lor !bo 1m .... 
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ateDtatloa of tbe recoalmendatioOI bY the 
Stud, Or.oup-. Tbe .xpertl ,roup" r eoom-
lDIaded ,·lD. a declaraHoD sbould be ',aued 
at tho appropriate Ie vel unequivocally ooa-
demain, all acta 01 terrorism and dcpJoriDI 
Itt impact. Tbfl ba. been done as a part 
0' tbe Bla.alore deollratioD. The 8leventb 
para of BaDlalore declaration mate& all 
tbe- formulation. and mak •• tho DeCOs.ar, 
declaratory statement, Recommendations 
II. IV. VII, VIII t IX • Dd X can best be 
Implement ed b, efforts at the national 
I ""I. The eaperts recommend ed tbat all 
lovernmeats should implement th.ae recom-
mendaUoD' at tbeir respeetive Dational 
levell. 

SHRI BRAJAUOHAN MOHANTY 
(Puri): Did they attempt to define wbMt 
torrorism is ? 

SHRI NARAYAN DATT TIWARI: 
That is wbat I am coming 10. 

SHRI AM~L DATTA (Diamond 
Harbour) : Tbey could not define it. That 
I, tbe prob I em: 

SHRI NARAYAN DATT TIWARI: 
. At tbe Bansalore Summit a para blS been 
included in tbe dectaratioD in which Heads 
Cif State or Government aareod that 
cooperation among S 'ARC cuuntri.s wal 
vttal if ter'rJrism was to be prevented and 
olimioated from tho reli~n. 

They unequivocally condemned aU acts, 
metbod. aDd practice of terrorism a, cri-
minal aod deplorod thoir impact on life and 
property. Toe), rCCOIQised tbe importance 
of tbe principl. laid down in UN Resol u-
tion 2625 which required each Member 
State to rerrain from oraanic-inlt iostiaat-
illS. alsiltini or parUcipatina ia acts of 
civil Itrife Of t.rrorist acta in another 
Stat e Of acqIJiOlciDj in orlan&zed aotivities 
witbiD itl· territory directed 'owarda tbo ,. 
commA.lion of .uob actl. Tbis baa bela 
lDoorporated 10 tbe Banplon declaratiOQ. 

At tbe Dba"a mOltin, of the Council 
of MiDi.ters. Sd Lanka Idpportod by lome 
otber Me .. beMoUDtt'iOl eIPl .... d dilSati .. 
,.000oo .a tbo .agk of pt(J ,rtSj aG. ,tlO 

implementation of tb8 recomm1DdatloDt 0' 
tbe Sta~J Group, particularly recommend •• 
tiOD No. VI. RecommcDdat ion VI is: 

·'M ember·countriel abou ld consider 
the settinl up of an appropriate 
mecbanism for tbe identiflcatlon 
of ofJ'encea which may be regar. 
ded aa terroristic and which for 
the purpotel of extradition are 
Dot to be reaarded al political.'; 

AI a rClult, tbe Council of MiDistera 
.,reed to set up a group 01 expertl. 10 
Bang.loro. tbe procesl was taken a atcp" 
further by (a) recoDvenin. tbe aroup of 
experts and asking it to compI ete its work _ 
before tbe next roc-eling of tho Council of 
Mioisters adtl (b) including in the Declara-
tion issued by the Heads of Stato or 
Governmollt a leparate paragraph 00 
torrorism. 

This means that tbe group of experts 
meeti~1 will be convened by the SAARC 
Secretariat and the work will have to be 
completed before tbe next meetinl of the 
Council of Ministers to be held in May_ 
19.87 in Delhi. We I have decided upon 
the venue to be in Delhi. I thiak, tbis 
measure of CODseosus that hal been achie-
ved is WOI kab! e aud we will try bard tbat 
aD overall conseosUI is achieved in tbi. 
readrd. 

, Aaain, a firm date bas been deoided 
upon to opon tbe SAARC Secretariat in 
Kattlmaodu. Tne Secretariat will start 
functiooin1 on tbe 16tb January, 1987. 
Nepal hai illvited all lbe Foreial) Mioilt'ers 
and ioteInal Council of Mmistera mcetinl 
might allo be beld Informally tbere. 
Prom tbo 16th J:lDUary, 1987 SAARC 
Secretariat would b~como fUDctlonal, 
Initially, lbore would DO foar UirCOtor. 
apan from tbe Secretary-Ooaeral from 
Barta1adesb. Saoa·ladtlb baa Dominated a 
.enior diplomat, Sbri AbU) Ab'la a. thl 
fir.t SecretU)'4eacral of SAA.RC. Ho i. 
a veteraD aDd well knowo diplomat. 
,Baollade.h wilt be proyidinl lb. Secretaf,-
General not just aa lD. lDiuator of 
SA4I1C, but, alpoabe,acaUy a160 Baogladl&ll ooaa. In,. Tb etlfOi 0, _Dat.do" will 
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provide the Br.t ~ S ecret a ry·G eDeral , aDd 
tbere would be four Director. from IDdla, 
Pa.istan, Nepal and Sri Lanka. 10 all, 
tbere would be t\ve ('eO"le. We hope tbat 
the SAARC S,cretariat will tbul become 
functional and tbis 'will Jead to a furtber 
institutionalization 8Dd consolidation of 
SAAR.C activltiel once we bave the 
beadquarters. 

The only other point raised was 
regardiol the ab~eDce of OeD. Zia.ul.Haq 
trom tho summit. Tbll meetiQa was a 
meeUnl of the Head. or Stat. or the 
Government of the SAARC countries. It 
is uP'o each momber country to .decide 
who will repro.cot iC. its Head 01 tbe State, 
or Head of tbe Government. Pakiatan 
decided to be represented by tbe Head of 
tbe Government i.e. tbe Prime Minister, 
Mr. JtJnejo and we bavo no doubt tbat Mt. 
JunoJo effectively represented Pakistao and 
looked very' liocere and spoke with 
confidence. I hope whate,er asaurance' 
be bas giveD on bobalf of Pakistan will be 
bonoured. 

SRkI NARAYAN CHOUBBY: The 
map II their pavillion in tbe Trade Pair 
was issued by them after tbe SAARC 
mocUIlS_ 

SHill NARAYAN DATT TIWARI: 
Tbat ill"o bal boeo oloa.d, beeagae thoy 
ba" witbdrawn tbose mapa. 

A. I said, Mr. JIlDejo spoke with 
confidence. As Prime Minister mCDtioned 
in bts preis conference, be i. tbo ejected 
Prime Mmistcr of 'akittan. 

(In,mllplloa, ) 

PIlOP .. N.G. RANOA: U.a any etlort 
"eeD made to invite Burma and Tbailaild , '. SH&l NARAYAN DATT l'JWAR 1: I 
may a.urI tbe votcr80 member tbat •• 
will alt. due .. ,tabe to hi. 8ualll,loD. n 
i, ~ertainl' vet, dilicult McaUIO you bave 
to aOO" lIle ,urf'Dt pol. of Burma. ADd 

J IIODot cotratDent 00 'It. We an ba .. to 
tbink abo'at tbl, .0 tb.. SAARC. It ""I 
take .ome ~ time bofor e I tblak It will be 
posaiblo for Burma, TblUeud aDd IDdoaelfa 
to tbiak on tbea, linea. Wo all toaetla.r 
can tbi0 k., of cltsCUtl'D, quest·iotls of mut.1 
Interest witb ASBAN because tbe, baM a 
.'roDI aSlOciatiOD we bave to I..,.d 
una.conaey misundtratlDdiDI. But ". 
bope tbat uJtimlteJy tbi. wfth of the 
lodian people .a relc(ued in our Lot 
S.bba "tI) certainly reach their earl lad 
tbe, .OJ certaJoJy CODS ider tbil. Indon .. 
aia. Thailand and otber South Bait AliaD 
countriel also may either to consider tbls 
ardent with of our people. I hope (be, 
will begin thinting OD tbese lines. Once 
we 'took a giant step forward in consoJida. 
tin, and arrivinl at 8 consensus in South 
Asia, 1 am lure tbat ther will al80 be 
conlider ina tbis in no. too diltant a 
future. 

Sfr, thi. bat been a momentous debate 
and 1 a m lure tbat tbe voice of tbe Indian 
people as reflected in these deliberationa 
of the Lok Sabha, will nOt ooly roverberate 
throUlbout India strco.tbeoiog tbe desire 
of our Indian people to Jive in peace aDd 
proaress, but this voice wilf ~ho tranlcend 
tl 0 frontiers of India and reach overy mon, 
woman and overy citi'ten throughout Soutb 
Asia, so that W~ can ) ive In peace. amit,. 
and with a len~e of ,ood n.isbbourJioo •• 
and we could all march tOletber for 
cODsiaeration of our freedom and Prosperi· 
ty and prOlre... Let ua bope tbat dr eam 
of ODe billion people marcbio, towardl 
tbat loa) wm come true. 

-----

SUPPLEMENTARY D8MANDS 
fOR GRANTS (GBNERAL), 

1'86·87-CODtd. 

[.,11,6] 

MR. CHAIRMAN: Now. lot UI take 
item No. ,. Supplementary Demanda ror 
OraDt. (008erll). Dr. aajball' .... OD btl .. 
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r,...lIoIrl ,. 

DR. O.B, RAJHA NS (JhanJbaJ1)Ut): 
Mr. Chairman. Sft. wbat I want to lay •• • • 

SHItI SAIFUODIN CHOWDHARY 
(Katwa) : But do not' abuse our party. 

DR. G S. RAJHANS : I am with yoo. 
Tat, me also to China. Wbat I wa • 
• a,fnl remained InCor-clusive. ( am Dot 
alalDlt the Public Sector. Rather I 
lupport it. You bc.ve made J)t'ovisfoo for 
iD,estmeDt in the Gas Authority of India 

,and also in tbe Rasbtriya Ispat Nigam. 
A sum or RI. 66 lakbl bas been provided 
under other heads. I am Dot expresslDI 
my views about tbe' Gal Authority of India 
or tb_ Stefl) Plants. But I would like to 
nise some points in regard to the public 
lector at a whole. Unrortunately, we bave 
taken lor ,ranted tbat pubHc .ector will 
remain in this country and sbould II so 
remain. We are tbe aupporters of this 
concept. But tbe people are now 101io. 
their faith in tbe pubHc ~ector. It is a 
very impoI'tant issue ,and tbe Government 
should look iDto tbe matter seriously. It 
i. true that the publ ic sect()r undertaking. 
are incurring heavy losses but who make, 
up the )OIS and from whicb resource tbe 
money is raised to make up the losses. 
Tbat money is raised from all of us. I 
would like 10 raise some points relardlDS 
locational difficulties in re~pecl of tbe 
public lector undertakings. It say. tbat 
tbero are lome locationa) disadvantales. 
Wo maoe a mtstake in ·tho be,innins wben 
we let up tbe public sector undertakings. 
Now what can be dODe' Such tbinls 
are laid, particularly in regard to the 
Durlapur Steel Plaot. H~vl! th~ poople of 
tbe country DO right to_now whether at 
tbe time of pr eparinl tbe project roport. 
the question of locational difficulty tVa I 
Dot raised aDd wbetber it was not tbought 
at tbat time tbat io due coune the publlo 
lector will Inoor heavy 100Ie.? Now I 
would- like to raile aD important Issue .. 
You please UltOD to it atteoti~ely. 

C~rraptioD is rampaDt in the midi UID 
level public sector unltl. I am 18YiDt tbll 
wltb full rospoDllbiJity., 'eolor oBtccn 01 

Cbose uDlts .f'cludfDI fbe M'IJ"'~' 
Director aDd tbe. CbafrCQID are plUDderiol 
tbe public mone, Ind 'foinl tbeir pocket •• 
I would like to live an example. When 
• raid was conduct ed i" tbe house of the 
\tualiDI Director qf the Cement 
Corporation or India, wealth wortb lath. 
of ropee. W81 recovered. Not onl, tbfa. 
When rajd. were "conducted in. ~be Jiou,., 
of otber •• nlor executi90S. Jarao amountl 
were recovered from tbere. If you conduct 
raf,d' 0'1 the, bOUlel of other lenior 
executives, you will be surprised to see, 
the wealtb which they bave amassed. 
The, have surpassed, otber rich people iD 
tbi. respect. I talked to a senior execu-
tive il) tbe public lector. He told me 
tbat at tbe most Government could remove 
them or dismiss them. They bave amalsed 
crores of rupees. They 18)" let tbe 
politicians discuss io the House the roJe of 
tbe public se..:tor and tbe private sector 
but they will cootinue to make mone" 
which il tbe:r prero.ative. Tha t i. why 
I have laid that tbil is a sorious maHer. 
So, it is the senior executives who are 
failing tbe public ~ector undertalciols. 
They bave no commitment towardJ tbe 
p'ubJ ic sector.. Tb.y have onl,. ODO 

pro.~amme I... to further tbeir intereati. 
Tbia·js a very serious tblDI. If tbe .itua-
tion is Dot remedied. tbe public sector can 
never succeed. Tbi. I can I., witb full 
authority. I know many 8uch cast.. I 
wilJ alve tbis Information to tb' bOD. 
MiDist er leparately. But tbere is DO 
deoyio. tb. fact tbat corruption is rampant 
io tbe public lector. There is DO 
commitment. 

Tbe Governmeot has allocated IOeDe 
amouot for NaSp and aLBOP but I am 
sorry to say Ibat at least in the Hindi 

-speakin., Stat.1 the p'rolrammes are not 
being Implemented properly. Tbe main 
realOO is that tbere tl DO .ay of MPI 10 
tbe implemeDtation of tbe 'proarammes aDd, 
00 co-operation is louaht from us in tbe 
monitorinl of tbese proarammel Our 
advioe is iloored. Yo. are satt,lod that 
you bavo allocated crores of rupel8 uoder 
the 20·Polot proll"amme or Na.BP or 
I.LEQP to varioul Sia til aDd there mUlt be 
prosperity. In tbis oootezt lome one btl 

.. von lie a ,eey .GOd -1DfII'. It. lath" 
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,ot bis dau,bter married b, JpendiD, Rt. 
5 lalcha PDd ,.It \Itt' happy tbat .,. had 
apent.o mucb amount on' tbe marriale 
but he n.vt,' tried to know in .bat condi. 
tlODS bll dau,hter it n"inl in her in.hlWI 
boUie, how much alony abe it Bufl'eriDI. 
Similarly. tbe Centre does not try to know 
bow 'tbo funds, wbicb ha.e becD allocated, 
are utilised Ind wbetbu the people ar. 
beiDg benefited from it or Dot. Greater 
emphasis bas been laid on fo! estry In the 
Hindi fipeatin. Slate.. ,Crores of ropees 
are spent on forestry tn Bihar but no audit 
of tbe fund is undertaken. This may be 
noted. 

The people are makilll mODey, 
plunderina tbe public money. you. 8a, 
,ou are planting trees to protect envIron-
ment, but wbere are tbose trees? 
Actua11y, the .concerned officers aro 
pocketing the entire money. 

Sir, please allow me to apeak. I bave 
lOme practical points to make. I want 
2.3 minute" more,. 

Sir there must be monitoring of tbe 
fundI 'tbat aro bei"~ allocated for planting 
treel. 

Th, Government ha '0 Ilvtn a JOin or 
RI. 6000 ecores to tbe Food CorporatiOD 
of India. This august HOlJse has held 
discussion Oil the 9ctivities of the Food 
Corporation of Ind,ia a Dumbor of time •• 
tr there is aoy bUDIJin •• it is in the Pood 
Corporation of India itself. Bvery body 
know. that tbe Food Corporation o'lodia 
Indulgel in bunlliog or ~rorel 0' rupees io 
tbo name of ,bortaael and tranlportltion. 
Ihri P. Sbivlbankar, who bad been a 
Mioh'or of this department earl ier, had 
•• i4 tbat unfortunately. larac leale bUDgliD& 
toot place in tbe mat1er of &bortal'l aDd 
trlDlportation and tbe Government would 
loot lnto tbe matter. 1 bave DO objection 
If tbl Government allocate funds to it but 
tbi. 'beln. public monlY, I _ould advl .. 
,tbe Government to, IJIxorqIIo clutioD iD thla 
~ .. pcct~ 

An alloceUoD of .bout at. 'erortl 'II' 
belna mado ror tbe national ooltural 
'tltival. You knew" that the natfooal 
cuttural festival would be held. So, the 
Oovemmcot IbouJd have made provlaiol 
for it in tbe Budaet it •• Jr. 

Sir, tn the end, 1 would la, tbat DO 
000 it bold enoulb to call a spade ..... "ade. 
The Government blve allocated RI. '00 
crores to meet the Increased commitment I 

88 f"er tbe recommendation or the Pa,. . 
Commission. The tmployeea 10 tbl' 
country are being paid for J 3 months ro r 
working for J 2 montbs. May I know why 
you are Dot aiviq t 3 montbs' pa, to 
M.Ps 1 An boneat M.P. is fiadloa It 
diftlcult to make hi. b01b ends meet in tbe 
pre~fDt situation. Tbe GovernmtDt il 
pumping money for unproductive purposes 
in the hope tbat tbe people will pra'se 
them. But this will not happen. 

Sir. th.re I, DO jU9tiftcaUoD for what tbe 
Pay Commie'ion bal recommended for tbe 
arnlor eXlcutivel. It is ,ood to increal' 
their salary upto a limit bUl tbe Govern~ 
mtnt bave liven them too mucb mone,. 
Now you can't return. Wben their 1.lary 
ba. been IDcreased to such an extent, they 
should be Isked to "ort with devotion and 
bonesty. It, ome executive i. cau.ht for 
fraudulent ach, be mult be puni.bed 
imrnediat ely. Sucb cales sbould not be 
allowed to be prolonged tbrouSh 1001 
Judicial eOQuiries. 

Mr. Claairman. Sar, I 'upport tb_ 
Suppl emen'ar, Demands for GranS.. Bot 
I would .ay tbat corruption aDd wasteful 
eJPeDditure mUlt be checked and abo .. , 
aU, theso matter~ Ibould be discussed in 
tbis Hou.e witbatt reservation. 

·SHRI P. APPALA NAaASIMHAM 
(Anakap.lli): Mr. Chairman, Ilr, I waDt 
to confine my .. lf to a few importaat pOiau 
on tbe luppl.IDIDtar, budaet. Tile deficit 
&a.ocioa b .. b.ca • felular leature or our 
bud.tt, dorinl the la.t 37 ,ear. of our 

*1'he Ip.eoh .al orilnll1, d.II .... I. 
T.lup. ' 



, " 

lodepeDdence. In tbll year th e de8elt was 
sbown ••• ~. 1"5 ~rore. aDd last year it 
wal . a.. 4000 croret. ODe of til e main 
reaton' tor tbis h that our public sector 
wherelD a hUI. lo.ottmlnt bal been made 
Is stilI in tbo' r.d~ This lector bal. Dot 
shown In, prolt till tOOate. Already 
mail, boD. Memberl have lpoken about 
tbe performaace of this sector. ·Tbe hOD' 
ble Member. who prec'ded me spoke 
about Vlsatbapltnam steel Plant. Sir. let 
me te1l you that tbe Central Govt. bad not 
been handlin. tbe construction wort of tbe 
plant In "proper time. lbe manalement 
Is not on sound lin el. It is Dot prOIresl1nl 
al per lebedule. Bven tbe displaced 
penonl wbo lo;,t everytbio, arc not bdnl 
treated properly. The taxes wbich were 
IUpposed to be cled ited to local paoehayst 
s.mitls u per paDcbayat Act are beiDI 
credited to the Municipalities. Tbil is tbe 
wa" the), are manaliDK affair. at Visakba· 
patDam. I bad written letters to the 
bon'ble Minister in this regard. But no 
action was taker) to correct tbe anomaly. 
Bvon tbe reply from the hon'ble Minister 
aa,~ tbat taKes sbould be paid ooly to tbe 
Muocipaliiy. 

Sir, clandestfne accounts Rs. 30,000' 
crOres arc tbore in Swiss Banks. Though 
tbe Govt. knows it fully well, bO far no 
action waS taken to find out tbe culprits 
and briDa out tbat nroDey. Sir, we o\\e 
aearl, ks, 30.000 crores to otber countries. 
We always borrow mODey We are CODstan-
tl, under indebtedness. If we brio. out 
the money clandestinely deposited in Swiss 
BIDks, we will be in a potition to payoff 
our debts to foreilD countries. Wben wo 
are free from the burden of foreign loans. 
WI can make proaress in real terma. But 
tbe Govt so far bas not given a aerioua 
tbou,bl to Ibi, matter. In fact. I feel, 
Sir. tbat tbc ~ouotty ,. beJDg moltaaged to 
foreilo countri.s for its surviva I. 

Sir. man, State. In tbe country are in 
the ,riP of natural, calamitie8 Uke floods 
aDd droulbt. 'e is tb- primary rClpoollbi. 
lity of tbe Central Govt' to come to thl 
,relCue o.r State Governmeot. io tholr bour' 
of DIed. Bgt- it t. most uofortuDato to 
DOt. lba' tbe Central Oovt is Dot dlsChar.-
ill 'bit rClpoDlibiUt, propodJ. Tbo 

OeD' .. al oo.t .bould belp tbo State Oo.t •• 
in tbeir hour of d •• trel,. It .. itt lured 

responsibility. Conductio. aerial IUl"tWJ I. 
Dot eDouah. Help Ihou'd flow in term. or 
mODe), .and material. Hllow pro.i ... 
which are made to boodwink tbe peopl. 
will not .erv. tbe p~rpole. 

Sir, I will cite an eample to sbow bow 
tbe Central Oovt. beHe.el In booctwlDklDI 
the people. Recently Andbra Prad.h bal 
whDessed unprecedented 8ooda. fte Joal 
was about as. 2000 crore.. .,be State 
Oovt. sought an ass istanoe of Rs. 800 
crores wblcb the bearest miDlmum to take 
up rescue and relief oper .ltiODl iD the 
de\'astated areal and to provide emplo, .. 
mont to tbl affected persODS. But, it il 
very straDae that tbe ~Dtral GoY!. bad 
sanctiOned only RI. 132 crores aDd that 
too with the condition tbat tbe amount 
Ibould be spent before next March. Sir, 
floods bring mucb devastat ion wltb them. 
Irrigation projects, bunds, canal' etC. will 
be completely wasbed away dorin.800tt1 
aDd it is not possible to repair tbem withIn 
a short span of time. It takel moaths to 
repair and restor. tbem. So the oooditioa 
tas attacbed &0 tbe arant of R.I. 132 
crores Is m eaoingl ess. I appeal to tbl. 
Govt. ,through you Sir, to lanction RI. 
800 crores IS desired by the State without 
aDY precoaditions. Tbil il bow, tbe 
CeQtre sbould come to tbe belp or Stat. 
Govt •• 

Sir. during Asfad man, structures were 
built in and around DeJbl. In tbe 
supplementary budact it Is proposed to 
allocate to RI. 58 crores for the Delbi 
Development Authority for rlpairiol aDd 
maintainioll tbose buildiDIS. It sbow. bow 
tbe precious money i. beina squandered 

..... a, by this Govt. I) . ., 
As I laid earlier tbe Public Sector II 

10 tbe red cooltaotly. Tbls IOctor baa to 
be ~aDa8ed emciently aDd effectlveJ,. 
Steps should be takeD to arrest tbo 10 ... 
and make them rnn, profitabl,. Wo caDDO' 
allow it to be 8 white elephant lUI, may 
more. Similarl" elort. sbouJd be mad. 
to brlD' back tbe monc, dandestlveJr 
'dePosited in Swill bub. 



,., ..,,'. D~(J. (.~.) 

, [!brt P. Appal a" Nat.lflDballl) , 
I 
I I bope -Ihe bOD'bI. ,Mlaltt.r would teke 

positf"e steps io tbia dlrectioD. 

, Sir, 1 cooeludl my speech IbankiDI ,ou 
for the opportunity 'OU bave provided me 
to Ipoak. J cooel ude. 

BBl.1 GIRDHAR.I LAL Vy AS 
CBbilwara): Mr. Cba.irman. Sir, I support 
tbe Sl1pplementary Demandl, and as Dr. 
O.S. RaJbans bal SPODD before me, I 
too would like to ,apreas m, view. 00 the 
pubJic .ector. 

The hoD. Minister of Pioanc, is preleot 
bere. Wbat afe tbe factors responsiblo 
for the losses beiDI incurred by the public 
lector enterprises? I tbink it is the mani· 
pulations of the bureaucratl and otber 
heavy weiabts. I would cite an example 
of my cOOltituencY. Altbougb Rampura· 
AIDcba bay. larae deposits of zinc yet the 
laraest zinc tmoltlol plaat il boiDI eSfabli. 
Ihe-d at a far away place becaule of the 
whims or your bureaucrat. wbo do Dot 
real iae u to how m ucb tim e and money 
will be waited tn carrying tbe raw material 
to a distance or 100 miles where it will bo 
.epara ted from lead, etc. Tbis is a Rs. 300 
crore, plant. Has any economic study been 
ma4e II to bow much additional eapcndi. 
ture will bave to be Incurred on transpora-
tation and bow much time is involYed in it. 
I think noither )our department Dor lbe 
Miofo8 d ;partment bas made any It Jdy of 
it. Hundreds of crores of rupees will be 
spent, due to wbich the entire plaD . project 
will incur loss, and Jour bureaucracy will 
be respo,nsiblo for it because it was their 
decision to estabii,h tbis plaat tbere. 

tHB MINISTBR OF STATE IN THB 
DBPARTMBNT OF EXPENDITURB IN 
~rHB MINISTR.Y OP flNANCB (SHRI 
B.K. GADHVn : tilldly Dame tbe 
placo. 

11,,00 bra" 

SHRI GIADBA1I LAL VYAS 
.&ampur·Alaeba. Tbil laraolt pilat oalht 
'0 be lot up there to improve tbe economic 
eoodilioa tbete. We mUit atop waltllo of 
(",oJ. iD thil wa,. Til •• is .till dlDe. Til, 
WQrk oa tbtl pro .... _jJ1 billa Ibor'''. 10 

1 taa-et·· sat . 
,au m .... wake uP. I bad ..... atJI .. 
time and 11110 . tbat you lbould mau a 
stady ID tbl, re .. rd. but ,our altitudo .u 
remained unobanpd. Public mODe)' il 
beiDI waited, ,,qu must, therefore, mate I 
deep Itudy aDeI thoroaab lov.tlptJon. The 
Government of Itldla bll IaDOtiooed lb. 20 
crorol for the lDinlo, work tbore aDd has 
allO decided to OODltruct • dam. Ia apite 
ot it aU, it Is beina lot up at CbaDded. 
You have atated abat a lepant", mtp. 
watt prOJfct will be estabJiIhed there. But 
I think the entire project must b •• ,t up .1 
Rampur·A.ucha aa it would save the 
TraDSpofatioD Coati aad tbe project will 
nOl Incur losi. Tho publio moaey aDd tho 
Oo~ernment mooey caD also be •• veel from 
beiDl walt.d in tbil WI,. But )'OU lie DOl 
payina any atteotion to it. The peopl. of 
this area have a claim fOf it. It i8 due to 
tbe wrODa policiel tbat such thinp happen. 
Therefore, you mus, take positive -teps to 
Improvo tbe .ystem. 

Then, tbe Government hal acquked the 
land of tbe local people tor minto. purpo. 
.08. But tbey bave oot beco paid aDI 
compeDsatioD. Now, YOu are' tryiDI to 
lide·track'tbo issue_ You must enSUII tbat 
tbe people of tbele areas let justice. You 
must malle some definite arraOlemeot, 101 
it. 

Raja&tban is faciol uDprecedeoted famine 
tbis Year. Tb18 type of famine bas never 
atruck aay part of India .0 far. Tbe 
entire ~a.tbaQ is;n tbo IriP of famine. 
Ilae Ooveloment of Rajaatban bad IUb-
mUt.d a memorandum to the UnJoo 
GoverDmont iD tbis cODoection, but ,OU 
have not reloase&;! ,veD ODe pai... 30 per 
cent of tbe people baye already left tbeir 
bemcs. Tbe rOUef work have allO bCOD 
luapondcd. OUf bon. Minister of Aarioul. 
'ute baa mado a atalemeot tbat tboro bave 
boeo Iaios in Raj.albaa jg tho mo.otb of 
Septomber; but thor. W010 DO raias at all 
jn 10mO part.. ADd after 15tb Aqu., 
thore bat beco DO I,ajnl at aH. Crop. bav, 
beeD destroyed. Ther. il aD acute morta .. 
of drlUinl water, foOd aDd fOdder. 'Ibo 
poople ar, faolDI .. vere UIlempioJIDIDt 
probloaa and uolurlDOUDtabl. dUBouJ.a. I 
would requoa' lbe boD. M.a,., of PlOlDOI 
to provido f&lQdl to kala.IbID OOWI'IUDeDI 
10 tba t nU,f work ... , ~. tat. up ad' 
peoplo maJ IOL tile .... ." rclttt. 



Our· Go.tI'UIOGt hal bin 11,1a. time 
lad apID tbat the, will Dot allow 1111 
perlon to 41t to haqer or thirst. But .OOW 
Deopl. art dyinl o( Itarvation 'aad thlr.t. 
I'"ou .40 !lOt make Deceauryarrangements 

. 'muc:h or our population will die. Therefore, 
rou .-.t pa~ attention to tblt aDd help the 
Gov,.rament of RaJal,thaD so tbat tbe, are 
able to itart "Uef me.sur. OD alar •• 
Icale, and tbe people ma, let employment 
aad live tbere wltb their' families. Such 
arraD,ements mUlt be made without 80, 
dela' ••••. (In'.",,'tfOll8) ••• I haye to make two 
or tbree points more. l' ,OU do Dot allow 
me to IPIak DOW, pleale allow me to 
continue tomorrow. 

MR. CHAIRMAN 
conclude. 

You pl·ease . 

salll OIROHARI LAL VYAS : I want 
tbat ,ou must extend full help in tbis 
connection. 

Alain, in regard to the Pourth Pay 
Commi.sion. I want to submit, as be hal 
alrelldy been stato1, you bave mat'e an 
enormOUI' increase to tbe salaries .. of 
Government elXlployees and officers. The 
increase in tbo pa'~8cales is welcome. we do 
Dot grudle it. Bat you bave incroased the 
saiariei 0 f tbe bigh.raukiol officers ooor· 
moul.,. You must link it with tbeir 
performance. You· are very w~n aware 
and tbe people of tbis country are also. 
aware bow tbole bureaucrat. amass wealth. 
You mUlt take note of it. 

What i. tbe camplaint .of RaJasthan? 
It bal been facinl drouabt conditions ~on· 
"auousl, for tbe last four years. Belide" 
tbe employees of tbe Rajasthan Stale ere 
a110 demandiog wage parit, with the Centre 
OD tbe priQciple of equal pay for equal 
work. Today. if tbeir demaod. are fulfill· 
cd. tben it wobld moan ao additional 
upODdUuro of as. 2S 0 crorea. Tbe 
RajasthaD ·Qovoramenl is not in a position 
10 live 8uQb a lara' .afDouDt. Tbe1 haye 
.,reed Co ,raDt boneSts to tb. o~pJoyee. 
wblcb would amount to as. 70 crorea aDd 
would iooludo 15 day.' bODUI aD~ iaterim 
relief of al. 30 to al. 70 per emplo,ees. 
Tbe employ .. are Dot satt.fled and' tbe, 
bave . orlanl.. a malsi,e "rike.. You 
Iocrease tbo I.Jlri os 01 tile CeDlral Go.erD· 
.ODC omplQJe" "biola III turD "eotl Ib, 

State Governmenta, wboselDIDctal potitiOD 
,ou ar. VfrY well Iw,re. The, .are not 
able to impl emeot tbeir deV'elopmeDtal 
pia"" (yD account of paucity 01 fundi. You 
put 'be State Oovernment ioto difficultlel 
b, inCfea&il'll tbe lelariel offour employe. 
eVety second aDd third )'ear. So, wben ,ou 
have Increased the tialariel of your own 
employeel, it is your duty to auist the 
St.te OOVII'nmeDt, 10 tbat tbey are 8110 
abl e to meet tb. demandl o( their emplo)'. 
ees. After aU. tbeir demand, have aJ80 to 
be lu lfiUed. We are 'I'endiol 42 per cent 
of our total r eveou e on them eDd It an 
additional expeoditure of as. 250 crorcs 
ba. to be incurR'd, thtD it would 10 up to 
62 percent. If tbe State OoverDment 
increases the 6aJarieB of tbe tmpJoyee8 to 
tbis ext ent, tben' bow caD there be any 
development 1 Tb.erefoi'e; tbe Clolre, while 
I~ttinl up pay.commi r sioD8 or incrc81inl 
tbo pay.scalef, of its employees must take 
iDto consideration the finaccial positioo of 
the States and muat also see bow tbe em-
ployoes of State OoYernmeDts caD be kept 
satisfied. Hence, there il imperativo Deed 
to help tb' States. 

I want to mate a submi8.ion In rellrd 
to the banks. Tbe hone Minister of Finance 
bas just "iven a statement tbat .everal 
businesamcJ;' bave made deposit. in the 
Swiss banks and tbe total amount ia R8. 
1300 crores. How much more money may 
have been deposited in other baoks is stUI 
not knov.n. But wbat is the Oovernmont 
ano the Customs and Elciae Officers dolal ., 
They are in leaaue with Ibose ricb busiDela. 
men and indulge in UDder iDvoiciol of 
import and Elport CODlisoments. AI the 
offjc~rs and omploy., are in cobort, you 
caonot appreheDd tbem, and in this way 
tbousand~ of crore. of rupees arc rcmi tttd 
and tbe lncian Government il deprhed of h. 
Tbese people arc dcposiliD& money tbel'e 
and our country is leUin. bankrupt. Tho 
bil capitalil's baYe created Buell condi· 
'iODI. You bave done some work and 
have apprebeDded maD), poopl. in tbi. 
connection. I want to emphasise tbat tho 
people wbo UDder iavoigo 'oonljanllleD" 
wbite importiPI and ."portiDa, and 'bu. 
.. v. money to depotit ia their forei.. bank 
accounts, mUI' Dot be allo",d to do 10. 
Stern action lbould be takCQ a.aloll tb ... 
10' tbat tbe, aro Dot able to d •• it tbM 
moDI)' iD tbo foreiID 'bau, aad tht ~'" 



(Stiti Q,irdharl Lat V,a.] 
at59 .,tl It I rl,btful Ibare :of lorella ex-
ChaDge. UntJJ ,ou lake stern Ictlon 
alaialt tblll they will blve the upper hand 
a04 it would aot be possibJe to cbt'ck 
them. 

AlalDt tbe baDkiul' system tbe WI' It 
Is fUDctioeio. toda" cannot rean, belptbe 
poor. You hive nationalised be banks, but 
.ven today the pocr peop1 e rare dependent 
on the wbims of the banks manalers in 
the mat!e~ ot Joans. If you want to 
alleviate poyer)' tbroUlh I.R.D.P. and other 
lueb prolrammes, ,00 must select lucb 
people wbo ·aro capable of makJ.og it a 
Iuccoal. At preteat tiabt peoplo are Dot 
in charse of the implementation of these 
prOll'amme8, and tbey sanction money 
accordlol to' their wbims. You must 
tblnk bow thole pro.ramme. caD be 
implemeated effectively. You have oraani. 
led loan melas aDd taken other Decetsary 
mealures. but bav c tbe people belonging to 
tbo Icbeduled castes, scheduled tribes, aod 
other backward clute. or even the mirldJe 
classes ever received any money uDder the 
I,lf.employment schemes' The enUre 
mone, is pocketed b) tbe capitalists who 
utlll.e it for their mooey·JeodiD, business. 
Tbey do not •• , up any new lodu!striet. 
Those capitaUsts bave invosted your money 
to inereaio their own returnl. They bave 
Dot dono aoytbiol to enbance tbe wealth of 
tbe countr,. Honce, you must tate stern. 
Ictlon Siainst tbese bank .officlals beeauso 
tbe, rob the poor aDd help tho ricb. I 
would request ,ou to cbange this policy. If 
,ou waat to make tbe 20 point programme 
aDd otblr anti·povert, prOlram1IleS .ucce •• -
ful. you will bave to take politiv, mealures 
io tbat relard. 

Finally, I would like to draw the 'atton-
tiOD of tbe·hon. Minister of finance to the 
fact tbat RaJaltbla il iD tbo ,rip of le\ler. 
flmiDe .t preltDt. The Dew ,aUway IiDes 
d_maDded for Rajuthan muat be taken up 
for CODitractioD 10 tbat till famlne·hit 
poople miabt let lOme relitf. At leut abe 

earth wott of, tbe lCota .. De, .. rb 'Dd T .... ~ 
RaJastba.,.Nafhdwar. ratlwa, IIDt. tn.ol .. 
loa expenditure or crore. of rope.. should . 
be takeD up Immedlatel,.o aa to Prot'" 
emploJment to tbe lteople:' ne, would be 
able to earn tbeir walea (n tbeae dttl.lt 
ttmel. .n would be • ....t lOIre. of 
relief for' them. With theae .... I 
8Upport the Demaods pre .. oted ~·ta tbe 
House. 

18.12 b .... 

PAPBR LAII) ON THB TABLB .... 
Contd •. 
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NotlfleatloD under Central Exclle 
. Rulel, tN4 

THB MINISTER OF STATB IN THB 
DEPARTMBNT OF EXPENDlrURB IN 
THB MINISTRY OF FINANCe (SHRI 
H.K. OADHVI) : Sir, I beg to lay on tbe 
Table a copy or Notification No. 453/84-
Central E"cis03 (Hiodi and Boaliib version,) 
published in Gazette of lodia dat cd tbe 
20tb Novcmb~r, 1986 together witb 10 
explanatory memorandum makinl cettalo 
amendments to Notification No. 223/86-
Central Exciles dtHed the 3rd April; I." 
so as to restrict tbe excise duty exemptf08 
available to w'oven lackl of polymers of 
ethylene or propylone or Ii combination 
tbtreof only if .uch sacks arc- maDutaetuted 
00 Bat knittiog looms, haued under tbe 
Centra) Excise Rule •• 1944. [Placed iD 
Library. Sce No LT-3282/S6J. 

MR. CHAIRMAN : The Houle 'tanell 
adjourned to meet tomorrow at 11 A.M. 

18.13 hr •• 

. TIt. Lok SGbha Ih., adjou""d IIU 
Bin." .0/ thl clock ()" Pri." 
Nov.mb,,21, 1986/Itlrtlktl SO. I,. 

(Saka) 




